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LI SABHA

Monday, November 12, 1962/ Kartika
21, 1884 (Saka).

The Lok Sabha met at Eleven of the
Clock.

[Mgr. SPEARER in the Chair]
ORAL ANSWERS TO QUESTIONS

Rise in Prices

Shri P. E:i- Borooah:

Shri Mohan Swarup:

Shri D, C. Sharma:

Shri Prakash Vir Shastri:

Shri Jagdev Singh
Siddhanti:

Shri Ram Ratan Gupta:

Shri Rameshwar Tantia:

Dr. L. M. Singhvi:

Shri Yashpal Singh:

Shri Bibhuti Mishra:

Shri B. K. Das:

Shri §. C. Samanta:

Shri Subodh Hansda:

Dr. P. Mandal:

Shri S. M. Banerjee:

Shri N. R. Laskar:

Shri M. L. Dwivedi:

Shrimati Savitri Nigam:

Shrimati Renuka Ray:

Shri Harish Chandra Mathar:

Shri Vasudevan Nair:

129, { Shri Kolla Venkaiah:

Shri R. G. Dubey:

Shri P, R. Chakraverti:

Shri Daji: .

Shrimati Maimoona Sultan:

Shri Mohsin:

Shri Bhagwat Jha Azad:

Shri Bhakt Darshan:

Shri S. B. Patil:

Shri M. K. Kumaran:

Shri Eajrolkar:
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Shri Tridib Kumar
Chaudhuri:

Shri Hem Raj:

Shri Yallamanda Reddy:

Shri Bishanchander Seth:

Shri A. N. Vidyalankar:

Shri Tan Singh:

Shri Warior:

Shri P. K. Deo:

Maharajkumar Vijaya
Ananda:

| Shri Maheswar Naik:

Will the Minister of Planning be
pleased to state:

(a) whether the Planning Commis-
sion has decided to return to the
scheme of licensing wholesale dealers
in essential commodities as a step to
check rise ip prices;

(b) if so, what steps have been
taken in pursuance of this decision;
and

() what other measures have been
evolved by the Commission to arrest
the rise in prices of essential com-
modities?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C, R. Pattabhi
Raman): (a) to (ec). Attention is
invited to the Statement placed on
the Table of the Lok Sabha on
November 10, 1962,

Shri P. C. Borooah: May I know
whether any specific measures have
been taken by the Government to
check the rise in prices in border
States and to regulate and maintain
the supply to the border States?

Shri C. R. Pattabhi Raman: All
these are measures which are being
examined and steps are taken as and
when they become necessary.
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Shri Rameshwar Tantia: The Minis-
ter of Planning, Labour and Employ-
ment declared in the House on the
10th November, 1962 that a high level
committee would be appointed tc hold
the price-line. May I know what
will be the composition of the Com-
mittee and whether it will include
any non-official members?

Mr. Speaker: Why should he anti-
clpate it? Government will do all
that in time.

st foufa frey o g A AW
W T ¥ et ¥ fw ¥ am
TFa A g s s Se & ?

TEIR AP ¢ W1 AT FEE A
fregaargmfagmm )

The Minister of Planning and
Labour and Employment (Shri
Nanda): I have also indicated that
further consideration is being given
to other articles which are not in-
cluded in that statement.

st wo @e fgadt: & oA
agaT § fF w0 weRg 7 S e
TR F g § O A A7 IEd
qfcarem & o Far =sgawar a= et wY
2, WX 98 F9 aF wHT A |y iy ?

st 7 qee § & & fow Wy
&Y FIW IO AT THTE |

Shri D, C. Sharma: May I know
what steps will the Government take
to control the retail prices of con-
sumer goods?

Shri Nanda: In that statement, I set
out certain proposals for the estab-
lishment of central stores and pri-
mary consumers' stores. That is one
of the measures. It was also indicat-
ed that the retail dealers will be
asked to display the prices of the
commodities which are sold in the
shops. There are other measures also.

st wwd T AR "R ST R
gl faETw 591 29 9 @ 49T
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IuH Famar v a1 fF oF we fage
¥ 91 W & 1 F S e g oA
ag FHE Faw fowrfaw FO0 a1 @
FrE forg & w1 wfew it far
s ?

w1 Awar: faofg aY detE & FC
gFdT &, ST a1 Fawrfa & gt

Shri 8. C. Samanta: From the state-
ment, I find that the stores will be
opened mostly in towns. May I know
what arrangements have been made
for the rural areas?

Shri Nanda: In the rural areas, the
problem is not of the same kind.
These shops will not necessarily be
in very big cities or very large towns.
They can also be in smaller towns.

Shrimati Renuka Ray: From the
statement it appears that the Minis-
ter is very optimistic about the res-
ponse from trade and industry regard-
ing prices. In view of the past experi-
ence in other countries....

Mr. Speaker: Is she going to give a
pessimistic point about it?

Shrimati Renuka Ray: I mean the
forward areas, particularly in border
areas like Assam and West Bengal
Would it not be necessary to take
effective measures immediately to
prevent the sort of things that might
take place?

Mr. Speaker: That is a suggesiion
for action.

Shrimati Renuka Ray: I want to
know if any steps are being taken.

Mr. Speaker: The first question that
was put is a suggestion. Now, the
guestion whether any steps are being
taken may be answered.

Shri Nanda: The steps to be taken
will be necessarily in proportion to
the need. Since the need is greater
there, certainly more intensive steps
will be taken.



845  Oral Answers

Dr. L. M. Singhvi: What steps have
been taken to keep sufficient stocks in
the frontier areas to keep the prices
down?

Shri C. R. Pattabhi Raman: Suffi-
cient stocks are being kept in places
where there are godowns. In regard
to the wholesale shops, wholesale and
central stores will cover every town
with a population of one lakh or more.

st T et A g 9
gwar § f& Fa7 98 aYET FY AEEr
¥ ¢ fF ez méw famie s i

o RERA : aEAE ¥ 9 &t
TETT TG | T 6T TS ¥ ard
¥ et O FT §RA & | W
TE-UF A & AL H qEE w9 Al
qgT FEAT g |

st FETIEIT ST T §42 T
¥z e & v oo T HIT Yo
THag T E

woeRer AgEm  GEY FE S
CET U

Shri Harish Chandra Mathur: The
hon. Minister is reported to have
stated that the Bharat Sevak Samaj
will be used to smash profiteering.
May I know what the Bharat Sevak
Samaj has done in this matter and
how 't is geared up for this purpose?

Shri Nanda: I welcome this oppor-
tunity to clear some things which are
not true at all. Any reports mght
appear in the papers. Reverting to
the earlier question, about the pessi-
mistic view of what is going to hap-
pen, I had said that action should be
taken against the profiteers and black-
marketeers. That was misinterpreted
in certain quarters. There is no
guestion of either pessimism or opti-
mism. We must take action suited to
the conditions.
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Shri Warior: May I know whether,
apart from the Central Government's
action, the State Governments have
taken any action and reported it to
the Centre, namely, about the rise in
prices and measures to check it?

Shri Nanda: The State Govern-
menis necessarily have to put the
policies into operation in their own
areas.

Shri S. M. Banerjee: One of the
causes that lead to a rise in price is
the speculation in foodgrains. May I
know whether the Goverfiment is
going to stop speculation in food-
grains?

Shri Nanda: These are other aspects
of price policy which are certainly
going to be carried out.

=t Faa fag Taafdt : ;7 @
F1 9 qI1 FT 9 g, AW g 7 TG,
fe fra ffm ard &t Fm@ afr &
AT I UFA 7 71 I g o
we?

e WEET : o) 99T fEu A
& 3 Famg T |

=t e fag : fedw se $fear
W ¥ Awed feay qAwER ®
e T ?

(1€ gu< A& faar )
M.Ps’ Delegation to Ladakh

+

Shri Ram Ratan Gupta:
Shri Rameshwar Tantia:
Shri Yashpal Singh:
Shri P. K. Deo:
Shri Prakash Vir Shastrl:
Shri Jagdev Singh
*130. Siddhanti:

ﬁ Shri D. C. Sharma:
Shri Hem Barua:
Shri P. R. Chakraverti:
Shri Kajrolkar:
Shri Y. D. Singh:
| Shri P. Venkatasubbalah
[ Shri Lakhmu Bhawani:

Will the Prime Minister be pleased
ta state:

(a) whether any Parliamentary
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Delegation visited Ladakh in the
second week of September, 1962; and

(b) if so, whether they have sub-
mitted any report to Government?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Yes, Sir.

(b) No, Sir.

Shri Ram Ratan Gupta: I do not
understand how this answer—'Yes,
Sir” and “No, Sir" will serve the
purpose.

Mr. Speaker: That is entering into
argument. The answer has been
given: “(a) Yes, Sir". *“(b) No, Sir".

Shri Ram Ratan Gupta: But I do
not think there is any significance—
there is not much significance—in
such an answer to this question in

view of the recent developments-

there.

Mr. Speaker: Has he any supple-
mentary to be put now?—Obviously
not. Shri D. N. Tiwary.

Shri D. N. Tiwary: May I know
whether it is a fact that the parlia-
mentary delegation was not allowed
to visit certain places there and, if
s0, why?

Shrimati Lakshmi Menon: They
wanted to visit some forward posts
in that area and that was not phy-
sically possible, because the nearest
post is several days’ march from
Leh.

Shri Rameshwar Tantia: May I
know whether the attention of the
Government has been drawn to the
fact that some of the members of the
delegation made statements that they
were not allowed the facilities and,
if so, whether it is necessary or pro-
per at this time of emergency, to send
a delegation and get such statements?

Shrimati Lakshmi Menon: The
Government have seepn some state-
ments issued by the members of the
delegation, but they have not sent
any report or made any complaints
whatever to the Government,

NOVEMBER 12, 1962
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Shri P. Venkatasobbaiah: May 1
know whether before the delegation
started, any programme had been
drawn up regarding the places they
were to see and, if so, whether there
has been any variance in regard to
the actual spots wvisited?

Shrimati Lakshmi Menon: The
object of the tour was to indicate to
the delegation the nature of terrain,
the logistic problems that the Indian
army was facing as well as to show
the development work in the field of
agriculture, afforestation, education,
health and industry in that area.

Shrimati Savitri Nigam: May I
know whether the leader of the dele-
gation has made certain recommen-
dations in a letter which he has sub-
mitted to the External Affairs
Ministry?

Shrimati Lakshmi Menon: I have

already stated that no report has been
submitted.

st gy T : F9diw weew &
oY g 3@4 A & w1 AR
q. & g g 7a1 fawm s @ dW oA
T €T €9 g9 ¥ a9 9T |
s WA qar R e, wf-
T T4qT W R A (s g
AgE) : HA @ WG AS S faar 4
& wap &, W9 &9 o, AfEw dg aF
AT FEN, JEE AW AT AT
g
Shri Hem Barpa: May I know if it
is a fact that the Defence Ministry
was particularly careful about hiding
facts about our poor defence pre-
parations in Ladakh from the MP's

delegation and, if so, why was the
delegation arranged at all?

The Prime Minister and Minister of
External Affairs, Defence and Atomlic
Energy (Shri Jawaharlal Nehru):
The Defence Ministry was particularly
careful about hiding—I do not under-
stand.

Mr. Speaker: About the wunpre-
paredness.
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Shri Jawaharlal Nehru: The hon.
Member's question presumes many
things which are not correct. They
were not unprepared in Ladakh. They
were as prepared as could be in the
circumstances. But it is obwvious that
the military takes exception to people
going about in their actual forward
positions, apart from the difficulties
of reaching there. This is what my
collcague said. It is 5 or 6 days
march there, and difficult march. We
do not take anybody by air except
the very essential few military people
and supplies. Nobody else is taken
there in the forward posts. There is
some danger too from enemy firing
and otherwise too. They do not land
there, only air-dropping takes place
there.

st s fag frgr=t © w e
o wfafafy www § w1 d9g
T O oWt 4 W f5 faeed &
TR TR AT T qH & 7

WeW WEed ¢ §6g 9 IEH

3 ™ g
Shri Narendrasingh Mahida: May
I know whether a small delegation of

Members of Parliament will be allow-
ed to wvisit Ladakh or NEFA?

Mr, Speaker: That is a suggestion.

= THTIER e : gg W) 6
wfafafy qvew @gra & 99 &% 31 @
T 7 Iu% fod AT €95 F gEEt ¥
TR ¥ "R fFar an, afg e O
@ @ SR e iy dmw ar
F9 AET AT FT g fear oar
AT G T IART FOAT AT T AT
qr ?

it FTARTAT AFE : qg qH AR
gt f v & sy fora a1 W forgr
F g afe s oee g R AL A A,
S §9% ¥eEl & @w 9w § fw 9
g § 47 %0 9T SEl WRY § AF
& g aE A fF T sk g
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FHHT g FoFaT AT | 398 w5y faar
o fF Fgt & S iR fawge wwe
qT agT A ST gEETC R Aeaw A
TR Tt W el 3@ W) F= §
IR IXGF

Alloy and Special Steel Plant

g A
Shri Yashpal Singh:
*131.  Shri Rameshwar Tantia:
LSlu'i Ram Ratan Gupta:

Will the Prime Minister be pleased
to state:

(a) the progress made so far for
the establishment of an Alloy and
Special Steel Plant in the Defence
Sector; and

(b) the estimated expenditure to
be incurred on this project?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) Government have sanctioned the
establishment of an Alloy and Special
Steel Plant in the Defence sector. The
tenders for plant and machinery will
be issued shortly.

(b) The expenditure on the project
has been estimated at about 21 crores.

st o fag : @ #1951 @=-
Yeree F F foA¥ @@ AT AAW W
T gEF faar mr g ?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
We are doing everything possible to
expedite the implementation of the
project.

Shri S. M. Banerjee: In reply to a
previous guestion the hon. Minister
stated that this proposed factory of
alloy and special steel was to be
esiablished in Kanpur. May I know
whether that decision remains un-
changed or the place will be changed?

Shri Raghuramaiah: The exact
place or location of the factory has
not yet been decided. That is one of
the things which we are now wvery
urgently considering.
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Dr, L. M. Singhvi: Is it proposed
to commission the existing units in
this country to produce alloy and
special steel for our defence needs in
any large measure?

Shri Raghuramaiah: Our existing
metal and steel factory, Ishapore, is
itself being expanded. There is a
scheme to expand that so that part
of the necessary capacity can be
arranged there also.

Shri Rameshwar Tantia: May I
know whether at the present time it
is necessary to establish such alloy
and special steel plant instead of
raising more armaments for our
defence?

Shri Raghuramaiah: All the steel
will be required for our own defence
purposes. It is true that the Plan-
ning Commission, when they allotted
this extra 50,000 tons to this, have
also taken the civil requirements into
account. But now, Sir, I presume that
the Planning Commission and the
Defence Ministry will have to sit
together and decide what other addi-
tional capacity, if any, has to be pro-
vided. But I can assure you that all
that we are now putting into this is
for defence.

Shri Shivananjappa: There was a
proposal to manufacture special steel
and alloy at the Mysore Iron and Steel
‘Works, Bhadravati. I want to know
the progress made in that direction?

Mr. Speaker: That is a different
thing altogether,

Shri Ram Ratan Gupta: In view of
the urgency of the situation, will the
hon. Minister be pleased to inform
the House how long he expects it will
take to finalise the scheme and put
the plant into actual working?

Shri Raghuramaiah: I have already
stated that we are calling for tenders
very soon. The previous assumption
was that it would take three to four
years for the plant to go into pro-
duction. We shall do everything to
expedite it as quickly as possible in
view of the emergency.

NOVEMEER 12, 1962

Oral Answers 853

q.fea. ©at o sgetar 1 SeEA

*33R. St SwTIEC T v
Sq1i ®A A a9 A FAO FA fF
W1 g Jr &1 fage o A ®
fFat ax  qifsmer  faAe g
gfrwaor fear mr ?

sfret "W R Tew-AW
(s Taoaat) : oF faaor @ar gew
= fear mar ¢ [Efed afefse
§, WA HEAT Q9]

WE AEEE W ST G99 a
T 9 WA AeEdl § g a1 g
FT o1 wFdr & 5 gr 1 uF fagor
T 92+ 9T @ fagr mr § @
FNA A |

o TR wret : @y § W
g1 § 5 g5 & foager afadss #
Sar fF 99T w5 S A g8 9T Y
ot fF qrfeea &1 F1€ 1 faw
AL &9 H WG a1 §F IEH!1 6T FT
o 1 Arga 78 @, O | awe
F1a 31 feafy & qeem Y 3fee & 33
fadra smaeard #Y 7€ § waar age ¥
@ s | owrw w3 g7

TETA wE g 3w @, wfa-
T AT STl A (o s
dge) . mw A ¥ 9 AwE ¥ gard
SR g g I a1 fres w1 EF R
dfe=r ot wrer & 7 g1 I a7 fags
gt g 1 ag o ¢ fr ofveEm §
ar & a gu UF gHIX gATE R &
firr faar a1 w1 W F1 A7 E6O
gR g WTET &g T g g f g
HIT AT FT gATE TR /A & A
saF1 frgr frar g 7] g9 fm
fear sm@ 1 afss ww A & o gard
e WY § 9g qfee ¥ &, 9 faae
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Qﬁg‘ﬂ"fﬁiﬁ‘(oo—b{oo i #7
TEIX & I99 § "I I99 OH
ST &L YT & a1 A A7 d%i gu
FATE g gaT & I O 7 & fag
& | T IET THeAT WEH A%l g, &7,
T fae @ s A s § 1

=} THETEEIT MO : T qEEE S
St faam z@ A9 # gET dw § 59
£ 7 fadiw % 7 97 €41 ¥ 3% E S
AR 4fF 7IT A AR AT AHFTY
& g Al I g e a9 &
fao g g ?

St FTAETE ALE ¢ T AR
FIAIL FT TS HEAC ATZAS LIS &
sRafgRfFaggTga e & @0
ECEAul

Shri D, C. Sharma: From the state-
ment ] find that these air violations
have occurred in places which are
very near our border—Tithwal,
Amritsar, Atari etc. May I know if
any steps have been taken to see to
it that they do not come so near as
Amritsar, Atari and Tithwal?

Shri Jawaharlal Nehru: I do not
know what steps can be taken except
to be ready for them and try to shoot
them down.

=t 7o o fEqN : 7w ¥ AW
gzar ¢ fF a2 o= W1 ¥ @ I
M oifesarEl garE SEe wd WK
@ g W % IwW g e,
# ST ARt § oW g A oW
&Y gzaTd gf & o gw A e W A
T& fear &, fom=e & o9 % @)
foar @, & e wge g 5 59 faamwr
FIFETFTOTE 7

it SgTT AgE ¢ W ¥ an
¥ i T 6% ST AET & @ |
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Indian Settlers in Ceylon

['Shri Bibhuti Mishra:

Shri P, K. Deo:

Shri Prakash Vir Shastri
Shri Jagdev Singh Siddhanti
J Shri D. N. Tiwary:.

Shri Bishanchander Seth:

*133. { Shri Yashpal Singh:

| Shri K. N. Tiwary:

| Shri P. C. Borooah:

| Shri Maheswar Naik:

| Dr. L. M. Singhvi:

| Shri Yallamanda Reddy:

| Shrimati Savitri Nigam:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that during
his wvisit to Ceylon he had talks with
the Prime Minister of Ceylon on pro-
blem of Indian settlers rendered
Stateless by Ceylonese citizenship
laws; and

(b) if so, the result of the talk?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) Yes, Sir.

(b) The talk was brief and of a
general nature. Further discussions
at official level are envisaged.

st frfe ot - & s e
f& &t gt W e ¥ ad g
g o 2w fedom A g § &
I e F fadiom AW F ay & Sy
T g & I frerafagE g ?

st fem fg : 91 & an & am-
s g€ & o< S 47w v
fr oo fowfas & o gE A § &
HRa i FEE |

=it frafe fwt - & ST SR B
fF wam= HAY S A S AT A 98
e a% 7 " agan § v ag S g
| & At qgi 1 & 9 w2 fadom
AT TR WK o gt wfe-
T fadd ?
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st fom fog : ad mft 7w & &
i damadigdd

=it fafa fast oy A S F
St AT I qweT ¥ g
e e g A wrE g g 7

e Wt wan d3fmw W, wfa-
T4, AT Ao wEr (s wEge
ATE) : AT G2 43 S @4 (w
ag WY A1 § g gl uF ¥ §ee
F Arifen § 98 FOR A & | a8 I
437 gU 9% AW TR fas 7@t 49T gu
g gafad gg e TaHe FT &9 &
f IET AT L FWIX IAH A AN
FHFR I EEITRNT I wd T
MRy § SR Agt F9 T HAl T AT
Fgal Y, TW I F ¢ 5 A A
R et qama & &=t & s Ay §
g ST qusa a @
qFRY § ATHT gH qg TWHI TE g [0
T TET TAGEET A T IR 7AT B
W o O AgH Rt g v o v
frar 9@, T A | g a8 "9 §
o foreit foFem &7 1 Sadr A 1 &Y
qg ¥ T A, & AT A4, g I
Y W A W agt WA 9, F agr
@ | FfeFT & gATL AIGE 7K & | S
agay Wt § faww @, 3g wR
EicE|

Dr. L. M. Singhvi: May I know whe-
ther the hon. Prime Minister realised
that by a legislative fiat these Cey-
lonese of Indian origin have been
rendered Stateless and whether it has
been proposed to set up any specific
machinery for conciliation between
these two States on this guestion on
any agreed terms of reference?

Shri Jawaharlal Nehru: These
questions cannot be dealt with by any
official machinery by itself unless
first the principles are settled by the
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two Governments. The machinery is
there; there are our High Commis-
sion, our agents and others who
discuss with those people.

&t STETEEIT et 0 g4y F S
aFdT § fF Ja= A7 Y w9 w967 1Q
g, A &1 F gq@ Afewit & e
F & wfafam, o= wrwe amfet
# g gL g, IAH & ¥ FF W
HAT S ¥ fasr & i a7 IR wa
F5 FfeTreal #1 faaor 37 $1 fear a1 ?

st SaEgIE FgE : § feg
e fF Aty qrfoet 1 @ T2
21 9YST &7 § £9% 9UT | 9g & gE
T | A Y I AW H g g,
fam# 2T A T T § | W@ ST
FTAA F qATfaw AL A TE @
g W & A g Tifgd | Afsa
= aTEl ¥ $g 418 ¥ S F, A
& ATArE gATE &1, AW 9047 & |
dafeq @ @r@ F w7 it arwr g |
W Fg g aAT, ST EEd AN -
AT §, 1 FEl & ATTCE Tol & | GATA
FgAT aT—H foe gTmr §—fF Sn
¥ oY & @3 § AR T @A F agt
AT 12, ITH1 g9 o &4, HUL § gATL
FieegTe & fgama & gk amf gt
o1 & | g7 w37 € 5 anfedi w7 &
T F1 |

st TETEIT Wt gere wE-
=, T 9 4 91 fF ot en-fadm
AN agt 9< &, ¥ I+ gfaftfy A
ST HA S & e g

S AAEIA AEE : AN AR AT
fw &7

Mr. Speaker: Did any of the State-

less persons interview the hon. Prime
Minister when he was there?

=t FEATEETE AgE : 9g a qR
oIz T § | AT SR & 9w oAt
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TRE X & WK I 3% gfrer &
¥ 3% g & wiwwra fas @

Shri Hem Barwa: In view of
Ceylon’s decision to reserve jobs for
the Ceylonese, may I know whether
the problem of security of employ-
ment for the so-called Stateless per-
sons of Indian origin in Ceylon was
specifically discussed between the two
Prime Ministers and, if so, with what
effect?

Shri Jawaharlal Nehru: A great
majority of the Stateless persons are
at present employed in the estates.
The question was not discussed but
it was casually referred to that if any
of them is removed from their
employment some other employment
should be given to them.

Shri Warior: May I know whether
the Ceylon Government is agreeable
to retain these Stateless persons until
a final agreement with the Govern-
ment of India is arrived at? Instead
of repatriating them to India will
they be allowed to remain there until
a final settlement with the Govern-
ment of India is arrived at?

Shri Jawaharlal Nehrn: They are
there now and they cannot easily
send them to India till we allow them
to come back. Our position is that
we will take back any person who
fulfils the qualifications and chooses
to come here without compulsion.

Shrimati Savitri Nigam: The hon.
Prime Minister has just now stated.
that those people who are ready to
come willingly could come here. I
would like to know whether the Cey-
lonese Government is going to allow
them to bring their assets and in what
other way the Ceylonese Government
is going to Thelp them if they are
willing to come,

Shri Jawaharlal Nehru: I do not
know what inducements the Ceylon
Government may give them or in
what other way they can help them.
That is for the Ceylon Government
to decide. As for us, we have stated
that we will accept any person who
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fulfils our Constitutional requirements
and decides without pressure to come
here. That is the position. I suppose,
the Ceylon Government would give

themn facilities for that purpose where
it arises.

Shrimati Savitri Nigam: I want to
know whether the Ceylon Govern-
ment would allow them to bring back
their assets along with them or not.

Mr. Speaker: That
answered. Next question.

has been
Escape of Naga Leaders to London

( Shri Sm.-tn:lm Pal Singh:

Shri S, M. Banerjee:

Shri Daji:

Shri P. C. Borooah:

Shrimati Savitri Nigam:

Shri Vasudevan Nair:

Shri Mohsin:

Shri Yashpal Singh:

*134. { Shri S. B. Patil:

| Shri Kapur Singh:

Shri P. K. Ghosh:

Shri Kajrolkar:

Shri Indrajit Gupta:

Shri P. K. Deo:

Shrimati Renu
Chakravartty:

Shri Sarjoo Pandey:

| Shri Sonavane:

Will the Prime Minister be pleased
to state:

(a) whether in September 1962, the
Government of U.K. permitted the
four Naga compaigners for “Indepen-
dence” to enter Britain; and

(b) if so, what are the reactions of
the Government of India thereto?

The Minister of State in the Minis-
try of External Affairg (Shrimatl
Lakshmi Menon): (a) Yes.

(b) Before the four Indian Nagas
were allowed to enter the UK., our
High Commission in London informed
the UK. authorities that if the UK.
authorities decided to permit these
Nagas to enter the UK., on the basis
of identification papers issued to them
by any other country, in full know-
ledge of the fact that they were Indian
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citizens, we would regard it as an
unfriendly act on the part of the
British Government.

The U.K. authorities informed our
High Commission that they accepted
our High Commission’s statement as
to the place of birth of these persons
and this statement established that
under British laws, they were Com-
monwealth citizens. As such, they
had a right to enter the U.K. under
the Commonwealth Immigrants Act,
1962, since they had sufficient funds
to support themselves as visitors in
the UK.

It was clarified in a press statement
issued by our High Commission that
the only Commonwealth country of
which these Nagas could be citizens
was India and that they had been
allowed entry into UK. as Common-
wealth citizens on the basis of their
Indian citizenship.

Shri Surendra Pal Singh: Did these
rebel Naga leaders seek an interview
with our Prime Minister when he
wag in London in September last?

The Prime Minister and Minister of
External Affairs, Defence and Atomic
Energy (Shri Jawaharlal Nehru):
No, Sir; there was no such proposal.

Shri Surendra Pal Singh: May I
know the significance of this term
‘Commonwealth citizenship’? When
they were not recognised as Indian
citizens, how is it that they were
admitted intp the United Kingdom as
Commonwealth citizens? May wse
have a clarification about that?

Shri Jawahar'al Nehru: The UK.
Government did recognise them as
Indian citizens.

Shri S. M. Banerjee: I want to
know whether it is a fact that thess
four Naga leaders went to meet Mr.
Phizo to enable him to raise the
issue of Nagaland in the United
Nations with the help of certain
countries and, if so, whether these
people have come back. Do you
know anything about their activities?

Shrimati Lakshmi Menon: They are
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still in London. They have not gone
to the United Nations.

Shri S. M. Banerjee: Sir, it came
out in the newspapers that these four
Naga leaders went to London to
meet Mr, Phizo and to enable him
to raise this question of Nagaland,
that is, his conception of Nagaland,
in the United Nations with the help
of certain countries. I want to know
whether they are still there or whe-
ther they have come back. What is
our source of information?

Shri Jawaharlal Nehru: All the
four are in London. They did not
go to the United States.

Shri S. M. Banerjee: Mr. Phizo
was also in London at that time.

Mr. Speaker: If these four and
Mr. Phizo are there they might be
meeting there. How can we know
about that?

Shri S, M. Banerjee: I never men-
tioned United Nations at all

Shri Indrajit Gupta: I want to
know . whether it is a fact, as has
been reported in the press, that after
they had been allowed to enter
Britain these Nagas issued a state-
ment saying that they were not
Indian citizens. In that case what is
the position that the British Govern-
ment took up? Although they may
be Comrmonwealth citizens, want to
know whether they can enter Britain
without any kind of a passport and
then make a declaration denying that

.they are Indian citizens,

Shri Jawaharlal Nehru: That ls a
question which can only be considered
by the UK. Government. The UK
Government stated that they can only
allow them to enter in their capacity
as Commonwealth citizens which
they derive from being citizens of
India. They said that. It may be
as the hon. Member says, that these
people denied that. We pointed out
even after that that they can only be
considered ag Indian citizens.

st Fcar cq & oW aFar g R
fir Y g & waea ¥ ©F AT AATHl
fN e Y ?
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ooy wEEn ;S AT Agt § 99
Y, 71 7T AT Y, N agi 9 § ?

st &< : F g wEAT AR
i St AT AT 7@t o< &, A EE B
g § e @ wfafen 3 0
gldwrmrag o fawg ?

Mr. Speaker: That is a different

question.

ot wgEma : sw, § ogg ST
srea g fr 5w feed A fadd
TR A E
Shri Hem Barua: May I know if the
Government is aware of the fact that
these Naga leaders in London are
toking up their anti-Indian campaign
anew and that the Daily Express is
nelping them by publishing their
charges against India? It so, may I
know whether the Government has
brought this tg the notice of the U.K.
Government?

Shri Jawahar’al Nehru: I have no
particular knowledge of their propa-
ganda activities there through the
Daily Express, It is quite likely they
are doing it, They have nothing else
to do except to try to do propaganda
as their course. But, I do not know
whether the particular attention cof
the UK. Government has been drawn
to this or not.

Shri Sonavane: In view of these
hostile Nagas working in Britain, has
our High Commissioner been instruct-
ed to keep a watch on their activi-
ties so that we may be kept inform-
ed?

Shri Jawaharlal Nehrn: It is the
business of the High Commissioner
to find out and report to us what
these people are doing.

Shri Hem Barua: Has he?

Shri Basumatari: May 1 know
what steps the Government will take
against these Naga hostiles when thes
want to return?

.
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Mr. Speaker: That would be
hypothetical.
Shrimati Savitri Nigam: It was

widely publicised that these Naga
hostiles have refused to say that they
are Indian citizens and they did not
have any travel papers or any pass-
port. May I know whether the
Indian Government has ever enquired
from the UK. Government on what
basis they were recognised as Indian
citizens?

Mr. Speaker:
been answered:

That has already
Next question.

Film Based on “Nine Hours to Rama”

Shri Warior:
Shri P, K. Deo:

Will the Minister of Information
and Broadcasting be pleased to state:

+
Shri D. C. Sharma:
*135. {

ban
“Nine

(a) whether it is proposed to
the film based on the book
Hours to Rama”; and

(b) if so, the details thereof?

The Minister of Information and
Broadcasting (Dr. B. Gopala Reddi):
(a) The Board of Film Censors has
not so far received any application
for sanctioning the film for public
exhibition in India.

(b) Does not arise.

Shri D. C, Sharma: May I know if
any facilities were provided t{o the
producers of this film in India and
if so what kind of facilities were pro-
vided?

Dr. B. Gopala Reddi: This question
was answered several times. Warious
departments were asked.

Shri D, C. Sharma: There is no
harm in answering once again.

Mr. Speaker: There is some harm.
If it has been answered so many
times here, then they need not be
repeated
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Shri D, C. Sharma: What I mean
to say is, whether the hon. Minis-

Mr. Speaker: It would have saved
us some time if the answer had been
given.

Dr. B. Gopala Reddi: The Union
Public Serwvice Commission were
asked to give their premiseg for put-
ting their film. The Minister of
Finance was asked to give some faci-
lities. The President’s Secretariat,
the Mniistry of Railways, the Minis-
try of Defence, the Chief Controlier
of Imports and Exports, all these
departments were asked to give some
facilities; the Government of
Maharashtra also.

Shri D. C. Sharma: This book has
been banned. The film wag produced
in India. 1 think our country, per-
haps the Information Department
also helped them. May I know
whether the Information and Broad-
casting Ministry on its own is golng
to ban the exhibition of the film or
not?

Dr. B. Gopala Reddi: We are await-
ing their application for censorship.
When we get it, we shall see what
will have to be done. Why should
we anticipate what is going to be
done?

Shri Warior: May I know whe-
ther the Government did scrutinise
the script before it was allowed to be
filmed in India and if so who scruti-
nised it?

Dr. B, Gopala Reddi: This was
cursorily scrutinised some time ago.
It is not the script that matters.
There are many things that matter
in censoring a film.

Shri Indrajit Gupta: Is the Gov-
ernment aware that after the book
has been banned, it is still being sold
in wvarious Railway book stalls?

Mr. Speaker: We are talking about
the film,

Dr. B. Gopala Reddi: 1 have no

information. It is for the Home
Ministry.
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Shri Hem Barua: In view of the
fact that this book particularly which
has been banned, which I had the
privilege to read, contains certain
passages that go against India
and all that, how far it is
true to say as some people have said
that this film is a departure from
the book and may I know whether
the Government is sure about it?

Dr. B, Gopala Reddi: As I have
said, we have to see the picture
before we can declare whether it is
objectionable or not. It has not been
shown to us so far. It has been
shown to the High Commission in
London.

¥Mo e I : TET T W TEAF

AR & Feq &7 77 &, Mg et
FY Y ATEATE &, T FAT TFT F ATAT

AR W A ¥ @ gw avaew §

ST T FIE ICEETET A WA 9T oY,
T T foew & a8 & ot &

fame #T T & #T #rd ot 39 o
!

Dr. B, Gopala Reddi: We are ask-
ing the producers to show it to us
when we can pass judgment about the
film. They have not yet shown it to
us. They have not made application

to us so far.

st ®o e fGEN : wrm g BN
™ am 1 91 g fF a3 feew e
WIS T AT JEE F AT 0T 4TS
E § 9 ag geaw Fafiea v s
ST F1 ATEATHT F1 HTHT TEATAT § |
& st Argan g 6 aan feew Frarfamat
F AW F ST ¥ G T qg TOEAv 7
fF @@ feew e g w1 fEm
ATF TR I9 9T A9f T g6 5%
forewr &7 femmar ST HET wOH T
forar o &% 7

WEIH WERE ;AT AR I T
gF TRy ... ..

ot 7o o fgadt : #3 qwy wava
frar &1 & s g § R gt Wy
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T FT g T 7 77 59 foran
¢ f& ag feew faamd smg gy a@ T
F?RAFREE T WIS
qrE TG a9 TR i grir | AfE
¥ 4% & 5 a6 A v w1 smaan
AR’

Dr. B. Gopala Reddi: We have
definitely asked the producers to
show it to us before they release

it to the world: not only to India,
but to outside countries also.

Shri Fatehsinhrao Gaekwad: May I
know the grounds on which a film
can be banned after the script has
been approved by the Government?

Mr. Speaker: That must be con-
tained in some literature available
to the Members.

Dr. B, Gopa’a Reddi: The script
might be approved. It does not mean
that it has passed through the cen-
sors. There are so many thing which
have to be approved by the censors.

Mr. Speaker: He wants to know
the grounds on which the film can be
banned.

Dr. B. Gopala Reddi: It is not
factual. It is outside the realm of
facts. It might be some glorification
of Godse perhaps. All these things
have to be scrutinised,

Mr. Spea.kér: Next question.

.
wornfe &

+
(=t W@ @A :
&Y Wad W WA :
s ghorams wTaR :
o FEHT we A Fawat ¢
st W -
2359 it Ho ¥o wifew :
=it g g
TR fasm weee o
= afas .
ot fao &7 &3 :
Lﬂ.'f !lo‘i'o fﬂ'_:
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T TG HAT & W, (8% F
iR Y5 HET 18] & gOY &
g O a@ &1 Fq7 F01 fF
g wRer A fawe-game Teea I
R F &7 ¥ [y wfed Ieame el &
fora fam & el Y fawifn €Y 41,
I AT H Far Fremg frar mam g 7

R w0 FAE | TG wH
(MMW) P g A -
@ ¥ F12T F GHIT QT NG9 AR
&7 ¥ UF ] i IR IE i
w0t &1 forg frar &

=t W I J1 ©E A ¥ Ay
F WE AfRE ¥ ¥ gt o g
WHRFOFTE, I 4t fadwarg
9 59 @H & A F g 3w #@
gier mar g 7

saH HAt awm ddfmeoew, ofa-
T awn W wfew WA (o s
qE€ ) : o AT UHE FReT oY
I 7 79 9 fa=a faqr o) @9 g
3@ F T FF A fFAr | 0w A F9
Tar &Fa1 § & aar faduard 4 ?

St WO T : gaTd FAET F g
aF u@ W g A '@ & fawra
A A ANCITAYF A FERIT
wf=r &9 & gizr § | & ST Angan §
fF <Y gEa &= &, 4 4 99 O
g =TT g # ar ai=dl g 7,
Ft fa=me famar o g3 ?

WER WEEY : il g & i
¥ o0 999 §G 78 3, dg D9 g1 gr
g1
Shri Bhagwat Jha Azad: To what
particular use and by when this

station is likely to go into commis-
sion, could we have any idea?

Shri Jawaharlal Nehru: It is a
eivil station for production of power.
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Shri Bhagwat Jha Axad:‘ 1 want
to know by what time it will be
commizsioned?

Shri Jawaharlal Nehru: This will
take four to flve years.

Dr. L, M. Singhvi: What will be
the total installed capacity of this
station and may I know whether any
foreign assistance would be taken
for putting this into commission?

Shri Jawaharlal Nehru: I can't
precisely answer that question. It
may be that we shall take foreign
assistance. I am told that 200 mega-
watts would be the capacity.

Shri Harish Chandra Mathur: I
understand that preliminary surveys
have already been undertaken. May
I know whether there is any phased
programme for construction, what is
that phased programme and how it
has been formulated?

Shri Jawahar’al Nehrm: Construc-
tion of this or other stations?

Shri Harish Chandra Mathur: For
this power plant in Rajasthan, Pre-
liminary survey has already been
undertaken. I wunderstang Rs. 3}
lakhs have been sanctioned in this
year's budget That is being spent. I
want to know if a phased programme
has been drawn up for the setting
up of this power plant and what is
the phased programme.

Shri Jawaharlal Nehru: I suppose
some phased programme must be
there, but now, the next step is in
regard to foreign assistance in erect-
ing this station, technical as well as
financial, Once that is settled, then,
we can go ahead with it

Shri Narendra Singh Mahida: May
I know whether the nuclear power
station is cheaper than a thermal
power station?

Shri Jawaharlal Nehru: It depends;
in some places, it is cheaper; chiefly,
in Rajasthan, it is likely to be econo-
mical and cheaper, because it is far
from a coal bearing area, and coal
transport costs a lot.
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Shri Warior: May 1 know whether
it is the intention of Government lo
establish this power station along
with the other power station in
Gujarat or near Gujarat, that is to
say, simultaneously with the other
power station?

Shri Jawaharlal Nehru: The first
station that we are putting up is at
Tarapore in Maharashtra near the
Gujarat area. This one iz the second
station. The third station is envisag-
ed in the south somewhere.

st e fag @ @@ ¥ 9T A=A
MEHHE 1 T & w7 98w ?

Shrimati Lakshmi Menon: Rs, 32
crores.

Shri Hari Vishnu Kamath: In the
course of the last session, the Prime
Minister stated, and rightly so, that
India would use atomic energy for
peaceful purposes only. Now that
Indiag iz unfortunately at war with a
country, which, according to press
reports, is fast emerging as a nuclear
Power, ig there any programme ur
proposal before Government ta
divert atomic energy now or in the
near future for the manufacture of
nuclear weapons?

Mr. Speaker: From this power
station?

Shri Hari Vishnu Eamath: Yes...

Mr. Speaker: That is a general or
broad matter of policy. That cannot
be discussed now.

Shri Hari Vishnm Kamath: Is it
Sir? . .

Mr. Speaker: This particular ques-
tion relates to the power station that
would be ready after four or five
years.

Shri Hari Vishnu Eamath: My
question is intimately linked up with
that.

Mr. Speaker: The whole policy
cannot be enunciated now.



869 Oral Answers

Shri Radhelal Vyas: May I know
whether besides Rajasthan, U.P. and
Delhi, Madhya Pradesh will also be
benefited by the power generated in
this station?

Shri Jawaharlal Nehru: We pro-
duce electric power, and that can be
taken anywhere,

T AT

+
=Y |YATAN TH :
¥330 | =1 ®o o T :
&t AgIAA AT :

o 3w T

T QAT WW § WIE, (8 F
AT 9 =0T {e & IO F g
¥ 9g T & FAT FHG (6

(%) =T ST 1 G FL TW
g oG F U g are s e
w1 fad §; K

(7) afz g, @ fo-fe Twat &
e A rFc I g
FHAETE? .

The Deputy Minister in the Minis-
try of Labour and Employment and

for Planning (Shri C. R, Pattabhi
Raman): (a) No, Sir.

(b) Does not arise.

oY sTATOEW TR < 4T H AT GHAT
g f5 fafe o=a aFrd & @
oI & gr AT R T W ST
e[ &t JE fear @ ? s oS A
& gvaeT # FI FILT s § 7

AT qAT wW W qAMT A
(it 1) : A F X T GG AT
& AR 7 @7 ¥ T aCH q@T A
sfrw s g ?

ST ST T FAT H AT THAT
g f e s  fafire oo g
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F AT A T & g § #1R
WA & gy W 3G aee & R
ARafzfgaragFang ?

ot 7 : 3 A1 4 W FHEE
F1 foté & faar § w39 ot faw
aF  qg s g 4, A I
Fifas &, 99 G99 I TA«ET T
q1 |

Shri Bhagwat Jha Azad: May 1
know whether contrary to the desire
of the Planning Commission that
these State Planning Boards should
meet more frequently and decide the
planning issues, they meet very rare-
ly, possibly once or twice in a year
only?

Shri Nanda: I do not agree that
there are only rare jssues coming up
before the State bodies. The States
also have to deal with the question
of their resources, their future pro-
grammes of development, long-term
plans, and the reorientation which
is now coming up. I think that the
existence of some machinery of this
type is going to be very useful to the
States.

Shri Venkatasubbailah: May I
know whether some of the State
Governments have expressed their
reluctance to form these State Plan-
ning Beards, and if so, whether the
reactions of the States have been
communicated to the Central Govern-
ment?

Shri Nanda: We are in touch with
the State Governments. There is no
rigidity about it. There is a purpose
in view, and how they carry it out
depends upon them. They can change
the get-up in the manner that they
desire. Only the object is to be
carried out.

Extension of Indian Laws o Former
Portuguese Colonies

+
( Shri P. Kunhan:
*138. | Shri A. K. Gopalan:
Shri Umanath:
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| Shri S. M. Banerjee:
Shri M. L. Dwivedi:
Shri S, C. Samanta:
Shri Subodh Hansda:
Shri D. C. Sharma:
Shri Yashpal Singh:
| Shri ¥. D. Singh:
|| Shri P. Venkatasubbaiah:

Will the Prime Minister be pleased
to refer to the reply given to Starred
Question No, 147 on the 9th August,
1962 and state:

(a) the action that has been taken
to repeal Portuguese laws in Goa,
Daman and Diu and extend Indian
laws to these territories; and

(b) if no actlon has been taken so
far, the reason for the delay?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) and (b). The Govern-
ment have finalized a draft Regulation
which will be promulgated about the
middle of this month. The Regula-
tion provides for the extension of
about 105 Central and State enact-
ments to the Union Territory of Goa,
Daman and Diu and repeal of corres-
ponding Portuguese laws, rules, regu-
lations, orders etc.

Shri P, Kunhan: May I know whe-
ther Government are going to extend
particularly the labour laws also to
these territories?

Shri Dinesh Singh: I
that these 105 will
laws.
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Indian Diplomatic Personnel in China
and Tibet

Shri Gulshan:
Shri Kapur Singh:
*139.{ Shri Buta Singh:
7$hri P. C, Borooah:
| Shri Bade:
L Shri Kachhavaiya:

yShn Hari Vishnn Eamath;,

Will the Prime Minister be pleased
to state:

(a) whether the Government of
China have imposed further restric-
tions on the movements and activi-
ties of Indian diplomatic personnel
in China and Tibet;

(b) if so, the nature of such restric-
tions; and

(c) the reasons therefor?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Yes, Sir.

(b) From early October, 1962 the
Indian Consulate General at Lhasa
has been subjected to further restric-
tions by the Chinese authorities.
Telegraph contact with Lhasa was
cut from October 9 to 25th, essential
supplies were not obtainable and
outsiders were forbidden to enter the
Consulate General premises. The
telephone of the Consul General was
also cut off and severe restrictions on
the movement of the Consulate Gena-
ral staff were imposed.

Our Embassy at Peking has also
been subjected to fresh restrictions.
Policemen have been posted in front
of the Embassy and the movements
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of our officers and staff have been
curtailed.

ic) the reasons for this appears to
be to obstruct further the functioning
of our Missions in China.

Shri Hari Vishnu Kamath: Now
that we are unfortunately in the
midst of a war. undeclared though
it be, do Governmer{ propose tg im-
pose rigorous restrictions and curbs
on at least a reciprecal basis, on
Chinese diplomatic personnel in India,
in Delhi, Bombay. Calcutta and else-
where, and also ban the propaganda
pamphlets and other publications
periodically issued by the Chinese
Embassy in India?

The Prime Minister and Minister of
External Affairs, Defence and Atomic
Energy (Shri Jawaharlal Nehru): So
far as banning of the publications is
concerned. many of those have been
banned. We cannot issue a blanket
order banning future publications;
we may see them and ban them. A
close watch is kept on Missions. I
cannot say now when and to what
extent Government will take "action
against them. That is a matter to be
considered by us.

Shri Hari Vishnu Kamath: My
question was about imposing rigorous
curbs and restrictions on Chinese
diplomatic personnel in India.

Shri Jawaharlal Nehru: The hon.
Member will notice that in Peking,
the restrictions that apply are to the
Mission itself, not to the individuals;
that is, they have put some guards
or policemen at our Embassy gate to
see who goes in and who comes out,
and that kind of thing. There are
some other restrictions which apply
to all the foreign Missions there.

Shri Hari Vishnu Kamath: Has the
Prime Minister’s attention been
drawn to press reports to the effect
that the Government of China are
about to break diplomatic ties with
India, and if so, do Government pro-
pose to take the initiative in this
matter by breaking diplomatic ties
with China?
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Shri Jawaharlal Nehru: [ have
just said that I have not seen those
particular press reports to which the
hon. Member refers, bui this ques-
tion is always under our considera-
tion. When we come to a conclusion,
we shall give effect to it.

Shri Hem Barua: In view of the
fact that the New China News Agency
is coming up with a new idea that it
is military action which alone can
meet the Indian threat against China,
and, therefore, a very prolonged and
long-drawn-out war is going to be
declared, is it not in the mind of
Government to sever diplomatic
relations immediately?

Mr. Speaker: The answer has becn
given already to this question.

Shri Hari Vishnu Kamath: The
Prime Minister has said that it is
under consideration.
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Shri D. C. Sharma: Have the Gov-
ernment any idea of the network of
intelligence that China has in this
country, because a Minister of State
in Chandigarh made a speech which
was not reported in the Press but
the same speech was broadcast from
Peking Radio the same evening?

Mr. Speaker: That has no relevance.



875 Oral Answers

Dr. L, M. Singhvi: Under the cir-
cumstances indicated by the Prime
Minister specifically in respect of our
Consulate in Lhasa, is it proposed to
recall our dipolmatic personne] sta-
tioned in Lhasa?

Shri Jawaharlal Nehru:
answered it.

1 just

Mr. Speaker: The same question is
being put in one form or oiher.

Shri Hem Barua: May I seek a
clarification? You just now said that
the question asked by Shri D. C.
Sharma is not relevant. But our
own experience is that these diplo-
matic enclaves here of China have
become veritable nests for espionage
and they broadcast news about our
country before we know anything
about them. Instances can be multi-
plied like anything. That is why we
are concerned that there must be
some sort of restriction put on this
Embassy and the movement of their
personnel.

Shri Hari Vishnu Kamath: Activi-
ties.

Shri Hem Barua: Yes, on the acti-
vities of the Embassy, and even put-
ting some curbs. . . .

Mr. Speaker: Order, order. 1 can-
not allow a speech now.

Shri Hem Barua: Our Embassy
personnel there have been converted
into wvirtual prisoners. That was
why when you said that it is  not
relevant, I wanted a clarification.

Mr. Speaker: Yes, that was not
relevant.

Shri Hem Barua: 1 was talking
about the propaganda being carried
on. ...

Mr. Speaker: Order, order. The
hon. Member is making a speech
which is quite irrelevant to the
question or the supplementary.

Shri D. C. Sharma: I asked about
the intelligence service of China
here.
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Mr. Speaker: Yes, the hon. Mem-
ber asked that and I said that that
was not relevant to this question.
Whether the Government have any
information as to what extent their
intelligence services are working here
and how, is not relevant to this, It
may be remotely connected.

Shri D, C. Sharma: After all, they
'have got intelligence services here.

Mr. Speaker: In that way, every-
thing can be connected.
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State Pevelopment Plans

4
( Shri D. N. Tiwary:
“140. { Shri M, K. Kumaran:
| Shri S. N. Chaturvedi:

Will the Minister of Planning be
pleased to state:

(a) whether it is a fact that some
States are finding it difficult to 1mple-
ment important schemes wunder the
State development plans due to their
inability to raise local resource::

ib) whether suchl States have re-
quested the Centre for special finan-
cial assistance; and

(c) if so, what action has Leen
taken in this regard?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): f(a) to (c). The plans of
States provide for projects and pro-
grammes to be implemented under the
Third Plan as well as for the re-
sources required. These include re-
sources to be raised by the States
themselves and assistance from the
Centre. In the Anpual Plan of cach
State all these aspects are worked out
in detail. If the resources to be found
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by a State fall short of the provision
in the Annual Plan. adjustments in
the programmes to be carried out may
become necessary. Every eflort is
made to see that importani pro-
grammes dg notl suffer.

Shri D. N. Tiwary: The question
wus whether any State Governments
had requested the Government of
India for advance of money for their
essential projecis as they are not able
to raise the resources for the zame
in their States. 2

The Minister of Planning and
Labour and Employment (Shri
Nanda): Yes, a few States have ad-
dressed the Planning Commission on
that subject and we have given suit-
able replies.

Shri D. N, Tiwary: Which are the
States that have made such a reguest
and what was the reply given?

Shri Nanda: I do not have the
names with me now. The point is
that there are State plans and if in
the course of a year they want any-
thing more, it is sometimes possible to
give them advance assistance which
has to be paid back in later years.
This has been done in the ~ase of a
few States and it may have to be done
again also,

Shri Sham Lal Saraf: In view of
the fact that the Finance Commission
has reduced the annual grant tn the
Jammu and Kashmir Government.
have they indicated to the Planning
Commission that they will not be able
to raise their part of the finds in
order to go ahead with their plans?
If so, what action has the Planning
Commission taken on that?

Shri Nanda: We are aware of it
But we do not interfere with what
the Finance Commission has done,
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Shri Indrajit Gupta: Mayv I know
whether any specific directives have
been given to State Governments to
reorientate their State plans in the
light of the present emergency? If
so, what is the nature of those direc-
tives?

Shri Nanda: Yes. That has been
done, That was the main subject
before the National Development
Council and a communique has also
been issued on that subject.

Joint Surveys of West Bengal—East
Pakistan Border

+
1 f Shri Tridib Kumar Chaudhuri:
"\ Shri Indrajit Gupta:

Will the Prime Minister be plco.
to state:

14

(a) whether it is a fact that a deci-
sion was taken at the Tlst Joint Con-
ference of the Directors of Land Re-
cords and Survey of West Bengal and
East Pakistan in Calcutta on the 26th,
27th and 28th September, 1962 that
Joint Surveys on the West Bengal—
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East Pakistan border which were sus-
pended on the 4th June, 1861 would
be resumed again on the 1st of Novem-
ber this year;

(b) whether the aforesaid Joint

Surveys have been actually resumed;
and

(c) what is the present position
with regard to Joint Surveys and de-
marcation of the Tripura—East Pak-
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The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) and (b). Yes, Sir.

(c) The present position with re-
gard to the joint survey and demar-
cation of the Tripura—East Pakistan
border and Assam—East Pakistan bor-
der, is given in a statement which is

_placed on the Table of the Lok Sabha.

The statement does not cover the cur-
rent field season; work done during
the current field season can only be

istan border and the Assam-—East tabulated after the season ends in
Pakistan border? spring next year.
STATEMENT

S. No. _Narnc o-f b-.cctor

Total length of Sector

Demarcation completed upto end of
last field season by placement of

pillars.

I. West Bengal-East
Pakistan

II. Assam-East Pakistan 620 miles approximately
II1. Tripura-East Pakistan 550 miles approximately

1349 miles approximatsly

1064 miles approximately

4111 miles approximately
184 miles approximately

Shri Tridib Kumar Chaudhuri: May
I know whether complete ground
rules about protection to be given to
survey, personnel of both countries
have been arrived at so as to remove
all causes of friction and tension?

Shri Dinesh Singh: Yes, Sir.

Shri Tridib Kumar Chaudhuri: May
I know if the reported withdrawal of
Pakistan troops recently from Daik-
hata in the district of Jalpaiguri in
North Bengal has been in pursuance
of this decision, and whether joint
survevs have been started there also?

Shri Dinesh Singh: Joint survevs
are going on in different pockets in
these areas. 1 do not know whether
it is going on at this particular spot
at this moment. Protection that has
tic be given to the survey parties nas
been decided in the meetings of the
Deputy Commissioners, and later of
Chief Secretaries, that were held.

Shri Indrajit Gupta: May I know
whether in the last series of meet-
ings held in Calcutta, the Director of
Land Records and Surveys of West
Bengal said that he was not authoris-
ed by the Central Government to dis-
cuss the question of the Tripura—

East Pakistan border? If it 1s a fact,
what are the reasons for the same?

Shri Dinesh Singh: For Tripura,
we felt that jt would be better if we
appointed a separate officer to deal
with that.

Shri S, M. Banerjee: Igs it a fact
that survey work at Berubari has
been suspended? If so, what arc the
reasons therefor, and whether it is
going to be started soon?

Shri Dinesh Singh: It has been sus-
pended?

Shri 5. M. Banerjee: It was report-
ed in the newspapers that the survey
work at Berubari had been suspend-
ed because of the wrong attitude of
the other people. 1 want to know
whether it is likely to be started, and
if so, when.

Shri Dinesh Singh: I cannot say
offhand whether at a particular place
it has been suspended.

AVRO-748

Shri Daji:

+
Shri Indrajit Gupta:
*142. i
Shri S. C. Samanta:
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| Shri Subodh Hansda:

Shri N. R, Laskar:

Shri B. K. Das:

Shri Surendranath Dwivedy:
| Shri Yallamanda Reddy:

Will the Prime Minister be pleased
to state:

(a) whether there is a proposal to
set up a new public sector concern
called National Aircraft Limited for
the manufacture of the AVRO-T48
aircraft; and

(b) if so, the reasons and details
thereof?

The Deputy Minister in the Ministry
of Defence (Shri D, R. Chavan): (a)
and (b). The most appropriate form
of organisation for the management of
this project is under consideration.

The manufacture of Awro-T48 was
initially undertaken in the existing
Air Force establishment at Kanpur
as the quickest and the most conve-
nient way of utilising existing re-
sources and technical manpower. One
aircraft has been produced and pro-
duction in series of thig aircrafi is
under way.

Shri Indrajit Gupta: The answer
was not clear, but I would like to
know whether it is envisaged that this
plant will now be separated from the
Indian Air Force Maintenance Com-
mand under which it has been all this
time?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
As already stated, this is one of the
proposals under consideration, and
there may be other points too tn be
considered,
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Shri Raghuramaiah: The Avro-748
produced, and which had been to
South-East Asia, has been a very
great success. In fact, I may add,
that the English manufacturers have
paid compliments to our production.

Shri S. M. Banerjee: Has iy be-
come possible now to start manufac-
ture of the Avro engines also, or have
these still to be imported from out-
side?

Shri Raghuramaiah: Yes, Sir. We
have at Bangalore undertaken the
manufacture of Dart-7 engines.

WRITTEN ANSWERS TO QUES-
TIONS

Bifurcation of Defence Minisiry

*143. Shri Narendra Singh Mahida:
Will the Prime Minister be pleased to
state:

(a) whether it is a fact that the
Defence Ministry is being bifurcated
into two Departments;

(b) if =0, the reasong for thiz move;
and

(c) what will be the functions of
the two Departments?

‘The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) A new Department called Depart-
ment of Defence Production has heen
created within the Ministry of De-
fence.

(b) Because there is enormous ine
crease in work on account of the pre-
sent emergency on the side of the
three Services and there is great
need to step up ang diversify vroduc-
tion in Defence establishments.

(¢) The functions of the two De-
partments are as shown in the State-
ment placed on the Table of the
House, [See Appendix I, annexure
Wo. 28).
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Purchase of Vampires from Indonesia

f Shri Gulshan:
Shri Kapur Singh.
Shri Yashpal Singh:
Shri P. C. Borooah:

i Shri A. K. Gopalan;

*144.{ Shri Eswara Reddy:

| Shri Surendra Pal Singh:

| Shri Maheswar Naik:

| Dr. L. M. Singhvi:

| Shrimati Savitri Nigam:

|_ Shri Indrajit Gupta:

Will the Prime Minister be pleased
to state:

(a) whether Government have re-
cently purchased jet aircralt of the
Vampire type from Indonesia,

(b) if so. how many and on what
terms; and

(cy the reasons for their npurchuse?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) A contract has recently been con-
cluded with the Government of Indo-
nesia for the purchase of some second-
hand Vampire Trainer aircraft and
sOme spares.

(b) 8 aircraft are covered under
this deal. The terms are advantageous
to us. The price of thé aircraft
is not to be actually paid to the Indo-
nesian Government but is te be ad-
justed against the training of Indo-
nesian Air Force personmel in India,

(¢} The purchase has been madc to
meet part of the deficiency in the Air
Force for jet trainer aireraft.

Production in Ordnance Factories

[ Shri P. K. Dee:
. Shri P. C. Borooah:

Will the Prime Minister b pieas-
ed to state:

(a) whether the Defence Ministry
has issued instructions to crdnance
factories to maximise produclion even
if .it meant having three shifts and
putting the ingtallation on rournd-the-
clock work;

*145.
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(b) whether the installations are
also being expanded to take up the
new lines of production;

(c) if so, whether the ordnance fac-
tories have stopped the production
of consumer goods, which they started
some time back to keep themeclves
occupied; and

(d) if not, the reasons therefor?

The Minister of State in tre Minis-
try of Defence (Shri Raghuramaiah)?
(a) Yes Sir. Instructions have been
issued authorising multiple shifs and
working on holidays.

(b) The installed capacity is being
utilised to the maximum extent Pro-
jects for expanding capacity andg for
setting up new lines of production are
being expedited.

(c} and (d). Yes Sir. Instructisns
have been issued for stoppig pro-
duction of all stores of civiliun cnn-
sumption and giving tha. highest
priority for the requirements of the
Services.

Military Training

( Shri Hem Raj;
| Shrimati Savitri Nigam:
: Shri P. L. Barupal:
*146. Shri P. C. Borooah:
Shri Birendra Bahadur
| Singh:
| Shri Prakash Vir Shastri:

Will the Prime Minister be pleas-
ed to state:.

(a) whether Government propose
to impart military training to students
and citizens for the defence of the
country in view; of the Chinese
aggression; and

(b) if so, what will be the nature
of the scheme?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
fa) ang (b). Government have been
imparting military training to stu-
dents under the scheme of National
Cadet Corps and to others under the
schemes of Lok Sahayak Sena and
Civilian Rifle Training.
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Government propose to step up the
National Cadet Corps Rifle Training
Scheme so as to cover the entire eli-
gible population of students in Col-
leges and Universities.

As for the citizens, way§ and means
of intensifying and expanding the
civilian Rifle Training Scheme are
being considered.
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Monopolistic Tendencies in Newspaper
Industry

[ Shri Shree Narayan Das:
*149. { Shri Bhakt Darshan:
| Shri Bhagwat Jha Azad:

Will the Minister of Information
and Broadcasting be pleased to refer
to the reply given to Starred Ques-
tion No. 305 on the 14th August, 1962
and state:

{a) whether the study ef trends
towards centralisation of ownership
and monopolistic tendencies in news-
paper industry has been concluded;
and

(b) if so, the results of the study?
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The Minister of Information and
Broadcasting (Dr. B. Gopala Reddi):
(a) and (b). Government feel that
concentration of ownership and
monopolistic tendencies in the news-
paper industry do not exist to such
an extent as to call for any imme-
diate action. The position is being
constantly watched and, as recom-
mended by the Press Commission, the
matter would, at the appropriate time,
be brought to the notice of the Press
Council which is proposed to be set
up soon.

Commonwealth Prime Ministers’ Con-
ference

[ Shri A. K. Gopalan:
*150. { Shri Dinen Bhattacharya:
| Shri Nambiar:

Will the Prime Minister be pleased
to state:

(a) whether his attention has been
drawn to Premier MacMillan's radio
broadcast on the Commonwealth Prime
Ministers’ talks immediately follow-
ing the communique issued at the
end of the recent Prime Ministers’
Conference; and

(b) whether he has noted any div-
ergence between the communique and
what Mr. MacMillan said in his radio
speech?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Yes,

(b) The communique represents the
agreed views of the Commonwealth
Prime Ministers. The British Prime
Minister's broadcast, however, would
represent the views of his Govern-

ment. Naturally, the two need not be
the same.

Indians in South Africa

[ Shri A. K. Gopalan:
| Shri P. C. Borooah:
'151.? Shri Kajrolkar:
Shri Bishanchander Seth:
| Shri Maheswar Naik:
Will the Prime Minister be pleased
to refer to the reply given to SHtarred
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Question No. 632 on the 27Tth August,
1962 and state:

(a) whether any headway has since
been made in the direction of negotia-
tions with' South Africa on the treat-
ment of people of Indian origin in
that country;

(b) whether this matter came up
for discussion in the recent UN.
General Assembly meeting; and

(e) if so, what motions if any were
sponsored or supported by India in
that connection and with what result?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) No, Sir.

i{b) Yes, Sir.

{c) Together with 43 other nations
India requested the United Naticns
for the inclusion of the item on the
“Treatment of people of Indian origin
in South Africa” as part of an item
entitled “The policies of apartheid of
the Government of the Republic of
South Africa”. This has been dnne.
The United Nations General Assemhly
has since passed a resolution calling
for diplomatic ang economic sanc-
tions by countries against South Africa
and requesting the Security Council
to take appropriate measures includ-
ing sanctions to secure South Africa’s
compliance with the past resolution of
the General Assembly and the Coun-
cil and, if necessary, to consider the
expulsion of South Africa from the
Uniteq Nations.

Indians in Tanganyika

[ Shri Surendra Pal Singh:
*152. { Shri P. K. Ghosh:
| Shri Kapur Singh:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that the
President of Asian Civil Servants
Association of Tanganyika has re-
quested the Indlan Government to
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take up the case of the neglected
Indian Civil Servants in that country
with the British Government in re-
gard to the payment of fair and
equitable compensation to them at the
time of termination of their service;
and

(b) if so, what steps are being taken
by Government in the matter?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) Yes,

{b) The Government of India feels
that these officers should be given the
same terms as have been given to
certain other categories of expatriate
officers known as “designated officers”.
These terms include the grant of com-
pensation for loss of career when
their services are no longer required
because of “Africanisation”. The
Government has taken up this ques-
ticn repeatedly with the British Gov-
ernment and Tanganyikan Govern-
ment. ik

Equipment Belonging to Indian Survey
Officer Returned by Pakistan

( Shri ¥ashpal Singh:
*153.< Shri Buta Singh:
| Shri Gulshan:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that Pakis-
tan Government have returned maps
and other documents illegally seized
from the Indian Survey Officer on
the Berubari border somewhere in
July last year;

(b) if so, when; and

(c) whether all the papers are in-
tact or have been tampered with?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) Yes, Sir. The documents
illegally seized in June, 1961 from the
Indian Survey Officers on West Dinaj-
pur border, have been returned.

(b) Documents were handed back
on 26th September, 1962, a' the con-

ference of Directors of Land Kecords
and Surveys of West Benga! and East
Pakistan, held at Calcutta.

(c) All the documents were intact.
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Indian in China

267. Shri Lakhmu Bhawani: Will
the Prime Minister be pleased to state:

(a) the total number of Indians
living in China at present;

(b) the number of Indians expelled
from China during the curront year so
far; and

(c) the reasons offered by the
Chinese Government for expelling
them?

The Prime Minister and Minister of
External Affairs, Defence and Atomie
Energy (Shri Jawaharlal Nebru): (a)
According to information available
with the Government the number of
Indians living in China is 180
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(b) None.

{¢) Does not arise,

Pugwash Conference of Scientists

268. Shri Shee Narayan Das: Will
the Prime Minister be pleased to state;

ta) whether the Governmert have
in any way interested themselveg in
the activities of scientists who recently
met in Pugwash Conference in London
and discussed problems of disarma-
ment and world security;

{b) if zo. the nature and manner of
India’s participation so far; and

tc) whether the next Conterence
will be held in India?

The. Prime Minister and Minister of
External Affairs, Defence and Atomic
Energy (Shri Jawaharlal Nehru): (a)
and (b). The International Confer-
ences on Science and World Affairs,
known as Pugwash Conferences, are
non-official conferences whirh are
attédnded by eminent scientisis of
various countries in their personal
capacity. They owe their origin lo a
suggestion made by the Prime Minis-
ter in 1954 regarding the setting up of
a Committee of Scientists to explain
to the world the effect a war would
have on humanity. Thic idea was
pursued further by the  Atomic
Scientists' Association in Great Britain
and the Federation of American
Scientists in the USA and discussions
were held subsequently with other
scientists, including Soviet sciantists.

The 10th Conference in the series
was held in London from the 3rd to
the Tth of September 1962 and was
attended by Prof, P. C. Mahaianobis
in his personal capacity. The record
of the discussions at the Coaference
has not vet been published

Although the Government of India
are not directly concerned in these
non-official conferences, they support
. the Pugwash movement 2nd believe
that scientists can make significant
contribution towards peace and dis-
armament as well as towards helping
developing nations to modernise and
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secure the benefits of scient'fic pro-
gress. At the request of the organi-
sers of the 10th Conference, the Prime
Minister sent a message wishing suec-
cess to the Conference.

Besides the 10th Conference, the
3rd Conference held in  Austria 1n
September, 1958, was attended by Dr.
H, J. Bhabha, Dr. K. 8. Krishnan and
Prof. P. C. Mahalanobis, the 5th Con-
ference held in Pugwash, Canada, in
August 1959 by Dr. M. L. Ahuja and
the 9th Conference held in Cambridge
in August, 1962 by Dr. Vikram Sara-
bhai.

(c) A suggestion has been made
that the next conference be held in
India. No final decision has, however,
vet been reached,

Atomic Power Station at Tarapore

( Shri Surendra Pal Singh:

Shri Eswara Reddy:

Shri P. C. Borooah:

Shri Bibhuti Mishra:

Shri Harish Chandra
Mathur:

Shri Nambiar:

Dr. L. M. Singhvi:

Shri K. N. Tiwary:

265.4[ Shri Mohsin;

Shri Yashpal Singh:

Shri S. B. Patil:

Shri Kapur Singh:

Shri P, K. Ghosh:

Shri Sham Lal Saraf:

Shri Rameshwar Tantia:

| Shri D. C. Sharma:

| Shri Morarka:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that the
Government are facing certain diffi-
culties in making arrangements for
foreign financial and technical colla-
boration to set up its first Atomic
Power station at Tarapore near Bom-
bay: and

(b) if so, what are those difficulties,
and what steps are being taken to
overcome them?
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The Prime Minister and Minister of
‘External Affairs, Defence and Atomic
'Energy (Shri Jawaharlal Nehru): (a)
No.

(b) Does not arise.
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Raid by Pakistanis on Jammu and
Kashmir Border

211 f Shri P. C. Borooah:
“ Shri Bhakt Darshan:

Will the Prime Minister be pleas-
ed to state:

(a) whether it is a fact that Palkis-
tani Force again became active on the
Chhamb border near Jammu in the
first-second week of September this
vear;

(b) if so, how many firing and
counter-firing incidents were involved
in connection with these activities;
and

(c) how many persons were killed/
injured in these incidents on either
side?

The Prime Ministenr and Minister
of External Affairs, Defence and Ato-
mic Energy (Shri Jawaharlal Nehru):
{a) Yes, Sir.

(b) There were three incidents
during the first-second week of Sep-
tember, 1962—one on the G6th Sep-
tember and two on the 10th Septem-
ber. Our border police had to return
the fire in self-defence in the iwo
incidents on the 10th September, 1962.

(c) One Indian was injured.

Plantation Workers

272. Shri P. C. Borooah: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether the Annual Conference
of the Estates Staff Union was held
in Coimbatore in the second week of
September;

(b) if so, what main demands were
voiced at the conference for the bet-
terment of the plantation workers;
and

(e¢) what decisions/actiong have been
taken by Central Government and the
State Governments concerned on
these demands?
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The Minister of Labour in the

Ministry of Labour ang Employment
(Shri Hathi): (a) Yes; on 9-9-1962.

(b) and (c). The information avail-
able is given in the statement laid on
the Table of the House.[See Appen-
dix I, annexure No. 30.]

Discussion between Indian Prime
Minister and Pakistan President

[ Shri Shree Narayan Das:
| Shrli S. M. Banerjee:
273, 4 Shri Hem Barua:
| Shri Bibhuti Mishra:
| Shri D. N. Tiwary:
Will the Prime Minister be pleased
io state:

(a) whether there was any consul-
tation between him and President
Ayub of Pakistam when they met in
London recently about matters of
mutual interest; and

(b) if so, the nature of
discussed?

subjects

The Prime Minister and Minister of
External Affairs, Defence and Ato-
mic Energy (Shri Jawaharlal Nehru):
(a) and (b). There were no consul-
tations between President Ayub Khan
and the Prime Minister about Indo-
Pakistan issues at the time of the
Commonwealth Prime Ministers' Con-
ference held in London this Septem-
ber. Casually and very briefly, the
President referred, however, to the
action taken by India in sending back
illegal immigrants from Pakistan,
Also he made some reference to the
desirability of a Ministers’ meeting to
consider the problems of the use of
river waters in East Pakistan and
West Bengal. The Prime Minister ex-
plained to him very briefly the posi-
tion in regard to both these matters.
The whole conversation on the two
occasions did not take more than five
minutes.

Kozhikode Radip Statlon
J Shri A. K. Gopalan:
#14. 9 shri P. Kunhan:
Will the Minister of Information and
Broadcasting be pleased to state:
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(a) whether there is any proposal
before Government to turn tne Kozhi-
kode Radip Station into a mere Relay
Station; and

(b) if so, what decision nas been
taken on this proposal?

The Deputy Minister in the Minis-
try of Information and Broadcasting
{Shri Sham Nath): (a) No, Sir

(b) Does not arise.

Provident Fund for Air Transport
Industry

276. Shrimati Savitri Nigam: Will
the minister of Labour ang Employ-
ment be pleased to refer to the
reply given to Starred Question No.
33 on the 6th August, 1962 and
state:

(a) the reason for not bringing the
Air Transport Industry under the Em-
ployees Provident Funds Act, 1952:
and

(b) whether these people working
in Air Transport Industry are getting
the benefit of health insurance gratuity
or bonus scheme?

The Minister of Iabour in the Minis-
try of Labour and Employment (Shri
Hathi): (a) It has been represented
that the majority of workers engaged
in Air Transport Industry are already
getting better retirement benefits
than the benefits provided under the
Employees’ Provident Fund Act, 1952.

(b) The information is being col-
lected.
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National Sample Survey

J Shri R. S. Pandey:
"7 Shri Morarka:

Wil] the Prime Minister be pleased
1o state:

278

(a} the data collected so far by
MNational Sample Survey for the Plan-
ning Commission;

(b) whether there is any agency to
check or verify these data; and

te) what steps have been iaken to
publish the data in time?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon) (a) No data has been
collected by the National Sample
Survey specifically for the Planning
Commission. The data collected during
ite normal annual rounds on warious
socioeconomic, agricultural and in-
dustrial topics have been used by the
Planning Commission whenever re-
quired,

{b) Besides the built-in-system of
supervision by the scrutiny and ins-
pection staff of the National Sample
Survey Directorate and pre-tabulation
scrutiny by the Indiap Statistical Insti-
iute which handles tabulation and
other technical work connected with
the surveys, the design of the survevs
itself provides for internal checks of
consistency based on comparison
between the figureg of different sub-
samples and sub-rounds included in
each round. However, there is no
agency to check or verify the data
once it is published.

(¢) Practically all the ' essential
data collected upto apd inclusive of
the 14th round (1958-59) have already
been tabulated and published. The
data for the subsequent rounds wviz.,
15th and 16th are mostly in the pro-
cess of tabulation. The Indian
Statistical Institute is being conti-

nously urged to expedite the tabulation
work with a view to make the dara
available as early as possible.

Public Undertakings

279, S Shri Morarka:
1 Shri Ravindra Varma:

Will the Minister of Plabning be
pleased to state:

(a) the total amount expected to
be obtained from the surpluses of
public undertakings during ‘he Third
Five Year Plan;

(b) the amount actually realised
during the first year of the Third
Plan and expected to bhe realised
during the second vear;

(c) whether any short-fail is ex-
pected in the plan target; and

(d) if so, the efforts made to over-
come the samg?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) The surpluses of Pub-
lic enterprises other than railways
were estimated in the Third Plan
period at Rs. 450 crores. The details
are given below:

I. Centre (Rs. crores)
1. Steel Plants 11
2. Fertilizer factories 33
3. Posts & Telegraphs 28
4. Other enterprises 128
Total 300
I1. States

1. Electricity Boards 110

2. Road transport under-
takings 20

3. Industrial enterprises
and other departmental

schemes 20
Total 150
I1I. Centre and States (I—IT1) __450

(b) The revised estimate of the
surpluses of public enterprisez con-
trolled by the States for 1961-62 s
Rs. 21'8 crores. The actual contri-
bution of public enterprises control-
led by the Centre will be known
when the audited financial accounts
for the vear have been analveed. A
study is in hand.
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In the estimate of financial re-
sources for the Plan for 1962-63,
credit wag taken for Rs. 27-8 crores
from State enterprises anq Rs. 30
crores from Centre's enterprises.

(c) A revised estimate of the likely
surpluses of public enterprises over
the Third Plan period as a whole
would be possible only after the
actuals of at least the first two years
are available,

(d) Measures for improving the
operational results of public enter-
prises and for realising the exprected
surpluses from them are the constant
concern of the public enterprices and
the Administrative Ministries

Expenditure on Commonwealth P. M.s"
Conference

280, Shri G. Mohanty: Will the
Prime Minister be pleased to state:

(a) whether the expenditure relating
to Commonwealth Premiers' Con-
ference is borne by the British
Government; and

(b) if not, what share of the ex-
penditure is borne by the Government
of India?

LT LR

The Prime Minister and Minister
of External Affairs, Defence and "Ato-
mic Energy: (a) and (b), All expendi-
ture on the Conference ag such, inclu-
ding accommodation for the delegates
is borne by the UK, Government. The

»visiting Prime Ministers and their
staff are treated as State Guests.
However, the cost of air travel of
our delegation from India to London
and back and incidental expenses are
borne by the Government of India,

Indian Mission Abroagd

( Shri Vidya Charan Shukla:
231 J Shri R. S, Pandey:
* ) Shri Morarka:
| Shri Ravindra Varma:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that during
the years 1956—59, two locally re-

NOVEMBER 12, 1962

Y

Written Answers 900

cruited messengers of an Indian Mis-
sion abroad misappropriated a total
sum of over Rs. 60,000 out of the
advances given to them for purchase
of postal stamps;

(b) if so, where this incident took
place; angd

{¢) whether any responsibility has
been fixed for slackness in super-
vision of the work of these messeng-
ers? -

The Prime Minister and Minister of
External Affairs, Defence and Alomic
Energy (Shri Jawaharlal Nehru):
(a) to (¢). Yes, Sir. The forgery case
involving defalcation of over Rs.
60.000-00 by two locally-recruited mes-
sengers occurred in Embassy of India,
Bonn, over a period of more than
three vears. It was first detected
when the postal stamp expenditure
entries were found tampered with
The two messengers involved were
dismissed ang prosecuted in a local
court for criminal offence. A sum of
approximately Rs. 1100°00 has so far
been realised from the above quoted
persons. Further proceedings are
under consideration.

Work-stoppages

- J Shri Warior: "
" Shri P. C. Borooah: ™~

Will the Minister of Labour and
Employment be pleased to refer to
the reply given to Unstarred Ques-
tion No. 1767 on the 27th August, 1962
and state:

282

(a) whether the analysis of work-
stoppages in the Central sphere
during December, 1961 to March 1962
has been completed; and

(b) if so. the result thereof?

The Minister of Labour in the Min-
istry of Labour and Employment
(Shri Hathi): (a) Yes.

(b) Out of 41 cases of work-stoppa-
ges (all strikes) reported to the Cent-
ral Implementation ang Evaluation
Division, in 39 the unions resorted ta
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strikes without prior notice and with-
out utilising the existing machinery
for the settlement of disputes; in the
remaining 2 cases where notices were
given the unions did not fully utilise
the existing machinery before taking
direct action. In 7 of the 41 cases the
managements were algg responsible
for precipitating matters. In al] these
cases breaches of the Code of Disci-
pline were brought home to the con-
cerned parties.

Minimum Wages Act

f Shri Y. D. Singh:
* | Shri P, Venkatasubbaiah:

Will the Minister of Labour and
Employment be pleased to state:

283

(a) whether Government propose to
amend the Minimum Wages Act for
protection of higher wages ip sche-
duled employment in which the mini-
mum rates of wages fixed are lower
ang for safeguarding against vietimi-
sation of emplovees whp seek to en-
force their rates under the measure;
and

(b) the list of industries to which
this amended Act wil] apply?

The Minister of Labour in the Min-
istry of Labour and Employment
(Shri Hathi): (a) and (b), Proposals
are under examination.

Conference of State Ministers

( Shri Bishanchander Seth:

| Shri Yashpal Singh:
2%.{ Maharajkumar Vijaya

| Ananda:

| Shri Inder J. Malhotra:

Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether it iz a fact that a
Conference of State Ministers of In-
formation and Broadcasting was held
on the 25th October, 1962;

(by if so, what subjects were dis-
cussed in the Conference; and

(e} what decisions the Conference
has taken; with details thereof?

The Deputy Minister in the Minis-
try of Information and Broadcasting
(Shri Sham Nath): (a) Yes, Sir.

{b) and (c). The Conference con=
sidered publicity problems arising out
of the present emergency and mea-
sures necessary to ensure close co-
ordination between the Centre and
State publicity organisations in their
publicity efforts in regard to National
Integration and the Five Year Plan.
No formal decisiong were taken.

Documentary Films

285, Shri Bishanchander Seth: Will
the Minister of Information and
Broadcasting be pleased to state:

(a) whether it is a fact that Gov-
ernment have decided to increase the
production of documentary films;

(b) if so, the reasons therefor;

(e) how many films are at present
being produced annually; and

{d) how much will be increased?

The Deputy Minister in the Minis-
try of Information and Broadcasting
(Shri Sham Nath): (a) Yes, Sir.

(by To meet the increasing publi-
citv needs of the various Ministries
etc., and also tp provide for the pro-
duction of a certain number of films
on behalf of State Governments. on
request.

fc) About 98.

td) The target for 1962-63 is 120
films.
Lifting of Cattle by Pak. Nationals
286. Shri Swell: Will the Prime
Minisier be pleased to state:

fa) whether it is a fact that on the
27th September, 1962 a large number
of Pakistani nationals trespassed into
Indian territory in the District of
Khasi Jaintia Hills and took away 49
cows belonging to Indian nationals;
and

(b) if so, what steps Government
have taken to restore the cows to the
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owners or to compensate them for
their losses?

The Prime Minister and Minister of
External Affairs, Defence and Atomic
Energy (Shri Jawaharla) Nehru): (a)
ang (b). On September 27, 1962, some
Indian nationals of village Pyrdiwah
took their cattle for watering io the
Pyian river. Some Pakistani nationals
armed with daos, lathis ang spears
trespasseq into Indian territory near
Suplanghat. District United K & J
Hills a:1d forcibly drove away 49 head
of cattle.

Protests have been lodged, under
the Ground Rules Agreement, with
the Pakistan authorities at the Sector
Commander's as well as at District
Officer’s level. The Government of
Assam have also lodged a protest with
the East Pakistan Government deman.
ding return of the stolen cattle to the
owners, through the Commander of
the Indian Border Out Post.

Film Institutes

287. Shri Hem Raj: Will the Minis-
ter of Information and Broadcasting
be pleased to state:

(a) the number of students who
have joined the Film Institute of India
at Poona in 1962-63; and

(b) the number of staff engaged so
far and the annual expenditure in-
curred on it?

The Depuiy Minister in the Minis-
try of Information apq Broadcasting
{Shri Sham Nath): (a) 38.

{b) 126.

Actual expenditure on staff

Rs.
1960-61 63,000
1961-62 2.27,300
1962-63 (for 6
months) 1,40,200

(1-4-62 to 30-9-62)
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Recognition of Unions

f Shri Buia Singh:
7\ Shri Gulshan:

Will the Minister of Labour and
Employment be pleased to state:

288,

(a) whether it is a fact that accor-
ding to the Code of Discipline a union
which haq been de-recognised for any
illegal act could regain its recognition
only after ity membership has been
verified by the Labour Ministry;

(by if so, whether any such verifi-
cations were made of the unions de-
recognised in 1960 and re-recognised
in September, 1961 in the Posts and
Telegraphs, Civil Aviation, Defence,
Railways ang Central Public Works
Department; ang

(¢) if not, on what basis the unioms
were re-recognised?

The Minister of Labour in the Min-
istry of Labour and Employment (Shri
Jaisukhla] Hathi): (a) A union de-
recognised for breaches of the Code of
Discipline can claim  re-recognition
after a period of one year or, in cer-
tain circumstances, twg ycars, pro-
vided during this period it hag not
been found guilty of any fresh vio-
lation of the Code and is still in majo-
rity. In some cases verification of
membership may not be necessary.

{b) The question does not arise, as
the Unions referred to were not de-
recognised under the Code of Disci-
pline.

(¢) In accordance with the Govern-
ment's decision that “the recognition
of the Unions. which was withdrawn
for their participation ip the Central
Government employees strike of
July 1960. should be restored on the
terms and conditions applicable at the
time of withdrawal”

Civilian Psychologists in Defence

289. Shri D. C. Sharma: Will the
Prime Minister be pleased to state:

(a) whether it is a fact that Second
Pay Commission had recommended
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the upgrading of the posts of Civi-
lian Paychologists on the services
Selection Boards, run by the Ministry
of Defence to Class I; and

(b) if so, the action taken by Gov-
ernment on this recommendation?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) No, Sir.

(b) does not arise.

Navy Aerodrome

290 J Shri A. K. Gopalan:
. | Shri P. Kunhan:

Will the Prime Minister be pleased
to state:

(a) whether any decision has been
taken on the site for cinstruction of
the Navy Aerodrome; and

(b) if so, details thereof?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
{a) Only some interim arrangements
have been made for the location of
the Flest Requirement unit of the
Navy.

(b) It is not in the public interest
to disclose details.

Manufacture of Rifles

291, Shri Karnj Singhji: Will the
Prime Minister be pleased to state
whether it is a fact that the Ordnance
Factories have a proposal to manu-
facture .22 Target Rifles and .315 MM
Big Bore Target Rifles for Rifle Clubs
in the country?

The Minister of State in the
Ministry of Defence (Shri Raghu-
ramaiah): The .22" Rifles manufac-
tured in the Ordnance Factories for
the Services can also be used as Tar-
get Rifles. There is no proposal to
manufacture -315 MM Big Bore Tar-
get Rifles in the Ordnance Factories.

Manufacture of Cartridges

292. Shri Karni Singhji: Will the
Prime Minister be pleased io state

2033(Ai)LSD—3,
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whether there is a proposal to manu-
facture 12 gauge Trap and Skeet
Cartridges for Civilian Shooting in
23" length 3} Dr.—11|4 0z.—7} and 3
Dr. —1.1|8 oz, T} or 8 respectively?

The Minister of State in the Min-
istry of Defence (Shri  Raghu-
ramaiah): The 12 Gauge Trap &
Skeet Cartridges 23" length had
been under development but produc-
tion can now be considered only
after the present emergency is over.

Military Training Schools

293 [ Shri Tlham Lal Saraf:
" 7 Skri Dameskwar Tantia:

Will the Prime Minister be pleas-
ed to state:

(a) the pattern of training in

Rashtriya Military College, K. G.,
Schools and Sainik Schools;
(b) to what extent the training

Courses in these institutions agree; and

(c) whether Government contem-
plate amalgamating the courses of
training in those Schools?

The Minister of State in the Min-
istry of Defence (Shri Raghn-
ramaiah): fa) A statement giving
the required information is laid on the
Table of the House. (See Appendix I
annexure No. 31]

(b) All these are residential institu-
tions and impart education of a high
standard on public school lines. As all
these institutions prepare boys for the
same terminal examination, namely
the Indian School Certificate Examina-
tion conducted by the University of
Cambridge Local Examination Syndi-
cate, the academic content of the
training is by and large the same. The
non-academic content of the training,
being related to the objectives of these
institutions, varies slightly from one
institution to another.

() Mo, Sir.
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LA F. Canberra Crash

294, Shri Bishanchander Seth: Will
the Prime Minister be pleased to refer
to the reply given to Starred Question
No. 267, on the 13th August, 1962 re-
garding air crash of a Canberra and
state:

(a) whether the report of Court of
Enquiry ordered by Government has
been received;

(b) if so, the details thereof; and

(¢) what action Government have
taken against those found responsible
by the Enquiry Committee?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) Yes.

(b) and (c¢). The accident was caus-
ed due to the aircraft striking the
ground while travelling over hilly
terrain in cloudy weather. The detail-
ed report of the Court of Enquiry is
still under consideration of Air Head-
quarters and Government and suitable
remedial action will be taken as may
be indicated.

Ex-Servicemen

£295. Shrimati Renu Chakravartty:
Will the Prime Minister be pleased to
state:

(a) whether a final decision has
been taken regarding the pay of the
pensioner and non-pensioner  ex-
servicemen of 507 Army Base Work-
shop, Kankinarrah; and

(b) whether this matter is pending
since 19597

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) The fixation of pay has been
finalised in 24 out of the 97 cases con-
cerned, The other cases are being

expedited.

(b) No, Sir. The Civilians in
Defence Services (Revised Pay) Rules
1960, laying down the revised scales
of pay for various posts on the basis
af the Second Pay Commission’s re-
commendations were issued in
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September 1960 but at that time they
were not applicable to re-employed
Government servants. Final orders
of Government regulating fixation of
pay of re-employed pensioners and
non-pensionerz in the revised scales
of pay were issued only in December
1961. The individual cases of pay
fixation, referred to in (a) above,
could be taken up thereafter,

Indian Navy

296. Shri Yashpal Singh: Will the
Prime Minister be pleased to state:

(a) the progress made by the
Indian Navy towards self-sufficiency
in training during 1960—62; and

(b) the number of Indians sent
abroad for training in Navy during
this period?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) Except for certain  specialized
courses for which facilities are not
available, the centire training of
naval personnel is being done in
India. During 1960-62, the following
courses have been started:—

(1) Marine Engineering Course.

(2) Electrical
Course.

(3) Advanced Scientific
for naval officers.

Specialisation
courses

(4) Aircraft Mechanicians and
Artificer Conversion Courses
for sailors.

(d) 62.

Quarters for Defence Employees
in Agra

297. Shri S. M. Banerjee: Will the
Prime Minister be please to state:

(a) whether it is a fact that about
108 quarters were constructed by the
Cantonment Board, Agra for the low
income group Defence civilian em-
ployees in Shaktinagar, Agra Cantt.
in 1962;

(b) if so, whether the rent is Rs. 46
p.m. without electricity;
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(c) if so, whether the employees
are unable to occupy ihos: guar.ors
because of high rent;

(d) if so, the basis on which this
rent has been fixed; and

(e) steps taken by Government to
fix a reasonable rent?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) Yes, Sir.

(b) Yes, Sir. The rent includes
Water Supply (un-metered) and con-
servancy charges @ Rs. 2 and Re.l
p-m. respectively.

(c) and (d). No, Sir. The constru-
ction of these guarters has been com-
pleted recently and allotment has
been started with effect only from 1st
November 1962, The rent is reason-
able and has been worked out on a
‘no profit no loss’ basis.

(e) Does not arise.

Sainik School in Punjab

298. Shri Hem Raj: Will the Prime
Minister be pleased to refer to the
reply given to Unstarred Question
No. 2193 on the 3rd September, 1962
and state:

(a) whether the proposal for open-
ing a third sainik school in Punjab
has been accepted;

(b) if so, whether its details have
been worked out; and

{c) what will be the gite of its loca-
tion and which one has been recom-

mended by the Punja® Government? -

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) to (c). The proposal is still under
consideration with the Punjab Govern-
ment.

12 hrs.

CALL'NG ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Cracker Explosion in Delhi

ot aet : (fewme ) : e e,
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On 8th November, 1962 at about 2:03
p.m. there was a cracker explosion on
Subhash Marg, opposite Lajpat Raa
Market, Four persons received minor
abrasions and simple injuries. They
were taken to the police dispensary
and given first aid. The police reached
the spot immediately after the cracker
had burst, and eight persons have
been detained for interrogauion. Tt is
suspected that the cracker was thrown
from a moving vehicle. The cracker
was of an ordinary type, and its rem-
nants have been sent to the Inspector
of Explosives for examination. A case
under section 6 of the Explosives Act
has been registered and is being in-
vestigated.
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Shri Datar; May I point cut to the
hon. Member that the Guvernment
were successful in tracing the culprits
in as many as 27 cases, and actual con-

victions have been secured in 20, and
some others are before the court.

Shri Hem Barua (Gauhati): May I
seek a clarification?

Mr. Speaker: No, Sir. Shri Yadav.
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Shri Hem Barua: On a point of
order. The Minister was pleased to
use the word mithya, That means a
lie 1 suppose. If so, is it parliaumenti-
ary?

Mr. Speaker: Mithya means it has
no truth in it,

Shri Hem Barua: That is a lie, Sir.

Mg e (TAET ) F A
AMEaT g 5 F7 59 W 7 qgw i
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a1 o FE @ Fim F
sTEr &7

st I™W ;g T TH & fag e
e oiw qfew 1 frafea &1 3
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21

Mr. Speaker: Papers to be laid.

Shri Hari Vishou Kamath (Hoshan-
gabad): Before the House takes up
other business, may I request you
earnestly to ensure that every day and
as long as the House is in session, the
Prime Minister makes a statement
immediately after the Question How
on the war situation, as was done in
war time, during the Second Worid
War, by the British Prime Minister in
the House of Commons? He may con-
sider this matter and take action,

Mr, Speaker: The hon. Member has
brought it to the notice of the Prime
Minister that he might consider this
matter. He may allow him time to
consider it. Now, what does he want?
Papers to be laid.

Shri Hari Vishnu Kamath: I will re-
mind him again later on.
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12,06 hrs.
PAPERS LAID ON THE TABLE

OrFicErs OF PARLIAMENT (TRAVELLING
& DALY ALLOWANCES)
RuLes

The Minister of Pariiamentary
Affairs (Shri Satya Narayan Sinha):
1 beg to lay on the Table a copy of
the Officers of Parliament (Travelling
and Daily Allowances) Amendment
Rules, 1962, published in Notification
No. G.5.R. 1208, dated the 15th Sep-
tember, 1962, under sub-section (2)
of section 11 of the Salaries and
Allowances of Officers of Parliament
Act, 1953. [Placed in Library. See
No. LT-509/62.]

PusLic Premises (Eviction oF UNau-
THORISED OccUPANTS) RULES

The Deputy Minister in the Ministry
of Works, Housing and Supply (Shri
P. S. Naskar): On behalf of Shri
Mehr Chand Khanna, I beg to lay on
the Toh'~ a copy of the Public Pre-
mises (Eviction of Unauthorised Occu-
pants) Amendment Rules, 1962, pub-
lished in N-tification No. G.S.R, 1453,
dated the 3rd November, 1962, under
sub-section (3) of section 13 of the
Public Premises (Eviction of Unau-
thorised Occupants) Act, 1958. [Plac-
ed in Library. See No, LT-51I]).!62,]

Corree (F1rTH AMENDMENT RULES)
ETC.

The Deputy Minister in the Minis-
try of Defcuce (Shri ™ R Chavan):
On behalf of Shri Manubhai Shah, I
beg to lay on the Table a copy each of
the following papers:—

(i) The Coffee (Fifth Amend-
ment) Rules, 1962 published
in Notification No, G.5.R. 1271,
dated the 20th September,
1962 under sub-section (3) of
section 48 of the Coffee Act,
1942, [Placed in Library. See
No. LT-511/62.]

(ii) Annual Report on the activi-
ties of the Coir Board and
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the Working of the Coir In-

dustry Act, 1953 for the year

1961-62 under section 19 of

the said Act. [Placed in

Library. See No, LT-512/62.]

RErorRT OoF THE CoarL MINEsS LABOUR
WEeLFARe FunD ETC.

The Minister of Labour in the Min-
istry of Labour and Employment
(Shri Hathi): I beg to lay on the
Table a copy each of the following
papers: —

(i) a statement of main conclu-
sions of the fourth session of
the Industrial Committee on
Cement held at New Delhi on
the 15th September, 1962.
[Placed in Library. See No.
LT-513/62.]

(ii) a statement of main conclu-
sions 'of the twentieth sessiom
of the Standing Labour Com-
mittee held at New Delhi on
the 17th October, 1962. [Plac-
ed in Library. See No. LT-
514/62.]

(iii) report on the activities of the
Coal Mines Labour Welfare
Fund for the year 1961-62
[Placed in Library. See No.
LT-515/62.)

DisrLAcEn PersonNs (COMPENSATION
AND REHABILITATION) AMENDMENT
RULES.

Shri P, 8. Naskar: [ beg to lay on
the Table a copy of the Displaced
Persons (Compensation and Rehabili-
tation) Sixth Amendment Rules, 1962
published in Notification No. G.S.R.
1166, dated the 1st September, 1962
under sub-section (3) of section 40
of the Displaced Persons (Compen-
sation and Rehabilitation) Act, 1954
[Placed in Library. See No. LT-516/
62.1 .
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12.08 hra.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

NINTH REPORT

Shri S V. Krishnamoorthy Rao
(Shimoga): I beg to present the
Ninth Report of the Committee on
Private Members' Bills and Resolu-
tions.

12.09 hrs.
ESTIMATES COMMITTEE
THIRP AND FoOURTH REPORTS

Shri H. C. Dasappa (Bangalore):
Sir, I beg to present the following
Reports of the Estimates Committee:

(i) Third Report on Action Taken
by Government on the recom-
mendations contained in the
Hundred and Fourteenth Re-
port of the Estimates Com-
mittee (Second Lok Sabha) on
the Ministry of Transport and

Communications (Depart-
ments of Communications and
Civil Aviation) —Overseas

Communications Service; and

(ii) Fourth Report on Action
Taken by Government on the
recommendations contained in
the Thirty seventh Report of
Estimates Committee (Se-
cond Lok Sabha) on the
Ministry of Health—Public
Health (Part I).

12.10 hrs.

METAL TOKENS (AMENDMENT)
BILL*

The Deputy Minister in the Minis-
try of Finance (Shri B. R. Bhagat):
Sir, on behalf of Shri Morarji Desai,
I beg to move for leave to introduce
a Bill further to amend the Metal
Tokens Act, 1889.

Resolutionsre: Procla- 16
mation of Emergency
and Aggression by
China
Mr. Speaker: The question is;

“That leave be granted to intro-
duce a Bill further to amend the
Metal Tokens Act, 1889".

The motion was adopted,

Shri B. R. Bhagat: 5Sir, I introduce
the Bill.

12.11 hrs.

PETROLEUM PIPELINES (ACQUI-
SITION OF RIGHT OF USER IN
LAND) BILL*

The Depuiy Minister in the Minis-
try of Mines and Fuel (Shri Hajar-
navis): On behalf of Shri K. D. Mala-
viya, I beg to move for leave to in-
troduce a Bill to provide for the ac-
quisition of right of user in land for
laying petroleum pipelines and for
matters connected therewith,

Mr. Speaker: The question is;

“That leave be granted to in-
troduce a Bill to provide for the
acquisition of right of user in land
for laying petroleum pipelines and
for matters connected therewith.”

The motion was adopted,

Shri Hajarnavis:
the Bill.

Sir, I introduce

12.12 hrs,

RESOLUTIONS RE: PROCLAMA-
TION OF EMERGENCY AND
AGGRESSION BY CHINA—
contd.

Mr. Speaker: The House will now
take up further discussion on the
resolutions moved by the hon. Prime
Minister on 8th November, 1962, along
with the amendments that are there.
The Minister of Parliamentary Affairs
has told me that the Government is
prepared to allot another day for this
discussion. So, we have got tomorrow

*Fublished in the Gazette of India
dated 12-11-196%.

Extraordinary Part

II—Section 2,
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also for private Members to partici-
pate in this discussion. They are very
anxious. Yesterday, I had as many as
34 Members at half past Seven of the
Clock. I had wvolunteered to sit as
long as every one of them could be
given a chance. They got impatient
and they said that they had no pre-
vious notice.

Shri S. M. Banerjee (Kanpur):
Some of them.

Mr. Speaker: The hon. Member had
finished his speech; therefore, he says
s0. Today I have got a list of 76
Members. Whatever time might be
there and how many extensions we
may give to this discussion, it will not
be possible to exhaust all these Mem-
bers. Everyone is anxious to partici-
pate no doubt. There ought to be
some end to every debate. There-
fore, they ought to exercise self-con-
trol and self-restraint on themselves
and desist from this temptation,

The second thing is this. Minimum
time should be spent. Every argu-
ment has been advanced and every
fact has been stated. It is a repeti-
tion that is now coming—most of it.
Thercfore, the suggestions that any
hon. Member might have got may be
put forward. Some hon. Members
from border areas have told me that
they must participate as they are in
the frontiers and that they must raise
their voice and they must be listened
to. Certainly, I will give them an
opportunity. But all hon. Members
must finish their speeches in, seven
minutes, or utmost in ten minutes but
not more than ten minutes. It is
rather the desire for participation and
association than adding anything
more to the debates, I suppose. I am
prepared to allow that. I will try to
accommodate as many as I can. But
it should not be expected that every
one of them would certainly be
exhausted. I had promised yesterday
to give time at least to those 34 Mem-
bers, or rather about forty, who had
sat as late as 7.30. Therefore, I am
prepared to sit today also so that all
those might be given their time. We
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will sit late as much as we possibly
can.

Shri Hari Vishnu Kamath (Hoshan-
gabad): May I make a request which
I have made before also? 1 suggest
that the House may, at least on this
occasion, have an all night sitting so
as to give the session the stamp of a
national emergency. The nation will
be electrified.

Mr. Speaker: The most regrettable
aspect of it is that Shri Kamath went
away earlier yesterday.

Shri Hari Vishnu Eamath: T had to
leave for Kanpur.

Mr. Speaker: I made this offer to
the House but it was not accepted. 1
said that we could have a break for
dinner and that I would stand the
expenses and the Members might sit
the whole night.

Shri Hari Vishnu Kamath: That is
excellent.

Mr Speaker: Excellent. But that
was not accepted and he left earlier.

Shri Hari Vishnu EKamath: We
accept it today.

Shri Lakshmikanthamma (Kham-
mam): It does not mean that others
should not have a chance because
some of us had fever for the last three
days. Gen. Kaul had to fight Bron-
chitis. ...

Mr. Speaker: T will take that also
into consideration.

Shri Kamalnayan Bajaj (Wardha):
Mr, you were kind enough to sug-
gest that there are a number of
speakers, the time should pot be taken
by speakers more than seven or ten
minutes each. I suggest that if there
are new suggestions coming up, then
you may probably give more time.
Otherwise, the time may even be
shortened. Of course, your judgment
will be final.
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Shri Surendranath Dwivedy (Ken-
drapara): Mr. Speaker, for three days
past we have listened to the discus-
sion on the resolutions moved by the
hon, Prime Minister. Different points
of view have been expressed in this
House. What the country outside and
the world at large expects this
Parliament to do before it adjourns
is to make it known as to what goals
are we deciding about the immediate
present. The problem before us is to
throw out the aggressor. That is the
immediate issue before us and I think
on this the mnational will has been
firmly and clearly expressed. The
Armed Forces fighting on the front
and the people have opened the eyes
of the enemy. We may have failed
but the nation has not failed. I am
sure the Chinese must have realised
it by now that it was a mistake on
their part to take the unpreparedness
or the weakness of the Government
as the weakness of the nation. Really,
in a democracy it is the people who
act. These are times when people
really show how patriotic and how
anxious they are to preserve the inte-
grity of this nation and they have
exerted themselves fully. I am sure
the leaders may fail but the people
will not. I am also sure that the
people of this country, if an occasion
arises, would show that whatever
may happen so far as the integrity of
our nation is concerned, they will not
give room for any compromise.

When I speak here on this occasion
it is not my purpose to talk aboui
differences or with reservations. It is
no time for it, nor is it the purpose
of my participation at this stage to
stir emotions or win a debating point.
_In the last part of the second resolu-
tion which the Prime Minister has
moved, it is clear as to what we want.
That is the nation’s resolve to drive
out the aggressor from the sacred soil
of India however long and hard it
may be. We support it fully and
wholeheartedly and  unreservedly
associate ourselves with the determi-
nation of the people. The Prime
Minister, just after the invasion, on
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October 21st made a broadcast to the
nation in which he said that a power-
ful and unscrupulous opponent had
invaded the country and all parties
and groups should present a solid and
united front before all those who seek
to endanger our freedom and inte-
grity. The Praja Socialist Party has
pledged its support to the Govern-
ment and its leader for the continua-
tion of war efforts. Nothing should
be done at this time which will ham-
per our war activities. There have
been occasions in this House, you
know, when we have accused Govern-
ment of neglect and complacency and
ever surrender. But here is a time
when we want to surrender ourselves
to the Government for the sake of
the nation. We were therefore a little
bit surprised when we heard that
some attempt was being made at this
juncture we did not like that idea
very much—to make it appear as if
we want to censure the Government.
We do not associate with any such
thing here. At the same time, I do
not really think it advisable at this
moment to bring the question of per-
sonality of the Prime Minister or the
greatness of the Prime Minister. 1
do not know what the communist
friends mean when they go on chant-
ing, like the chanting of Vishnu
Sahsranamam, that “we are behind
the Prime Minister, Shri Jawaharlal
Nehru. They do not say the Govern-
ment or the Nation. They go on
speaking like that. What do they
mean? Do they mean that they are
loyal to the Prime Minister and not
to the Government and the nation
that is today determined to throw out
the aggressor? Even other friends
referred to many things, and to the
greatness of the Prime Minister. I do
not think it is good that a controversy
should be raised over that point. The
Prime Minister, Shri Jawaharlal
Nehru, has his own place in the his-
tory of the country. In the past, he
has been one of the leaders of the
nation who has inspired and enthused
many millions of our countrymen to
undergo sacrifice and suffering, and
he was one of the pioneers of our
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independence struggle. He is today
lead:ng the Government. He is the
leader of a party. We want him on
this occasion and we offer our
unstinted support to the Government
that he leads in this country;, we
offer him our support not as a leader
of a party, not as a leader of the Gov-
ernment but as leader of the nation.
We want him as a person who, in the
past, has led the nation, on this occa-
sion aiso—leave his personal prefer-
ences and opinions—to resolutely
stand for the sake of the nation, to
symbolise and to take upon himself
the responsibility of carrying out the
wishes of the millions of our people
in this country.

Therefore, the immediate task that
is before us and before the Parlia-
ment before we adjourn, is this. The
country would like to know what
concrete steps we are taking to drive
out the aggressor from our land.
Therefore, if I say anything, it is not
with a wview to repeat what has
already been said, but to raise some
points and to seek clarification from
our Prime Minister before we adjourn,
in order that the country gets a
clearer picture about our plans and
programmes. 1 hope that the Prime
Minister, while replying, will please
clarify the points.

The first thing that I want to say
is this. The Prime Minister very
often told us in this House, whenever
we have discussed this problem, that
this is both a political and a military
problem and that we must look at it
from that point of view. But so far
as his speeches here are concerned—
whether he has spoken in this House
or the other House—nowhere in his
speeches has he unfolded before us
the concrete plans of defence that
this country at this juncture is going
to undertake, or proposes to under-
take and what he expects of the
people in concrete terms to do at this
moment and how the people are going
to discharge their responsibilities.

By demanding plans in concrete
terms, I do not mean that the Prime
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Minister will or should give out mili-
tary secrets mor about the strategic
posiiions of the army. This is mnot
the forum where that should be done,
But I want to point out that repeated-
ly we are being told both in public
platforms and in the Houses of Parlia-
ment that a sea of men is arrayed
against us, ihat the ruthless and
perfidicious enemy is against us,
armed with modern weapons, and
that it is going to be a long war. The
Prime Minister has said in the Rajya
Sabha—I1 am quoting him—*"They are
not—he meant the Chinese—*defeated;
nor are we defeated. In fact it is
very difficult for them to think of
defeating us and still more difficult
for us to defeat them"”. I humbly beg
to submit ¢h~t these are not very
encouraging expressions in the midst
of war, Why do we assume this
possibility? Is it because our people
have suffered initial reverses? Should
we think that we will not be able to
throw out the aggressor from our
land? The initial reverses are not
because our armed forces lack the
capacity to fight the aggressor; they
have shown no lack of capacity, in
spite of the fact that they had no
proper tools with them.

As you must have read in the news-
papers, when our President visited
the front, he made a statement and
he expressed what the armed forces—
our jawans—who were fighting there
have told him. *“Give us tools: we
will win wictory”. That was the senti-
ment of the armed forces who are
fighting at the front. They are hold-
ing on in spite of all these difficulties.
For the last few days, whatever news
we have received is really encourag-
ing; that is, they are offering very
strong resistance to the enemy. Pro-
bably we hear very much less about
it in this country. My hon. friend
Shri Kamath, was quite right when
he asked, “let us know actually wha*
is the war situation”. The All Indi:
Radio would do well by giving us
more accounts of the heroic deeds of
our men at the frontier than by giving
us details about the list of donations



923 Resobutions re:

[Shri Surendranath Dwivedi]
received in this country. What the
country expects and what actually
we, as Members of Parliament here
want to know from the Prime Minis-
ter is this: how quickly are we going
to equip our soldiers with the neces-
sary armg and ammunition so that
they can bring glory to our mother-
iand.

We are told that the manufacture
in our own factories in recent weeks
has improved considerably. This is
good so far as it goes. But is that
enough? Are we in a position to speed
up this production to such an extent
that our emergency requirements
would be met? 1 do not think our
policy stands in our way. We have
oy now received aid from different
friendly countries, and we are grate-
ful for them. The Prime Minister
has rightly stated in an interview, as
follows: ‘“We have to defend our-
selves and we take such help as we
can get but still we do not want to
join any military bloc and that in
essence is non-alignment”. I think
this interpretation of our non-
alignment policy at this juncture is
realistic and practical. We have no
inhibitions, and we welcome aid from
any friendly country. But what we
want to know is, why is it that we
have not made any new request for
arms from the United States? It has
appeared in the papers that whatever
aid we were getting from the United
States, their supply would be com-
pleted by today, and it has been
announced by the Department of the
Uniteq States Government that there
has been no fresh request from the
Government of India in this regard.
We want to know whether the aids
that have already been received are
sufficient, or are considered to be
sufficient to meet our emergency
requirements, or is it because—the
Prime Minister will enlighten us on
this—we have not been able to gear
up the defence organisation to execute
quickly our policy and take quick
decisions, or, they themselves are not
in a position to know the period we
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have in view,—because, as has been
said, it may be a long war—and to
know what will be our total require-
ments. These are matters which need
immediate attention.

Mr. Speaker: I do not think I will
be able to give him more than 15
minutes. He has taken 13 minutes.

Shri Surendranath Dwivedy: I am
sorry I would like to have 10 more
minutes, and I will finish within ten
minutes; I know that a National
Defence Council has been formed and
that there is alsv an emergency Com-
mittee of the Cabinet. I would only
suggest that that is not enough. It is
better that we form a War Council
consisting of the Prime Minister, the
Defence Minister, the Chiefs of Staff
and some experienced generals like
Gen. Thimayya who will look into
this gquestion, assess the position and
take quick decisions. At the same
time, we must also reorganise our
civil administration in such a manner
that the decisions are immediately
executed. For that purpose, of course,
there is some reshuffling in the
Cabinet. A new Defence Minister is
being appointed. Whether it is desir-
able to have a new Minister of
Defence or whether the Prime Minis-
ter himself will continue to keep that
portfolio for himself it is left to him
to decide. But the need of the hour
is that such large-sized Ministries, not
only at the Centre but in the different
States, should be streamlined and
smaller Cabinets for that purpose
should be established.

I will next take the question of
political policy. I have no doubt in
my mind, as I said, that our gallant
soldiers and generals are equal to any
army in the world and more than
that, and will do a good job if com-
plete freedom is given to them as to
how to fight to secure our defence,
and this flows out of the political
decision that we take.

Now, the resignation of Mr. Menon
has been accepted. Rightly, the Prime
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Minister has taken a democratic deci-
sion., There is no reference in the
House, of course, to that aspect. There
is also the other thing. The Prime
Minister has announced that we will
have an inquiry commission to go into
the question of reverses. So far as
that question goes, I hope, a thorough
investigation takes place as soon as
the tension is eased and the responsi-
bility either on the limbs of the
administration or on the persons con-
cerned is placed and they are
thoroughly punished. But I have still
a doubt in my mind on which I want
a clarification from the Prime Minis-
ter. It is this. Mr. Menon has gone—
it is all right. But I want to know
whether the Government does realise
that a certain emphasis, a certain
twist, that was given to our defence
policy for which we have paid such a
heavy price has also been given up.
That is the question I want to put.
From the tone and temper of the
speeches that the Prime Minister has
made—I may be wrong, quite wrong—
I have carried this impression that,
as the Defence Minister stated on
October 21, after the invasion of
October 20—I mean the ex-Defence
Minister—that we will fight on and
on till they agree to negotiate. Are
you really fighting for talks? Are
our jawans shedding blood only to
enable wus to talk to the Chinese?
What is the sanctity about the Sep-
tember 8 line? I fail to understand
that. They have repeatedly refused
it. They have threatened that mili-
tary action alone can make India
come to senses. ‘That is their
threat. When we fight, we fight for a
victory. When we achieve victory,
then only we are in an advantageous
position to negotiate. Is this the time
when we create confusion?

Sir, the only explanation that the
Prime Minister has given to the
Rajya Sabha is this, that it creates
a good impression on the rest of the
world. I am afraid, here again, we
are again repeating our past mistakes
and we are still slaves to our old
ideas, What we want is this. What
the people want is that we must get
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back our territory not by negotiation,
but by action. The Prime Minister
himself in his Resolution, in the first
para, has stated that China has be-
trayed his trust, the trust of the
nation. Again, he has himself charac-
terised this Chinese invasion as not
an eighteenth century or nineteenth
century attack but as a Hitler-like
attack. If that is so, can he put any
faith at all in the Chinese words? If
we can trust the Chinese now, how
is it that we still hope that any talks
at any stage would be fruitful or
would be homoured by such an
enemy?

Now, Sir, about the world opinion,
the less said the better. I humbly ask
the Prime Minister: would this coun-
try have ever been able to free Goa
if we had always looked to the world,
ag to what impression it would carry
on the world? Because of this world
opinion, we are paying a very heavy
price in Kashmir. Let us not talk
about it. For five years the Prime
Minister has repeatedly stated this
If the world opinion has not yet rea-
lised that the Prime Minister of
India always stands for peace and we
follow a peaceful policy, let them not
understand it. Let us not devote
more time on this. Let us devote
more time on building up the morale
of the country. Let us build up the
atmosphere that the entire nation
would stand together to fight the
enemy with all the energy that they
command.

Lastly, I want to refer to one thing
and finish with that. T would not
enter into the argument with the
Prime Minister about the jdeological
aspects of this struggle. Two esteem-
ed comrades of my party have spoken
elaborately about it. But cne thing
is certain, when the Prime Minister
says that it is the Hitler-like attack
It should be remembered that Hitler,
whenever he planned attack—it is
not only a military attack—he had
planned it before how to create con-
fusion and weaken the morale of the
civilian population in the respective
democratic countries which he could
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overrun without any great difficulty
and he had quislings all over the
world.

Here is a situation where we are
more inierested in really building up
the morale of the country and where
there are elements in the country
which are by their speeches, by the
action, by the talks, negotiations, this
and that, are trying to create this
type of mentality amongst the
people. It may be communists’ inten-
tions: it may not be communists’
intentions If our Prime Minister
could not believe communist China,
I do not know how could he believe
in the words of Indian communists.
After all, the communists are
brothers, whether they belong to India
or to China. Therefore, I would
again humbly submit to him that
these aspects of the question should
be given serious consideration for the
very thing that in this country we do
not want any confusion whatsoever
to be spread amongst the people at
this juncture. T would go so far as
to suggest, as he has said while ex-
plaining the Communist Resolution,
that this Resolution of the Com-
munist Party probably has helped
other communist parties in the world
to understand the Chinese position—
it that is so—then let our communist
friends be sent to all other communist
countries excepting China, let them
go as goodwill delegations and ex-
plain to the communist countries the
right stand of India and till the pen-
dency of war, let them remain there.

Shri Tyagi (Dehra Dun): Sir, I
must confess that I am speaking with
a considerable amount of restrain
today, primarily for the reason that
the subject does not allow any free
speeches on details and gecondly
because on this subject we cannot
afford to be very exuberant and then
again the people are net in the
know of facts. Therefore. it is not
possible to discuss this subject in
detail because, after gall, military
strategy and all the matters are
such on which the people have a
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little knowledge and I do not have
much knowledge. But, as the House
has already been discussing for one
or two days, there are some salient
points  which cannot miss the
attention. This is one thing.

I would—since there is a limiied
time—just enumerate the points that
I have noted down. This must be
confessed—and I feel like confessing
—that there was a state of unpre-
paredness as far as this attack is con-
cerned and the Prime Minister also
so candidly confessed it. In fact, we
have been duped by China because
we were always under the impres-
sion that the negotiations eould yield
result or fruit. But China has been
using this as a sort of camouflage,
just going on making preparations.
Every time, when there is some
arrangement for negotiations, they go
on making preparations for war and
we honestly wait for the result of
negotiations. This is a bad strategy.

Sir, 1 must say, now again there
is the talk of negotiations. In the
first place, T might warn the Prime
Minister that, whatever be his views,
T mean, today, it is not a question of
t‘ausing any annoyance to any person
or so and that the country's cause
is much dearer than any person’s
cause. I must tell him that people
are not happy with any idea of nego-
tiations now. They are feeling very
much annoyed and if he starts any
neootiations, he must take pretty
good care to see that the sentiments
of our people are not hurt now. But
there is one thing which I must also
confess and that is that these
negotiations are also helpful. A
war is a strategical war, where
you would want time to pre-
pare yourself ag China has been doing
all right. If there is some pretence
for negotiations, I would frankly say
—but on the other hand you must
be making full-fledged preparations—
I would not mind delay because I
wish there must be some delay so
that we might just put up our
arrangements on a proper footing.
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The Prime Minister has also once
mentioned it. There is some mis-
understanding about the sims of the
war, whether Chinese only expect to
gain some ferritory or it is the ideo-
logical war. I am of the view that
it is both. It is for an accession of
territory as well as ideological. If it
were not ideological, then all the rest
of the countiries, the eastern coun-
tries, all the other communist coun-
tries should not have kept silent as
they have done now. It js quite
obviusus now,

The country is shocked. Every-
body knows that the entire genera-
tion stands today 2z cne man to fight
the enemy. But, Sir, I must glso con-
fess that in the Government I do not
find. at least we have not been able
to just feel or sense, that sense of
emergency as the people feel. 1
think the people have beaten the
Government down in their enthu-
siasm, If there is anything, it is
quietly going on. All normal things
are running on absolutely in the nor-
mal way—on Saturday there is a
holiday, Sundays are holidays, things
are moving and files are going. I do
not know what special arrangements
have been made. That is nne thing
which T want to stress. Even this
Parliament—I may be pardoned,

Mr. Speaker: T must conver to him
that at least in the Army Saturdays
and Sundays are not now holidays.

Shri Tyagi: Then I come to the
question of principles. We on this
side of the House belong to a party.
We have got our own aims, our own
policies and our own objectives. We
are not going to change them. For
instance, the non-alignment policy is
one on which we have withstood all
sortg of criticisms so long. We are
not going to give it up. That is a
fact. Another thing is the socialist
pattern of societv. That is our aim.
We have been opposing communism
only because we have got our own
pattern of society about which we
have considered, we have decided
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must bring it up. These are the princi-
ples on which we stand—at least our
party. We are not going to budge an

inch

But I want to make one thing quite
clear. Our policy of non-alignment
is not to be used as a religious dogma.
Any policy of a politician cannot be
used as a religious faith. We have
got to go according to the times,
emergencies and all things. All those
things have to be taken into account.
So politics is also a sort of strategy.
So long as we do not lose our princi-
ple or aim, it is open to us how to
behave at a particular time. Even
during the non-cooperation days
Gan~hiji was very keen that we must
all be non-violent; but we sometimes
indulged in violent activities. By
that our principle was not lost. There-
fore, this policy of non-alignment is
not to be treated as a dogma. In this
connection, Sir, I might just refer to
you the case of Communists, for
instance, during the last war. I have
here Mr. Churchill’'s Memoirs. I shall
read a portion from it for the inter-
est of the Parliament. He says:

“Up * t¢c moment when the
Soviet Government was set upon
by Hitler they seemed to care for
no one but themselves. After-
wards this mood naturally became
more marked. Hitherto they had
watched with stony  composure
the destruction of the front in the
Balkans. They had given impor-
tant economic aid to Nazi Ger-

Sir, this is to be noted—Soviet Russia
givint aid to Nazi Germany. Then
it says:

*....and had helped them in

many minor ways."”

But their policy or their aims were
not in the least affected. He goes on
to say:

“Now, having been deceived

and taken by surprise, they were
themselves under the flaming
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German sword. Their first im-
pulse and lasting policy was to
demand all possible succour from
Great Britain......

Even USA never felt they were
violating their own principles or
policies when they were in distress.
They went and cumanded all possible
succour from Great Britain and her
Empire. Further it says:

“....the possible partition of
which between Stalin and Hitler
had for the last eight months
beguiled Soviet minds from the
progress of German concentration
in the East. They did not hesitate
to appeal in urgent and strident
terms to harassed and struggling
Britain to send them the muni-
tions of which her armies were 80
short.”

Same is our case today. It goes on
to say:

“They urged the United States
to divert to them the largest
quantities of the supplies on
which we were counting, and,
above all, even in the summer or
1941 they clamoured for British
landings in Europe rcgardless of
risk and cost, to establish a
second front. The British Com-
unists, who had hitherto done
their worst which was not much.
in our factories......”.

Now he talks about his own Com-
munists. We have also our Indian
Communists. He said:

“The British Communists, who
had hitherto done their worst,
which was not much, in our fac-
tories, and had denounced the
‘capitalist and imperialist war,
turned about again overnight and
began to  scrawl the slogan
*Second Front Now' upun the
walls and hoardings.”

This was in the times of stress.
Therefore, I submit, if we take bulk
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ai:d from the United States, the United
Kingdom or from other countries, let
it not be misunderstood that we are
falling into the trap of otber coun-
tries as far as ideology is concerned.

I shall quote a few more lines
about the pact they arrived at.

“His Majesty’s Government in
the United Kingdom and the Gov-
ernment of the TU.S.SR. have
agreed and declare as follows:

(1) The two Governments
mutually undertake to render
each other assistance of all kinds
in the present war against
Germany.

(2) They further undertake
that during this war they wil
neither negotiate nor conclude
an armistice or treaty of peace
except by mutual agreement.”

This was the agreement arrived at
between two warning ideologies. Now,
it we take some bulk help from
some countries, all types of motives
are being attributed. I, therefore,
say that maintaining our full-fledged
non-a..gnment policy we must be
free to accept aid of whatever nature
it may be that is needed in this time
of emergency.

I must also confess that the state-
ments of Her Majesty the Queen and
the Prime Minister of England in
their  Parliament and  President
Kennedy in the United States of
America have really touched the very
heart of our nation. We are very
much indebted particularly to the
United Kingdom whom we fought
and fought like anything. We have
been their oprisoners for  years
together—the Prime Minister and all
Despite all that unpleasantness they
have come forward because they rea-
lise that it is an ideological war
which might upset India’s freedom. 1
do not believe that they will restrain
themselves in Ladakh or NEFA or
somewhere. They might go further.
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I must warn, Sir, that our position
in Assam is very precarious today.

It is a narrow strip of 35 miles
which is the connecting link. It is
very risky. The emergency laws
have been promulgated by the Presi-
dent. I think the correct time :..as
come when we must see to it that
they are as a strategy applied to the
border States with full force. Oth r-
wise, there is the fear of trouble in
Assam any moment. The Pakistaris
have blocked our ships in the river
Brahmaputra. I am glad our friend
Dr. Ram Subhag Singh had teen
there and he has made some arra. ge-
ment for the supply of fond and
other stores there. But we are in
trouble. Navigation has been stopoed
in Brahmaputra. This is what the
Pakistanis are doing. 1 do not kiww
what their intentions are. That is
another danger before the courn.ry.
Let us, therefore, not sleep uver it
We must beware of all hat.

Shri C. K. Bhattacharvya (Rai-
ganj): Th'Ey have stopped the traffic
from Calcutta to Assam.

Shri Tyagi: Yes. There is only a
narrow little road or rail which con-
nects us. As soon as that s cut .ff
we are cut off. That is the positicn
It is a very important end ser.ous
matter.

Sir, 1 do not want to talk about &'l
these matters on the floors of this
"House. I only want to just draw the
attention of the Prime Minister to
these problems. 1 hope he has already
got them all in view.

It is surprising that Austra.a
should be supplving wool and wheat
to China still. Australia is a Cum-
monwealth country, and we expect
the least that at this moment cur
enemy should be provided with fand
by another friend. It is in war, Sir
that friends and foes are all put on
trial.

The Warsaw Pact countries are
silent today. Let ug stick to cur
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policy of non-alignment, but we must
also know who is who If they are
not friends in need they are not
friends indeed. I must, therefore,
say, whatever might be the sympa.hy
of our politicians towards them—
maintain it—their silence iz calrulat-
ed.

About Indian Communists, -y
very glad there are friends as charm-
ing as Shrimati Renu Chakravartty
whose speech was full of patriotism.
But they cannot denxr that there are
other comrades in the country who do
not see eye to eye with them. T suy,
Sir, whether they be Congressmen,
PSP members or Communists, .e go
by individuals. Any individual who
is now patriotically inclined ard is
actively supporting our war efforts
must be taken into confidence and all
those who are suspects must be sus-
pects whether they are in this ,arty
or in that party and enough vigilance
is to be kept over them.

Mr. Speaker: The hon. Member

must conclude now.

Shri Tyagi: Sir, [ am spe.king
after a long time.

Acts of sabotage in t..c Darjeeling
District have come to our nutire
What are the Government dong?
What is their Intelligence Department
doing? They must be alert now. Tt
is a border district. Chits are being
distributed with the promise ihat
when the Chinese come thay will pay
as much price to you and for your
grain etc, All this is going on. What
are these emergency laws meant Ior?
As soon as they were promulgated
we expected that they would be
applied. They are not being applied
in the manner in which they szhou'd
have been applied.

Sir, T will cut short and come to
civil defence. There is a lot of talk
about our tota] mobilisation. I do
not know what it means. The Gov-
ernment must eschew a'l types of
slogans now. The Government should
take note of it. Things must be done
actually and not said or talked about.
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An Hon. Member: That 1s correct.

Shri Tyagi: Under this tota! moki-
lisation, it is said, every student chall
have NCC training. Do you expect
all the students to go to the Army?
Why waste your military talent
there? I would suggest that in the
border area the villagers must be
provided with rifle training, It is no
use teaching marching right and ieft.
All that is of little use in the Army
today. The whole pattern of Army
warfare has been changed. I sug-
gest that we go further. In the
border area the villagers must be
provided with rifles so that they may
have a sense of security to start with
and may have that national and
patriotic spirit to fight the encmy.

Then, I can well understand mass
mobilisation had they taken note of as
to how many overseers and engineers
are engaged in the private sector.
Are we so sleepy that we have taken
it for granted that China would not
go further and start bombing places?
If war goes on, the strategy of war
is that they must upset and destroy
our industries. Have we taken
enough precautions against air raids?
They say that air raids may not come.
I do not rely upon the hopes of these
politicians. "ndia's fate cannot be
risked on hopes and expectations.
Even if it is a waste let it be a waste
but we must now prepare ourselves
fully for anti-aircraft weapons. Air
protection must be given. 1 do not
know what the strength of our ..ir
Force is but thousands of planes must
be had now and we must have bulk
aid at any cost. This is what I empha-
gise and the House also agrees with
that.

I am sorry that our information
has not been quite upto the mark.
Last night T tuned in to Peking Radio
and the House will be surprised to
know the manner in which they
are doing propaganda. They say,
“There is chaos in India. Prices are
mounting too high. TUnemployment
is on the increase. Nehru is the big-
gest bourgeois. The cultivators are
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unhappy on account of high rents.
Prestige of the Congress Party is
at the lowest ebb. Nehru is out of
date—a symbol of imperialist feudal
forces.”

Shri Raghunath Singh Varanasi):
You are carrying the Chinese propa-
ganda.

Shri Tyagi: This is their propa-
ganda. They say, “Indian troops
opened fire on 1082 oceasions.”

Shri Hari Vishnu Kamath: Why are
you relaying it here?

Shri Tyagi: This is the propaganda
that they are doing to influence our
own people, Further, thev say,
“Socialistic pattern of society is a
hoax.” This type of propaganda is
being done in Hindi and in Engiish on
the one side and we are still behaving
like this.

Mr. Speaker: Now the hon, Mem-
ber must conclude.

L]

Shri Tyagi: I shall say a few words
about economy. We must eschew all
non-essential  expenditure. I am
afraid, the Government is not doing
it. It is wrong to beg even a pie from
the people if the Government are not
justified in their way of living, their
way of behaviour and their adminis-
tration. They have not eschewed all
non-essentials. Essentials must be
pursued. Various types of huge ex-
penditure is being incurred. What is
the sense in that? Even in the British
days they were not spending like
that. Every time there is an annual
report of every public sector plant.
Its cover alone will cost Rs. -|8j- or
Rs. -/9/-. What is all this? It looks
cheapish, T must say. I am very much
against them. We must put an end
to extravagance in the Government
and I hope Parliament will support
me in this.

Shri Morarka (Jhunjhunu): Mr.
Speaker, Sir, the House has been con-
sidering for the last four days the two
Resolutions moved by the hon., Prime
Minister. These Resolutions hardly
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raise any controversy. This, accord-
ing to me, is hardly an occasion for
entering into any controversy or for
scoring any debating point. The issue
before the House is very simple,
namely, that China has committed a
naked aggression, a ferocious attack
and a brutal invasion. They have in
their possession several thousand
square miles of our territory and
they have killed several of our jawans.
We have to meet this attack, throw
back the enemy and win this  war.
There are no two opinions about that
and. I submit, there can be no two
opinions on this proposition.

Tt is idle and irrelevant at this stage
to enquire wihy the Chinese have
committed this aggression. It may be
that they wanted to disrupt our eco-
nomic development, or that they
wanted to expand their empire, or
that they wanted to humiliate India
in the world, particularly, before
Asia. Or. it may be that they wanted
to expand their Communist ideology.
Whatever it may be, an enquiry of
that nature is irrelevant now for the
purpose of our army. It mav have
some relevance for our diplomats.

The hon. Prime Minister, while
moving the Resolutions, said that for
the last five years India has been con-
fronted with China's aggression in the
North. It is true that we were having
difficulties with China but it was
never expected that China would
launch such a massive attack on
India. That is the reason why India
did not prepare fully for the purpose
of a war with China. These aggres-
sions were being committed on India
for the last five years and unfortu-
nately we could not stop them. Presi-
dent Kennedy recently said in the
context of Cuba:—

“Aggressive conduct, if allowed
to grow undhecked and unchal-
lenged, ultimately leads to war.”

In the House of Lords Earl Attlee
said the other day:—

“If you do not stand up against
aggression you are helping the
aggressor.”

2033 (Ai) LS4—4.
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It is a good ideal to be self-sufficient
in defence production and to meet all
the delence requirements from  our
own home production. But we can-
not forget that a modern war needs
almost everything that is produced.
There is hardly anything which is not
needed by Defence. There is hardly
any country in the worid today
which can fight a modern war depend-
ing entirely upon her own resources.
Even the most advanced countries
with long industrial background and
of military history and with ex-
perience of several wars had to take
help from other countries. The deve=
lopment of defence industries is not
only a long-drawn out process but it
requires the support of a network of
technological laboratories and scienti-
fic institutions which, again, cannot be
ereated in a short time. Therefore
we should not hesitate or have any
inhibitions in obtaining our requir-
ments of arms, ammunition, weapons
and other equipment from friendly
countries. We have our principles
not to have military alliances or to
have military aid from any country.
There are second principles and
consistent with our policy of non-
alignment. But, I ask, is it not that
only free people are entitled to have
principles? What principles can the
satellites have and what is the value
of those principles? Therefore, even
in order to preserve our policy of
political neutrality and our policy of
non-alignment, it is necessary to
become strong. We can become strong
only by having the arms and equip-
ment that we need. If our courage is
ever to be trusted and our claims ever
to be recognised again by either
friends or foes in the world, it is im-
perative for us to win this war.

13 hrs.

Our policy of non-alignment or
neutrality can be best sustained by
our strength and not by our weak-
ness. We must be strong, not to
commit aggression but to prevent it
Unless we are strong, our neutrality
and our independence will always be
in jeopardy. We would run the
constant risk of being dragged into
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a war. It is a lamentable fact, but
it is a true fact even in this era of
civilisation in the 20th century that
our rights can be preserved only by
our might. ’

We are grateful to the nations who
have expressed their sympathies to us
in this hour of crisis. We are still
more grateful to the nations who have
sent us the military egquipment, arms,
ete. which we needed so urgently. We
tiave received active help from the
US.A., the UK, Canada, France and
other western countries. We have
also received full moral support from
Malaya. It is disappointing that the
Communist countries with which
also we have very friendly relations,
have not given us any material assis-
tance, nor have they even expressed
a few words of sympathy. This is not
g help for our development purposes,
for our economic development or for
our Third Five Year Plan which they
may or may not offer. This is the
help which we needed for our very
existence, for survival of our freedom
and democracy.

In this context, I would like to refer
only to the attitude of the USSR,
not to say of Czechoslovakia which
has sent 14 train loads of arms to
China. What has the U.S.S.R. advised
us? Their first advice is not to
appeal to the western countries for
-arms because it would involve Irdia
in the cold war. The second advice
of their UN.O. delegate, Mr. Zorin,
is, don't put any pre-condition for
negotiations; start negotiations with-
out any conditions with China. The
third advice is, that the MeMahon
lize. . . .

Shri Harish Chandra Mathar
(Jalore): Has it not revised that atti-
tude?

Shri Morarka: They have not revis-
ed it officially so far, because I have
at least not read anything where they
have suggested that we should not
negotiate. Even mnow, their papers
regard the Chinese proposals as con-
structive suggestions and as an ex-

NOVEMBER 12, 1862

Proc'amation of 940
Emergency and
* Aggression by China

pression of goodwill and we should
pursue them.

Shri Harish Chamdra Mathur: Omn
reasonable terms: that is the word
qualifying.

Shri Morarka: About the McMahon
line about which the hon. Lady
Member from the Communist party
also spoke, this is what the Russian
paper “Pravada" had to say:

“The notorious McMahon line
which was never recognised by
China was foisted on the Chinese
and Indian peoples. Imperialist
quarters did everything  within
their power to provoke an armed
clash by speculating on the bor-
der conflicts connected with this
line.”

These are the views which the U.S.S.R.
has about the McMahon line.

Not only this. All the modern arms
and equipment which China is using
today against Russia. . ..

An Hon. Member: I wish it were so.

Shri Morarka: . . . .I mean India,
are made in Russia. Last but not
least, it seems that if Russia is serious
that China should come to terms with
India, Russia is in a position to bring
it about because Russia controls to-
day the very wvaluable requirement of
war which it supplies to China, name-
ly petroleum. There is no other coun-
try from where China 1s getting this
If Russia stopped petroleum even for
10 days, China will have to come to
terms with India. In the nast, no
doubt Russia has helped us and we
have helped Russia, not only on terms
of reciprocity, but on the principles
of Panch Sheel and friendship. But
I am sorry to say that Russia has not
come up to the expectations of the
Indian people. The Indian people are
therefore feeling really doubtful
about the genuineness of Russian
friendship.
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Contrast this with what the Wes-

tern countries, namely the TU.S.A.
and the UK., have done for India.

The first thing they have done is,
categorically, they have recognised
the McMahon line as the northern
boundary of India. They have gene-
rously supplied all our needs of arms
and equipment and have promised to
supply whhatever more we needed.
Not only this. For our sake, they
have asked Pakistan to come to some
understanding at least for a tempo-
rary period so that our military forces
which are locked up on the Pakistan
border may be released. They have
approved—this is  important—our
policy of non-alignment. Both the
USA. and the UK. have given un-
qualified support to our policy of
non-alignment. I may quote  there
what Ambassador Mr, Galbraith said
the other day here in New Delhi:

“The military assistance which
the United States is giving India
is not intended to involve India in
a military alliance or otherwise
influence her policy of non-align-
ment, We have often said that
we accept India’s policy in this re-
gard. We would not change our
stand now. I told the Prime
Minister this a week ago on
Monnday. The same point was
made last week in the United
States by the Assistant Secretary
of State, Phillips Talbot. Our aid
is designed to help defend India"s
independence and not to compro-
mise it.”

Similarly, in the House of Com-
mons, Harold Wilson said:

“More, let us have no sneering
about India's neutrality. . ...
because at crucial moments in the
history of the past ten years, that
neutrality thas enabled India to
exert decisive influence in secur-
ing peace, first in Korea and at a
critical moment in Indo-China.”

All the countries which are giving
military help that we need are in
full agreement and they have approv-
ed our policy of non-alignment com-
pletely.
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Sir, I wish to make a few sugges-
tions. My first suggestion is that
the Government of India should bor-
row from the people gold. The gold
should be borrowed repayable after
15 or 20 years and without any inte-
rest. I have a feeling that if you
borrow gold from the people for the
purposes of war, you would get most
of the gold that is lying in hoards.
My second suggestion is that the
Defence bonds which we are issuing
here may also be sold abroad. During
the last world war, the British war
bonds were sold on the continent.
Thirdly, we must set up a machinery
right from now to mop up the extra
money income of business, industry
and other rich people by additional
taxation and that of farmers and
labourers by compulsory saving. My
fourth proposal is, to increase our
production, we must for the duration
of the -emergency, to increase the
working hours from 8 to 9. The next
suggestion is, to import raw materials,
stores and spares on whatever terms
possible for our defence industries
particularly and utilise all the idle
capacity of our industrial units.
Finally, I say, secure arms, aircrafts
and other equipments, the latest and
best available from any country that
can give us and get them not only to
meet the present emergency, but also
to provide against future contingen-
cies.

In this context, I wish to say a word
about modern arms. When a sugges-
toin was made that we must have
foreign experts here to train our
people, objection was taken. I am
myself not in favour of having any
foreign troops to fight our battles, We
have enough of our own. We have
better soldiers than any other part
of the world has. But, the point is,
moder: arms and equipment are very
intricate, complicated and of special
nature. For that purpose, if we have
to have trainers, there is no use in
saying on ideological grounds that
we should not have these people hLere.
If you are not going to have trainers
here, but have only arms and ammu-
nition, how is that going to serve the
purpose?
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In this context, I would like to give
you a small quotation from the speech
of Brig. Sir John Smyth, who, speak-
ing in the House of Commons the
other day, and who has cxperience of
30 years' stay in India, said:

“However, the Indians do need
very urgently modern weapons
and it is no good sending those
modern weapons unless we send
with them personnel who can
really explain them to the Indian
units and teach them how to use
them.”

He made it clear that non-combatant
personnel should be sent. He did not
say that any troops should be sent
here.

A modern war, according to me,
cannot be fought only on the battle-
field. The efforts of the soldiers on
the battle-field have to be supple-
mented by the diplomacy in the
drawing rooms or the banquet halls.
Both the Generals and the diplomats
have to do their respective jobs, Both
have their respective fields to do
their duty in. I feel that since this
is an expert job, and we have the
experts of both the types, they must
be given a free hand, both of them,
to show their mettle. The political
affiliations, military alliances and
foreign co-operation are all arranged
by diplomats, and these are the things
which ultimately determine the fate
of a modern war.

In conclusion, I would only say one
or two words about this emergency.
During an emergency like war, such
as the present one, many thirngs have
to be suspended; I say ‘suspended’
deliberately, and I want to distinguish
it from ‘given up'. The supreme task
before the nation remains only one,
and that is to win the war; every-
thing else comes next. Emergency is
declared, our fundamental rights are
suspended, and in future, more steps
may be taken to meet the situation.
In war-times, strange things happen.
You know that during the last world
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war, the USA and the USSR formed
into a mil:tary alliance only to throw
out the totalitarian regime o. Hi.ler.
If the two diametfrically opposile ideo-
logies of the USA and the USSR coula
come together to win a common war,
there is no difficulty for us in tempo-
rarily relaxing our principle to obtain
the aid that we so badly need for win-
ning the war, from whatever source
it may come,

Finally, I would say this that our
nation is a nation of peace. We never
wanted a war. It has been forced on
us. Even now, if peace is coming to
us, we would we'come it, but we want
an  honourable peace, a peace
without gain to the aggressor.

Shrimati Vijaya Raje (Chatra):
Before 1 commence, I would like to
Pay my tribute to those great sons of
India who have lost their lives in the
defence of our country. No words of

" praise are enough to describe their

acts of exemplary courage which will
be written in letters of gold in the
pages of Indian ‘history. The best
tribute that we can pay them undecr
the circumstances would be to stand
united in this hour of our severest
trial, until we have driven away
every Chinesa soldier from out of
our territory.

It appears that the members be-
longing to the Congress and Com-
munist Parties which are apvarently
the best aligned parties in the coun-
try today have not welcomed the ap-
proach of the Swatantra Party, and
in their anger, have tended to lose
their sense of judgement. I admit
that everyone of us is entitled to hold
his or her own opinion and impres-
siong on the subject. I would only
submit that only time and events will
prove whether this policy of non-
alignment in its present form has
been beneficial to the country or not.

My hon. friend Shrimati Renu
Chakravartty was very critical, the
other day, of the Swatantra Party and
doubted its sincerity. For her infor-
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mation, I would like tp say that the
p-esident of the Bihar State Swatan-
tra Party has offered his helicopter
to the Prime Minister to be used as
an ambulance 'plane, apart from offer-
ing his personal services. For my
part, I have already written to the
Prime Minister and have offered my
personal services in whichever field
he might choose to use them, and have
donated half of my salary which I
draw as a Member of this House, till
the end of the hostilities.

The tragedy in NEFA has been ren-
dered more poignant because of the
manner in which our troops have been
killed. I hope that Government will
see to it that a mistake of this magni-
tude is not repeated, lest the future
historians of the world may give this
verdict on India that here is a coun-
try which sent her troops to the
battle-front with their boots on but
with no ammunitions in their pockets.

In this grave situation which is
fraught with the most dangerous pos-
sibilities, it becomes imperative that
we should seek the support and co-
operation of our neighbouring coun-
tries,

In this connection, I would like to
suggest that we should come to some
agreement with Pakistan. I know, of
course, that the efforts in the past
have failed, but I do not think that
this should deter us from exploring
fresh avenues to come to some ac-
cord with Pakistan.

More unfortunate are our relatlions
with Nepal with whom for centuries
we have had the closest religious and
cultural ties. I hope that Govern-
ment will do everything in their
power to remove all outstanding mis-
understandings and establish the old
friendly ties once again,

We are glad that the Governments
of Sikkim and Bhutan have lent their
support and have assured us of their
friendship. I hope Government will
do everything in their power to help
them to mpaintain their territorial in-
tegrity.
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I shudder to think of what the fate
would be of these smaller countries
which are bound to be the next vic-
tims of this Chinese aggression. Let
Pakistan and Nepal take note that the
Chinese Dragon which has opened its
mouth wide in order to swallow India
is not going to allow them to ride
him bare-back.

It is now not only a question of our
survival but of the survival of de-
mocracy in this world. If India fails
to defend her frontiers and falls a
victim to the Chinese aggressor,
then, one of the strongest bastions of
democracy would have fallen and a
great light gone out of this world.

We who are weddel to the prin-
ciples of democracy and have tried re-
ligiously to follow theypy in our
national and international policies
must do everything in our power to
maintain and preserve it at any cost.

Now, the strange factor that has
come to light in this time of strain
and stress is the peculiar attitude of
certain countries with whom we have
had close and most cordial relations in
the past. I would particularly like
to mention the attitude of the UAR in
the initia] stages who only came out
with an offer of mediation. It iz an
irony of fate that we who so eagerly
toock up the cause of Egypt during
the Suez crisis, even pushing into the
background the Hungarain revolution
of 1956 where even school-going chil-
dren fell victims to the Russian tanks,
and on which issue we then thought
it proper to talk with great restraint,
should only receive an offer of media-
tion which at its best is, as Lord
Home ig reported to have very aptly
described as an offer of mediation bet-
ween a burglar and his victim.

Sir, I think, we owe a deep debt
of gratitude to all those countries and
particularly to the Uniteq States of
America and the United Kingdom
and Canada for their unstinted support
and the prompt manner in which they
responded to our appeal for arms.
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1 agree, Sir, with the views ex-
pressed by my esteemed colleague,
Shri Anthony, that, had it not been for
this timely aid, we would not have
been able to stabilise our position in
the NEFA so quickly. I am sorry to
say that no special reference is made
to these great countries in the Resolu-
tion moved by Hon'ble Prime Minis-
ter. Though in the past our policies
tended to create some misunderstand-
ings, there has been, by and large,
great deal of sympathy and under-
standing of our problems in these
countries. It seems absurd, thene-
fore, to say that we should still insist
on getting this aid on payment basis.
We are fighting a formidable foe on
our frontiers. 1 fail to understand,
Sir, why we should not accept this
aid in the gracious spirit in which it
is offered. Drawing on our past ex-
perience of China and following the
present trend of events today, we
should be prepared for the very worst
and even an aerial bombardment
should not be considered altogether an
impossibility,

Therefore, Sir, I suggest that we
should lose no time in constructing
proper air raid shelters in al] impor-
tant towns and cities in our country
80 as to make the people prepareg for
such an eventuality.

Secondly, Sir, I would suggest
that a proper scheme should be work-
ed out for the rehabilitation of all the
families of our disabled soldiers and
particularly those who have lost their
lives in the battlefield,

Thirdly, Sir, I suggest that all cul-
tural delegations to foreign countrics
should be stopped forthwith. The
number of officers sent abroad to ne-

gotiate trade agreements, etc. should

also be reduced to the minimum.

Then, my last suggestion is that we
should do away with the luxury of
maintaining Governors in each State;
but, if it is found to be a pecessity,
1 would say that the President should
appoint Zonal Governors. This, in my
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opinion, will to a large extent cont-
rol the expenditure that is incurred in
maintaining these large high-salaried
posts. Of course, Sir, economy in all
branches of administration should be
imposed wvery strictly. In the end,
Sir, I will sum up my speech in the
words of the Vedic Seers:

3fvres A A1 FUfA dwE

“Arise, Awake, and stop not till
the goal is reached”,

Shri H. P, Chatterjee (Nabadwip):
Mr. Speaker, Sir, I am an independent
member out and out though I sit
here in the Communist bloc and par-
don me if I give my views that may
not be the views of others here. They
are only my personal views. The
C.P.I. has passed a very good resolu-
tion. They are totally with ws, 1
know. All of them are with us. How
well did Professor Mukherjee and
Shrimati Renu Chakravartty speak?
‘We should not question their bonafides.
That is very wrong if we do that. We
should not question each other about
our bonafides.

Now, Sir, let me go to the problem
before us. I say that the first mis-
take that we did was that, because of
our love of the Chinese, we were
simply blind and allowed them to do
whatever they liked. When the
Chinese attacked Tibet, we should
have taken notice of that. If Nepal
could get representation in the United
Nations, what fault had Tibet com-
mitted that it should not have that?
In 1951, when the Chinese were just
entering Tibet, I went there cross-
ing Nathula on foot. I am accustom-
ed to mountains. I offer my services
here for the front. In the first
World War, I was in the University
Corps with Netaji Subash Chandra
Bose and I have had some military
training. If Government send me
there, I am going to fight the Chinese
there. I offer my services.
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When 1 was thera in Tibet, the
Tibetans who were very anxious and
worried immediately asked me: “Why
is it that you are not objecting to tais
Chinese invasion of our Country?” 1
said that “You are historically and
culturally akin to them”. They said
“No, we are more akin to you, cur
mystic formula for prayer that we
repeat is ‘Ohm Mani Padme Hum'.
That is clearly Sanskrit. The Chinese
write from the top to bottom but we
write like you from left to right. We
are more akin to you. So, why don't
you object to thig invasion?”. Sir,
there is a strong argument in favour
of that. I find that we do something
and afterwards we repent. We par-
titioned our country. Wag that right?
I do not say that all mistakes can be
rectified. Now we cannot take back
Pakistan. Now, to free Tibet, we
shall have to go over the Himalayas
and fight the Chinese. That may not
be possible. But enlightened world
opinion should compel China to dis-
gorge Tibet. The Tibetans said: “We
are a different nation; sometimes the
Manchus invaded us and sometimes
we invaded them. Why do you allow
us to be swallowed by them?” Now,
Sir, you see that this so-called Com-
munism js nothing put jingoism. That
is worse than Nietscheism, Bonapar-
tism and Hitlerizm. They are now
thrusting their own system of Govern-
menty on Tibet. If this is allowed,
then we cannot object to colonialism.
They, the Chinese, were the first to
sign panchsheel, that is, the five
principles of co-existence with us. In
spite of our two different systems of
Government, we proclaimed that we
can live in peace, all over the world.
That was right. But now you see
what has happened. They have given
good-bye to all sense of decency by
violating the five principles of co-
existence. Instead of settling border
disputes by friendly talks they invad-
ed our country and wherever they
come, they say, that is their frontier.
Even on the 11th of November, in the
People’s Daily, they have written that
they were taking more territory of
India to teach Indians a lesson.
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They say that we are lackeys of the
western democracies. That is the
way they speak, they write and they
think about us. They were once jin-
goes and war-mongers. They adopt-
ed Communism but could not shed
their jingoism. They have ill-digest-
ed Communism. They are after world
hegamony. In fighting this menace
we should be serious enough and we
should stand by the Government,
whoever may be running the Govern-
ment. I differed from Pandit Jawa-
harla] Nehru on many matters. I
was there in the Congress for 30
years. For the last 12 years I was
not there, because I found that the
common man was neglected. But this
is not the time to raise all these ques-
tions. Full loyalty should be given
to the Government. Since he is now
running the Government, we should
all stand behind him and try our level
best to see that we come out success-
ful in this great calamity that has
overtaken us. If we do not take steps
in time, soon, Assam will be cut off
and Pakistan will stab us in the
back. I am afraid that all these things
may happen.

In the latest article of Pravda on
5th of November, they have objected
to one-sided aid by western democra-
cies being given to us. When they
fought Hilter, U.S A, gave them one-
sided aid. If that is permitted, why
can't this be permitted in our case?
As T said we should stand by the
Government, whoever may be Tun-
ning the Government. We should at
once go in for conscription. Where-
ever we could get our arms, we should
take them. Np doubt non-alignment
is the best policy.

Russia, of course, is a different pro-
position. I had been there recently.
You were also there. They have
great love and respect for us. But
at this crisis, when our country has
been attacked, if they now do mnot
check their ally, what shall we think
of them? Did they not get aid from
the U.S.A. when Hitler attacked them?
What is wrong in our getting aid from
the US.A? Pravda in its issue of Sth
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November has displayed a tone which
is slightly better than it did in its pre-
vious article on the subject But even
in the latest comment, it has asked
why the western democracies are
helping only one side. Did the USA
help Germany during the last war?
They helped only ong side. Do the
Russians want the U.S. people tp see
that we are butchered by the Chinese
hordes, these jingoes? They are not-
hing short of jingoes. See how they
have attacked us, unprovoked. After
all preparation, they are hurtling down
upon us over the Himalayas like an
avalanche with their tanks, mortars
and other war weapons. We were yn-
prepared. We are a peace-loving
people. We believed in them. If our
leader has erred he has erred for his
great love of peace. Pandit Nehru is
known all over the world for his love
of peace. If he has erred, it is in that
respect that he has erred.

Now, we should not raise any con-
troversial question. Inter-party feuds
should be stopped. We should
all stand by the Government as one
man. We should work in that way.
Even at this old age, if need be, 1
offer my services. I may go to the
front if they send me. I shall love it.
Thig is the time when we must be
very serious. There is no question of
ideology and other things. Non-align-
ment or non-alignment is not the
question now. We must stop this in-
vasion of our country.

This is my opinion which I want
to go on record as an Independent
Member. I am very sorry to see cer-
tain trends that are not desirable, The
Prime Minister does not want that.
Certain things are happening which
should not happen. There are my
communist friends. They are very
serious about this; they want that the
Chinese should be stopped. DBut they
are ridiculed. This is not the correct
thing. We are not fighting the Chinese
by talking like this. I know that the
eommunists are serious in this matter.
1 attend their parliamentary party
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meetings also, So I can speak about
it. Let all party feuds be stopped
now. Let us all combine and fight
the Chinese.

Dr. Melkote (Hyderabad): As per
your statement, I wish to make my
observations brief and short. I rise to
support wholeheartedly' the Resolu-
tions so ably moved by our Prime
Minister, Shri Jawaharlal Nehru

It is our first duty to offer condo-
lences to the bereaved families of our
gallant jawans who are no more with
us today. They have fallen as a result
of fighting the brutal aggressor, the
Communist Chinese, All glory to
them. Next, it is our duty to warmly
congratulate our fighting forces who
are stemming the onruch of massive
Chinese forces on our frontiers on
the snowclad Himalayas. They are
writing history with blood. Al
praise  and victory to them. They
deserve all our support and we assure
them that they would not ever be
forgotten or forsaken,

Thirdly, we appreciate the mag-
nificent response in men, blood and
money that the country has come for-
ward to offer in response to the ap-
peal made by the Prime Minister. We
are afraid that this affair with China
is going to be a long-drawn affair and,
therefore, it has become necessary to
channelise all this patriotic fervour
in the right direction so that the res-
ponse that has been evoked may sus-
tain all times. All glory to our peo-
ple.

Fourthly the first casualty that oc-
curs in a war is truth, All glory to
our Prime Minister who has been
truthfully giving out facts, a thing
that has occurred for the first time in
world history.

Fifthly, as a responsible office--
bearer of the biggest national orga-
nisation of the workers, the INTUC,
and as the President of the National
Defence and Telegraph Federation,
may I be permitted tc mention that all
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the workers in the factories, the pub-
lic and the private sector included,
the ordnance factories, the workers in
the Telegraph Communication De-
partment and the Railways have all
been quickened by a magnificent pat-
riotic fervour, the like of which has
never been seen before, and they all
have taken a decision not merely not
to ge on a strike but to work hard
ana harder every minute of their lives
and to offer the maximum production
In every sector. They have already
come forward to donate a day's wage,
many have enlisted in the fighting
forces, many have offered blood and
clothing, But this is not all. They
have expressed their willingness to
work round the eclock, to make not
merely no demand whatsoever till the
enemy is thrown out of our border
ang the country is rid of this menace,
but to work not just for 8 hours a
day but as many more hours as may
be needed on every day of the week
for the nation.

Under these circumstances, it is
necessary for Government to consider
whether it is not feasible to accept
this extra work, if necessary free of
wagee for a part of the time, after
the usual hours of work have been
put in, rather than cut a day's wage.
I jeave it at this but desire to reite-
rate that our workers in the fields and
factories are prepared to make every
kind of sacrifice to uphold the ho-
nour, dignity and wvalour of our be-
loved motherland. I appeal to the
Prime Minister to take work from
them, They are our valiant soldiers
vorking behind the lines. They should
be treated as such and if this dignity
is evoked, the nation would have
created a bulwark for the sustenance
of democracy and valiant soldiers for
stemming any enemy anywhere.
Would our leaders pay heed to this
appeal?

Before I proceedq further, let me
warn our leaders in the Government
not to tinker with the sentiments of
our people, The families of the fight-
ing forces, their little children at
home, the small property or a few

KARTIKA 21, 1884 (SAKA)

Proclamation of 954
Emergency and
Aggression by China

acres of land left behind by our
valiant jawans have a]] to be tended
carefully by the nation. The jawans
should be made to have an easy mind
and to concentrate their attention on
the enemy. Let their absence from
their homszs not be permitted to be
taken advantage of by any unsocial
elements anywhere. The family and
property of the jawan are the first
care of the nationn It is absolutely
necessary that the nation should pay
attention to this seriously.

Let me turn to the policies of the
Government. Nothing is easier than
to attack these policies, It is easy
to appear to be wise after the event
But may I ask all those who have
so far criticiseq the policies laid down
by our Prime Minister whether they
were right in doing so? As serious
students of history, they should have
known by now that these 50 years
we, the Indian nation, have contri-
buted to the real writing of the his-
tory of this world. We have made
epoch-making history all along. The
manner we won our freedom, the
manner we have worked with our
five-year plans these 15 years the
manner we have helped in our own
small way the weaker nations of the
world to attain their independence and
the way we have worked to end war
and usher in peace so that man may at-
taini dignity and work for his all
round betterment is all known to the
world. Can we have done any bet-
ter? Whether politics-ridden gov-
ernments support us or not is im-
material. We have struck a wonder-
fu] soft cord in the hearts of all the
men and women of the world for the
lead we have given to usher in real
peacet and prosperity in this world
Is this a small matter? Was not all
this due to the leadership of Mahatma
Gandhi, which kindled godliness in
the hearts of people? Has not this
noble tradition been carrieq forward
boldly, ang unflinchingly by our
Prime Minister?

Our opponents may ask us today,
of what avail is all this? What avail?
What a question? Are we tp follow
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the mentality of others and in turn
turn ourselves to brutes? Non-viol-
ence of the brave is what has been
taught to us. Unflinchingly we shall
fight and fight with arms too, because
we have yet to learn and evolve tech-
niques ang prepare ourselves tp face
such perfidious attacks on a non-
violent nation.

But even otherwise, are we justi-
fled in criticising our Government’s
policies? Ig it not a fact that the
magnificent resul{ achieved by de-
mocratic planning has been the ad-
miration of the world? I am aware
of the drawbacks. We could have
done much better. But was not this
a challenge tp the totalitarian plan-
ning by the communist countries?
Would they have survived if we had
succeeded? It is my conviction that
it is not the MacMahon Line that has
caused the ire of China; it was our
democratic. planning! that was com-
ing in the way of their imperial ex-
pansionistf designs. We are coming
in their way. If we now succeed in
stemming the onrush of the Chinese
forces and succeed thereafter in our
planneq economy, what better pros-
pect could we hold for democracy
than this?

We have a vast population, poverty
stalking us due to centuries of foreign
domination, with illiteracy ang ill-
health and starvation facing our po-
pulation, and with not-too-friendly a
neighbour, Pakistan, but having on
our borders communists of the worst
brani along the northern border,
with weak neighbours on other sides,
what better could we have done to
sustain democracy thap to ask for
peaceful co-existence and non-align-
ment as our poliey? The critics may
say that this was a wrong policy. Is
it s0? The alternative was to join
the ranks of the communist nations
or the democratic nations. In either
case, you had to arm yourself to the
teeth. Wag this to have been your
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policy? You willingly accepted to
give a lead tp other nations on how
nations should live amicably, and if
you had armed yourself, could you
have carried conviction? Shri Raja-
gopalachari, Shri Dhebar Bhai and Shri
Divakar met with response every-
where, and our leaderg in Russia as
well, just because you talked and
acted what the heart said and that is
why the nations gave us 3 nearing.

M; Speaker:
than ten minutes.

It cannot be more

Shri Lahri Singh (Rohtak): He is
reading, from A to Z.

Mr. Speaker: If it is to be read,
it shoulg not be more than ten mi-
nutes.

Dr. Melkote: Let us not forget we
wrote glorious history under Mahatma
Gandhi’s leadership and have already
written a few chapters of glorious
history under the superb ang noble
leadership of our Prime Minister. I
say all glory to Panditji for his un-
swerving loyalty to ideals. It is not
given to man to see the future, But
let me assure you and let there be no
mistaking in that, we would have no
other leadership than Panditji, and
all this talk of change of leadership
is frittering away the national energy
at a time when we should conserve
it most. I repeat again, all glory to
Panditji. I congratulate him for so
readily responding to the sentiments
of the people in dropping Shri
Krishna Menon, and God willing, un-
der the spirited leadership of Panditji
and the new Defence Minister, Shri
Chavan, we shall write the wvaliant
history of the brave.

I spoke of Shri Krishna Menon.
But let me congratulate him warmly
as well. I have had occasion to rub
him on what he thought the wrong
side, He is an intellectual giant, It
has been a wonder to re how these
two giants, Panditji and Shri Krishna
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Menon could have come together as
one man Look at Shri Krishna
Menon, out of office now, but bold
and patriotic as ever. It is an enigma
to me who co-operated with whom,
Krishna Menon or Panditji

Shri Gauri Shanker Kakkar
(Fatehpur): This is enough to give
him another doctorate—the thesis
which he is reading.

Mr. Speaker: I had stated that in
this special debate, I would show
some concession angd that Members
might consult their notes frequently,
but the manner in which it is read
it does not appear that anything is
being recorded or can be recorded
even by the tape-recorder.

Dr, Melkote: I will place it on the
Table of the House.

Mr. Speaker: I cannot allow that,

Dr. Melkote: I have always spoken
extempore.

Mr. Speaker: If he is just reading
it, I could not allow him more than
ten minutes He has already taken
12.

Dr. Melkote: I shall end now.

Shri Lahri Singh; Last paragraph,
let him read!

Dr. Melkote: The past history of
the Communist Party in India has
been one of betrayal, disloyalty,
causing of disunity and strife and
what not. A watch should be kept
over them. Let us think thai their
hearts have changed ang they will
yet remedy the situation. While keep-
ing a close watch over them, let us
welecome all efforts of help and loyalty
and patriotism to the country.

I com= from Andhra Pradesh.
Andhra Pradesh is behing this Gov-
ernm~-nt in every respect. I have been
especially asked by the Muslims to
mention here that they are one with
us, to do every sacrifice as Indians.

In the end, let me say....

Mr. Speaker: I thought the end
hag come!
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Dr. Melkote: My sor, mysel! and
my daughter-in-law, are all medical
doctors. My second son is an auto-
mobile engincer and my third son is
a student in the college. All of us
have offered ourselveg to fight the

enemy.

An Hon, Member: Very good. Very
important.

Dr. Melkote: We should be utilised
The fervour of the people should be
utilised to the last. With that I beg
your leave “o hand over these papers.

st g s (FEm):
HEqET WEIA, AgT T A WA fq97
R AT R, AT FI@FCR
iR AI AT agmEs s
ot T & T8 9T ara gFt S1fge
oY 37 &g ¢ f ag Iad i
T gt ¥

gt AW q W= & faRfemy v
HIFAT BT § 99 § T fewET
&1 it w1 Feda wtw Sfean wew s AT
fag T8 | e 59 I F 4t froSw
e IS FT AT T U A W7
SqrET TARAT ¥ AN #1909
guT ®9 § TAfA0 § Iq O SuTer a9
AgT o ATt R e gEr 2w A
a1 g S 3 fer B v S 2
S fagia gare &7 I SR a2
39 & fag frdr Araeni § 1 #e G
feame 2 fFawmnwe Heoeai g
A 2 e s ad w
a<dr® & wFEer w7 Tig | zafay
THFT UFE FIA H HHY FTHIT 97
TE FAT AR E

T AT X FEAT AN G I AT AT
v gt @ Pt @i & wk
St gAY wEEl A AR g AR
g AR faeAr o awdw A
MY TE A qE AR A
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[sfroeft aporar it
ATEH A AT IUA I AT § qF Al
T qATH" g ¥fFw ag awoe g9 #7
HA TV TAT AT FY GATR TR T AT
fraromarg @1 99 & @7 w7 A
AT gt I At wmw R amar @
A faarawg @@ #§ Sar € I
arg uF 3% e g w1 § R s
I F A faar ) q% FO aw N
Jur H1 sfE Fe ot gom ) Fi a6
St AEg g7 E SaR @ A ¥
AT T &) &F ) aw
ST & -0 g § | gNTe aE agT
HIT AT AT EF A A I F AT AT
% far STaT & A1 g R A Far
&9 WU HAT F FY A9GT HEAT AMgd
g W 99 www wmer gAY
"iEx § A F 0F gw ow9rT A4t
3 g AT FOAT AR £ | oA
T § AIEl 4 A oA F
&yt feoquft #7197 & %3 Gav w7 g
f& ot %7 @ FoT 9 I F g WA
FEg wogd T g & | F9 § F9 A
i fa=me g

F HETeT HES , W19 F g q1AAT
HaE!  FgA1 JTedt g 5 agt g gt
q gEmIfeeY Foe AT F=T AT | 1T
e ara %1 | Seid 98 o F71 fF
W OF AT G @A L A wF @R
72 gATL 3T H St AT dRr T WA &
Fgaam A | I (Al & FE
¢ fr 78 #1¢ g W F A AN
1 ¥ T F aBE A wgAr AT E
WTs; ZATL 4 &1 UF UF o1 1 fa3sir
WTFEAY F qFEAT F & fow @y
gmgsmHam s ady =& ¢ fF
fRfmEt § 3@ w e e afes
T F faw § e g8 w<ar o fazama
2 fF gaT 3 7 VT WA OF g &
FET st & gra § § | wwe et
T 99 & g A7 & ey frmmw
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T 9T AT HIT AR Y gAY AT
o g AWl F ard ¥ off q73 943
F ad FHWE F, AT ITH
g F aA A, A Aafam g
TR FIETEF gant Al Fara w13
Y, g, wAE A E g
FAl F 99 AT Fav A, T4 A
FT FAE [T ZEIT FTFM L AA
WARH FF AT A8 1 AFA A
T T awEE & R OF maay 99
TRigwE TR &, & av #
wH e & 6 0d= srefadi F @ w4
HT I7 7 gHEdl A8 @ anhr | 7 faeer
F A7 § udr ag ww F7 A0 A
st famrar 3@ ¥, s At wmwT 3§ H
g1 Tt g fF mww 3a & omrAr
fagra W s, @t arew g s st
it & form i F1 fawm at am,
F gy @ F AU I3 Sy ae T

& | (Interruptions).

st B T (FhzEm) o7 AT
AME 7 AYueEiaT THT |

sfiwet gwaT Sy Jer 7T,
WA FTE AT aTd FF, a1 AT IA F1
T W F AT | F FgAT qMRAT E
frza fFar ft aid ga &¢ faa #rans
EuciiEgl

STqH g "9 % &7 79T an
T %%, wfF [H [T ATE FIA A
AHT ATE | AFAIT TS FREEE
amai Fa9¥ )

st gRATAE I AT A
g aga g9t faafa g 1 97 faafa s
WIAET 5T FT £F AN THT FAC FT
® %, fedwsren =9 a=-
I AL & FFt &\ ¥ U o =g
g fr fom o ¥ T 4 st
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¥ fa 8 Qw, Aot W A g, I
TR faw W & wiAw A F
oo fa=Te T8 98 F qrad g F!
g, gl Are g afed

T faufa %1 ®mmar 331 F7 g
AT FY T A FT ARG 1T
TgT 9 & fF g T QAT e 3,97
i 721 far, @ 7t 74 a1 & fam
AqETE ¥ FEN ARATE 6 WAy 10T
¥ 7" AT T wOAT AT AT i
TEAE 2 @I, 99 X @r e, A
s ggm #t et 2 @ &, st
T T ¢ | s o Stam s &
fad: 27 o7 AOAAOT Y AT T & AT
e F AW 7 AT FY FrAT BT
ma@ A faar g amI v Efe
g ATAEr F£F Y24 W AW F fAQ
w21 &1 T d7 1 [T fgmgEE # oasar
v A & & wrarE gane Ay ot
754y, gW aF T 34 % fgeaTre #
wTTEY gHfAy A A i 3w F A=y
=9 FT &L FAT &1, T 979 F7 49975
I WTH T F AT FAFTTT B
T 3 FTF=AT F=4T, A3, fFa1a,
FHATE W AL [T AR AT 3T AT
EeANFammAuifeg frgyam
T F SO FTEET T4 AATH
T Tg & HIATST T FIHT FIET FHAS
g afraa g asa §, 9a fF 3 fes-
| & AR gfad w7 F fac
T 3¢ T | 39 (A F a5 7T AEATE
fe QrsATHT 9T A WHAY FIAT qGT
TAFAE

FH AMAT  {EET, AT FRALT
AIEAT, FT CF AT § A AT TT AT
i a1 R g F1 nfFea § "@qa
¢ w1 o g F0 wgH wiEEIE T
Heaigaa &, s gfma @
wrfew | 2 faufa & swg oo g@ Frow

Emergency and
Aggression by China

TF A AIT F 7 T TwE & /W WA
T F91 933 F94 ¥ fog Furg o
& 1 7fea 57 g § 99 fawg § 42t s
arAY , WifF 39 F 77 g anfagt &
fram g gt w2 ¥ F fas g Fa
At g 5 o o e & 9, 9=
f& 27 zWmA FTHFEAT FTX@ L,
BUTO HAT QT AT BN Ag @ €,
A WA T T € W O fam
ot & gream @ g, fam @y § o
£ars o &, Ao oY § Wiegfor W g
TR AT WA W F A @@t W
frft AR ala franidadgu g &
= agt 97 fas fggmt A EmEAF
faa 7 wu &, ar fasd gEewET ar
faai ar famemt &1 R F Ad
TQ § | AT AFIIT ATTAH FT 09T
oI qH A W F F A4 AT IAF
FrEy M E |

zg forw s wTer agi o¢ oF A
Frarat & Gar qETaor §3r 21 fF gare
F oAra, o1 5 o#ea g AR frErasar
® FrEHT HHTIC AL I & fAU T
® %, 7 WEgE ¥ o frgm
T & AN TR TATHA TEl AT g
FaT-a=41 W AT a7 9T qae o
w3, a9 g fal w7l aw wE
I 919 ZHTL 39T FT 0 & ford o=y A9
2\ & A & wfd SR § e
o oI et g 5 9fF 39 F wed
F20 F qATfAT AT AT T AT
T GIT G E AT & AT IHET A
HFTEAT F29 & fac a7 F1 faq #T @
A8 Jardt wr wifge, Tafaw 59 F
T AL H AT AT T@AT 91fga 7
Ot a1F 720 FAT =vfan

wgi aF  qifeT sar #1 awas g,
I a1 gzl AT Afsd & T A A Eg
FHE A1 ffe &, FifF ag ar gw
R FT AT H T & (A0 9% #77
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QU FIURT ISTAT | AfHT gHIL T&T WY
T AT T A F—rEg F e ¥
T FEA &, TS Ty E—wR I
F art Fgwaa F1 JACHA T A0R,
Fit s gm i FaeasTa & /i gi
W quE T A FG, A A, TR
Idife #gl o fadt g ogew H,
THEHT FATRT ¥ ST FIIT ToT FFA & |

Tt 9T F Frgfree ardf #1 gEreE-
AR A g 5 9w ¥ afgwar @
s fam o owEw a8 fRag afamar
W AT TGS T AG WS | I FIH
FFA FE A AGr T THA AT
nfey ot | #few W @ I auw
fam &, @ s St IR qETE A
faw &l #Y Fraarfeat Wi amEr ¥ 3w
F fegal # TFW ogEar g, WK
AT 39 9¢ F21 (ATOHET 7@, a1 AR
T AE AT A1 | Far fF 7T
waeq, s Arh, A FEr g, T,
T Feedl, T8 sEard, # Ty
Waei—aiz 7 ey SismmA &
g—= fg=ame o TaY 7t § FHaEE
FY 50 1 gEET A1 AT B FAAR
FEE, @ &1 g frAw &, faw
¥ €T 9T S a1 gHTE AT 1 a8
frmmg g e gardl gHaa F9E
€, A1 gAY 9T€ GTAT, |, 41 Zfaar
T g, wifts & wwmd g e
¥R 1 F1garigar, aFmasg S A
BHTLT TET SqEEET KT FHATT FAF |

Shri Manabendra Shah (Tehri
Garhwal): Mr, Speaker, Sir, accord-
ing to your instructions we are sup-
posed to give suggestions only ang I
would, therefore, like to confine my-
=elf tp civil defence and to a parti-
cular aspect of it. We have created
committees and in every town they
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are doing something or the other for
the civil defence, I am afraid that in
their zeal] peoplel might be forget-
ting about the civil defence of those
areas which have occupationa) haz-
ards, I mean those areag which are
within or which are adjoining those
areas which the Chinese claim as
theirs or those areas which may be in
danger from the Chinese aggression.
For this purpose, I will take the
example of the mid-Himalayan region
firstly, because, in this area we have
these three months of winter to pre-
pare ourselves, secondly it is more
thickly populated than either NEFA
or Ladakh; and thirdly with few
changes here and there to meet the
local conditions, basically whatever
I suggest for the mid-Himalayan re-
gion, would equally be applicable to
the other arezs also.

14 hrs.
[MRr. DEPUTY-SPEAKER in the Chair]

I have to make the following sug-
gestions. Firstly, a militia on the
lines of the Ladakh scouts should be
created because the Garhwalis who
come from the mid-Himalayan region
are not only martial in race but have
a lot of ex-soldiers who can easily
be enrolled in the militia which could
thus be easily created.

Secondly, 1 aml to suggest that a
labour corps of those people com-
ing from the zdjoining areas of battle
hazards shouid be created. Such a
system of labour corps was introduc-
ed in the last world war also. It
would have an advantage that if there
is an attack ang they hava to be
evacuated, or they bLecome refugees,
then the que:ztion of their rehabilita-
tion would not arice, because they are
already rehabilitated in the form of
the labour corps.

Thirdly, we have to make now a
blue-print of the operation refugees—
as you may call it—or operation
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evacuees in the same manner as you
make an operational plan for actual
fighting, This operational plan will
naturally nave to be made in consul-
tation wilh the field commander
the area concerned

In areas where the inhabitants can
be preveuted from going into the
danger zone, that should be done.
For example, to make it clearer, I
mention the people known as Jads
who are ¢f{ Tibetan origin. They more
or less live in the adjoining areas
bordering Tibet. They have two
houses—a winter rosidence and a
summer residence. In winter they
come down to the winter residence.
Therefore mv suggestion is that they
should nit be allow:id to go back
into that danger zone in which their
summer residence is  situated. As
they have already got their living
place in the winter residence area,
it is very easy for them to continue
staying .; that area, But in such a
case, bicause the wiater residence is
only a temporary residence, the
Government may have to make some
schemes for agriculture, grazing or
trade, because they do all the three:
some are occupigj in grazing with
horbes, sheep, goat or cattle, some are
engaged in the woollen jndustry or
they do agriculture. So, depending
on the kind of work they do, they
would have to be helped a little for
continuing their stay in a temporary
place péermanently.

Fifthly, we have tp channelise the
evacuation of the refugees—the re-
fugee movement—and in this, the
Government should firstly plan the
routes in which they would be chan-
nelised; secondly, they should keep
a proper assessment of transport faci-
lities and its control; thinily, prepare
halting stations where stocks of food
and madicine must be kept before
hand; fourthly, in their final halting
place, stocks of food, medicine,
blankets ang cloth gshould be kept
ready to be issued to them; fifthly,
arrangements for their occupation in
such a place should be made,
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I am very glad that our hon Fin-
ance Minister is just now here, be-
cause my next suggestion' probably
concerns him more than others. That
suggestion of mine is primarily to
lessen the burden on the Govern-
ment. My proposal is that a new
sort of bond should be created for
those people I am referring to, &
bond which would be a separate type
of bond in which they can put their
cash or kind, and that money would
be refundable to them if they have
to, evacuate their homeland and go
somewhere else. Therefore to that
extent the Government's burden
would be lessened. A separate type
of bond would be a very useful thing
which can be issued specifically in
the event of such an eventuality. If
they have to leave their homeland,
the Governmnent can pay both the
principal as well as the interest mc-
crued thereon.

These are broadly the suggestions
that I want to make. I would again
try to umpress on the Government
that we have only got about three
to four months in which we have to

prepare for proper civil defence of
such areas.  Therefore, wa would
have to take immediate steps in this
repect.

"t wirw (fezarer) @ gumaw
H2Ieg, 3@ &4 # w s faml F
S W ST GO T Td &) werar
9 991 g1 @ § | ¥ qEE & At
F I 5F FIA FT TG FAS AT T

A fa=g sz g @ 98
am AT gi  fF =ifat 4 fees
|9 gAY FTEr (AT @ A o &
wfa g% aga =i davmra faard,
fei & g W=y F e @A #TqU
g Fiferw w1, afeT g foaar &
&g &1 IR R 9 Wi 9%
HTA RIS STRAT fRaT | 9% AW
/O 7 AT AT T &Y far T afew
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W OET W oAWeq @9 A SAEE
wet F Wi faeg wriva &1 9 @Ta
g F AT F 1 A OF WA
HFC gATL AT AT @1 EAT § HIT T
T THREAT FEAT

Wh A W g 7g faeg
fer & @R gwTY a8 oifeE @R
f& g7 Amuasr @, gw  fE
Y o9 F foae 7 g A 3 deRie
#1 w=w gfvar & faam g, wrw A
fem wfm &1 @ W
¥ zaga F w9 (Fam &, 56 #1 anl=
&1 === fear 1 v fFer o2 smemor
FAT ALT ATE | gAY &1 TH 9 &
sifed soaT a8 99 e, femem
I AWE FAAT FT OFH fAEEy,
foar @ s FRT @ 6 &9 OF uF oW
IH AW AT FifE ® Fed H A
TG & I IAR! @RT FT A A9 A9 |
oS W OAFF A OF 94T & amEa
Fad 1 AT @ g | mi gEr aw
qAET FEA A A FT fw o & A,
WA &7 ST AT @TAaT & qeat
g % ¥ | ag AF A 2 ) FTEt
IF AT FAWT I, TLE TF AT
afdem IHT gO9 ag AT gnfEe
F 2 AR mod wfg & weR & F
T WS A EW § | S|l ATATET gWA
gifas M ¢ ag 13 § @AW & 79 4@
#t &, afes wr<r oar & fag 1 &
#ET Feor [ SR AT F A
Ft @ T 2 | W fEmE &1 a=a
=T GATY 99T FeAT AT AT HETT 9T,
FAF T I AYA Tow A @A
1 1 F faf 79 79 afazm &1 &
fan Farx & | o A ifaa F faars
T FA & (A7 HIAT g9ET AYET
F & o8 aeaT &, HTeH-aa99 77 F
fa@ fdarz § 1| WA FT gaq ArA A
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oM § | A S qEATE g, ag w4
TG 1 @, qeF F q= A anafq d=
g% &, 3o dar gf 2, oY gEEE @
AT ST § g1 34 T HETS IO,
g1 Afas ¥ wlags g, sawr &
SATET ITENT EAT ATfEd Wi "9Ar
qfa it ot oot &1 &%, @ F
T F T4 @ A FEE arfow S
g W@ F g ¥ Hift w5 ez
AR FEN | W vmE ¥ ag ey
R fFmmm g AR TE A gRa &
AYGT FLAT § | ATHFAOHICAT F AfA-
F & fod =i qanfaan & & &, foad
o i & gwTe A Afaw e
STE R, A9 W WA F qq7 gH
TEATH T 4 FERIWE ST
w3 fax 3t 1 % grfes ows 3 g
TAT TG FT AT A TE & | AT AT A
FE AW FATH 72T FT @ &, TAHT
Wt F wrIR Awar § AR wEE faa
IR YA T E 1 ewne &fEt %
T3 A F A, 39 foa & @1
FH Her ¥ g gu of, Sl & o
qFmE=T faar & 1w s g9 Wy
&t 30 Y anfa afeam far 2, aoF
FN HATATET FY AT HIE | 39 q<@ q AV
#fF e afq #1 s 7o &, 9 Wiy
F AT wgiwia w5iva F@v g )

o ST A9 A=y FT ATIEET Gy
§AT &, W 3w g Ty a<g F A
& {80 ¥ FaT gAT AT T AT S A
STATET FT AETT AL A AT qow T
UF #E & A1y uwfag fFar ar v 9=
IR ag = fzmm a1 o a7 &
T uFar # fegla dar & 7 4,
ST FAEHg aTIECT G357 &7 AT I,
UL &1 q a9 (wai "2 a8 aaEm
CIEETEC sl Gl A I
o 1 foafq & gt qow Y a9 RN
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fasft 91 oF & wET g ATied o
UF AQT, UF WA, UF AT AT OF
faemr  a@ver @ wfgn o
Y FHA WA FY ASTE F AZT AT |
¥ 7z Fgm & w @@ amE™, @
v g & G gf & 1 A Farzare 2
O qqF O &1 famEm gare 69
7 dfeq AR AgE 8, o fF
T Faeelt ATt & S & o &
afq @ & s SPT § = AT gET
famfae 5T € | W qew aa g
FwrgHtg g sx g &
frdt ot g & e Sift &1 wow
T FT OF §F 7 9T 67 AL @ A

agt @ =T fadmi § Aga @ A
gs, WX S99 ¥ g AT A, g A
ag TIEiEC 3 AT TEISeEE g, AT
AR #1 Afa & IO o #
w2 F @ ag T £ fF g -
OaEAuz #1 1fF g T=@aeg Aard
F fom =17 1 weF oot AT ST
ITEAT A1 5T &1 afe &7 aeaE
g =eAT 2, IAw fad mEww Aifa
TE & | 98 4, WA & WY mwy i
Tr, A A fawAm g0 S T AW
WATRAHE &1 A1 F FHI0 HqS HATT
¥ g4 wfas ¥ af 1 sernifa faw =
2 1T gATe A7 7 "feaes FAT I
¥ 1 gz =g & e #7 w® oamfa
T 7@ F7 & 77 AT Aifq #1 F 797 |
g A s g 1w ar &
2w Afq AmeTETEE A
i 7T gat amfee a1 =4
F1 | AT A8 A1 AMA7 /T4 AT %
o =T | I9 | R ST FT wE TG
g =nfew | &, o 9 9= & faw wt
F dYer oqwg war g oo gt
@G qTEHT qIAT Lo §, T Y OR
§ 2z gfaae aur gz aE @i
2033 (Ai) LSD—S5,
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qATE F7T RE. N T ARE L @ E,
sRaffm T IivaR R aw
&, gaH gd #rf arafe 780 g wfed o
mRIm T g fF i ma &8
a3 Ty & 5 IOH F1 o ag Tl
¢t FrEfFamaze S an
FaEar § 5 o9 #1 &FR @ A
FCAT A2 o

o gA aTd W ag FET T g
# a1 ag awAar § B o9 3w A%
9T ¥ TH 919 T Fg 9991 & 5 g0\«
oo &1 @faw aws | ST ofew ot A
FF FET FATA AT A1 F1 AT 5W
qIa 9% T =ifgd f& e H
"o 1 @fF T A T g F
B¢ ATITS W W ¥ waq &7 AfAw
o, #Y7 foa=t e # mae 2, afe
g, 92 mfgs af\m @ s =
fT 0GR geAl &1 S| & fad we
muel e ¥ ger 29 & ol gy wear
g1, IO 91 a7 ¥ FW H F97 £ )
T8 AT A A E T g 8, A
IS e fEn A o &
weATEs fwar w0 =5 w2 fE
T AHT TS WK QT QAT e
2 € 2 | Ifen gard W i 2 ag
aum A avg J g =rfem fomer
fem & &y gwrdr AT afEar e
a1fed | < W awe # g1 fF o
ST FT IO, TATE, 4T WG FAAT
o1 @ owE T FFG &, A AL
ﬁﬂﬁﬂ’!ﬁ(‘, qTe wies ¥ g1 oar
&= H g1, SsEe g oedt W=
Zhit maga%!ﬁiraaﬁra'rfat
o7 g §9F WHIT F Agoay FeAT
a1fgd | F 78 qua 5 gurd s
W AT A AR 3 W& dae ag
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AT ¢ g agl e wifadre-
Sz g 1 feafa ot Y i I w1
&7 g, 9 fegr &), Fea-gwEe fF
W g ¥ A A e foms afa
§ A% § UF IATEHd qmarEe &31
71 W wEEeg @er @ qard
FARNE NI s B B D
o T § W 7§ gl famrw gei,
7z T T &, wfE gmry foeA A
T a8 @i &1 3% & Aew g A
mi F grd wfe F1 IwEm @ oA
# g1 =gl | 39 Aug T & af,
T2 ¥ AR F AT T ATET &Y
a1 safE 9 A g, g 0F WE w79
A F9 AT qaTaS IEHT FTE T
LB w1 A AN wEe wEEE gl
IAFT &Y IENT ZH FL | AT AT =@q
&, fores fesrmrarit swa o =3 &,
FAR! @H HAT AMMed | ZAT ATE A
o g faar ar f& gam & femre-
#Z 0¥ 2. 7F Y T sEEeEz faume-
Hz w gEa FEfRY saeedE
feaédiz, 37 H 000 T 21 T
I9% fad o&d 4 2 HY e AR g,
afe @7 9T« A W OITAR §
e #C g8 FF10 H 977 AFAZ
g & § g8 g1 9T fF oww aw
A #1 9T § Aiegfas wal wfe §
FI12l w09 @9 F7 T & | F AR Far
fF @@ =9 2, wfss @ ¥
SAry ¥ oAz ma OFT WA 9IAT
Z oS IW R HEEsA T
21 Z7 OWAME * AN AU W
& wifz it aierfos FEFa g, foamd
FAET B97 @49 EW g, IAH0 Wl EH
a7z #7407 a=rar Aifgd

W= # A 4§ "I FEm iF 3q
qun S A @fE gL 9" AR §
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37 Ay wfFat #1 g9 &1 A g
AT 8, W qF 5 § R gwr oA
TR FOT | FETT AT Sfed SaTETATy
gE F A9 W oW A F TV A
* At wge favaw § R g AW F
T | g H fawara & fw gurer qr @ew
S =T 7 & 9 5= F qrea ) oy
21T, sa% 18 a7z A4¥ ¥

st swmER e (fasEre)
I FERT, ¥ UF [ET AR
M AT g 1 W wepfeafy # Frw
W vw e dmET st e
ST ¥ WY FAT OF AT A9y 91,
¥ WA § W I gH | T WO
az 41 % &7 79T wow ¥ o g3
el 41 & ¢ w0y il qEewe
el &1 Wedl g7 FT goan wfeaes
T § | BT O S qiieaTEe #T wiy-
F ANV ATHAREEA ZH AT 2,
WAV I AE, IO L FOT FT A= @
TE AT T W3 1 A2 g, Afew ag
w== & fF aga & medr oF ot
arfe &1 At g wC ager At
AT & | F e gt wex weerg
T A T § 91 fawre famm amw

Mr. Deputy Speaker: You may
bring it to my notice later.

S SreR T (3T 92ig7) ¢ Iw-
W WER, T8 d ¥ guW et &
IH AEE FT AW FA F (O ger
gnEAtfmgem Tamwm &
IAFT GG § AWGA FIEE 1 §HC Al
ZATT TEHT A 7 gATIT I AWy 7%
sfaga afusw &% 99 3, sa+t &
famr Fam g

TE AT A I 49 N 3T g
# AR T VAR aF AG AW
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oA &1 2 7 @i 2, s ot faw fe
w3 AT ¥ 72§ TN F AT AqrEen
i fom 3 & 9 ameomioe ®
ggelt @fer 2 O, W T F g
I TE A o o9, @ R & oA
g, gEATd § 9y 3@ ¥ fE g @
qT wafE ATE ¥ 1 7 U a0 HiEEl
g 91 5 & 7T | ATan € owy 7 g
g & vw figErer, e oow den
o &w 42 fean, 98 =9 #9290 §
F1 A9g ¥ 49 F¢ A, fow e
tRee T Aff @ £ 1 wmEm
K FIT O AT 9T $EYo Fo W AF H
I AT, IW A9 IF F AT =T
F arm = faam | T frrem § 19
FTAA A=A 41, IF AU TG FT
®T AT FFA JEAT 97 ) g9 3 T
9E 4% & 79 femma w1 @ F faar)
TH 40F AT AH TH AG AT | AT
HIZIFAT § 7 2o AT97 FHI7 AT I
AYFST TEA G T AT | TZEAET F FT
s=g7 A g1 gu off, & FH" T wentaa
BT a1 wATtEaT #%¢ fmar wam g sEe
AFFE AL

o7 7 gy afem A R o#
oA AT T AT qHG TATT AHAT-

Stf F ¥, AR E feem &

HTA 9T FTFE FTH T AE F3A7 § |
# e Y a7 297 = § 6 fom aam
ot 7Y T A wrETEET A6l A W
& A 2

ardl TeqE fag S F wo AW
Wyg @l w1 oAw 5@ e
qT AT FET AT F ITARN A4 &
SMFTT 2 | AT A@IET AT AFA £ | UF
241 A A oft 3t wvmTmr A4r g oA
FFAT FW T WYT 9T FAT F |
q# w7 &1 ffam | gafy & 0w gew
Fov A fft & a3 arEr wE 7
oA a| FEar aT AE 3| 0 fEAEr
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ardr o 7 awEl seew famy Sy oY
A TE FA wfEm

aer) W ¥ sy Arm S
AT #T @W F qE W E ) W I A
#1 #1E qrEwr off & & s w fAer
wifz &1 foar s & & Fgm fEoSw
qrE=t F1 g2T F e &1 s
o wTET fFam 9w 39F w9 AEA]
g5 fam o 5% 3= far & 9w
T At Fream ¢ R A S A 9w
AR A AGET A1 AFA 5, TE F
AL | T T JIAT FF TFC AT a9 AT
THT FE A G |

# sar A FFA ATET @A
oy a7 oAy v fEer i A frogefr
FAT STEAT 2 | g4 g9 ft sw
T & FW WA AT F FAS A W
T Al 5 W $g T8 21 99 fgw

Shrimati Akkammga Devi , Nilgiris):
Mr. Deputy-Speaker, Sir, I rise to give
my wholehearted support to the reso-
lutions moved by our Prime Minister.
At this hour of crisis, it ig the duty of
every one to render his wholehearted
support, unstinted co-operation and
assistance to the last ounce of one's
strength to the national leader., Qur
Prime Minister is the only person who
has won the confidence of all irres-
pective of caste, creed and nationality.
His leadership is unique in our history.
This is not the time for criticism. This
is not the time to find fault with our
foreign policy. This is not the time to
say “we should have done
that”, “we  were unprepared”
and 5o on. This is the time for every
one of us to rise up to the occasion
and contribute our mide not merely
v words but by deeds in the field, fac-
torv and battle field and drive out the
unscrupulous, ungrateful and treacher-
ous Chinese out of our soil. Not an
inch of our soil will be China's.
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Justice will be rewarded despite our
initial losses and untold difficulties
and, therefore, our victory is undoubt-
edly certain. The spirit of unity is
imbibed in us from timeg immemorial.
As our Prime Minister has said in his
speech, the dark clouds on our border
will  disappear and sunshine will
appear. We have seen the unity of
our people now, young and old, men
and women and children even few
years old, rich and poor and the phy-
sically handicapped irrespective of
caste, creed and party. India has
risen and will rise to real summit of
courage and nobility in this hour of
trial and pave the way for speedy
victory for us and every inch of our
s0i] covetted by the Chinese will come
back to us.

“Military might is righ.” is China’s
policy. and this is clearly seen from
China's expansionist mentality on
other’s territory by the use of military
weapons. At the point of the sword,
China wants to expand her territory.
Loss of human lives, bloodshed and
inhuman strocitics do not touch  the
Chinese. For the past five years,
China like a venomous snake lying
below wel] protected by green leaves
have engaged herself in underground
preparations. equipped herself with all
the deadly weapons of war. multiplied
her forces and has now  suddenly
made this massive attack on us. It is
a deadly shock to the whole world.
China will be punished because this
venomous snake has given us the
poison and this poison has to be rooted
out at any cost and at any duration.
Our policy is one of peace and non-
alignment, and our integrity will carry
ue forward. however thorny the path
is. tn victory.

Along with my friends, Sir. T am
grateful to the TUnited States of
America. the United Kingdom and
Canada for the generous help of
weapons at this critical juncture. 1
request the Government to accept all
possible aids from- other friendly
countries who come forward to help
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us, Let us accept help, let us
strengthen our defence and push the
aggressor out of our soil.

My first suggestion is that extra-
vagant expenditure should be stopped
and expenditure should be incurred
only on necessities. The strictest eco-
nomy should 'be practised right from
the Centre to every household, and
let us save for the adequate supply of
woollen clothes, nutritious food and
weapons for self-protection of our
jawans who are fighting on the moun-
tainous and snowy areas. Let us save
for the families of our jawans who
have laid down their lives in the battle
field for the honour of our mother
land. Here I pay my homage to them.

My next suggestion is that recruit-
ment should not merely be made from
cities and towns but it should be made
right from the villdges throughout the
length and breadth of our country. The
recruited people should be given ade-
quate training not only in military de-
fence but also in civil defence, Last
minute training work should never be
attempted because that creates con-
fusion and confusion leads to disaster.
Again, lessong on order, punctuality
and discipline should be imparted to
the recruited voung brave men to put
up a strong fight internally  against
corruption. profiteering. hoarding onl
rumours which  create manie The
people recruited should putup a
strong fight and drive out the Chinese.

My next suggestion is that agricul-
tural production should be stepped up
by a hundred fold, and let us keep the
price line.

And then, my last suggestion is that
in the ordnance factories, where they
are working day in and day out to put
in the maximum production, Govern-
ment should see that the workers in
these factories do not create any un-
pleasantness and waste the wvaluable
time of the heads of the factories.

There are other suggestions which
have already been placed before the
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House by other Members. I shall con-
clude by saying this. Not only do we
stand so united; we shall toil to the
last ounce of our strength and shall
preserve our freedom and preserve our
sacred soil. As our Prime Minister
has said, ultimately the victory will be
QUTS.

Shri Shivaji Rao S. Deshmukh (Par-
bhani): Mr Deputy-Speaker, Sir, as
this Third Session of the Lok Sabha
commenced on the 8th November, at
the historic moment when the nation
was charged with the emergency, and
when the highest battle of the world
was being fought in the Himalayas, 1
have no doubt that 2.500 souls of our
brave jawans who died with their
boots on in an unparalleled saga of
bravery would be hovering over the
dome of this Parliament, with the hope
and assurance from the nation that the
nation would not forget them and an
assurance, further, that the nation
realises that they did not die in wvain.
Therefore, it was to the satisfaction of
those souls, Mr. Deputy-Speaker, that
when this House rose and stood in
silence for two minutes in homage to
them, it was not enough and, therefore,
the Prime Minister of the land moved
a resolution to the effect that they
did not die in vain and the struggle
for which they have sacrificed their
liveg will not be over, whatever be the
time or whatever be the sacrifice re-
quired of this nation. I have no
doubt that every word of the resolu-
tion which the Prime Minister has
moved bears the stamp of approval of
every patriotic Indian living. And I
am sure it will not be a mis-statement
if 1 say that there is much more unity
in the nation as a whole than there is
unity in this House.

There has been a sort of mud-sling-
ing from section to section. There
have been criticisms which are unwar-
ranted in times of emergency like this.
There have been occasions in  this
House, especially during this debate,
when the debates have shown that thig
is not certainly the deliberation of a
Parliament whose nation is at war and
whose nation demands the greatest
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sactifice from every citizen.  History
demands, and we have to show by our
actions whether it was just by an acci-
der. that the nation achieved its free-
don:, whether the supreme sacrifice of
the Father of the Nation which has
kindled the flame of freedom can be
silenced by the breeze of aggression,
be it by the most powerful communist
nation. I am sure that the land of the
Buddha, Asoka and Gandhi, the sacred
soi] of India, whatever might be the
reasons for the aggression, whatever
might be the sirength of the aggressor,
will be protected, and that its freedom
will be protected whatever be the cost.
Therefore 1 join in supporting foth
the resolutions which have been moved
by the Prime Minister,

Thig nation is now definitely pre-
pared for any amount of sacrifices.
Leader or no leader, leadership or no
leadership, this nation is bound to suc-
ceed in the war of freedom. I say this
that this war of freedom which we are
fighting is not merely a war involving
two nations, it is not merely a war in-
volving two ideclogies, but ultimately
it iz the battle of the world that we
are fighting. And I am sure that the
waorld is definitely with us and that its
mora] and material support is going
to help us tg ultimately achieve the
victory.

Much has been said about the Com-
munists’ attitude to this emergency.
Grave doubts have been expressed as
to the bong fides of the Communist
Party of India. Our Prime Minister
has definitely taken a correct step in
not banning the Communist Party of
India; because no party in timeg of
such emergency can owe allegiance to
any foreign party, and least so to an
aggressor. But certain doubts which
have been expressed on the floor of
the House about the word and wvalue
of the Communist resolutions arise
from this fact that only forty-seven
out of a hundred members of the Cen-
tral Executive of the Communist Party
could support this resolution which
they have moved and accepted. Tak-
ing into consideration this small num-
ber, so many people doubt the Com-
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munists’ bona fides. The Communists
rarely do what they say. Their moral-
ity has no dimensions of time, They
can keep their word in  accordance
with the morality of today and can
break their word with equal justifica-
tion tomorrow; because, to them
tomorrow’s morality is always differ-
ent. They never begin with goodwill
and end in gratitude. That has been
the history of the Communists and the
Communist Party of India. But I am
prepared to concede this: What rare
occasion can there be than the emer-
gency that we are faced with? There-
fore. on this rare occasion the Com-
munist Party will definitely stand
beohird the Government not merely by
words but by acts; and I am sure that
the nation will appreciate  their na-
tionalistic attitude, if they happen to
chonas this ecurse. Therefore. T do not
wish 1o cast any a=persions on the
party as such But certain workers
of the Communizi Party of India,
their spokesmen, while pleading  the
cause of tain communists who have
been arrested by the State of Maha-
rashira, have said that thiz is not con-
duc've 1o national integration and to
the natione! emergency that we are
ropod with. T say this that they are
in the besi positiom to know as to who
ar> the traitors among their own party.
They are in the best position to name
the workers of the so-called China
their pairty. And if they stand
anrd justify. for whatever reasons. the
arreste of their rolleagues they should
congri?u]atc the Cinvernment that
those elements from their party which
definitely owe their allegiance to a
foreign party. and on occasions to an
apggressor, have been put behind the
bar: and the national cause is mot
aNowed to suffer at the hands of the
government of the day. Therefore 1
think that the Maharashtra and the
Punjab Governments have duefinit:a-‘.j-r
taken a lead in the matter of arresting
those unwanter persons from the Com-
munist Party—I1 do not say the Com-
munist Party as such—but certain in-
dividuals from the Communist ranks
who owe their allegiance to the China

Lobby.
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It was a rare occasion in the history
of Bombay City that certain leaflets
that were found to be distributed in
the Fort area were inviting—not con-
demning the Chinese—bdt inviting
them ag liberators. Obviously these
leaflets did not drop from the sky. 1
have no doubt that they have not been
dropped by the Chinese. They cer-
tainly must be have been distributed
by the fellow workers. And if these
things are allowed to happen in Bom-
bay, the Maharashtra Government has
every justification to put behind bars
the Communists whose sympathies ana
allegiance they doubti very much,

With this I wish to submit that sven
while discussing this emergent situp-
tion we have to bear in mind the his-
tory of the rommunnist parties in the
world. It is definitely a world strat-
egv. According to fhe world strategy
of the Communists, Indiza must turn
comraunist: because, according to them
India. lving in the belly of China anc
Russiz, eonnot  afford to be g free
demner=ey,  And therefore by honk or
croolk they are bent upon {urning
India communist. and this aggression
iz only one of the levers by which the
communist international moves them.

Leaving aside the communist stra-
tegy tho world over, T wish to lav
stresg on this point alse  that among
the Communists alsg there is another
strategv. China wants the leadership
of the rommunist world.

Shri D, C. Sharma (Gurdaspur):
The hon. Member said that certain
leaflets were distributed in Bombav.
Will he nlace one of them on the Table
of the House?

]

Shri Shivaji Rao S. Deshmukh: You
please request the Maharashtra Gov-
ernment.

Dr. Gaitonde (Nominated- -Goa,
Daman and Diu): T have got it and 1
can place it when I am all:wed to
speak.

Shri Morarka: For what purpose? It
should not be laid, hbecause it will get
wnnecessary publicity.
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Shri Shivaji Rao S. Deshmukh:
Among the communists themselves
Ching wants leadership of the world.
Therefore, China feelg that wunless
India is humiliated in the eyeg of the
world, unless Indian democracy s
shown to be a failure in the eyes .1
the free nations of Asia, China c~.. 0t
hope to get any leade ship even .i the
communist world. It is in the Com-
munist Chinese strategy also that the
seeds of this aggression have been
sown, because Ching sees that if India
turns communist, India and China as
the most powerful communist coun-
tries will be in a position to dominate,
and China will be having a lead and
will succeed definitely in grabbing the
leadership in the communist world.

Coming to Asian leadership, it is
strange as to why we should require
Mr. Tengku Abdul Raliman to state
that China wants to dishonour India
or defame India and that by committ-
ing aggression on us and by forcing
military defeat on the Indian  nation
China wantg to grab the leadership of
Asia.

Considering a'l this strategy., we
could not have been taken by suprise
had the magnitude of aggression been
a little less. Therefore the magnitude
of the Chinese aggression and the
human-sea tactics which they have
employed are part and parcel of the
world, Asian and the Chinese strategy
in world affairs.

The second thing I wish to draw
yvour attention to is regarding our
neutral poliecy. Much has been said
about our policy of non-alignment.
The policy of non-alignment is defi-
nitelv the best policy and no one ex-
pects us to leave that policy. When
that policy had a definite bias against
the Western democracies it was be-
cause we thought that they were the
agents of imperialism. Now it has to
be re-orientated in the light of the
‘Western democracies’ help in material
kind whyh we have received at such
an emergent hour. Therefore there
should be a strategic or rather a na-
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tional re-orientation of our policy of
non-alignment. We should remove our
bias against the Western democracies
as agents of jmperialism. We should
weigh their every action and should
support them in their hour of need.

This help definitely is not reciprocal.
They do not expect anything in re-
turn, but even then it is for us to say
that we have re-orientated our policy
of non-alignment tp the effect that
we will not condemn any action of the
Western democracies purely because
that action arises out of nations which
are so-called agents of Western im-
perialism. Keeping in view this facet
of our policy of non-alignment 1 feel
that we will definitelyv succeed in
leading the nation to victory.

Much has been said abbut our
leadership. Professor Ranga was kind
enough to say that the leadership
which we have today is peacetime
leadership and is not conducive to
war efforts. As has been stated by a
Communist friend, 1 say that India
is fortunate enough today in having
the leadership and an individual who
has got the unanimous support of the
naticn. If the problems of national
mobilisation which are so essential for
the emergency are to be solved, thev
can be solved by the present 'eader-
ship alone. Shri Jawaharlal Nehru iz
not only the harbinger of peace and
a messenger of peace but has been
the most beloved leader of the land.
He is the greatest Indian living today
ang the nation definitely expects
something from him. The nation ex-
pects that he will deliver the goods
and will be strong enough to deliver
the most stringent defeat to the
Chinese aggressors. I wish it may be
the will of Providence that this man of
peace and this mild democrat will
have the strength of steel and will
ultimately succeed with the full co-
operation of a willing nation which is
prepared to go to any length in terms
of sacrifice. There is absolutely noth-
ing to doubt our present leadership
and I feel that we will definitely win.
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Mr. Deputy-speaker:
up.

His time is

Shri Shivaji Rao S. Deshmukh:
Just a couple of minutes more, Sir.

Now I come to my suggestions. In
times of nationa]l emergency, as has
been rightly pointed out by Shri
Tyagi, our Government should shed
all unnecessary expenses. ‘There
should be formation of war cabinets
in the Capital and in the various
States. These cabinets should defi-
nitely be minimum in strength because
less ministereq is better administered.
We believe that our Prime Minister
would give a lead.

I wish to tell the House that the
sons of Sahyadri will definitely go
to the help of their brothers in the
Himalayas to fight the highest battle
in the world and that they will not
budge an inch in giving sacrifices,
whichever it may be, according to the
expectations of the nation. I hope
our Chief Minister would soon be by
the side of our Prime Minister and
would handle the Defence Portfolio
which the nation definitely expects
him to handle because we believe that
there is nothing more strategic and
more essential for Maharashtra than
sacrificing our beloved Chief Minister
as Chief Minister and place him at
the disposal of the hon. Prime Minis-
ter and the nation. This mnation has
been stirred from its depths and this
reminds me of certain story which
_I learnt during my school-days, that
is, the story of a bull in a chinashop.
No amount of Chinese ware by their
sheer number, weight or masg can
hope to withstand the fury of an
infuriated bull. Therefore I believe
that the human-sea tactics which the
Chinese are said to have adopted
woulq definitely lead to China’s defeat
and India's victory.

Shri P. C. Borooah (Sibsagar): Mr.
Z_Deputy-Speaker, Sir, my constituency
is contiguous to the NEFA, area and
on the fourth day of this debate I
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only to the NEFA border and speak a
little bit about the mind of the people
of Assam and the problems that they
are facing.

The fall of Tibet in 1959 brought the
Chinese tgp the very door of Assam
and also drove the Dalai Lama and
the Tibetan refugees to the soil of
Assam. People began to feel insecure,
Coming into contact with the Tibetan
refugees they hearing about the at-
rocities inflicted by the Chinese on
the Tibetans began to fee] that India
had a moral duty to the people of
Tibet to heip them in maintaining
their independence. That India did
not move in this regard had an ad-
verse affect on the people also of three
other States, viz., Nepal, Sikkim and
Bhutan. This was the first lapse on
the part of our defence policy.

It was not only a moral lapse but
also a military lapse because the pre-
servation of the buffer States of
Tibet, Nepal, Bhutan and Sikkim was
militarily necessary for the security
of our own country. Had that been
done at that time, the battle ground
would not have been at NEFA or on
Indian soil but would have been some-
where far distant from the Indian
border. Although preparations were
undertaken on the NEFA border for
securing that area, they were not done
with the speed that the circumstan-
ces demanded. That was mainly on
account of the fact that we relied too
much on the Peking leaders accepting
the principles of Panchsheel. Our too
much reliance on the utterances of the
Chinese was the secong lapse on the
part of our defence policy.

It has to be admitted that we failed
to take proper steps in proper time
and we failed to take note of the
massive  preparations which the
Chinese were making on the other
side of the Tibetan plateau. It is in-
deeqd surprising that only on the sixth
day of the massive offensive of 20th
October we had to go begging to the
whole world even for small arms.
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This proves tnat we were not actually
prepared at that time. All these are
very regrettabie indeed.

But deliberating on our past lapses
and indulging in finding faults with
each other will leag us nowhere. It
is not this or that man's fault. We
are collectively responsible for all
these lapses. That should be the atti-
tude of ours who are wedded to de-
mocracy. Mr. Churchill said that de-
mocracy may lose battles but wins the
war. That we will win the war is
evident from the wupsurge of the
people which is sp great, so deter-
mined and so spontaneous,

That our non-alignment policy has
been successful is also evidenced from
the fact that friendly countries are
rushing to help us in the form of
supply of arms. Haq the non-align-
ment policy not been so, I think, this
help could have come with strings or
in a different manner. We should
not hesitate to take arms free from
other countries who want to offer them
to us. We are now told MIGs are
soon coming from the USSR. 1f USSR
can give us the same sort of help as
the UK and USA have daone, the hosti-
lities with China, I am sure, will come
to an end very early becanse China
would not be able to fight single-
handed. Today the Russia’s leader-
ship is actually in the ordeal.

Today mass mind is more advanced
than ever in the past. Everywhere
the non-official defence organisations
are springing up spontaneously. They
know that it is not the fighters at the
front alone who can bring victory
however heavily they may be armed.
Unless the fighters in the fields, in the
factories and at the homefront do
their part, vietory is remote. If we
fail to channelise this enthusiasm and
fail to give a correct lead and a de-
finite programme, there might occur
a setback of the worst type. The
innumerable non-official committees
need to be regulated. The Parlia-
ment is sitting now; it is momentous
in the truest sense of the term. The
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whole country is watching its proceed-
ings and waiting a ciear programme
from this august body.

Day before yesterday, the Minister
for Planning made a statement on the
measures, to curb the price rise of
essential commodities and foodstuffs
and also to augment the production of
foodgrains, fruits, vegetables, meats
and eggs etc. I congratulate him for
it and wish that he maintains the
speed, at which the mass mind is
moving in implementing the mea-
sures.

Having said so, I want to men-
tion a few points for attention of the
Government. Firstly, Assam is
bounded on all sides by foreign coun-
tries except for a narrow strip of
land about 40 miles in width. This
is the place where the boundaries of
Bhutan, Sikkim and Pakistan meet.
If this corridor is cut off, then, the
entire State of Assam, with Nagaland,
Manipur and Tripura will be lost and
the people there will have the same
fate as the Tibetans under the Chinese,
It is reported that there is heavy con=-
centration of Chinese troops on the
the Bhutan boundary.

Secondly, the road built by the
Americans during the Second World
War; known as the Stilwell Road,
connects Assam with China
through North Burma. This
road, though not in use now, offers a
good possibility for the Chinese to
infiltrate into India or to open an-
other front with the help of the people
of North Burma who have commu-
nist leanings. Thirdly, if the Chinese
attack Tirap, the fifth division of
NEFA and find way intg Tuensang,
they will meet the hostile Nagas and
coming further south, they will be
able to establish contact with Pakis-
tan with whom we are unfortunately
not in very good terms,

Fourthly, there are a number of air-
fields and airstrips in Assam. During
the Second World War, all mportant
air fields were protected with long
range anti-aircraft guns. But, to-
day, there are np anti-aircraft guns
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seen and air fields lie vulnerable to
air raids. Fifthly, the two Memo-
randa submitted jointly by the Assam
M.Ps, one to the Railway and the
other to the Transport Ministers
should be considered and the sugges-
tions made therein should be given
effect to immediately,

- Last but not the least the Intelli-
gence Branch and the Publicity Branch
of the Government, both at the Cen-
tre and the States should be over-
hauled and enlarged. Fifth columnist
activilies are already taking place in
Assam. There were iwo attempts of
derailment of trains carrying troops
and military goods. Two Chinee
have been arrested near the Bhutan
and Assam border for  suspicious
movements. One Lhasa man, carrying
powerful cameras, was arrested at
Ganthati while taking photographs of
the Brahmaputra bridge from different
angle:. With him were found several
other phoicgraphs of the Gauhsti Re-
finery. To our utter surprise this
guspoct has managed to escape from
police custody. Rumour has Deen
spreading out that Assam will sden
he cut off from the rest of India and
it wi'l be divided into two parts,
h part up to the Brahmaputra
river will go to the Chinese and the
thern part will be taken over by
Pakiztan.

LTt

51

1 draw the attention of the Gov-
ernment to thes. significant points.
Offering my deencst homage to the
departed Jawans and wishing ear!y
recovery of those who are -wounded,
1 end my speech aid support these
Resolutions. I thar’t vou very much.

Shri Vasudevan Nair (Ambala-
puzha): Mr. Deputy-Speaker, Fres
India is only 15 years old. In that
sense, we are a very young nation,
This young nation of 'ours is faced
with a most serious challenge after
our Independence. But, our people
have accepted this challenge and they
are meeting it with courage and de-
termination.
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The Prime Minister has stated that
we are deeply shocked by the Chinese
invasion and aggression. I would like
to state that there is none more
shocked than we the Communists in
this country. Peking has chosen to
call us self-styled Marxists and Len-
inists. We are not surprised at that.
We are fully convinced that the sup-
posedly profound formulations pro-
pounded by the editorial writers in
Peking run guite contrary to facts
and reality. How are we to meet this
challenge?

The view of our Party was clearly
and categorically stated in our Natio-
nza! Council Resolutions. Allow me (o
read the relevant passage from  that
Resolution. We have stated:

“The people and armed [orces of
India are capable enough to de-
fend their country once they or-
ganise and move in thcir miliiona
as & solig united force. Suprem-
effarts both bv the Goverimenrt
and the people will have to be
made in this direction.”

The supreme necd of the hour is that
we should move as a solid  unites
force. Real nztional unity is the nevd
t.f the hour.

But, nationa] unity should have a
firm basis. The long  established
policies e¢f our country provide the
firmest baiis for this unity. It is
hoere that wa see that there are dis-
cordant voices. Cerlain elements, un-
fortunately are interested, it seems,
to turn the clock of history. People
are going on talking about the re-
jection of non-alignment. People are
going on talking about the scuttiing of
the P.an. Certain people are speak-
ing about total war between commu-
nism and democracy to be settled on
ti> <~it of thi= country. There are
many veices which we hear saying. no
negotiations, no negotiations, That is
a chorus for some people. In all
these respects, we believe that policies
adopted by the Government are
correct. Some friend was asking us
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in the morning why you alway>
speak about the Prime Minister. 1
do not know why he is so much sur-
prised. I think, we in this House, for
the last 10 years—all these wyears—
were speaking about the policies of
the Prime M.nister and we were sup-
porting his policies as far as externai
policies are concerned. There is
nothing new in it. There is nothing
surprising in it. We support him not
because of the particular person os
Shrimati Renu Chakravartty pointed
out vesterday. We suppert him for
his policies which we cherish. Tt is
something to be cherished at any cost.
That is the view of our Party. The
other policies which are being propa-
galed n this couniry making use of
this crisiz run quite contrary 1o ‘he
wo | eslablished policies of the Gov-
crnment of Irndia, led by the Prime
Minister. We should be very cazveful
at this moment that we should not
reject thnse policies which we have
nourished =il these  years. 1 can
guete passage after passage, speech
after speech, resolution after resolu-
tior adoepted bv various narties in this
cavnt=v, by tne Swatantra  party. by
the Bharatiya Jan Sangh. All thesc
parties—I do mot want to waste mv
time by quoting the Reszolutions—are
very clear about this. Theyr have not
only demanded a change in these poli-
cies, bul thev have also demanded a
change in the lesdership. Let not my
friends on the other side take it in a
light wav. ...

Shri Bade (Khargona): The Jan
Sangh has never demanded a change
in the lradership.

Shri Vasudevan Nair: Because T did
not want to waste my time, I did not
guote. I have here a paper ca'led
Organiser,  (Interruption by  Shri
Bade).

Mr. Deputy-Speaker: Order, order,
Mr. Bade.

Shri Vasudevan Nair: I am told
that this paper represents the views
of the Jan Sangh. They have written
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in their editorial of November 5th—I
quote a sentence .
“We want a leader other than
Nehru™.

I do not know what it means.

Shri Bade: That is not the Resolu-
tion of the Working Committee.

15 hrs,

Shri Vasudevan Nair: About poli-
cies we are speaking. We have got
the Defence of India Rules. Can a
paper in this country go on saving
that the call of the Finance Minister
to get gold is detrimental  to the
interests of the couniry? Here s
another editorial written by the verv
same paper with the caption, “Hands
off ncaples gold” These go on in
the name of patriotism today. The
label of patriotism should not be
allowed to be a garb for all kinds of
reactionary and retrograde ideologios
and movements in this country. We
should warn ourselves against thee
interests, and I am very glad that the
latest pronsuncement by the Prime
Minister is very reassuring. I wou'd
like to read out what he has stated,
because that is the latest statement of
the Prime Minister. Yesterday, while
addressing a mass rally at the Ram-
lila Grownds. thiz is what he =aid.
And The Times of India has wriiten
that :

“The Prime Minister on Sunday
stoutly defended the policy of
non-alignment. He said India
would not give it up out of fear
or to ob.ige vested interests who
were trying to exploit the climate
of enthusiasm for their own ends
......Mr. Nehru said a few in-
terested groups could not be al-
lowed to force the countryv to give
up a policy ‘which is basically
correct’.

Mr. Nehru said even the USA.
Britain and other countries which
had responded so quickly 1to
India’s request for arms, had nnt,
‘unlike some of their supporters
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here’ insisted that the policy of

non-alignment should be dis-
carded.”.

So, this is really a problem of two
different approaches angd two different
basic policies. Some of our friends
say that we are not supporting Gov-
ernment, and they accuse us oI
double-talk. I ask you to ponder over
this question as to who is engaged
in double-talk. If the Swatantra
Party or some other party has ‘the
courage, then let those people come
out and say that ‘We have basic diffe-
rences with the policy’. Of course, I
am very glad to say that there is at
least one person who has got that
courage. The General Secretary of
the Swatantra Party has sent out a
circular to his units that the Swatan-
tra Party should not give uncondi-
tiona] support to Government. We
are all behind the nation in a national
emergency, and we are all rallying
round the Prime Minister. And yet,
what is going on in this country? 1
do not want to spend my time on this
particular aspect of the problem any
more.

Shri Ranga (Chittor): Since my hon.
friend has made a particular reference
to our party, may I explain the posi-
tion?

Shri Vasudevan Nair: I am referring
to the eircular.

Shri Ranga: About the circular also,
I may say that this circular was issued
long before our party hag met in its
parliamentary board. We inade it clear
there that the parliamentary board
was going to meet, and, we then said:
‘Please do not commit yourselves’. The
parliamentary board has already
offered its wholehearteq co-operation
to our national leadership in regard to
this national resistance against the
Chinese aggression.

Shri Vasudevan Nair: I hope, Sir,
that you will not take away these
few minutes from the time allotted to
me.
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I have a reply to what my hon.
friend has stated now also. Even after
that, in Delhi, the general secretary of
the party addressed pressmen and said
that ‘These are our condilions; unless
Government accepts these conditions,
we shall not give our unstinted sup-
port to Government'.

Shri Ranga:. No, no.

Shri Vasudevan Nair: 1 can produce
paper cuttings, and they have not
been contradicted by the party lead-
ers.

Shri Ranga. 1 am saying it here as
the president of the party as well as
the leader of the party here in this
House. Therefore, it is no good my
hon. friend trying to go on casting as-
persions here. I am making the state-
ment here on behalf of my parly,

Shri Nambiar (Tiruchirapalli): If
the position has changed, we are
happy over it.

Mr. Deputy-Speaker: The hon, Mem-
ber should now try to concluce.

Shri Vasudevan Nair: Please give
me two or three minutes more. You
may deduct that time from the time
allotted to the other spokesmen from
our party.

An Hon. Member: Let my hon. friepd
speak about his own party. Let him
not speak about others.

Shri Vasudevan Nair: My hon.
friend from the PSP is always very
impatient! it may be that ne is so
because he is in the PSP! I do not
quite know,

Now, I want to refer to some of the
allegations made on the floor of this
House by my hon. friend Shri Hem
Barua the other day. He is a very
energetic Member, no doubt, and he is
a very vigilant Member too, but he is
blind. It may be very difficult for you
to believe that he is blind.

Shri Nambiar: Politically.
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Shri Vasudevan Nair: But I say that
he is blind with anti-communism.

Shri Mohan Swarup (Pilibhit): My
hon. friend says so because he does
not support his policies?

Shri Vasudevan Nair: My hon. friend
was reading from some newspaper re-
port the other day to prove that the
effigy-burning in Howrah was an act
of the Communist Party. He was at
least hinting at that, and he was read-
ing a particular press report.

The Anande Bazar Patrike which is
also run by the same concern which
manages the Hindustan Standard has
also given a report about this, where
it has said:

“The burning of effigy at Bagnan
Thana on last Saturday was a pre-
planned conspiracy. It seems the
State Government has come to this
conclusion after making 1 prelimi-
nary investigation. It s also
understood that the State iz con-
ducting a detaileq investigaticn re-
garding the incident. Afterwards,
necessary steps would be taken..
The spokesman of the Howrah Dis-
trict Congress Committee says ‘the
real en'prits’ have gone under-
ground. Public opinion against
this incident should be vocal’

This is another important pape: which
has given this report, where there is
absolutely: no hint of what Shri Hem
Barug has said in this House,

Just after this incident. the secre-
tary of the loral committee of the

Communist Party of India issued a -

statement wherein he said:

“I wish to state that the Com-
munist Party is not connected in
any way whatsoever with the
reported incident. The Communist
Party does not believe in such acti-
vities and condemns ‘hem catle-
gorically, whoever the person or
persons responsible for them may
be. Taking advantage of a village
dispute concerning the local water
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tax, certain interested persons
have resorted to such heincus acts
in order to gain their own ends
and to slander the Communist
Party. At this critical hour, when
united efforts are needed for the
task of national defence, we are
surprised to find certain local
Congressmen joining in the slander
campaign......

In the grave situation arising in
India as a result of Chinese agsres-
sion, I appeal to all people of
Bagnan, irrespective of parties and
opinions, to respond to the appeal
of the Government of India and to
work unitedly.”,

I have no complaint about my hon.
friend, Shri Hem Barua producing a
paper cutting and hinting at the sup-
posed complicity of the Communists in
this particular incident. I am sorry
that he has forgotten to see the con-
tradiction which was issued on the
6th of this month, and he has tried to
completely hide all these things and
just present a case as if it wuz done
by the Communists. This is not any-
thing new to the communist move-
ment.

Then, my hon. friend was caving
something about the collections in the
border districts. I am sorry that my
hon. friend Shri Tyagi also hinted at
that.! 1 do not say that ne definitely
said anything about it.

Shri Tyagi: I did not hint at the
Communist Party. I know the deci-
sion of the Communist Party. My hint
was only at individuals.

Shri Vasudevan Nair. The point is
that in this country we do not collect
money only from the peopie of Jissam
or Bengal but throughout ‘he conntry.
As a matter of fact, before coming to
attend the current session of Parlia=
ment, in my State, I myself had been
going round and collecting money and
giving receipts to the people for what
I got from the people. So, if people
go on saying that receipts are issued
telling the people to show the receipts
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to the Chinese when they come and so
on, I do not quite know how childish
those allegations are. If there is any
such serious allegation, and if there 1s
any such doubt, let the authorities
enquire into it, and if there is anyone
engaging in it, be he a communist or
anyone else, let Government take the
severest action against him. We ac-
cept the challenge. There is absolute-
Iy no meaning in bandying about such
allegations against a responsible party
which has taken a decision.

My hon. friend on the other side
was asking me a little while ago whe-
ther we could point out the peuple in
the ‘China Lobby’. As far as our parly
is concerned, when we have sdopted
this resolution, there is absolutely no
question ~f any lobby in the country.
I would ask my hon. friend whether
he can show me the persons in the
‘Anti-Nehru Lobby'. There is, there-
fore, absolutely no meaning in asking
a question and then throwing a coun-
ter-question,

Certain incidents have taken place
ir this country  very disturbing inci-
dents; our office was attacked, and
books were burnt. Burning is nothing
new in the history of the world. It
happened in Germany too. But burn-
ing of books which have not been
condemned by any of the leaders of
the responsible parties who organised
it does not do any good to our country.

An Hon. Member: What bout
Telerzana?

Shri Vasudevan Nair; In this time of
national emergency, we would appeal
to all the parties, and all the sections
in this country and to all responsible
leaders, to avoid such campaigns; let
us try to pull together in the interesis
of our country at this time of national
emergency.

Sir, the sincerity of a party or a sec-
tion of people will be proved not by
their words, but by their deeds. We
assure you, Sir. that in our country,
at a time of peril like this, no Com-
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munist will lag behind any other per-
son in this country in meeting this
challenge and 1 am sure we wil] suc-
ceed in meeting the great challenge
that we are facing today,

Shri K. C. Pant (Naini Tal): Mr.
Deputy-Speaker, Sir, tha wvery fact
that so many hon. Members have al-
ready participated in this debate and
still many more are waiting to parti-
cipate is a measure of the gravity of
the situation and the intensity of pub-
lic feelings which it has aroused
throughout the country. We are meet-
ing here today in the shadow of a
grim and deadly struggle raging over
our northern frontier. Sir, this is not
a struggle of our choosing: nor is it
one in which we huve any choice.
What is invelved is no longer just a
tract of land, a mere question of terri-
tory, but the sacred honour of our
motherland, the freedom and integrity
of this great country, the values the
ideals and the way of life which we
all cherish, which go to maks India
what it is.

Sir, as the Prime Minister has said.
this struggle will have far-reaching
consequences not only for India and
China. but for Asia and, perhaps, for
the whole world. This struggle in a
sense affects all nations and all peo-

ple, for, in the ultimate analysis, it is

a struggle between those who believe
in and accept peaceful co-existence
as the basis for human society and
those who would subordinate human
survival to the triumph of their parti-
cular creed. And, let us make no mis-
take about it. China would have no
qualms in woging a  full-scale war,
however blsody however destructive,
however ghastly it might be, if by
doing go, it heped to gain something
tangible,

Sir, in this context, I wouid like to
draw a distinction between the posi-
tions of China and Russia, While we
should not forget, and we can do so
onlv at our peril, that China and Rus-
sia are tied together by close bonds, it
is, I think, proper for us to recognise
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that Russia today has a definite stake
in peace and much to lose in a global
war. The Chinese, on the other hand,
have no such stake in peace. And,
Communism or no communism, the
day will come when Russia too will
have to reckon with the ruthless Octo-
pus that China is fast becoming, and I
think, the Russians know this,

Sir, I think, the House may be inter-
ested in getting an inkling of the dan-
gerows territorial ambitions of China.
1 have here with me a copy of the
Magazine ‘Link’ of the 11th November.
In it appears a map taken out of a
history book meant for college stu-
dents in China. This not only shows
Nepal, Sikkim, Bhutan, Burma and
the whole land mass of South-East
Asia as “Chinese Territories taken by
imperialists”, but it also :overs the
Pamirs which are said to have been
“secretly divided between Britain and
Russia in 1896" as also huge segments
of the present-day Soviet Republies of
Kazakhistan, Kirghizia and Tajikistan.
According to the Chinese text in the
map, these areas were “seized by Im-
perialist Russia under the Treaty of
Chuguchak in 1864.". I think there
is some food for thought in this for all
concerned, particularly for Nepal.

As regards Nepal, Sir, there has
been a wave of anxiety in this country
for its security, not only because of
geo-political considerations though
these are important, but because of
the warm and brotherly ties which,
despite recent misunderstandings—
which one hopes will now finally dis-
appear—have bound our two countries
since times immemorial.

I am sure, Sir, that Nepal and even
Russia must have taken note of the
unprincipled manner in which China
returned India's trust with treachery,
sincerity with deceit and friendship
with cynicism, There is a fundamen-
tal difference between the approach of
the two countries to world problems.
While China believes that there can
be no lasting peace in the world un-
less all countries ean ko mad- to
adopt her own exclusive way of lifo—
with, I suppose, whatever help it can
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get from like-minded ‘of the people
liberators’ in these countries—, India
believes that every country should
have the freedom and the right to
choose her own way of life without
interference from others. This belief
has inspired India’s foreign policy
ever since independence. It is a belief
founded on a certain measure of trust
Perhaps that trust should have been
tempered with greater caution. That
may be so. Still, this does not affect
the fundamental correctness of the
domestic and foreign policies that the
Government of India has been follow-
ing all these years with the over-
whelming support of the Indian
people. These policies, namely, peace,
non-alignment, and friendship abroad
and planning, socialism and demo-
eracy at home, have been founded on
a deep-rooted confidence in the inher-
ent strength of the Indian nation. It
would be nothing short of undignified
panic, unbecon:ing in a great country,
if, after all these vears, we were sud-
denly to discard these basic policies
on grounds of expediency. Let us
rather, in this hour of crisis, reaffirm
our faith in these fundamentals and
not allow anything to cloud our clear-
sighted wvision of the India of to-
morrow,

Sir, considering the nature of the
struggle in which we are engaged, it
is but natural for us to look to all the
countries of the world for assistance.
We are deeply gratefu] to countries
like the United States, United King-
dom, Canada and France and a host of
other countries like Malayva who have
given us moral and material assist-
ance in this moment of reckoning. To
a nation fighting for existence, there
is only one test of friendship.—the
response it gets in its hour of need.

Sir, this is going to be a long strug-
gle, how long one does not know.
But, it will certainly be long enough
to test the grit and dedication of our
people and their determination, 1
speak as one belonging not only to a
border area, but to a generation which
will long remain the plaything of the:
forces that are being set in motion.
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today. It is quite possible that the
‘best years of our lives will be blight-
ed by a continuing bloody conflict
‘between the two giants of Asia, India
and China. And yet, I am sure that I
speak for my generation when I say
that we are prepared for this conflict
and we are prepared for all the sacri-
fice and hardships which it will en-
tail, the broken limbs, the shat-
tered homes, the fatherless children
and all the other horrors of the debris
that war leaves behind it. I have seen
something of what the last war did to
Germany with my own eyes, and I
say this not in a mood of effervescent
-enthusiasm, but with a grim realisa-
tion of all that a long-drawn conflict
with China could mean. I am clear
in my mind that we have no choice
but to prepare fully for such a conflict,
because this is the price we have to
pay for freedom. Sir, in saying this,
of course, I am vastly encouraged by
the grand response of the peole to the
challenge confronting the country.
It is the response of a brave and
united people, and I think we should
be proud of it. It is now for the lead-
ership to canalise this released energy
into construetive channels,

The first thing for this is 0 gear up
the administrative machinery not only
at the Centre but in the States to a
war fonting.  There must be more
movement and quicker derisions, The
man in the street cannot be convinced
that there is an emergenc. unless we
quicken up things. Both the Govern-
ment and the community must serve
notice on anti-social elements  that
‘their activities wil] be dezlt with
ruthlessly. Exemplary punishment
must be given to those who would pro-
fit at the cost of the nation’s peril
Let us use this opportunity to create
a sense of driving urgency througout
the country. Production will have to
be stepped up even beyond the ambi-
tious targets set by the Third Plan
and for this all resources will have
to be mobilised. This is the time to
enforce standards for quality and price
in the market. Let the Government
reject anything even slightly below
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quality. Let the prices of al] commo-
dities be openly displayed in the
market. Let us try to instil a sense
of discipline in the minds of our peo-
ple. If we do not utilise the next few
months to do this, it may be too late.

There is only one thing that mat-
ters today and that is to throw out
every single Chinese soldier from
Indian territory. All else is secon-
dary, I take this opportunity to pay
my humble tribute to the rare courage
with which our jawans have fought
against heavy odds on the front, and
my homage to those who have laid
down their lives for the country. Our
Indian Army is one of the finest in
the world, Given adequate equip-
ment and arms and the understanding
confidence of the people, I have no
doubt that it will bring us glory and
victory, however long and hard the
struggle may be. The time for talk
is over. Let us get on with the job
without fuss and without delay. Let
us on this occasion pledge anew our
wholehearted loyalty and support to
the greatest living Indian, the Prime
Minister, Pandit Jawaharlal Nehru,
than whom there could be no finer
symbo! of the undying determination
of the Indian people to remain free
and undefeated.

Shri J. B. S. Bist (Almora): At
this solemn hour, the time is not for
talking bui for doing things. 1 would
not have interveneq in thls debate but
for the fact that the region from which
1 come may be the centre of mililary
operations. Even otherwise, the peo-
ple from the area from where I come,
are in the army in a substantial num-
ber and have already been in the
thick of the fighting in the NEFA and
Ladakh areas, Most of them prefer
to die rather than surrender. Accord-
ing to reports, the Kumaonese and
the Dogras fought with their kmnives
when bullets were spenf.  Through
this House, I wish to pay my tribute
to our gallant soldiers and officers.

I hope I will be excused if I try te
do a bit of plain-speaking. Coming
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from a military area, I have some idca
of the great task that faces us. In
1958 or 1959, I had in a speech in this
House described the activities of the
Chinese across our front, and I had
said that Government should not be
complacent. This is no time to lick
our sores but to march ahead. Frank-
ly speaking, I find the atmosphere of
mobilisation for the immense task
ahead lacking. There is enthusiasm
amangst the people but not enough
opportunity for ity being  diverted
into fruitful channels, We are re-
eruiting men, but we need more offi-
cers to train them. Why should we
nat recall ex-servicemen who are fit,
particularly the officers, and entrust
them with the task of training the
units which may be raised? We want
to double the intake of the NCC. I
have been informed that when some
of our educational institutions wanted
to double the strength of the N.C.C.,
the State Governments said that they
rad no additional funda. ] need not
elabarate on this point because there
are so many other hon. Members who
want to speak.

We want to give rifle training to
our citizens but we must have the
rifles and ammunitions lor them. What
1 mean to say is that so much of
energy is being spent in the demon-
strative aspect of our resistance that
the things we would need to offer real
resistance seem to receive less atten-
tion,

I thank al] the countries which
have expressed sympathy with us and
offered their help. 1 am thankful to
the United Kingdom and the United
States for the prompt action they have
taken, for in present circumstances
that help means a great deal to us.

I am no military expert and I can-
not claim to speak about military or
army strategy. But one thing I would
certainly like to say is this, that the
proper place where the Chinese must
be made to meet their Waterloo are
the areas where the operations are
going on now. To think of striking
after the enemy reaches the foothills
is suicidal and fatal.

I welcome the Government's deci-
sion to associate our retired Generals
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with the defence effort. The National
Defence Council, with which they are
associated, is top large a body. I
would venture to suggest that a smal-
ler permanent body with some of our
retired Generals, Chiefs of Staff and
some members of the Emergency Com-
mittee of the Cabinet might be con-
stituted under the chairmanship of the
Prime Minister to deal with general
operationa] policy.

In this grim hour, there is one thing
which we should remember and take
hope and comfort Our soldiers are
the best fighting materia} in the world.
I am not exaumﬂng, nor am I prus~

'eun;ivemunthetooh'hitﬁwe
have to, | am confident they will do
job.

the j Our people bhave the will to
be free, ndas)anlut.hatw‘:ll is
there, no nation, however mighty and

. powerful, can msla\re us, We have

not sought war. It has been thrust
upon us. We are prepared to meet the
challange, and we will meet
it. In spite of the nearness of
the border, the hill people are deter-
mined to fight back this aggression.
They would rather prefer annihilation
than submit to defeat and slavery.

Dr. M. S. Aney (Nagpur): I rise to
support the two resolutions moved by
the Prime Minister on the Bth. The
first resolution deals with the emer-
gency ordinance that has been promul-
gated and seeks the approval of the
House. The Second deals with the
situation created by the unprovoked
invasion of India by the Chinese
forces,

The two resolutions are interlinked.
The emergency ordinance had to be.
promulgated because a situation has
been created by the unprovoked in-
vasion by the Chinese.

The Prime Minister has characteris-
ed this invasion as a betrayal on the
part of China of our friendship and
the principles on which both India
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and China were agreed. Who does not
know what India has done to preserve
tfriendship with China? There was
no stouter champion of the interests
af China in the United Nations Orga-
nisation when the guestion of China
being made a member of that body
was discussed. India, as a matter of
fact, had to do that in opposition to
States like America and others. They
had, therefore, their owmn grouse
against us. One of their reasons op-
posing China’s admission to the world
body was that she was lacking in re-
gard and respect for the principles for
which the Uniteq Nations stands, and
one of these principles is respect for
co-existence of nations, toleration of
nations holding different ideologies.
In spite of that, we supported China
on those occasions, but what do we
find today? We find that the grounds
on which America and other nations
opposed admission of China to the
U.N. are real and true, But we are
learning that today at bitter cost. So,
that clearly indicates how we have
been betrayed by China, We put
faith in her and did everything for
her, in spite of the opposition of others,
ignored all China's weaknesses and
shortcomings, but in spite of that,
China has gone its own way to achieve
its ambition, which it had concealed
from us for a long time,

Let me give another example to
show how we have been betrayed by
China and how she has scant or little
respect for the principle of co-exist-
ence. I do not want to criticise the
Prime Minister or anybody here, but
the rape of Tibet by China was a mat-
ter which we allowed to go unprotest-
ed. I do not say we could have stop-
ped that, but if we had protested that
China was not justified in occupying
Tibet ruthlessly. in the way she did,
perhaps our heart would have been
pure and our hands unsoiled. Some-
how or other, Tibet did not have the
support which she expected from us
as a neighbour. In this matter, there
is one more point which I want to
bring to the notice of the House. We
are proclaiming that our line of border
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is what we call the MacMshon Line.
What was this MacMahon Line? It
was! a border settled between Tibet
and the British Government. By cal-
ling it a proper line, we acknowledge
as a matter of fact that Tibet had the
right to enter into an agreement with
Great Britain as a sovereign State.
But when Tibet was overrun by China,
we ignored this fact and kept silent.
We committed a kind of sin. and today
we have to go through a blood bath
as an atonement for the sins of omis-
sion which we committed then. That
is how I feel,

This is no time for us to enter into
those mnice questions of international
principles, because we are in the midst
of a war, In this war we find that
China has invaded India at a time
when we were probably least expect-
ing it. We admit that. Qur duty now
is to see that we prepare ourselves to
counteract the effects of the invasion.
We have to give a good account of gur-
selves. We have got a good and brave
army, an army with a great record of
hergism. We must equip that army
properly. For that we must get assis-
tance from every nation possible. Here
we should not allow considerations of
alignment and non-alignment to be
very meticulously considered so as to
make us feel shy of getting help from
any country. Fortunately for us, the
cause of China is unrighteous. In fact,
one of the reasons why she is not a
member of the United Nations Orga-
nisation is this. After all, the
United Nations Organisation was
intended to create a force
of righteousness. and association of
nations which want to live in peace,
stable peace, and make peacefu] pro-
gress of the world possible, Now,
China is a countrv which has no res-
pect for peace, She does not desire
peace, If the United Nationg is an
organisation of righteous nations China
can only be describedq as a rascal want-
ing tp join the «club of righte-
ous nations. It is a  matter
of great satisfaction that most
of the nations Thave realised that
there is need for prompt help to India.
There are some nations which may
not come {o our aid, though our rela-
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tions with them have been friendly
up to this time, Whether they will
stand by us in this hour of crisis or
not is a matter of doubt. In Sanskrit,
there is a phrase:

TTAET. FAWI T af st A

Only he who stands by you, both in
prosperity and adversity, is your real
friend.

| PE——

It is a matter of satisfaction that
some nations, big nations, have come
to gur help and are helping us, but
we have to prepare our own nation at
the same time. We shall be getting
help from them, but it has to be used
by our own people. Our people must
be properly disciplined.

It is also a matter of great satisfac-
tion that the appeal made by the Prime
Minister to the people has received a
generdus response, a wonderful, mira-
culous response. That is a matter of
great hope for us. But when we are
asking the people to make donations
liberally, the Government as a whale
should see that unnecessary expendi-
ture is also curtailed, We have got
large ministries at the Centre and in
the different States. If the old min-
istry had ten ministers, the new one
has 15 ministers. The general elec-
tion has resulted in the addition of
ministers everywhere. In my opinion,
the present number of ministers in
the Centra] Government as well as in
the different States can be safely cut
down by one-fourth, and the remain-
ing ministers can be asked to work
with a reduction of 25 per cent of
their salaries. It is a matter of great
satisfaction to me that severa] Mem-
bers of this House and the other
House have voluntarily made dona-
tions, thus setting a good example.

Another suggestion I wish to make
is this. During the last ten years or
so, the bodies which used to be run
by public spirited workers have be-
come bodies with salaries attached to
them. That has created a sordid spirit
about the membership of the local
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bodies. All those local and other
bodies should follow the example set
by the Members of this House. I hope
that if we start making great sacrifices
ourselves, we will be in a position to
appeal to the people to make all kinds
of sacrifices.

The third thing is that we have to
carry public opinion with us. It is a
matter of preat satisfaction that all
parties in the country, including the
Communist Party judging by their
latest resolution, have declared their
resolve to stand by this Government
and follow its Leader in their fight
against the Chinese, After al] these
parties have to carry the people with
them. If there are certain bodies or
persons who on account of their pro-
paganda for certain causes have been
tmprisoned, it ig time Government
thought over the matier and declared
a general amnesty for political prison-
ers. The Nag Vidarbha Andolan
Samiti has been carrying on propa-
ganda. Now, it has suspended its agi-
tation: it has declared so, There are
some 12 persons in jail and about 12
other cases are pending. 1 am sure,
our distinguished friend, the Chief
Minister of Maharashtra who out of
an admirable sense of alertness while
sending behind the bars some of those
communists whom he suspected to be
dangerous at this juncture. will have
the magnanimity and chivalry to re-
lease the other prisoners Whose loy-
alty and devotion to the country is
beyond question. Any gesture of this
kind made by him will enable the
country not only to fight the war of
the Himalayas with the aid of
Sahyadri but also with the aid of
Satpura, Vindhya and Mahendraparva
and all other mountains, which are
all said to be the brothers and sisters
of Himalavas. The whole India will
go with him. I hope such a generous
gesture wil] be shown by him and we
will have a united India which will
enable us to make preparations and
to throw back these invaders over-
board bevond the Himalayas. 1 do not
know, but God willing, even Tibet may
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get a new life in.this struggle, if we
win. With these words, I thank you
for the time given to me. I wish to
add one verse from the Rig Veda:

HeATHH Ji0 IAL 9aT |
AT IZAT HAAGAT 1l

It is a prayer to Gods: let our war=
riors be victorious ang let them pro-
tect our men who are working in the
battle field.

Maharajkumar Vijaya Ananda (Vi-
sakthapatnam): Sir, I rise to support
the Prime Minister's resolutions and
before I say a few words I salute our
gallant jawans. The present situation
brings to my mind what Sir Winstoa
Churchill said when the Second World
War commenced He said: we will
fight them on land; we will fight them
in the air; we will fight them on the
seas, these gutter snipe. He made the
womenfolk of England stand on the
shores with .12 bore guns and they
did that for a long time before they
received further aid from America.
May I pay a tribute to our women
who have already made many sacri-
fices. They have given away most of
their gold; they have started knitting
woollen jackets and other things for
our jawans. I would like very much
to see that our womenfolk also get
used to the rifles and take over the
places of men in offices as they had
done in England, During the Second
World War, men vacated their offices
and women took over, Similarly,
when it becomes necessary for us,
every Indian, every man born on this
soi] will go to the front and fight the
menacing Chinese, There may be
mistakes or faults. Many might say:
we shall want so and so to be chang-
ed. I am reminded of a saying 1n
English, “swapping horses in mid-
stream”. 'That would be very very
detrimental to our interests. Much
has been said about the Communist
Party. No ordinance or no ban 1s
necessary. The Communists should
first think of their being Indians, first
and last. Merely passing a resolution
and saying that we are with you gets
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us no where. I suggest that every
communist in this country must for-
get the word communist and say to
himself: I shall give up communism
for all times to come . . ,

Shri Tyagi: I think it is a good
suggestion,

Shri Raghunath Singh: They will
accept it.

Maharajkumar Vijaya Ananda: That
is how I feel when my country is in-
vaded. I forget any party business.
I am an Indian first, and an Indian
last. I do not believe in these reso-
lutions. | want a spirit of heart
searching and heart to heart talk, that
1= to say: we are with you and we
have nothing to do with communism.

Ome great thing that has emerged
out of this aggression is that we have
forgotten this casteism. It is indeed
a blessing. In the past we used to
hear much about casteism and pro-
vincialism and this ism or that ism.
India has now rallied round as one
man behind the Prime Minister, That
is a very happy thing indeed. In these
fourteen years, instead of consolidat-
ing our freedom, we began to drift into
different directions and castes and
things like that, which were almost
forgotten in the British days, began
to disintegrate us. As I said this in-
vasion is indeed a blessing in disguise.
Pakistan’s propaganda has risen to
dizzy heights. 1 cannot understand
their logic or commonsense. They say
that they are not with India; they
want to sit on the fence. If India were
to be over-run by the Chinese, God
forbid, how long would Pakistan last?
I cannot understand that. Their lead-
ers do not even take into account what
iz obvious, what is crystal clear, That
shows Pakistan's narrow outlook.

1550 hrs,

[Mr. SPEAKER in the Chair]

Instead of saying that we would be
with you, as in undivided India. in
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spite of the fact that we had parti-
tion, instead of saying that we are
with you in this naked aggression,
instead of that, they are building up
a propaganda of hatred for India. We
have been following the path of
Dharma all along, all these 14-15
yvears, and I am sure Dharma will
eventually bring us victory and a
grand victory at that,

Much has been said about non-
alignment. I would like to put it in
my own way. It is the civilised world
that is with us. It is only the barba-
rians who are not with us. So, non-
alignment has brought the civilised
world to us or with us and they are
going to give us all the support and
we are grateful to those nations who
have agreed voluntarily to come to
our aid.

That brings to my mind the recent
visit of Tunku to our country. Asian
countries were wavering until he came
out wholeheartedly by saying that
India’s cause must be backed. Today
we find that he is even raising a fund
for India in his country. Tunku's
effort in India's cause is a very good
one,

1 would like to read out to you a
gmal] statement given by Emperor
Haile Selassie which is a very admi-
rable one. Speaking on the Sino-
Indian border dispute, the emperor
said:

“Yet another threat to world
tranquillity has burst into flame.
We repeat what we have said an
countless past occasions that ag-
gression never has been, is not
now and never will be the answer
to disputes between nations, We
extend our sympathy and that of
our Government and people to
the Indian nation which is today
under armed attack.”

That comes from a great man who
‘wag the victim of aggression. He went
into exile and remained so for seve-
ral years. But the people called him
back. Those words from him have
a great meaning.
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As an old cricketer I believe in at-
tack, and 1 never like the bowler to
call the tune. And so, an attack is
the best form of defence. 1 would
like to hear in future that we are at-
tacking the Chinese instead of saying
that we are defending our country.

This brings to my mind something
relating to cricket. There was a bow-
ler calleg Ashung. An Englishman
was batting in West Indies. The bow-
ler bowled a ball and the Englishman
shouted out, “Oh my word; that is a
Chinaman.” That is to say, it turned
the opposite way—staBbing the man
in the back. When one stabs the man
in the back, you call him a Chinaman!
I you look to Wisden, you find the
word Chinaman, Ashung was the man
who bowled that ball. In the game
of cricket also the Chinaman is known
to bow] the wrong ball—stab the man
in the back,

I would like to give a time-limit and
tel] the Chinese that if this is going
to ocontinue, we shall deport every
Chinese from this country, be he the
cook, be it a man who makes shoes,
because I think these Chinamen in
India are spies who must he convey-
ing every news to their country in
whatever form they do it and in what-
ever manner they do it. So, I think
if this war goes on and they keep
on coming down like steam-rollers—
though we have not to fear of steam-
rollers and Dharma is on our side—
even 5o, 1 feel that we should give
them g warning and tell them to clear
out from this eountry.

I have a few suggestions for what-
ever they may be worth. Wavell can-
teens worked all over the country
during the second world war. I think
we could have those canteens in every
nook and corner of this country and
call them Nehru canteens. I would
like to say that the medical students
of our country may be attached to
military hospitals. They will be help-
ful to doctors and be getting to know
sargery and many other things that
take them long to learn in college.
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They would gain practical knowledge
by being attached to military hospi-
tals.

You will be pleased to know that
the Prime Minister has graciously
agreed to allow his name to be assb-
ciated with a cricket match which I
am going to organise in aid of the
Jawans; the match will be called the
Prime Minister's Eleven versus the
President’s Eleven, We hope that
Members of Pagjiament, my colleagues
here, will all come. T am going to buy
a ticket and 1 am sure my colleagues
wil] also buy tickets on that occasion.
There will be no complimentaries as
we have in test matches,

Mr. Speaker: Parliament should not
be the canvassing field!

Maharajkumar Vijaya Ananda; 1
have had occasions to see that the film
industry could do a lot of good and
e a lot of help to our country by
depicting the jawans ag heroes in the
pictures that they are making. To
save power, why not cut down the
cinemas which we have here four
times a day? Make them two, because
power is a great thing that is required
for the war effort. There can be pat-
riotic songs by our film stars. and you
know how crazy our Indians are when
film stars sing. That is one of the
things which the pgeneral public like
very much. If you can get the film
stars to sing some patriotic songs, re-
cord them and have them sent to the
tront, it will be wonderful.

Mr. Speaker: The hon. Member
mentioned cricket matches amd now
comes to film songs!

Maharajkumar Vijaya  Ananda:
There are various views in the House.
This is my own humble view, for
whatever it is worth. Sir Henry
Loder, during the first world war
went to the front. He used to sing to
the forces there and cheer them wup.
So did the great Ranji of revered me-
mory. He was idolosed, as you know,
in England as a great cricketer. He
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went to the front just to cheer the
armed forces and they also cheered
him and liked him very much, There,
they had a cricket match in world
war 1. Actually they had no stumps.
They broke up some wood and put
three stumps and got Ranji just to
show the armed forces what a great
batsman he was. You may lose a bat-
tle or two, maybe three or four, but
we will not lose the war. This is how
1 feel.

I understand that when our gallant
jawans die in the battle-field, the
widows get only Rs. 20 each a month.
I think that in view of the fact that
when a jawan lays down his life in
the cause of this country, 3 sum of
Rs. 20 as the widow's allowance is
not at all sufficient. I have also come
to understand that the children of the
dead jawan would get only Rs. 3, That
is hardly enough to keep body and
soul together. There should be better
emoluments for the dependants of
those who die in the battle-field so
that they would not have to go round
with the hat. This is the appeal which
I would like to make to the Prime
Minister. If this alone is the allow-
ance and other emoluments that the
widows will get after the jawans lay
down their lives in battle, I think it
is high time that we raise the allow-
ance to Rs. 40 to Rs. 50 a month,

I thank you for having given me
the opportunity to speak on this occa-
gion. T have now spoken after miss-
ing two gessions not of my own will
but by an accident, owing to which I
could not come here. I ance again
wish to salute the jawans from the
bottom of my heart.

Shri P. R. Ramakrishnan (Coimba-
tore): I thank you for the opportunity
to speak on this occasion. Out of the
speeches made on' the boor of thir
House on this debate, to me, the most
significant ones were those made by
members of the communist party, I
say it is significant because it is the
first time in the history of the com-
munist party that the communist
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party has come forward to say that a
comununist country has committed
AgETession Oon & non-communist coun-
try. More than that, they are willing
to support the resolution that embo-
dies getting armaments from other
friendly countries outside the commu-
st region.

14 hrs.

Sir, many people had referred to
the pon-alignment policy of the Prime
Minister. I do not like to go into the
merits and demerits of the policy. T
would only like to say this. Never
before I felt so convinced about the
spundness of this policy as I am to-
day because if we had been aligned
or gven now if we show the slightest
inclination of alignment, the whole
confliet would have been turned into
a war of ideologies. We know what
it would mean to our country in this
grave hour,

The Prime Minister during the
course of debate in this House men-
tioned that the people who talk of
unpreparedness did not understand
the implications of unpreparedness.
There was a stir on the Oppaosition
Benches. There were also some an-
gry protest. He had tp clarify what
he meant to say. Are we prepared
today to defend ourselves? Could we
ever have prepared ourselves in the
last five years thinking that there
will be an invasion on our country? T
would only say categorically, ‘Neo'. 1
have heen in the United States in 1939
and T have seen the angry protests
made by the Americans when Presi-
dent Roosevelt declared that the fate
of the American people lay on the
shoreg of the Rhines. The isolationist
sentiment was roused and people were
very indignant and finally he was
made to withdraw his statement. No
democratic country would ever antici-
pate any invasion and prepare itself
for it. I have seen the United States
preparing for war from an unpre-
paredness. I have not been an idle
spectator. I have been an active par-
ticipant. 1 was then an engineer In
the General Electric Co. at Schnec-
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tady, Therefore, I could see at close
quarters what it meant to be to con-
vert a laboratory for war effort. Many
cells were created in Government.
Many men had been called, college
students, professors, presidents of cor-
porations. They were all calleq to
Washington. They were men of very
high calibre and integrity. They
were interested in the great task of
converting peace economy into a war
economy. It was more than a year
before they could accomplish this
task. So, when people talk of unpre-
paredness in this country, I am sure
the Prime Minigter was correct when
he said that they did not understand
the facts.

During the course of the speech the
Prime Minister referred that today
we have more than 2,000 scientists in
the defence science establishments. He
also mentioned some names—the
efforts of Dr  Kothari and Dr, Bhag-
wantham. They are very fine scientists
I only say that we need more Kotharis
and Bhagwanthams today if we have
to fulfil the obligations to our country
to throw out the aggressors out of the
country. We need many more scien-
tists than what we have today. Just
in one laboratory which was set up
at the Massachussetts Institute of
Technology. called the Radiation
Laboratory during the war, in one
year they had recruited more thaa
6,000 engineers and scientists to carry
on defence work in the United States.

Today, Sir, we are very fortunate in
this country. I say we are very fortu-
nate because we have a substantial in-
dustrial potential built up during the
last 15 years. Many skills have been
developed in this country which were
not in existence during the Secoad
Wharld War. There are many research
facilities today in our country. In the
context of the present emergency, it
is necessary to mobilise and channelise
these talents. Now, evervone is ask-
ing, how can We help in this war
effort? T am sorry to say that nobody
seems to know it. Everytody is talk-
ing in vague terms. During war,
many things have to be set-aside.
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Many considerations which are para-
mount during peace time have to be
set apart. Quick decisions have to
be taken. For instance, no cost con-
sideration can ever come into effect
in the development of war equipment.
Researches that are being carried out
in one establishment necessarily have
to be duplicated in other establish-
ments to achieve quick results. The
time has come when we have to take
stock of men, materials, skills and
facilities that exist throughout our
country and harness them for the war
effort.

Sir, help is being received from
friendly countries. We are grateful
for all the help that is being received.
We need much more help than what
we are getting today. The weapon:
of war that are being received from
different countries widely differ in
size, in their mechanism, in their range
and in their operation. We must take
proper care to gee tnat we establish
repair shops, train our men in the use
of these arms. Coordination today is
the prime need. Coordination, direc-
tion and keeping the lines of commu-
nications at various levels of produc-
tion and supply would be the most
-urgent need. So, the job of coordina-
tion becomes very important during
war time. Now, Sir, we have to look
for men who have vision and we must
consult them and recruit = them if
necessary. There is a wave of enthu-
. siasm and determination in the coun-
try. Let us not allow it to dissipate
by our inaction and delay.

Thank you, Sir.

Shri Basappa (Tiptur): Mr. Speak-
er, Sir, the nations feelings are roussd
in anger and indignation, whether it
is from the south or north, whether
it is from the east or west. We are
fortunate in this whole crisis that the
whole stream-line whicn we see,
which is bright, is the unity of this
country and this is symbolised in our
great leader and the Prime Minister
Pandit Jawaharlal Nehru. It is not
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time that we have to fight on smaller
issues, We are fighting a wvery big
cause. In this cause of India, the
who'v world is supporting us except
a few countries and it is but naturai
that everyone of us must subordinat:
his own party interest in this matte:.
Whenr I see all this, sometimes a few
indwiduals, not a large majority of
pevple, are supporting this cause, it
looks to me as though these few indi-
viduals are supporting some interest
either this way or that way. It is not
the interest of one individual or in-
other that is important. It is not the
interest of one party or another party
that is important. But it is the causz
of this country that is impertant.

Therefore, if you look at this
whole ©problem in that light
you  will see  that we are
faced with a challenge, the chal-
lenge of aggression by China,  Sir,
after all, we are taking up this chal-
lenge in a spirit of calmness in a spi-
rit of dedication compared to the
graveness of the challenge, and the
parties involved in this challenge. If
we examine closely we see on the
one side the emotional Chinese peo-
ple who have acted in a very rash
way. ] want to compare tnem with
our soldiers. Though they may have
some initial successes, ultimately, the
strength of India, the strength of the
freedom loving people of India is
something bigger than the cowardice
with which tne Chinese have attacked
w8 in a treacherous way.

Now, the strength of our righteous
cause has brought us many friends. I
liked Shri Tyagi's speech so far as he
was saying that the wasteful expendi-
ture that is going on must be put an
end to and that we must subordinate
our party considerations to the cause
of the nation. But when he, in a
way, says that we have to give up
certain fundamental policies which we
have pursued, I feel like disagreeing
with him. He was quoting from some
book and he was bringing in the
name of the father of the nation. It
wag not necessary.
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This policy of non-alignment is a
fundamental policy and today it has
brought us many friends. When those
very persons who are giving us help
are appreciating this policy, it is no
use raising controversies on this issue.
This policy of non-alignment has won
us many friends. Today, people all
over the world are looking as to whe-
“ther the Indiang are going to change
this poliey because of some fear or
just to oblige certain vested interests.
I think the Prime Minister is right
in saying that neither fear nor obli-
gation to vested interests would make
him change that policy. It does not
mean that there is no determination.
He has the necessary determination
to fight the Chinese. He has his own
methods.. We must have full faith
in him. We can succeed only by hav-
ing that faith at this critical juncture
especizlly when he symbolises the
whole nation. I do not think he will
give up that stand. He will rise from
his peace policy to a war policy. That
has to be adopted, and I have mno
doubt that he will rise to the occasion
in fulfilling tnis task. It is no wuse
questioning his bona fides or even
indirectly in a subtle way saying that
his policies have not brought us any
good. It should be our duty at this
juncture not to embarrass him by

saying that he should reshuffle things .

in this way or that way, he should do
this thing or that thing. He is quite
conscious of everything, he will do
the right thing and we must allow
him to do that.

. 8ir, the significance of this invasion
by the Chinese has to be understood
in the correct perspective. Whether
it is going to be a long-drawn affair
or whether there will be a re-thinking
on their part it is left to them, but
we must be prepared for war. ThatI
do admit.

So far as Russia is concerned, they
ghould have gone a longer way in
supporting the right cause. We do
not know what is impelling them not
to do it A little more time may be
given to them to see which way they
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act. If they act in a different way, if
they act properly, then there is some
meaning in the so-called international
communism; otherwise the whole con-
cept of international communism will
be put to test and people will have no
faith in it. Today, the Chinese have
already understood this. Only our
determination and firmness will make
them realise their mistake and not
merely our peace talks. Our Com-
munist friends, if they are sincere in
what they say, must make this quite
clear to them. If they make it further
clear to them and if they stand and
act in a way which will bring a name
to this country, then the Chinese will
have ng foothold here. Then I think
they will reverse their policy and
will get back to their proper places.

Sir, in this hour of crisis I would
also like to join my friends in paying
a homage to all our jawans and in
expressing our indebtedness for the
generosity with which the wvarious
countries have helped us. I would also
like to express my appreciation for the
stead-fastness with which our people
are moving. It is now up to us, the
Prime Minister asd the Government
of this country to canalise. We see
donations coming in and so many
other things are happening. But more
than that, the emergent situation must
be made to be felt by the people in a
larger degree.

About the question of peace talks,
I do not want to say more. They will
hsten only to firmness. If only we
have a firm attitude and we are pre-
pared in every way, these talks have
some meaning. The Chinese methods
are entirely different. Let us not eri-
ticise our attitude towards the various
parties here or to Russia or to Pakis-
tan. We hope they will realise very
soon like UAR or Ghana. I hope
Ghana will also realise her mistakes
in the past and will fal] in line with
her neignbouring countries like UAR
and do something to see that justice
is done.

The Prime Minister has very well
sald that this is in a way a blessing
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4dn disguise and an opportunity for
‘growth. In this process of growth
India is passing through several stages.
I take it only as a second stage wh n
efficiency and unity must be brought
up in this country to fight any aggres-
sion from any quarter.

Dr. L. M. Singhvi (Jodhpur): Mr.
Speaker, Sir, we meet here under the
grim shadow of an aggressive inva-
sion from the Chinese, a cunning and
a crue] enemy. We meet here when
the nation iz engaged in repelling a
grievous wrong which we neither
sought nor merited. We meet here to
reaffirm our resolve to defend our ter-
ritorial frontiers which have been
transgressed by the Chinese without
an excuse, and to defend our national
honour which has been violated witin-
out cause by the Chinese aggressors. I
would like to submit, Sir, that we
meet here in a spirit of the deepest
dedication to the supreme national
purpose, and in doing this we conce-
ntrate all our efforts to this purpose
gnd this purpose alone.

In this context, Mr. Speaker, I would
like to express my sense of discom-
fiture, deprecation and disapprobation
of some of the controversial remarks
which have been made by certain hon,
Members of different partieg in this
House. This ig not the time for mud-
slinging. This is certainly not the
time for expressing our want of con-
fidence or for questioning tne bona
fides of our brethren who are con-
straineg to offer criticism out of pat-
riotic feelings.

The hon. Prime Minister's Resolu-
tion is a stirring, a moving and an
evocative expression of the nation’s
resolve. The hon, Prime Minister
Resolution, as far as it goes, is enthu-
giastically endorsed by all sections of
this Houe and by all the peaple of
India. In acclaiming this Resolution
we pledge to the hon. Prime Minister.
through you, Sir, our blood, sweat
and toil, our unsparing effort and our
unflinching devotion.
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I have ventured to move 3 Substi-
tute Motion glthough 1 agree with the
Resolution of the hon. Prime Minister.
I have gdopted the five paragraphs of
the hon., Prime Minister’s Resolution
in toto with minor verbal wvariations.
I would however, like to draw the
attention of the august House to the
five additiona] paragraph which I have
proposed and would like the Govern-
ment to bestow its earnest considera-
tions on these matters. These addi-
tions which 1 have proposed are:—

“This House, therefore, calls
upon the Government of India
immediately to sever India's dip-
lomatic relations with the People's
Government of China, brand-
ed as an aggressor by the United
Nations and to invoke the aid of
the Uniteg Nationg to defend
India’s territorial integrity and to
halt and repulse the Chinese ag-
gression on our northern fron-
tiers.

This House further calls upon
the Government of India to desist
from supporting or endorsing any
move for the admission of the Peo-
ple’s Government of China to the
United Nations and any ather in-
ternationall organisation,

This House welcomes the ussup-
tion of the defence portfolio by the
Prime Minister at thig criticial
junsture of our national history
and pledges its full and unfailing
support to him in the hour of this
national emergency for the def-
ence and safety of our country, at
the same time calling upon him
and the Government of India that
the entire defence responsibility
including that of defence produc-
tion should be taken over by the
Prime Minister himself.

“This House expresses regret
over the Government of India's
indiscriminate and excessive reli-
ance on the prufessions of peace
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by the People’s Government of
China during the last decade and
deplores the utter inadequacy of
our arrangementg and preparationsg
for the defence and safety of our
northern frontiers against enemy
whose calculated cruelty and run-
ning is unsurprised in the history
of international relations.”

The last proposed addition is:—

“This House is of the detinite
view that compulsory military
training should be imparted to all
able-bodied male ecitizens of India
to achieve nationa] preparedness
to meel any foreign aggression
from any guarter”

Regarding the paragraph on the
assumption of the defence portfolio by
the hon. Prime Minister, I do not
have much to say. One of the under-
lying purposes of this suggestion has
already been actualised. [ would,
however, like to say and pug it on re-
cord that the resignation of our for-
mer Defence Minister should be cons-
trued only on the grounds of his being
unacceptable to certain peqple in the
country. It is in deference to that
wish that he had resigned. As a mat-
ter of fact. when the appropriate
time comes, it would be for the Gov-
ernment ag a whole to own up the
Constitutional responsibility which is
coltectively that of the entire Cabinet.

I have advocated the severance of
diplomatic relatians with the People's
Governemnt of China because that 1s
a recognised and a known mode of
international behavour when one's
country is invaded To maintain dip-
lomatic relations with the perfidious
Chinese and to give them diplomatic
quarter in spite of the wanton ag-
gression which they have perpetrated
on our frontiers ig neither justifiable
by international law nor iz borne out
bv any considerations of diplomacy
today,

The Chinese Missions in our country
are engaged in extensive espionage
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and to allow them to operate freely
and what is more, under cover of pri-
vilege is imprudent to say the least.
In this hour of emergency I would like
to request the Government in ali,
earnestness to consider the severance
of diplomatic relations or at least re-
calling of our diplomatic personnel
from Chinese territories.

In this respect I need hardly draw
the attention of the Government to
the temper of the House which was
expressed only this moining during
the Question Hour when we learnt of
the mis-treatment meted out to our
diplomatic personne] in Lhasa,

I would like also to discuss before
this House the state of belligerency
in which we are and what it warrants.
I would submit that this is actually
an undeclared state of war even ‘vith-
in the four corners of inlernational
law. I would quote from Lauter-
pacht's edition of “Oppenheim’s Inter-
national Law”, Seventh Edition,
page 298, wherein it is said: —

“There is no doubt that in conse-
quence of Convention III, recourse
to hostilities without a previous
declaration of war, or a qualified
ultimatum, is forbidden. But a
war can nevertheless break out
without these preliminaries. A
State might deliberately order
hostilities to be commenced with-
out a previoug declaration of war.
or a qualified ultimatum. Thus it
was held in the United Stateg in a
series of cases that the war bet-
ween the United States of Ame-
rica and Japan began mot on Dec-
ember 8, 1941, when @ongress dec-
lared war, but on December 7
with the attack on Pearl Har-
bour.”

The learned author goes on tp say:—

“Tt is certain that States which
deliberately order the commence-
ment of hostilities witheut a pre-
vious declaration of war, or a
qualified ultimatum, commit an
international  delinquency; just
they are nevertheless engaged in
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war. Again, war is actually in
existence if the other party for-
cibly resists acts of force under-
taken by a State by way of repri-
sals, or during a pacific blockade,
or an intervention. Now, in all
these and similar cases, all the
laws of warfare must find appli-
cation, for a war is still war in the
eyes of International Law, <ven
though it has been illegally com-
menced, or has autgmatically
arisen from acts of force which
were not intended to be acts of
war.l‘

Oppenheim goes on to say:—

“The outbreak of war at once
causeg the rupture of diplomatic
intercourse between the belli-
gerents, if this hag not already
taken place. The respective dip-
lomatic envoys are recalled and
ask for their passports, or receive
themm without any previous re-
quest; but they enjoy their privi-
leges of inviolability ang exter-
ritoriality for the period of time
requisite for leaving the country.”

My purpose in citing this passage
from a well-known work on interna-
tional law is to impress upon the
Government and this House the advi-
sability, the desirability anq the ex-
pediency of severing diplomatic rela-
tions with the People’s Government of
China or, at least, of recalling our
diplomatic personne] and in ceasing
and severing our diplomatic contact
with that Government

1 now advert to another aspect of
my resolution.

The United Nations Organisation
came out into cxistence to save suc-
ceeding generations from the scourge
of war. The Charter of the United
Mations was enacted to outlaw war
and to unite the collective might of
the international community for the
purposes of securing international
peace and enforcing International
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security. As a votary of peace India
has al] along extended its fullest sup-
port to the wvarious undertakings of
the Uniteq Nations. We have always
been a steadfast adherent of the
United Nations as an instrument of
international peace and international
security. We have in the past sent
nur diplomats and our brave soldiers
to distant lands in the cause of peace
under the banner of the United
Nations. It is only proper, therefore,
for us to invoke the aid and protection
of the United Nations at this present
juncture. I fee]l that international
opinion is outraged against the aggre-
ssion of the Chinese upon Indian terri-
tory. Therefore we must mobilise
world opinion against the Chinese
aggressors. We must have them bran-
ded as an aggressor as they were
branded when they intervened in
Korea without any warrant in law.
We must organise and obtain massive
military support in terms of equip-
ment and fighting personnel from the
United Nations, pa.rticu.larly from the
friendly countries who belong to the
United Nations and could without
embarrassment or strimp give aid
through the United Nations.

I feel that instead of talking of a
long and protected war which many
of our leaders have done of late, we
must try to launch a massive and a
decisive attack on the Chinese, if we
want to take a lesson from history.
From the strategic point of view, and
from the point of view of our national
economy and its future it is necessary
for ug to shorten the course of the
war and not to allow it to be protect-
ed. I would submit that we should
not allow the initiative in these mat-
ters to rest in the hands of the agre-
ssors. We cannot afford a hang to
mouth defence effort. We must not
talk of a long and protected struggle
because that would enable the Chinese
to gain time and consolidate what
they have already usurped. There-
fore, Sir, we must wage a decisive
battle to recover our terri‘ories.
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1 would like to make a strong plea
to the Government to revise its poliey
on the question of Chinese admission
to the United Nations. Our advocacy
of their cause, in my humble opinion,
is nothing but hara kiri. It is not
realised perhaps that once the Peoples
Government of China is allowed to
enter the United Nations, they would
become a permanent power and they
would perhaps have the veto, and
Armed with all the internationa] re-
cognition, we would be very un-
evenly matched against this double-
dealing enemy. I would like to sub-
mit in this respect that our advocacy
of Chinese admission to the United
Nations is contrary even to the United
Nations Charter which is its article 4
says:

“Membership in the United
Mations is open to all other peace-
loving States which accept the
obligations contained in the pre-
sent Charter and in the judgment
of the Organisation, are able and
willing to carry out these abliga-
tions.”

Can we. in truth and fairness, say
that China as it is governed today is
a peace-loving nation? Can we right-
1y say that they are actually prepared
to undertake the obligations under the
Charter? Can we in truth and fair-
ness say that in the judgment of the
Organisation, or in our own judgment,
they are able and willing to carry out
the obligations enjoined on the Mem-
bers of the United Nations? In this
perspective of things, T would strongly
advocate that we should desist from
endorsing the Chinese claims to ad-
mission to the United Nations. In
thi=  respect, 1 would like very
briefly to refer to the fact that the
United Nations has actnally called
upon its Member nations to sever
diplomatie relations with South Africa
for its violation of human rights. In-
deed, we are a party to the proposal
even to expel the South African Re-
public from the United Nations be-
cause of its continued non-compliance
with the provisions of the Charter.
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How can, then, we any longer justi-
fiably support the Chinese admission
to the United Nations?

Mr. Speaker: The hon. Member's
time is up,

Dr. L. M. Singhvi: One minute.
Sir, As has been submitted by many
others, a Himalayan blunder was com-
mitted on the Himalayan front when
we allowed the wusurption of Tibet
territories by the Chinese, when we
allowed the usurption to be legitimis-
ed. I understand that the Treaty of
1854 has not been renewed. It ought
not to be renewed under the present
conditions. We must recognise Tibet
as an internationa] entity and we muast
support the Tibetan patriots to sal-
vage their country from the shackles
of Chinese bondage.

I would like, in the end, to submit
that the enthusiasm of the people, the
upsurge among the vast masses of
Indians has far out-paced the efforts
at the governmental level. It is now
the turn of the Government to respond
to this clarion call given by the peaple
and to harness the vast human resour-
ces which have been awakened in the
country. We must be able ‘o tell our
constituency people when we return
to them after this session in what
tangible, gpecified, concrete manner
each one of them can contribute to
the national war effort. To this end,
1 invite the leadership to show us the
path and to formulate a ~omprehen-
sive national plan.

Mr Speaker: One minute has gone
twice or thrice.

Dr. L. M. Singhvi: I will crave your
indulgence for another minute.

Mr. Speaker: This should not be as
long as the previous one.

Dr. L. M. Singhvi: The curtailment
has come only today.

Mr. Speaker: He might have it.
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Dr. L. M_ Singhvi: Coming as 1 do
from a border State just as Mr. Spea-
ker you yourself do, I would like to
say that we must pay particuiar atten-
tion to the organisation of civil defence
in these border areas. The Chineze
invasion has taught us for good and
we musl always remember it, that the
price of liberty is supreme vigilance.
I would request that there should be
planned effort for the organisation of
civil defence, for digging trenches, for
camstructing air raid sheiters and for
training personnel in every village in
the country, Gram Senas and Nagar
senag must be organised forthwith.
In this connection, 1 would very much
advocate the use of retired Army per-
sonnel for training people to bear
arms in this country.

Mr. Speaker: That should be
enough

Dr. L. M. Singhvi: I am finishing.
1 would plead that the various units
of civil production........

Mr. Speaker: He himself wanted a
minute. That is over. He should
sbide by....

Dr. L. M. Singhvi: Curtailment has
come only today, Sir. I have moved
a substitute Motion. 1 would crave
your indulgence in view ef the faci
that 1 have moved a substitute

Mr,  Speaker: He must make up his
mind: one minute, two minutes, five
minutes.

Dr. L. M. Singhvi: I will crave vour
indulgence for concluding in three
minutes. 1 would rather not take
time in instalments.

Mr. Speaker: Now he should con-
clude.

Dr. L. M. Singhvi: I would submit
respectfully that Panch Sheel still
represents the norms of international
behaviour. But these mnorms are
pnorms of mutuality and not of unilater-
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al implementation. We must remem-
ber and recognise that the old world
of ‘power politics is not yet dead. The
new international order in which the
Prime Minister places so much reli-
ance is vet struggling to be born. L
have every hope that the reverses
which have been inflictedq upon us by
the Chinese invasion will sober us to-
wards realities, would enabie us to
take proper stock of the situation and
would spur us as a nation to lake de-
cisive steps towards victory, towards
consclidation of our economic gains
and towards an ever watchful pre-
paredness in defence as well as in
diplomacy.
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WA WEAET & | W AT AET W
A% A = A AT q2v w7
afE Feré & A F g gy 3 ax
afas e 7 w93

frgw #gMg %1 ™ 9 § UF
TgT ¥71 W 48 ¢ FF ot Al aw
ZaT At # w2 <@ &, wAfw W gwra
@ &1 oF ggedaw 9 T ) At
A 97 724 ¥ giafem Zd wed
I A grAtw gon, fafaw fevw
F1 AT O AU FIAT qIA AR &7
ST WTESAFAT TEA 7 457 &1 787 &
a1 &1 AT JOET /Y wT qfEre fi
AT I HT AT |

g g o wwe s g R o
ZUTTY STAT YT Sy F1 7L A1
3 3qu == & wwA ¥ forw g A
arfafafi st anfed &t 72 ard J
qg FgA & qO FE 7y wEAAT g
& o 2w 1 & AT T AT THRA LN
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HEFFA @ 39 A F7 & 5 =
& & ¥ g 995 fF amar # o
Wk 3R &1 @ T aw g e
fom &1 5% | =% Afafor 919 9 Aot
W FT AT T FT A I TYA
Ty fafeal aF g ag @ wgar
% fF 39% gral #Y aorag v0% & =g
g T T ¥ R ¢ foma fv g
fram ok @ @ a8

v @ oo o & & T
#FHF § TAF AUSERT aF G
Sy W §, W afefeafs @1 s
T FT YAEEN, FEETO W
gife walq wdy 78 F34 F1 W
FI & | qmET a1 79 e § wwe w0
&, 97 we & ' § wear £ fF
AT AT A gt oar g fF aw e ¥
|1 g1q TTE W W A, "I o4 &
oF I G2 #T & qar SEn I
gifaes #t wraaT agA §  wgras & |
afar #T fasre & wamsg @ 9%
fafws oy sfafaar Fw &1
T T @< 9 A F4 7 T8
@

afgemt ¥ g7 T Fufre qor §
fe fomsr gogm, ¥ fe &, =
wrafer 1o § €1 Wy ag oA W
gwar § | g3 fawara @ gord agd
g waaT 9¢ faar fFdy @arw w0
faqar frlt Foodam & = wrET w1
ool {9 wias & wfas o #
afen, o Tz wfE wTEE § wRd s
FGN | 7g qafad Y wrEaEEE @ A
2 fr saifaq a8 wsri aga fedi aF
st | qE s € fF gwra @
faramT T9 /T WA e 3

# 7g AT T FAoA FHA! §
f& & 97 wgl & faq o @1 o)
2033 (ai) LSD—T
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S FEHT AT ET AT A T 2 FY
@ & o a3 @ & 1w w7 sfaew
WA s A 2 fF e dfw
FAT 719 & fovya 7 gor A o oy
g fauw ofifeafagt & aragg S
qgET T WHAT STHT @I & 1gH 9T
9T 721 14 § | fag 3w ¥ g
St sreTEat A F A AT AETEAT AW
dffigngsfaasas awen
ag g AITAiT Y g7 T4 a9
FFw @y ¥ A ;R
wfad o wgd AFET wfaw @
FTAT &, WIT g FT0 g o gAme
argT ¥ QX 3E ¥ @ @ § W
& [T WY AwlE & dge W Wi
Tl A AT WY & | T wwa # gary
g =g g1 AT & F gw owwd S99
TgET A F a7 A £ 7 oI
=T¢ # afee g1 s 79ar 79T g
#t ferfa & g9 of@e % 39 =
FCAT g AW F1 fariRrd gri e
F fafra=r @< v =7 & 9t §
SRl '

qe wET, I UF AR 9% §
fF 2 =1 yaF @9g faER f&@iaEw
¥ ¥ gg a9+ g fF a4t Frorfa wr
I F w7 ¥ F9 ¢F 7FE@ FT T8 A
FET |

wa AT At & wfa 7T wa
& g ©@E A UF @& A7 48 AT
gama T AWt § fF oA ¥ AR
gudfi &1 @ ¥ a@ s ag A
TEm @ 9 ¥ g R s
W ¥R ¥ AT {7 7T q&T A
Ft AT X A § frogad
IA®! 90T I F gHIR g2a ® IAH
foa @1 wraaT §, W 9AE qraw S
g F & WX I Jearg 99 FT
¥ @Y aga wgraa fwAAn
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[y Fasrara Fafean]
o § gAR 3 J9 A A-

s #t afead w afem gT &
FAFT I FAHETE &I AT SAGraAfer

e FTT g A S v q@gd F q
W T 3 FT 9T g & I A7 wHT
gue uETHAE et §

Shri Kapur Singh (Ludhiana): Mr.
Speaker, Sir, I rise to support the
Resolution moved by the Leader of
the House on the Chinese aggression,

subject to the amendment moved by
Professor Ranga with others.

Sir, I am persuaded that a proper
discussion on the subject cannot be
had unless there is made a particular
mention of the Sikh people in relation
to the present crisis. In doing so,
therefore, 1am convinced that thereby
the interests of the nation are served
in so far as it may result in clarifica-
tion of issues, requisite reassurances
and a new understanding, without
which new critical situations, such as
the present one, can never be ade-
gquately fgced.

Sir, the Sikhs as a people have -pe-
cial reasons to be shocked and anger-
ed at the wanton aggression aganst
our Himalayan frontiers by the Peo-
ple’s Government of China. Although
Ladakh was a part of the great
Mughal Empire of India in the Seven-
teenth century, it was the Sikhs who
finally and firmly made it an integral
part of the then Punjab Kingdom
during the middle of the nineteenth
century. In 1834, during the life
time of Maharaja Ranjit Singh him=-
gelf, Ladakh was taken by the Sikh
troops under the command of Col
Zorawar Singh. In April, 1841, two
years after the death of Ranjit Singh,
Prince Nau Nihal Singh, the
Vice-Regent of the Sikh Govern-
ment ordered Zorawar Singh who
was made a General by then to
demand Garo's adhesion to the
Punjab on the ground that it was
a dependency of Iskardu and Iskardu
was then a province of the Punjab.
It was Prince Nau Nihal Singh who
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then formally demanded that in view
of the changed circumstances Lhasa
should pay tribute to Lahore and not
to Peking and that Tibet should seek
advice from the Punjab Government
which was, at that time, the only part
of India enjoying sovereign political
powers. Thus, in substance, the de-
mand of the Sikh was for establishing
intimate relations of India with Tibet.
To achieve these aims it was that in
June, 1841, the Punjabig captured the
town of Garo; and on the 29th August,
1842, the flag of the Sikh Durbar was
hoisted at Tuklakot. In this manner,
the Punjabis likyg the Indus itself,
pierced the heart of Tibst to its very
core. Then folowed certain reveres
occasioned more by the non-aligned
cold weather than the human adver-
saries in the battlefields. In the
spring of 1842, Gulab Singh who was
no more than a Sikh feudatory chief
at that time and who had yet to ren-
der special services to the British to
become a Maharaja of Jammu and
Kashmir, after destruction of the in-
dependence of the Punjab, was com-
manded to rush reinforcements to Leh,
where they encircled the Chinese
force, flooded the enemy out of their
entrenchments and decimated them
after taking the Chinese General as a
prisoner. On the 17th Cctober, 1842,
envoys of the Sikh Durbar including
the presonal representative of Gulab
Singh, signed a Treaty with the repre-
sentatives of the Chinese Emperor and
the Dalal Lama of Lhasa. The parties
to this treaty are the “Khalsajio®,
that is, the Sikh people and the Chi-
nese Emperor and the Buddhist pon-
tiff of Tibet. Gulab Singh does not
come in these, except through a later
interpolation. It was agreed by this
Treaty that the boundaries of Ladakh
and Lhasa would remain as tradition=-
ally recognised and considered invio-
lable by either party and that the
trade, particularly of tea and Pash-
mina wool would, as in the past, pass
through Ladakh,

Sir, I have digressed into these his-
torica] details for two rezsons, First-
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ly, during recent years it has become
customary to present this chanter of
Indian history in a slightly different
manner so as to create and sustain the
legened that the Ladakh region of
India i« a gft from Dogra ruler,
Maharaja Gulab Singh of Kashmir.
On page 52 of the Government of India
Report of the Officials on the Boun-
dary Question, published by the Minis-
try of External Affairs in 1961, as well
as on page 4 of the Booklet “Menace
to India's Freedom”, published by the
Publications D¥vision of the Govern-
ment, in November, 1962 this legend
ig supported and a sensitive section of
the Sikh people perceive in it a link
in some plan to demonetise the Sikhs
as the builders of Indian history with
the ultimate object of pushing them
out of the main stream of H'story as
a people. Secondly, it explains why
the present aggression of the Chinese
into these areas has touched the Sikhs
more intimately and has aroused their
anger specially, on the ground that the
Chinese People's Government now aim
at destroving the work which the
Sikhs had accomplished for the con-
solidation of the natura] and true
front'ers of India.

The Sikhg thereforg justly fee] that
it is their special responsibility to
defend the country and to make all
possible sacrifices during the crisis
which has been forced wup2n the
nation by our unserupulous neighbour.
Sir, the Sikh people react to historical
developments somewhat differently
from their neighbours for the reason
that the peculiar view of Reality that
they hold accords a substantial status
to spatio-temporal events and for the
reason that their peculair ethos de-
mands a sensitive awareness of the
histor‘cal process. The present occa-
sion reminds the S'khs of an identical
occasion that arose almost a century
ago, when the British East India Com-
pany's forces unscrupulously and cru-
dely aggresseqd into the frontiers of the
Sikh Empire of Punjab in the winter
of the vear 1845. Thig East India
Companv Bahadur was. at that time,
bound by Panchashile treaty relations
with the Sikhs. A Muslim poet, Shah
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Mohammad has immortalised in poig-
nant verse the substance of the Sikh
Army  Headauarters’ Mobilisation
Orders which were then issued. 'That
says:

BN F I FFW TA TAA,
o1F w2 W 7 fig wu
quemEiar g9 TfET U,
i WL T W AT @ A,
TrRErfaT Rt aTr 9fsg,
uE R dew g o,
FeriEE T §ET A qEY,
W §IT L9 AT T ST |

These orders proceeded to  declare
* a total mubilisation of the standing
forces of the Army, including the
cavalry' and they d'rected that ‘the
good and fa thful Muslim regiments of
the Khalsa Army were to assume the
—delicate task of protecting the heart
of the Empire, the Capital, while the
Hinau regiments consisting of Dogras
ang Gurkhag must be deployed on the
North-Western Frontiers’. The Order
specifically directed that ‘so far as the
active battlefront on the Sutlej banks
was concerned. the enemy fire must
be faced primarily by the Khalsa of
Guru Govind Singh whose privilege
and duty it was to die for protecting
the honour and integrity of the coun-
try'.

Sir, the Sikhs, at this juncture of
the history of our country now de-
mand that their inalienable right and
privilege of dy ng for their country
before others shoulg be conceded to
them

Such is the answer which the Sikh
people would like to make to those
who have suspected them of harbour-
ing separatist tendencies, of confusing
politics with religion, and of thwarting
nationa] integrat'on during the past
fifteen years. By willingly and en-
thusiastically undergoing through this
ordeal of fire, the Sikhs hope to con-
vince everyone that the only separa-
tlon that they long for is the right to
maintain and grow their group
individuality, that the only sovereign
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state that they want top acclaim and
preserve as their own is the one which
extends from the outskirts of Holy
Amritsar to Kanyakumari, that they
subordinate politics to religion for the
fundamental reason that nationalism,
though it may enable the patriot to
meet death, can do nothing to explain
it that the only integration that is
acceptable to them is the one which
concedes existence of diversity as the
only sure basis of unity.

17 hrs.

With. these words, I support the
amendment moved by Shri Ranga to
the effect that the Resolution moved
by the Leader of the House would
remain unrealistic and somewhat
incomplete unless this House also
resolves its awareness of, and its sense
of regret, at the state of unprepared-
ness in which we are shown to have
been found by the Chinese invasion on
the frontiers. This Resolution will
further remain incomplete unless we
specifically record our unreserved
acknowledgment of the graceful and
true friendliness with which the Gov-
ernments of the great peoples of the
USA, the United Kingdom and Canada
in particular have offered to extend
help to us, Likewise, we must be
grateful to the other forty or more
epuntries of the world who have
sympathised with us

With these words, I conclude my
support of the amendment moved by
Shri Ranga.

Shri Ram Ratan Gupta (Gonda):
The debate since the last four days
zives me an impression that we are
still not very clear about the magni-
tude of the problem and the far-
reaching complications with which we
are corfronted today., I do not know
how talking about past mistakes even
to the extent of condemning our
future is gcing to help, especially
when all what was necessary has been
done by.responsible quarters. The
future is before us and what we
decide today or do today is what is
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going to decide our future. Therefore,
we have to concentrate on the pre-
sent, forgetting the past, so that we
may be able to highlight and pinpoint
the basic issues with a view to clear
our mistakes and decide the question
in true perspective.

Unfortunately for us, we are not in
a position now to decide our strategy,
principles and policies on the basig of
our own ideals. emotions and our past
approaches to the warious problems.
We have to plan them now taking into
account the strategies, policies, aims
and tactics of our enemy. I feel that
India today is facing almost the same
situation which the free world, espe-
cially England, had faced during the
last war when Hitler invaded Europe.
What happened at that time, history
1 repeating itself in India now.
England had to decide whether to fight
to the bitter and to save humanity
from the bondage. Now it ig fallen
in our lot to decide and declare that
we are fighting an enemy who is
unscrupulous, whose ambitions have
no limitations unless he dominates the
entire world. I feel that India has
been chosen by the destiny to face the
same situation, who has conditioned an
entire nation into a fighting machinery.
Form whatever 1 have been able to
understand on the basis of the various
developments, techniques and practices
that have been adopted by China, I
feel that she aims to dominate the
world. It is almost a repetition of
history which ig taking place, and
destiny seems to have chosen India
this time to play the part which
England and her allies were called
upon to play at the time of invasion
by Germany,

I would request the House to realise
and address itself to a few pertinent
questions to prove my contention. Has
China invaded India to actually annex
a few thousand square miles of rock
territory, of mountainous ranges? Or
has it attacked us to humiliate wus
only? Has it attacked us to impress us
with China's military might? To get
replieg (o these gquestions, we have to
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study Chinese tactics from the time
China became independent, starting
frorn the time we  shifted our
support to Mao Tsetung by send-
ing one medical wnit. Since then,
China started its political adven-
ture by exploiting our friend-
ship, our credit in the international
world, our credit with the people of
the world—by befriending us. As a
matter of fact, they wutilised our
friendship for strengthening them-
selves within their own country and
then spreading out of China, giving an
impression to the other countries
about their friendly intentions. They
also secured our support in the United
Nations. We have been pleading their
cause consistently in that forum. We
have been lured by their tactics even
to the extent of making wus admit
Chinese suzerainty over Tibet, because
we felt that we were not going to be
deceived by China, ner could we ever
imagine what were the rea] intentions
of the leadership of that country,

I visited China in 1955 and by
analysing whatever tactics they have
adopted I could come to the conclusion
that China has deeper motiveg in
invading our country. To consider
that the Chinese leader, Mao Tse-
tung, is an ordinary person moved by
emotions or flimsy ideas without
having a long picture before him,- will
be to make a mistake, If we start
treating this Chinese invasion or this
episode in that spirit, it will be a
mistake, To understand the real
meotive of China, we have to take into
account all that has gone on so far,
Including the history of communism,
Marx’s theories, Lenin's dictums and
Mao Tse Tung's writings, utierances
and actions. While Marx laid down
new doctrines, Lenin suggested
approaches for making world domina-
tion possible, on the basis that India,
China and Russia must come under
commumnist domination. So far as the
so-called differences between China
and Russia are concerned, they are not
on the fundamentals of the policies
propounded by Marx or Lenin, but
they are differences in practices during
the transitory period. Any communist,
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whether Indian or foreign, cannot
remain a communist unless he believes
in these two essential approaches of
communist theory. Therefore, to find
out the real motives of China, we have
to take into account these Important
factors also,

The position seems to me very clear.
It has become necessary for China to
avoid the division of leadership bet-
ween the mainland and Formosa. To
wipe out Chiang Kai-shek's leader-
ship, China has to take into account
the presence and the might of America,
Therefore, if China is o conbolidate
its leadership in Asia, to carry out iis
ambiticn of world domination by
exploiting the resources of South-East
Asia, as Europe did in the past, it must
wipe out the divided leadership of the
Chinese people, so as to command the
undisputed leadership of the Chinese
living abroad. To fight with America,
it is necessary that China must acquire
that power over the entire South-East
Asia. That is not possible so long as
India lives because India, a democratic
country, naturally inspires the other
democracie; of Sou:h-East Asia. BSo,
we have to take into account this basic
factor, and if we do so, we come to
only one conclusion that China’s aim
will not be achieved unless India is
completely annihilated. It is with that
objective, that diplomatic pressure has
been exerted on our neighbours, to
create a sort of friction between them
and India,

Today China may be prepared to
negotiate, but it is not because China
has realised that it is not profitable to
continue conflict with India, but
because they realise that some of their
calculations have gone astray. The
rise of the Indian people as one man,
the weakness of their fifth column in
India, world support to India ete,
were not in their calculations. So, as
has been the policy of diplomacy in
the past, they may be prepared to
negotiate with us for the time being,
but I do not think there can ever be
fina] negotiation with them, so long
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as India continues to stand as a
mighty, proud and uniied nation.

Under the circumstances, what are
we to do? Our Prime Minister has
poinied out that the aggressor has the
advantage when he attacks. That is
true, but we must take a lesson from
the Second World War. When Britain
suffered reverse at Dunkirk, when
France was defeated, Hitler made
approaches of negotiation, even by
dropping one of his deputies in
England, but Churchill made it clear
that he would not negotiate with a
country whose intentions were clear
to him. So, I suggest, we should not
lay siress on negotiations now; we
should not give too much publicity to
our desite to negotiate, but rather
trust tp quiet diplomacy in dealing
with the situation, because wg do not
know how the situation may develop
and when.

I have some suggestions which I
shall send the members of the war
cabinet, but I would like to mention
one or two here It iz very necessary
that we discipline ourselves, clearly
see what we should say and what we
should not say. We should not do
anything which will divide our na-
tional front. Secondly, we must be
prepared for a long-drawn war and
total mobilisation of the country to
meet this challenge.

Mr. Speaker: Also, we should not
exceed the time-limit appointed oy
the Speaker.

Shri Ram Ratan Gupta: Everybody
is taking advantage of your kindnes.!

Mr. Speaker: Now 1 would like to
know the sense of the House. Day
before yesterday I had promised a
chance to so many Members, but as I
extend the time, the list also grows.
At least 20 fresh names I have receiv-
ed today, and the list can never be
exhausted if we continue like this It
is for the hon, Members now. If they
want to sit late, I am prepared. How
long do we want to sit?
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Shri Thirumala Rao (Kakinada):
Only those expecting to be called sit
here till 7.30. That was tne experience
of day before yesterday. Others do
not remain even to encourage the
speakers. Since it is being extenced
tomorrow, and you have also imposed
a time-limit of ten minutes, I think
you can accommodate a number of
persons if that is strictly adhered to.

We may close at 6§ O' Clock., Many
of us do not know when we would be
called, whether we woiild be cal'ed
at all. If we have an idea, it would
be better. But we are in your hands.

Mr, Speaker: That is the only thing
that I do not myself know, when 1
can call any particular hon MemYcr.
I am getting chits saying, “When will
I be called? I have been waiting for
tour days” Of course, all the Mem-
bers who have not been called have
been waiting for four days. I aptre-
ciate their anxiety to speak, but they
should appreciate my difficulty. It
should be mutual. If the hon. Members
are prepared to sit, I agree to sit as
long as there are Members to speak.

8t Fo @o Ymg (WFT) : wWE ar
w3 fag ey vrmdz s famr mm g
FH T @ifga AT % & | F9
fam ® @3 FC WA qHT AT ATEAT
T UFHISE fivar 1 9% a1 greT FY
wead Fx dfd, 791 R UFE s %
afaa |

wew AEEd - A @9 § F
ST g9 "I 99 % 45 914 WL & §
fag ag <R fF 9= oF @« 99 H,
da IF T8 7§ | w7 Avfesy e 80

Shri R. 8. Pandey (Guna): Yester-
day, you promised that you are go-
Ing....

Mr. SBpeaker: 1 hold that promise
#till; I stick to that
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7 WA §IEd 9T AT WIS
& T A

wTUs WERY g a1 g, W3
T aF T |

o fa A () 0w e
ST qTE U g % 45 § | 9 3I¥
Fradl ¥ ¥ oF =Y g mr § At
foT & w723

eI RAIG ;T AT TAT £ |
freY aTea F1 7% § a1 4L 9T " AH
o & IAHT a7 3 fF 99H § ag7
¥ qIE AT I E

ot TS e (3I5HA) ¢ TE
fer & uw foez & 4, IawT T gAY
£

weTR WEET | WA FH AW AT |

sff MRt (YY) AR AEMA
g g difsm, fF fFa arm s
W1 I o &4 FT AT AT |

weaq WERT 0 A IR FOOE
T fora? 727 &3 &, 99 915 a9 aF 45
BT |
Shri Koya (Kozhikode): Sir, our
country is....(Interruptions.)

Mr. Speaker: Order, order. We sit
till 8 O'clock and then we decide
whether we should continue or not

Shri Koya: Sir, I was saying that
our country is facing today a most
deceitful, cunning and vile aggression
from a neighbour whom we have been
doing everything to befriend.

17.22 hrs.
[Mr. DepuTY-SPEAKER in the Chair]

weg have shown in so many ways
that we wanted to be a good neighbour
to the communist Chinese. We took
up their cause to the United Nations
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and insisted time and again that China
should be a member of the world
organisation, We insisted as nobody
else insisted, perhaps with the excep-
tion of the Soviet Union, because we
wanted peace in the worlg and we
wanted to be friends with our neigh-
bours ag well as with the rest of the
world.

Sir, when we were engaged in the
noble pursuit of peace in the world,
our neighbour, the Chinese have been
unserupulously and without principles
preparing behind our back to make an
assault upon us who had the least
suspicion of their duplicity, Even
when we came to know that they had
stealthily walked into our territory,
we only talked peace to them and
requested them to leave us alone. K
they had any dispute over any terri-
tory in our possession then the usual
and honest procedure was that they
should put the question first to us in
a peaceful manner and ask us to
rectify it. They did nothing of the
sort when we and all our people were
calling them brothers; they only
pretended to respond to our neigh-
bourliness. But al] the while they
have been preparing for a vile assault
upon us and a naked aggression upon
our territory, Until the day in the
last week of October 1962 when they
unloosened their unashamed aggression
upon us our Government was thinking
of a peaceful means of settling the
question though the gquestion created
and raised by them was wantonly and
without any foundalion. The com=-
munist Chinese have no respect for
such treatment, They do not under-
stand our principles and the principles
of the right thinking nations of the
world. Their principle and philosophy
is ‘might is right’. This obnoxious
principle hag proved wrong again and
again in world history and it cannot
succeed ultimately and yet people
like the Communist Chinese would
deliberately stick on to that vile
principle.

Our cause is just and righteous and
we are going to succeed in spite of the
reverses or the discomfitures which we
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may meet at the beginning when we
were taken unawares. What the
result is going to be has been indicated
in no uncertain terms by the great
emotional upheava] in our country,
and by the oneness of feeling the
people all over the country have
demonstrated in the face of this un=-
righteous and unmerited aggression
upon us.

Now, Sir, the people are entirely
behind .he Government They want
the Government to do everything that
is necessary for guctess and they have
assured unmistakably their support to
the Government in whatever they do
for  driving away the perfidious
Chinese from the sacres soil of our
motherland. In their support to the
Government all sectiong and commu-
nities are unshakbly united, We want
to impress upon the Government that
not one inch of our sacred land should
be kept in the hands of the Chinese.
In this connection, I want to make it
clear that if we leave any small por-
tion of our terricory south of the
Himalayas in possession of the Chinese
or anybody else our traditional
defences in the North will be
grievously affecied. Himalayas have
been  our balwork so far and
we cannot replace it to any artificial
barrier in the shape of armies ea-.d
armaments. If such a contingency
arises our national economy itself will
collapse. It is, therefore, that we ;a-
sist that at any cost the Chinese must
be driven away north of the Hima-
laya mountains. Since it is the Chi-
nese who began tne unscrupulous
aggression upon us and have unleach-
ed the cruel war upon us, we will not
be doing anything wrong to drive
them away north of the Macmahon
line and out of Ladakh and ocrupy
some territory beyond these lines so
as to guard us effectively in the future
ggainst such an unscrupulous enemy
and invader.

In this holy attempt of ours all the
people and the resources of the coun-
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try are with the Government. But
now as we are it will not be divulging
any secret if one says that all 1inese
resources of ours may not be sufficient
to liquidate the massive aggression of
the enemy. Sir, we need not still be
doubting whether Rus:ia will ulti-
mately and surely join its comrade
China. When that happens we should
not lay ourselves: open to another
shock. We should be prepared for
that eventuality also. What I went
to say is that we must take al] aid in
whatever form it comes from friendly
nations. When the war is over. we can
still pursue our policy of non-aligine-
ment. When we are in the midst of
of a war, has non alignment or neu-
trality any meaning There is nothing
wrong op unrighteous in taking the
assistance of friends who offer much
help with all friendliness. Therefore,
let us get such assistance from friend-
ly foreign nations and supplement our
resources ang clear our soil of the
uglv ageression of the communist Chi-
nese. In this holy effort of the Gov-
ernment, T want to sav once again
that all neonle. whethsr Hindus. Mus-
lims, Christians, Sikhs or Parsis,
evervbndy is solidly behind the Gov-
ernment. \ '

Y gwwt raEE R (SmeT)
SuTeger WA, W gAr mfa fm
¥ o Y o7 FyAE m@eE #An §
FERY AT AT HATC F Yo ;M AL
T 3@ @ & | W UF AT W AV
geare Fgr W1 @ g, fmw faw
FIIT F T 77 S TR 5T H
ar & &Y g, g i B 3w 9%

T T @I E |

o 9T gATL 3 & HA ¥ 4% v
dfeq 3ge W ag ¥ famrt a2 A Y
faar FY wfear #Y ST & ST WS 7,
I vy FAfe I X 39 AR @
AT W WYY & F QI FLA AT
fors %7 1 a3 7% efaw) & A &
st IR dwr R oW oA aR
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| G g A A q€ I A 2 |
g uF fewrems @ FEOW FH &
®UAT @A §, WY GOAT §GT GOV gY
Q)

AT & a2, weAafawl #oar
g WY wgar § 5 gEw T &9
HIWT SETW A 7 7EY § g ar A
& fF W aF & =g WA g
cafae s A qE Y gfer g
s @it g% & 5 frw owe o afw
g 3w 9T, ux AzgAERT &
o, st f& wmf= ¥ feEw
Taar § A e wgre At & g
¥ mfaq af&t § oot o
arfas it 35 97 oF 0F e 7 fag oz
I 3 A v fFar ar 9 ¥ ow
g famma gaen fear £

st €9 & o w4 ==
g A TRt e AT g S
FT g A0 FEAT AT SwiA AfE]
 guwt 7R faan w1 R0 mARgAR
¥ 99 1@ 9g g@T G AT gfr F
awma g | zw famw ofdfefa § fam
SHIL AL 910 A & FT T=@q=Far
T & fag wo o & wmgfa g
T sfaer § w2 gFEar ag
There is no parallel in the world's
history to which our heroes have
acted most heroically.

7&d fra g7 § sk @t famr gz
# gurt oAl ¥ gE F A6 @ g
+ft St drear fewrg IEEr " S
ary A e Y e 2 f
fegem & fawdr feey agrgamr
0% ¥ a2 § 1 OF g W W IFEAF
ST @ AT T, 999 39 & ww
T § St T Frfa v e g & 9w
sfa gara o awaw g% smar g
AN & g s y A
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@mmmmwgmﬂ&
W E w e fte,
ST W § | ST gET At ¥ iy
feafa g fr ogr & ey AT Al A=
a1 ¥ g 9§ F_H S A e wA
AT T AATAL ATHL AAA B TTF
@Y € 1 7w ag feafy £ fF o arg
qarsr fadrdft F14 F41 § A1 @ hr o=
&1 ST & X %3 & £ Arer ag st
T & fF qArwErArd & aw o

AT 3T K AYAT FIAAT FT AT
T F fod ot wqd amfr gf &
g §1 L8¥3 & wifd F§ A TIT AT
g fadt 4Y | ' e F e
|9 ¥ oY gH @y a1 fF agT ¥ A
faat s F 3 & 779, afFT ar
T A8 & 1w A ag g g oA
TRAEF T AT I A aET
AR T ATE F AF 9L qAT

AT 3| FT ¥ FUT T4 WA
g Sfea s Tew & g £
ute gart 9 faurdt /9 9T grEr
w1 ST afTa 3 @ & 9w ITE A8
frer gFar1 oF oF fgrgEmAr fadr 3
A WA AT qra AIAa #7oara
fear § sk fex Fm@z & =

mrl @y 9@ w@w g fF
The spirit of this great nations can-
not be cowed down by bayonets and

bullets, ag mamm}(m_
ot ) g7 q W gA R
M ogT § WO A gg e
§ fr iz Wk qaew & g
TIAFAAT BT EIT ST AT A IAFN A
& 1 gt W ofaw 3w ¥ oF mpagd
I ¥ HOAT FFAAT AT F G 1A
1w g7 & & dar & el qaveg 3w
q A Fw g SfT oA g
wefir #¢ @ &, Wi ot 3 i et
& faerfea €, 3% 5 oo, To THo To
ST FATET § U TH 3T A AL WEEAT



1051 Resolutions re:

[ quat waw Hq==)

T T & 6 gAT |oAar 9919 8
R IEHT W TET AT | FAAA
&7 et F wfa o gar fax s &
" AT 1 IR IR TH OWEH
Wz TR ¥ ommar 3w
st fore %7 afcsg faam § e gt
frx ¥ wgroar

g, 9, frx mifz £ 952 =
% oimr get g ) faufa Faww W
o o fer & gan Swar g0 aw
Fog § W1 3T Yo Wl A gwIt wfF
wodT @y 1A frarg § @@ weME
g W & fAd aga ast wwiw g,
CHET UF a5 a7 gqrdT THAT AT qHAT
|

iy

AT gHET WOHT EaaeAdT AT AT
FfasmseTg | g Frzg ax &
gMdE ¥ T dEa I | §EE
& 99 AgredT Aiaw A a9 ¥ A H
g @M w1 ww aie faar e,
QI A ATS ... (Iﬂ:erruptions)AE-q-a}n
ogAr W W @ FANE q@
T T § Tfer frdt & day ¥
i g | AET A A Fawg A
Tt & faw, 33t & fog, 7aga+i &
fau, wift & g s fafimm &<
fear o1 T @ 3w uw fefafee
BT &< =Tl 97 | J41 a3 WA gha!
AT § W HYA FdAsg F7 AWHAT
W HA Fd AT S G WA G | AT
wIq FHeq FT Qe w1 F faw 2w
&1 a1 gy 44T & | gEnr wfgar
FaeamaT ¥ fT WO §AT SFE Fg
512 Fgr § fo wgroe el and Fr A
& i | 9 g wy & e g
R wOT  Afgersi F1 gEE agan
oTST & TR E | gHE! Iy AfE & AT
ETH ST ST )
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ST Y A & & AEY A
ag ®raar £ fw fag aeg 9ad Sifoar &
wo gATT Sfral & FqTTza AT TAIT
¥ WA TW FL FRGTEAT AT FT I
@ Fgt At Fear 0 AT F Aaf F
SftarT F71 757 Ficaf F I g1 79 AR
Wt ag Wmgar § f5 a9 = §F A
TET FT FA AT A AT FL L )
Tgt wrEar & fad Y5 eqa g 10
oY FT ¥ IR 1T X q=AT AM
a5y § fF 397 fasa3 & &y fedraq
G @ g § W A I drarat
® A TR AT FEATAT §
W 2T F Az ¥ o ot arEfAw
HrHr g 39% faQy FAr TR g
ST T AL qE AT WL IET FIAC
Fﬁi:eeoﬁ!ﬁ'ﬁﬂﬁm*mﬂ'f
g %X tRoco a1 A AfF TIT AT
# ot 9TReT § WY A6 9T 99T §
& It famgrae if fradt =4)-
¢ § W 39 a4 & T97 I AT
qfaTFa FTF IF AT F fFTT 50
TATHT SITAT TAAT FT LT FT /AT
& @ § | Aa1 F weq qradry az=a
Fagr M ia A W IaF amm § =
g4 ZaT A dnfea & #3737 Ay
AT FT HFEAT FLAT TIA AT
I oyt ofax AfF & @y ¥ fav
T W TF AAT GIM WK IIH
faq &t Aard gH wET 9T
n”oow fl F wm o g
This is not a service of battles, but a
war and we have to with it. 5f% g

I E o B e L O
wafad ag fafiaa § fr o & faog
|ed FTEr g

agt 9T g Wi & ot F9E
¥z FY ¥ fos far mam 1 @
o 7af #1 ggr ov 9=t 7§ A @
aF @ gf % fag goem e & war
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§ 98 AU FT q@E F A WL A
U &% § Ty ar A A Far fh gt
F oqfa AT F AN AR a3 {EAT
&1 " & TAT HEE FT A O g9l
TAAA AE-AH §99 F A d
g1 § foed gt g § B 9T 3
feqrdfemm as fomz & faegw
I § A A A AT A I
Fgr gWhen two bulls are fighting
I cannot remain as a calf

4 qg Fgl a%F dceqararEy AT ¥
AT @ § 98 FEA AfeRw § | Sar
& W a3 o Fo de g A
gara fear & & o awa § 5w
AN qENET W AU ¥ TG WOA
& fau oF mfaw fom A9e W=
AR @ qomaEr faaa #1 4q@ 73
& fau gat daga W o §
AT fag 9gd 999 & | T a%g
arfer & 1 1 fF gaTT aEE Oew
& WTH TFGT AT FY /T @ famr
aTT =IfEy |

|fF ¥ T oFE g o
gafae A1 #7faF 7 Fgy gy oo w@H
g FT F

Shri  Malaichami (Periyakulam):
Mr. Speaker, Sir, I rise to support the
resolutions moved by the hon., Prime
Minister and request the House that
the resolutions may be approved una-
nimously.

Sir, a grave situation has arisen in
the country by the invasion of the
Chinese on our northern borders and
the entire nation is rallying round our
Prime Minister to meet the aggression,
At this critical juncture, criticisms are
being levelled against our policy of
non-alignment and unpreparedness for
war. In this nuclear age, no power
on earth can risk a war when it
meant world destruction.

After the Second World War, the
United Nations came into exist-
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ence to provide an opportunity for the
nations to discuss issues and arrive at
some honourable settlement among the
varying nations. It is the same spirit
of negotiation and conciliation that
pervades our policy of non-alignment
without allowing nations to resort to
armed conflict.

Even while continuing to be a mem-
ber of the commonwealth, we support-
ed the UAR against Britain and
France on the Suez Canal issue. We
stood against the division of Congo
at the time of her emergence as an
independent country though some of
the powerful countries in the world
never relished our stand. The Suez
is restored to tne UAR and the Unit-
ed Nations Organisation is now grap-
pling with the problem of a united
Congo. We have taken up the cause
of the Red China in the UNO even at
this hour of betrayal by the Chinese.

Sir, for a socialistic country like
ours with our energies diverted for
the creation of a welfare State after
the recent quitting of the British, to
prepare ourselves for an offensive war
would involve thousands of crores of
rupees and the abandonment of so
many development schemes. Since
our cause is just and we always stood
for friendly relations with other coun-
tries, we are able to get not only the
smypathy and moral support of other
countries but also military aid from
countries, like United States of
America and Britain without in any
way affecting our policy of non-align-
ment. The leading courdries of the
world, like the United States, Britain,
France, Canada and the United Arab
Republic have come to our help.
Russia is also expected to fulfil its
commitment of M, I, G. deal agnd we
are sure of our final victory.

Along with our foreign policy of
non-alignment we have to follow also
a just internal policy to keep up the
morale of the people and lead the
country to wvietory. To enable the

_country to fight the aggressor, agri-

cultural and industrial] production
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[Shri Malaichami.]

must be maximised. Only by proper-
ly feeding, clothing and equipping
the army, we could drive out the
Chinese, While  enforcing strict
economy in carrying out the adminis-
tration, schemes which will yield
immediate results, must be taken on
hand and implemented, There must
be a sustained effort to drive out the
enemy and keep up the war tempo in
the country.

The price level must be stabilised
without putting civil consumption
under undue strain, The workers in
the field and factory must be
encouraged to put forth their best for
increased production. Sufficient
incentives must be given for increas-
ing production both on the agricul-
tural and industrial sectors. An atmos-
phere in the country must be created
which will impress on the nation, the
urgency of increasing production,
Anti-social practices, like hoarding,
black-marketing and profiteering must
be put under effective check. The
formation of vigilance committees
should be encouraged, The home
guards must be organised imme-
diately in all the towns and
military training given to college
students _to facilitate in the
case of emergency, the formation of &
rear force to the army, The propa-
ganda machinery must also be geared
up to the fullest in the country and
abroad giving a true ang correct
picture of the situation so that the
country could always be on the alert
to meet any emergency.

Sir, with the tested strength of our
army, the determination of the nation
to rout the enemies and the justifica-
tion of our cause to maintain the
sovereignty and integrity of the
country, there can be no doubt, of our
ultimate victory under the dynamie
leadership of our Prime Minister. Jal
Hind.
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‘With these words I conclude.

&t TN WW: ST HEEd,
S 7 gt g 3w 9T S /6]
gaaT frar , 9o foam o Ty
AN T FIE g &AL &Y A7 AFAr
§ | ag g Faw W & faeg
H@%r afew fazaanfsr, s=e= o)
gusite & fagg uF gaem § 1 =TEAT
q duite ¥ o sy fagral &1 Jmar
91, 78 YR gHAT I 99 7 IT
AT g FCA

T2 ¥ ot QU A &, § wa aww
My & W gF 7 Nt T e
Fmamizfmym s erw
0T g9t % T Sifedl o &t @
g | g g % sfomm & of g
W 9T dITE FHT AEL 99 T & )
Yo% T € o G g T aEE
T 9% @ g, forad gra wu Al
F g ¥ G gy § 1 A § o fafaw
aR g @, 98 & W 7w #1 @
foar a1 1 &% 9T S0 &7 98 "TEA
g 99 ¥ I @St &7 A g wnar-
T F A AGH §, WO A A
T F fAu oF g AT S E )
99 qF G W 0E e, 0 fem A
IR ATEH (AF T g F1 qFEE TG
FOM, d@ TF @ g &1 Qa1 I
Ffew grm |

77 FATE ¥ T HhY § 0ROy
g iFTFR
T & &, G2, T, 98, AEH 6
) 9T 9 §F §HG 2@ T TAar
& fag g WX ®T @ FR
Ffgaue g1 m A F ar fe
Mmﬂqg&qﬁn*mzﬂﬁﬁm
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¥ drg ¥ A o F faw qa-frem €1
afss & s frdma wom awe g
fF ggt o3 =g F9dw WX wgAN W
W F ATIT ¥ wrawr @Y, AfET ey
99 g @9 g 7 7 A & aw
fagram F1 F=AR AT 2 AW AT
&7 FHAAIC & FT TaA AT AT &,
ar T wrar  fF ag oFer afaw fET
aF FOF ARl @ TEAL, AA A @
AT | T H@HZ-FF A 7T oFTT A
qO aFT F AT T H TEAT G |

wfmwgr g F A ™
oeEr § 4g "WEaws d@ g —eR
frer-firer ofeat & Jamt ¥ 30 wde
2—FfF @ T ga qeHifas qifest
& wara & fear o wfg 1 @
# gaaar § 5 @ owg s, fog
wEEAT, dAEY WX i
wifg afedt 1 fearea w1 fagr aF
1T g9 w@f # g FC F g9 AW
UR-tA ¥ GA-GAT § %39 ¥ FaW
foerm &7 o a2 91X AW Kt AraTe
;N w F fA7 A7 @ F O AR
Ffaem £ & fau doe @ | & gwaar
g & e wa afet Gar 50 & fag
TATHE A g, a1 98 999 9T qFar ¢
THSE! ¥ TEq g1 F AEA T Ig FIH
FAT 9% | arefem § dfedz wgaEt
A O ma gefaE ofedl w1 g
fear gt | SEd NG g Srw a1 &
gfz sraw ag wwd fF AW 1 oFar
ST TE@AT § I qeHTaE @ #
w71 En-we faumaro #71oER
£ F7 9T 7 27 g, @Y @ e
FT 7% & f& o3 mifzdi w7 g@=i 9
g w3 F AT AT UF S6Ig
gHTAN B

3q feafa & g 96 ¥ fag
w9+ afy- @@ 8 FTE FO @A IEA
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BV 1 3 & a2 Wy AT A A
HAT d94T wTHEsE Grg il
FT IaH A7 ey, FAT AT g § 0
ag ST #1 am  f Frde drEmife,
T fawm, &1 9 g W F 0
Aam, S@TE, #TEr W@ feew
T o FY feam o wr @ AR gw
ECBECIE B G- - S

St e e (AE) oag
a1 srEa F "a g

ot T s 3 A A
Fgr & 5 o=t ag 9 famm o w@r
g1

g} 3 & e amaw &, 99 9w
F1 qIfAETET F7 F J€W@ & | WA
T G feafa § Sar avaracr
g 4rfgy, Taw foadl & g W ag
FETET AE qAH AT & |

agfy 3 F g @R H @I WK
I F WA § AR T @ S @
&, sfea dardt aga S0 & g1 =few )
AT §X UF WITHT, T T3, AT,
75, T-ge, 7g wwT F2 fF Fm
v wEE W@ § fow e
o1 F2 1 G457 F @ § 5 fog fawe
oftfeafa & a2 w & gowl s89 @
et & | X UF WIEH F1 IW IeH W
gft & fau & #0 OR g@ F9
fIEE &

@ grae ¥ fen fawmr 1 g9
9T & FEW § | A H G 9
w1, T Fefwal, F fog aet & oy
ot fara & arfey fv o @
o7 9Igw 9§, 394 @ wfE v
wrfe & sfa i & @ I
wat & fym vt g Tl o
€A% & dem a1 7@ g, afea fyw
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[ T =Tt =)
B WE TOwEd g | Al §
e g 43 79 a=41 ® fAw €2, 6
|2 & foq feor #1 sgaear A1 917
T I fgewm &g, 9AE Snr
ST, FHT SfeR a9 w3 fefa-
foom Fraw ger

sgl aF AraE §1 oA g,
IAFT EM MEF F fAC dgvT wAT
fET | gwFT T 3 el § oA —
T AR AGET H— THAE AT F FOF
T vt #1 d9C &% = ARy,
St ghaa = @19 7 9EE A
& 9 | &F OF AT a9 T9 8 |
T g U WIETHT W’ SgAl
F1 A HrEEgE AT AT IEE F

SET qF AL ATIAT w1 q=H §,
W T 3 wfus gfamm e w3
¥ 1 Ay 9ifgw | ag g=@war &1
T & fF gy agr  wRvdfeE duea
aq TE g1 T @ W gHI mfeAd
SR 0 giagr @ ¥ gt
forr afz & %l%fﬁﬁugm
T O g WY W H meiRE
ST T A TAEA 8 1 g A
a1 gaTe fa g &, 9% s, ge Fo,
To UHo o, F5z AAT HIT FZ1 AT,
IR TAUF FLH §H AT FI AIEAT
st =rfze fs & gart o=y amwies
U METeR. Ja FH F ITEA
o #figed $we T w1 w3
& fau zwsl G| W @gant &
T A feafg Had, Aagg o d
TF OF 5560 @ fl SEedr Fi1 0
# wugen g fF @@ Tt 71 s @gw
gt g5t FEE & g @ gni o

W aEeA H AW A arefEr
FY A F AR W T FH FA
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F FECT § | THT 31 WY qoET FCF
frge@g I vMaaigA A § 5
W a%A ¥ a9 9¢ are-faang & wamy
9% HEETEIY GIE F1 J19 Fet At & 1
TEFT wAr A AT STfgw 0 oTw
AqEE 1 oF qgex e =rlag
5 o< g7 Fwm w18 0 e WA
FT FTH FLIT gHT THT AT, T IaH
|Ag FEAT IEN AR IR T
¥ TE T A FEE

gfzar aara &1 ST SrfEw 0
HIAAT W gTS FEH § & g, §
T wE A1 it a8 g £,
FART T FT AT A0 | FTEEET
F FH F 9 WS T "1 FC 59 5
Z =nfgy | wfsfas & o ow < w2
T I AR | AR FgAT FEAT
=fze |

st @o wWlo wAwt : fedw *F
FREAT § q7E 92 FW EAT AE
AR

=Y Trae™ s fafae ety
H ST 7= g S1ET | WS gHT 9
fem m F7 73 AT gHFT WY FAAr
aifge & s ga o Ra-ua weeEe
F4r | frem, wogy, amrd, awEr
FUAT, 9 A9 F1 WEgAT FT § AR
s #1 ag wTAa w4 g fee-
@A & #F 9 A% FfearEr &
afdfsm 2 @R sA&t 9 @W &9
& fow darc €

WIS g g § OAT &= 91 @/
g & s swwEn 7 ag faan oW 7
ag faar | #few w7 o= ewrt wmEa
& @9 ¥ 5 W6, Mo To UHo
WL wTEo HWlo o & TZET, FT FFa
t v fad oF fer A1 aeg
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T G367 #19 & & § % 3 7
A &7 i wfawd feA argw FitE
¥ ez §41 | ag Y wy A A
g1 fa@ &=y Y S Sy @
1| § A9 ¥ 0F AR N aTeAg
T g w19 # § 7R 39 gt
feda atgw afitg § 9% 71| TR
IR car fear, @t ag Tga wwEE
wE R |

=t wgd g - fodt et A,
T AT 3 S 3 A BT THEAT TR
F AT FT W O 1 AT aqeAs
SARET 999 ¥ g 1 99 & 9rEd
fafrex & wite %1 8, domT § T O
mE ¥ P ¥ grr g 7 e
TS ATER H W X W& | e A=
2, T8 & gATC AT ATRIR H AT T
EAITH ITH & FTH! AYH FHT A9
o7 7% 3, FAF g &7 AGT Forar wvar g,
famd 4G amas &8 qifedr #FT o0
99T ¥ @ W7 wfEas 9T 9§t
AT F R TN | qg FE AL
TG g W g § oW
SATET F GATRT AER A AN T g
T

TEAHE Ft qiferst Y 39 A gAY
HTE A O IEA FT AR T2 A
mr, afsw fer ot w71 ST 2 fF
ffomres 7@ o =ifgw 1 & far Y
T Ef A QO aw A F g,
afFT & Fga1 I g 5 B 0w
¥ dore @ @ & 1 s oo g
wafad mft werd ¥ 4F S o o=
@ #gA ¥ 2w ¥ @ vaw-anfew
qE FT WIET a9F F oA T &
dare T fear 9@ | wioEr A@EAT
wfgd fr d ¢ var g7 79 2 fr
faad amg Arge w3TE ST & g Ay
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gy W fafwer ok feda
fafreee & agar ag %y @1 fF e &
#é wgae 7 1 fawEw ¥ d A
fasiardt & amg ag Fer mavan fF Tiwr
¥ 1 g 4 EEs A g | 9
T ®AT FHT FY A @A, Al g
gt f& S ST ooy e
frprer faar stram | THR gEET aEedT
g w qt | F R aAEr S g
f¥ eifa a<@T 92 ot F5 9, 9@ 0
g 9T A7 F 6% we Fw 9w §
fr ag 1§ TR A 3 1
&1 guTd qt qurE ¥ | gHeEy v & fF
foer Atoam Wy W F 1 g wd
¥aar g I Fea R ol
gaaT we femr 1 &= wfEd @
aF agEH A9 T | AR THT GH
19731, 59 §g @eH 41 7T, I 3fF-
QA I AT G § HER A AT
T 7ar faar | =0 Fgd & 5 3w e
F a9 waar fear &, agwl F o™
Mfear 7 2 37 8% g ¥ 728 7 9T
FT I

18 hrs.

ag FgT AT £ fF T F qm ars
#E S @, S| g 9@ 97 @
at # ffm awg & I qEEeT 71
w2 7 ¥ WY AT WeE ¥ g
T 7 F HI9Rr 4GS HO0 | &
g F FIH G A9 qHAT § | AW
#4t St # " afge fs g
T ACTAN A F TG 1 T
qFEar g9+ @9 § foad g e
& e o g, fe & g e §
w7 3ol ft g ¥ S e & faxg
TG TET ¥ JUTH FTAT @I | WOHT
a1 far fammr wrdea &7 wYar 9t &g oy



1063 Resolutions re:

1T =gt faz]

TE T § | FA ITHI A T ATEFT
fFar smgm sl = gEd A A,
TE I I A TR W AR
T T AT F g fr s ¥ s
TEAA-ATEE 9673 &1 AT ST F  T9961
fafedt & &, ==t dur w1
werez ¥ fored & we¥ & Torgan
WA 9§, B IR, Tww, fea,
Are fFadr & argrg F ww wr fae
¥ § 1 g5 § T W ¥ g dac g,
I F1 A dF v #7 gfam & s
£, 99 3 # § woeT aereang o wron
FAFfATERE wmim T F
AT I Y OF $T A7 A9 F Femdaw
g EEr & 99 & dve fafres
I 37 w1 forar § ot o= A e §
fr =3w = T & | F wEwar
fF =y ¥ STy & SoTey AR # A
#1 39 FAT IEq | g X FT I
€T & o I F & A G, @Y AR A9y
1 7Y & 51 & 9T &, wred dqw AT
R AT FT I KWW AT ] |
aqifeq & a1 ¥ o1 S FrRr 9B o
T § W AT WIATET AT TR & |
qge @ 9% o A€ g w4, W
Uz A w9 7 faw gy § et
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gFy & A oAl qEe ¥ fawoaw
£ fF e o SmEr | medr a8y
“¥Y QTR W13 ATE TF F AT | qg AT
oY T F A A AR F qRY
g1

o= 919 F5a & 5 o famee am
el 9% 91 g 9T, a1 §F %7 @
AT § | W9 F HE & W qg H A
FTET ST EH AH AT B | A ATS
foarar art I *1 97 7999 € 0
= A W wEr FE a3
A g W oww At g femwer
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W g wwdt @ §, g IR A
gt feat 3, @ w=t A gE
&Y ggrer § | mfeew & T frger
TgT AL e I AT § AT @A a3
g T of 7 g AT 1 T @ F [
g T mEeT E AT T & qEE £ A7
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gOT T A & g g | AW & 9
ot Feitfaw &, w0 &8 o9 & /140
& AT we T gl AT | g
£ | 98 T B &, f| A7 7o o]
feam &1 AT pany ¥ A fae qaze
¥ wafF @z 9v€ A< gf ot aat w2
qT AMET B ¥ @y w7 faAtr wT
foram a1 1 AT W A A S
T et g @, 7 AW g 0 e
ft 7eg 1 FYE FAT AEF @ X FAY
9 a1 &1 Y & fF frgy (| IR
¥ A W G FT AAC K@ AT
w®E 1 reYe ¥ I gw @A g,
H & Jard F ifga 9 | faq agg
T gAT ISTHT ATHa9T &, I a@ &7
& Wt @A wifgd qv 1 98 g9 F e
fy | GRS &7 &6 ATa gw e
®© | 98 M W T, 98 F94 § AGY
qrET &

fasaa a31 a1 45 91 | 39 H
49 &1 STEAT 97 | 99 F7 @8 ar
o, T ¥ gura A fgear w@r g gw
¥ FEr g fF @ & AT AN, 39 BT
geq F7 AN, 3T HT FART F G
FT 31 | TETAT g ¥ 415 g9 A w
= At @i 51 afer agr feeelt A 33
FTIA & AT A AT | AH-TA-
A€ T W 99 & Trg faer FT daw
F1 o fRar g & A
far mar | F@ oz oS @ fF fosaa
& WTATEr #7139 7 ¥ @H §F
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fegr e ¢ SfRT OAT gHT WK AT 84
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IR Wk FEx § [F TEAde A

? 7T T | F FIAT A §
fs g dfsm off 91 @ =&E & A
o aF 3T G 99 aF 39 T F}
aife = & fagr smar & 1 @y s
Wi wr 7T d T
Iy o gm @ F far e &
afeT 7w ot FF I TR )
IT T Tg AL FAT ATleq °v fF AT
¥ Y 99 7% A4 I & ) FW|grAn q
WY A7, ®19 &R0 H g8 FIT T
g f5 foo ag A wifas .9
& o & wgr w1 @ & oy aF @
& & 1 \1T =1 =rfgd v fF wy s
® qAgT FA | A 3G 5 ARrdAT
% @97 g qIST 9T 97 | HgraEn
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¥ T Y A9gT & M7 1 ;9 fFA
% feedy & ofgq | w57 7 et |
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& AT FC @ § A T Ay g3
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WHFEAT S FLAT § AT T AT
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Ffgg & % | 3 A T WA FE §
T go w13 faamaT &1 am@r 7§ @
WE g A Al F &, T A
F1 aifad §3 7. ? gATL O gATE W2
fraw & ®UC 3T F Fq FY TOET T
q@ ? AT T AT R AT e
FATT FL | TTAT &TAT AT F T 75
WA § A3 WA F F | A FRE=
gafmei ¥ dacaficrasa € | frm
@ ¥ AT 37T FT GFEAAT F 4T | 9
agrf FAf q ag "y A
47 F amg T T JgA, AET B
& <, ag garg gaal % T
qY 1 9T FHA AZ FL BT § |
qftva & 9 ag g@s wFrAl ¥ 935
FL U F IHAGH & W T FF AR
TAAT &1 T A A FF £ R gw -
TATIS TET | TATES E1F & 70 Aq9d
ag 78 2 fr ma fey fafed) 4 &
Qe &Y st | A v g & oA
qAAT IL AT &Y, & I AT &Y,
Tt 9T gaar &, ar fagdr o FTarsfes
#0737 7 & fRdy ax gaer @Y, A
3T 1 awrq frany F g7 aq v
g7 1 anf, gamr, aridz o o
AT &1, 0 FI UF ZHL T 7IT FEAT
Tfgd | 59 AA-UAISE W FT ATAL
T & | T WY F e A F15 g
2 far & ? fan oft wit a7 @ fE
% AT 93 3 AT IE aE F T B
Z 37 fom awg & = wd wfsar o
FT &, giFA & faAt § 3 & orar &
WY &Y FaH F9A 9C @Y g Tt 4
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THHET qTHE § aal o el 9¢
ATA-UATEA g H1 &5 &1 STl &
39 GXg A T A4 99 a%ar 2 1 T8

A% e & gl qae & 9% §
o9 IO gaTd § F19 A TG g
1 A fEeEe wF AT
afed f = dafafes & ) § 9w
fafreex argg % amm A== 9@ W@
g W A W it wifgg & o
v A9 @ | gH TEEE T AR
afea s o= 5 e o &
92T 2 | 7A€ W, 19 AW AE
T 8, FE AT FT A H T I
fafady 99 7 @, afer o fFd
EuTHfes FE1 9T HeH g1 § ar gw
|9 UF §IE AL | 189¥ FI T AU
q UATOH FI F AGr | ARE I H IH
T UF 16 &9 &1 w1 e W g@d
TF AaET F1 R ) w9 9w o#
TFIT 81 T ? % wreredl 7 g fasedt
W g | AR 9 ¢ a1 gy A3 Afew
& w1 I § F gw qamew g w3
T FTT a1 AT &1 1 T ggATE AW-
THIZAHE FT AT 7 37 | THAGT F AA
TUAT 21 | I9 FT FEAET F 9127 FF
FT &1 | faAT uAO" F gw A A |
qIF FT A FET TSI 4T | {1 A
AU § A AT TG A T AR
0 a9a & |19 W foaw g W @
q qFEAT AT §

Shri Sonmavane (Pandharpur): Mr.
Deputy-Speaker, Sir, I rise to support
the Proclamation of Emergency issued
by our President as also the Resolu-
tion moved by our beloved Prime
Winister. In this hour of crisis we
have to rise as one man against the

Chinese aggression to repel the
Chinese forces from our sacred soil,

The whole of Maharashtra must
have been electrified by the proposed
placing over the Defence portfolio in
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the hands of the Chief Minister of
Maharashtra, the descendant of
Shivaji the Great.

Our Prime Minister has offered to
the Chinese that talk or negotiations
would b. cpened if they withdraw to
the position held by them before the
Bth September. If this offer is accept-
ed by them and they accordingly
withdraw, a cease fire may be ordered.
Once a cease fire is ordered, as our
experience is, the cease fire line stays.
Then, if the Chinese leaders refuse to
go back beyond the Memahon line,
the what happens? What action can
we take at that stage to recover
whatever land that would be in the
illegal occupation of the Chinese
forces? Then also there will be another
headache for us. Therefore, I fee] a
doubt as to the proposal whether the
8th September position should be
agreed upon for starting talks or that
cease fire line should be agreed upon.
Later on, complications if they arise,
as in the case of Pakistan. our position
will be rather serious. Therefore,
I want this clarification from our
Prime Minister that only for talks, for
easing of tension, this offer should be
acted upon and no cease fire should
be ordered till all the Chinese forces
are withdrawn beyond the McMahon
line, in the Ladakh area and also in
the N.EF.A. area.

The Communist Chinese, timid and
treacherous as they are, they were
very anxious....

Some Hon. Members: Timid?

Shri Sonavane: I say timid because
they have betrayed a friend and
stabbed a friend in the back. They
wanted to regain their land Taiwan
or Formosa. Instead of regaining and
getting back that land—they did not
do that, because they feared that
mighty feet would kick them out of
Formosa—what dig they do? ‘They
committed rape on Tibet and marched
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their armies. Tibet, a buffer State,
having gone, they carie 10 Iindia,
invaded and committed aggression on
our sacred soil. Therefore, I feel it is
for Formosa Nationalist Chinese to
liberate their mainland as they have
often said. It is the time for them
to take this opportunity to recover
their mainland angd to liberate the
enslaved Chinese people who are
starving and hungry, I think if they
take this opportunity, it would be a
golden opportunity for the Nationalist
Chinese leaders,

The Communist Chinese Leaders are,
no doubt expansionist, cruel, treach-
erous and deceitful. When Communist
China is enlarging the possibility of
world war by its aggression on India
and democracy, I do not understand
why the leaders of the USSR. are
keeping mum. These are the two
pictures here, One picture is that
Soviet Russia has withdrawn or has
dismantleg whatever bases it had and
ig carrying back the ballistic missiles
to Russia. But, other China, a Com-
munist ally with Soviet Russia, is car-
rving on war and increasing the pos-
sibilities of this nuclear war in this
world. This is a menace to peace.
Therefore, I request the Leaders of
U.S.S.R, Mr. Khrushchev, that he
should prevail upon the Communist
Chinese leaders to withdraw from the
Indian soil and have a peaceful atmos-
phere and see that world peace iz not
endangered.

We are very much thankful and
grateful to the friendly western
nations such as the U.S.A. the UK,
Canada, France and other countries for
their swift help in supplying arms to
us in this hour of our peril, To our
brave jawans we give our wholeheart-
ed support and pay our tribute to such
of our jawans who have laid down
their lives to protect their motherland.
Every Indian is up to help, contribute
his mite. donate blood, gold, and sacri-
fice everything to save the honour of
our land. But, our Indian Communists
should not have raised their veice in
protest for such of the Indian Com-
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munist individuals who have been
detained, who did not support the
CP.I resolution, but went against
that. Therefore, in the interests of the
C.PI, I fee] that they shoulg not try
to protect such of those people who
are detained or who are anti-nationa-
list, to say, in outlook. If they do so,
if they raise their voice again—they
have done it in Bombay—I feel, the
people at large in the country will
doubt their bona fides. I feel that this
step taken by the State Government
in the interests of the motherland,
should be taken in that spirit,

The fight has to be carried on and
the supply line has to be maintained.
Therefore, every peasant, worker in
the factories, coal fields, Railways.
have got to work with re-doubled
zea!. Time is running short. 1 will
place my suggestions in twg minutes.
We have got to conserve our foreign
exchange, Therefore, my suggestion
is that our gold business should not
be left in private hands and steps
should be taken to -ationalise that.
Our defence and air force should be
strengthened. Air raid shelters should
be increased in the border States and
other areas. We have got to minimise
expenditure in the State and Central
Government. Particularly the size of
the Cabinets should be reduced and
non-essential expenditure should also
be stopped. People in the villages,
particularly in the rural areas, who
cannot read and write, know very
little of the fight going on in the bor-
der areas. Therefore, in order to edu-
cate them, I say that folk-song parties
should be organised who can by folk
songs. enthuse and communicate to
them and explain to them what is
going on and what kind of help and
support is needed for the country.
Then, hospital buildings should be
built for this purpose, and a greater
number of nursing training centres
should be opened, so that in case of
an emergency, those nurses will be
useful for nursing our wounded sol-
diers,

Then, I have to say a word about
the Nationa] Defence Council. I would
like to point out to our Prime Min-
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ister that some notable omissions are
there in the Defence Council, and I
would suggest that Shri Jagjivan Ram
and Gen. Cariappa should also be in-
cluded,

Then, food production is most im-
portant, and the agriculturists in the
villages should be given all the help
that they require.

Mr. Deputy-Speaker: The hon.
Member’s time is up. He should con-
clude now.

Shri Surendra Pal Singh (Buland-
shahr): Mr. Deputy Speaker, Sir, I
wholeheartedly support the two re-
solutiong moveqd by the hon. Prime
Minister,

India is faced with her darkest
hour since she attained Independence
fifteen years ago. We are a wvictim
of an unprovoked, naked and wanton
aggression at the hands of the Chinese.
We made every effort possible in the
past to live at peace with that coun-
try, so much so that we even put up
with their early minor incursions on
our border with patience and forti-
tude, and with this hope in our hearts
that, maybe one day better sense
would prevail and all the wrongs
done to us in the past will be put
right by mutual and friendly discus-
gions between the two countries. But
all our sincere and well-meant efforts
in that direction came to a naught,
and all our hopes were completely
shattered, because the Chinese for
reasons best known to themselves took
to the law of the jungle, betrayed
our friendship, trampled on our offers
of peace and decided to invade aur
country on a massive scale.

Sir, there is no doubt that this big
attack came as a great surprise to us,
and in the earlier stages we suffered
great losses in men and material. But
it would not be correct to say that
we were not prepared altogether as
the allegations have come from all
sides of the House. We were prepar-
ed, but we are prepared only for the
kind of fighting that hag been going
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on on pur borders for the past num-
ber of years. We were certainly not
prepared, for this massive attack that
came on us like a bolt from the blue.
We did not expect that the Chinese
would attack us on such a massive
and large scale, because tp our minds,
and to the mind of the Indian nation,
it is unthinkable that any civilised
and responsible country can afford to
undertake a full-scale military adven-
ture of the type that China has un-
dertaken against us in times like these
when the whole world is sitting on
the brink of a disastrous nuclear war.
But I suppose the warlords in Peking
have have no scruples about such
things; they are power-drunk, and in
their heart of hearts, they probably
feel that they have everything to gain
from a world war and nothing to lose
from it.

From the very nature and the size
of this attack that came on us a few
weeks ago and from its intensity, it
appears that this attack was a pre-
meditated and a well-planned act of
aggression against us. Circumstanced
as we were, and for that matter, still
are, and with our very limited and
meagre resources, it was not possible
for ys to bring our defence prepara-
tions to the same level or, anywhere
near the same leve] as that of the
Chinese. So all these charges of ne-
glect of our defence preparations and
of our being in a state of unprepared-
ness, which have been leveled against
our Government inside the House and
outside it are not wholly justified

Sir, we must see things in their pro-
per perspective. History is relete with
examples to prove that the democra-
cies arg always slow to rise, but when
once they are fully roused, they are
capablg of withstanding any type of
aggression from any quarter and
crushing it. We have the example of
England before us in the last war.
That country had two years of warn-
ing of an oncoming war in Europe.
Everybody knew that the war was
coming. Yet England, being a de-
mocratic country, and being a peace-
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loving country, not wanting a war at
all, kept on avoiding making prepara-
tions for a war, and when the cala-
mity came on her head, she was com-
pletely unprepared. But we al] know
the result of that war. Ultimately,
England and her Allies succeeded, and
the forces of evil were destroyed. So,
we should not really feel disheartened
at what has happened to us here.
There have been a few reverses. So
what of it! We must keep our hopes
in our democratic institutions, and
there is no reason to lose heart, and
what happened to the Allies in the
last world war will also happen to
us here,

I do not blame the Government for
all that has come to pass. But I do
appreciate the way our Prime Minis-
ter, in a very honest and forthright
manner, has come forward and taken
the entire blame on his own shoulders
for the sake of the country’s unity and
solidarity. That, 1 think, is a sign of
great strength of character, and this
gesture of his has drawn us even more
close to him today than ever before.
We all feel, one and all, that Shri
Jawaharlal Nehru is the man of the
hour, and he is the only person who
can lead us to victory. So, it be-
comes our bounden duty that in this
hour of our national crisis, we must
rally round our Prime Minister and
strengthen his hands with our fullest
support and co-operation at this peri-
lous juncture,

This country has reacted most mag-
nificently to the Prime Minister's eall,
and it is very heartening and encour-
aging to see people frem all walks of
life, rich ang poor, coming forward
with offers of help in our hour of
need. With this spirit of self-sacri-
fice and devotion to the country’s cause
within us, we have nothing mdch to
fear. There are bound to be a  few
military reverses in the beginning be-
cause of the present imbalance in
armaments. But I am absolutely cer-
tain that the ultimate victory will be
ours.

Sir, I would like to say a word
about the help that has come to us
from outside. We all are and should
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be extremely grateful for this wvery
timely help that has come to us from
all friendly countries of the West.
This very magnamious gesture on the
par t of those countries with whom
we did not always see eye o:: certain
internationa] issues is something which
we very much appreciate,and which
we will cherish for all times to come,
Without this timely help, I do not
know how things would have gone!
It has been of great help indeed.

. But I would say this that this out-
side help alone will not be of very
great help to us unless we are also
able to stand on our own feet, and
for this, it js necessary that our de-
fence production is stepped up  to
such a pitch that we become self-suf-
ficient in regard to all our require-
ments of basic weapons for our troops
at the earliest.

Efforts must also be made to main-
tain the present tempo of economic
development of the country because,
as the Prime Minister has very right-
ly pointed out. all-round economic
growth of the country is absolutely
essentia] for the successful prosecu-
tion of the war effort. Of course, it
may betome necessary, in the interest
of the country’s defence to curtail
some developmental activity here or
there, and all those plans and all
these schemes, which do not directly
contribute to the war effort, may have
to be scrapped or given up or modi-
fied. But, on the whole, the all-
round economic activity must go on,
and we must also go on with our
present five year Plan for as long
as possible,

Sir, I want to say a few words
about the problem of logistics. Per-
sonally I feel that this is a war of
logistics. Our soldiers are capable of
holding their own against any enemy
in the world, but iht is our responsibi-
lity to feed them to cloth them and
to equip them with latest weapons to
the best of our ability before they
can give off their best. The places
where they are fighting are in moun-
tainous regions where there are no
roads worth the name and supplies
have to be air dropped.
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In this connection, I would like
to say a word about our Air Force.
In this crisis, they have done and are
doing a wonderful job in spite of
various handicaps. Qur Air
power is very inadequate in view of
our big commitments. I would re-
quest the Government that they
should do everything possible to
procure more transport planes, from
whichever quarter they might be
available, and also more fighter
planes. We must also concentrate on
the work of road building in the bor-
der areas. This work hag been going
on rather slow in the past and it
should be expedited in this emer-
gency.

Sir, I wish to say a word about our
Territorial Army, Every effort should
be made to encourage more and more
people to join the Territorial Army.
Persons in the Territorial Army per-
sonnel should be properly trained and
equipped to form our second line of
defence. Students in colleges and
schools must also be encouraged to
join the N.C.C. and A.C.C. organisa-
tions.

Mr, Deputy-Speaker: The hon. Mem-
ber should conclude now. Shri Raja-
ram.

Shri Sorendra Pal Singh: Sir, I
would like to have gne or two minutes
more to conclude my sbeech,

Mr. Deputy-Speaker: I have al-
ready called Shri Rajaram.

Shri Rajaram (Krishnagiri): Mr.
Deputy-Speaker, Sir, I thank you very
much for the opportunity to speak on
this occasion. The entire country is
drawn and concentrated towards the
Chinese aggression, which, according
to me is neighter sudden nor unex-
pected, but it is pre-meditated and
pre-planned. My party leader, Shri
C. N. Annadurai has given his un-
qualifieq support to the Government
of India against the Chinese aggres-
sion. Mr, Krishna Manoharan, leader
of our Group in this august House
revealed our party's opinion here yes-
terday. I came to know through
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papers that China had already issued
some maps in which they have in-
cluded even Uttar Pradesh as their
territory. Through this kind of atti-
tude we expected that the Chinese
may come into our country with force.
Even one year back we have condemn-
ed the attitude of the Chinese, We
passed so many Resolution in our
Conferences. China has gradually
developed its imperialistic tendencies
and it has gradually played its role
of aggrassion in Tibet. Tibet has
gone now. But the Government of
India saved Dalai Lama of Tibet.
After that incident onwards, we
never have a friendly word cither
from Chou En-lai or from his Gov-
ernment. Even after this unfriendly
attitude, Indian representativeg sup-
ported China’s entry into the United
Nations. But now the Chinese are
stabbing us from behind. Suddenly
China has started a war against us,
but the country is ready to face the
aggression. As far as our party is
concerned, we are ready to ched our
sweat, blood and tears for this noble
purpose,

Sir, the assurances given by the
Prime Minister in the Rajya Sabha
vesterday that an enquiry would be
conducted inte the problem of the
unpreparedness is enough and no
more controversy need there be about
the problems connected with the De-
fence department. We are up against
a treacheroug enemy. The enemy's
undeclared war may make any turn.
This is the testing time for the coun-
try. We have been too trusting, to®
apt to believe in the goodness of
human nature. Naivete in inter-
natior.lal politics is never a sound
policy.

Our Government has got an excel-
lent army. In the time of the Second
World War, our people served for
Rs. 16 as fighting force in the army.
The well-known British Generals and
other army personnel were highly
appreciative of our fighting forces'
bravery in the various fronts. Even
today there are lot of ex-servicemen
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who are volunteering themselves to
serve in the army. Most of them got
experience in mountain warfare, We
must utilise them because they can be
trained within a shorter period than
the new soldiers.

Sir, in the Prime Minister’s state-
ment we were told that he is expect-
ing a prolonged war in the frontier.
According to him it may even take
ten, twenty or forty years. I think
he is telling this because of his vast
experience, but, by strengthening the
hands of the Prime Minister quickly
we must try to solve this problem
soon,

Mr. Deputy-Speaker, Sir, I am very
glad to note from the Prime Minis-
ter's speech that the question of
scrapping the plan did not arise, Full
fledged production in all fields require
top priority. The suggestion that has
been made that the plan should be
relegated to the background till the
present emergency is over, is neither
tasty nor feasible. Therefore, Sir,
the tempo of development should be
accelerated to the highest extent pos-
sible so as to meet our requirements
as far as possible. In this context, I
want to suggest particularly to the
Government that the price-level
should not be allowed to rise up, We
should not allow anybody to take ad-
vantage of the situation to spiral up
the price-level. If anybody does it.
that should be considered as a crime
unpardonable and he should be pun-
ished very severely. I am happy to
see that gur hon. Prime Minister and
the Minister for Planning have taken
a pledge to look after this matter.

Mr. Deputy-Speaker, Sir, you might
be aware that our party has decided
to give ful] support to the Govern-
ment of India in driving out our com-
mon enemy. The Members of our
Legislature in  Madras have given
their one month's salary to the De-
fence Fund. Top ranking actors and
actresses of our party as well as our
State have given lakhs and lakhs of
rupees to the Defence Fund. Nearly
three thousand sturdy, young and en-
ergetic and finest flowers of our party
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turned up at the General Hospital of
Madras to donate their blood. Our
Prime Minister’s call tp the country
for prompt and profuse contributions
from the public resources for defence
has evoked a re-assuring response.
Leaving aside the National Fund,
there are two other distinet types of
borrowing announced as part of this
plan. A new issue of National De-
fence Bonds is to be put in the coun-
try and the Small-savings Certificates
are to be issued under the nomencla-
ture of Defence Deposit Certificates
and National Defence Certificates.

Sir, especially in this context I wish
to emphasise the supreme importance
and necessity of stepping up of agri-
cultural production. My humble sug-
gestion to this effect is that leaders of
all shades of political opinion should
rush to the peasants and agriculturists
with redoubled vigour and all-out ef-
forts should be made tp explain the
role which ought to be playved by
those people particularly in this time
of emergency.

Mr. Deputy-Speaker, Sir, 1 think
that understanding ought to be reach-
ed within the parties. Co-operation
unstinted to the Government ol
India from all over the countiry Is
full to the very brim. Immolation 1s
our motto now. The present genera-
tion is ready to sacrifice itself for the
sake of the morrow. Hereafter, Sir,
we are not going to tolerate any kind
of imperialism on our soil and it is
our determined zeal to safeguard our
sacred freedom which is more than
our lives. I do not know how such a
lunacy seized the Peking Govern-
ment. We are in the era of demo-
cracy where battle axes have no place,
but, on the econtrary, ballot boxes find
their place.

-

Sir, all our issues ought to be sed-
tled not by cutting heads, but by
counting heads. Provisions for Round
Table Conferences, scope for negotia-
tions and chances for mutual under-
standing are all in plenty. Unfortu-
nately it seems that the Peking Gov-
ernment is throwing out all sorts of
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democratic means. Therefore, Sir, the
torch of liberty is burning aglow. That
can never be extinguished by any
amount of force. Let us wish, there-
tore, that every morning brings forth
a noble chance and every chance
brings forth a noble man to meet out
the open or veiled enemy of our coun-
try. Thank you.

st ®o Ao faart (Tm)
JqEMT WEIRT, AT T S FEr FAT
FE 4T TG qH ard w1 2 g,
= FfAE & o & oA g

a4 ¥ gy # 39 s & wfa S
| A1 & #IEg F I, AT At
wftd FWIE | 787 & T 95F F AR
¥ A9l FEEIUH T 9T A B
T A} S ¥ frer o v oS &
g WX 3 st fafrex w A
¥ | TR R 7@ o1 fE W 0w O
F quT WA & 9rg 3 ) gE0 1T 60
g & 99 1 99w | Og a9 4 A,
| W AT JAW AAY § AAAT AR
g faaamdaraarg aw
o faam &1 < T 9% s § "k
Fgd & [ S I IH ™MW aF g
s fow ax 5 98 o feaw s rar at
IM & Y AT FT AT AT 2 0 A
T quH A ¥ AT AT 8 fF oag
o faam aen oW dFReE | &
=L qEAT & I7 ART | WX 9g W@E
AFHSA T F TEL 94T &, 41w
i ¥ frae frar & 6 9w o ad
gred § St =T & R 9 A A
T AT § AT ag WO @gar W@ g |
TG F AEET I 9T g AR A9
I AFHEE @1 ¥ WA g2 A9 WY
Tg © faaea %t a9 @0 @A =1fed |

I AelRd, W¥ aF qg @
wmaT T & fF oX wi 9T W aE
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W@ F@ 4Y, 99 & 99 39 7 "
TR WX a9 9War | 56 41 98
a3\ § wrf § % = /v & A
& 99 ¥ 4 AOATERAE § A A
H G &1 WS S 7 S e g,
I AT § 1 WA AN I & 9|
witferd & fF ag awact € fr gom ami
TAT FAT AT G § WK gATT UG W
Ew ARy, @
o T ¥ oad

18.43 hrs,

[MR. SPEAKRER in the Chair]

WemE HEIET, dgd ¥ ANl F1 4G
" ¢ ¥ ag 97 gore v /e dEn
Fraft &1 @er g, afEw e
ot 7 F7r & fF a8 a6 A 9% g
Hiw fw &1 @wer A @, 97 darfaw
ST FT ATHAT &, A5 & fa=roar
%1, 31 ggfadi &1 Aw=T 8 1 g

- W WA FE g

Events on the northern frontier
could np longer be regarded as a
border coflict. China has launched an
all-out invasion of India.

Tt grela ¥ S FEULITES #1 AT9 TRl
ST & AT qg A9 AT AT 7 GHA
¥ 9wt | gw @nn At AT §6E
¥ T T | SRR w1 Haes
ZT 2 TG O AW | 9 AL F-
AT #Y A9 FTAT & AV AW SAAT
& fem @ ag a9 st @ 5w
AT AT & S F1 TG T FAT |
T gt oft gw S s & feafy
¥ o h ooy fF e H a9 & 7
gafed qoHT g1 W1 @M@ T S99
TE T 3@ AW &1 A% g1 amr
afgd ofs s & form # Y
TR Y TAAEGEr 4 ®@ 9 |
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e AgIRd, UF A 9| #0
W F w9 F1 e e = g )
AT FY FOEE qUT @A F ol wr
AT TG §, WIH ST FOFH FA K
frd Javat 41 AT @ 8 AR T A
MR A F s @ g |
afs s &1 "5 g Al 1 ow
A FT IR fF AN o=E & gy W
m@m%w%mﬁﬁﬁw
agfs

from one tray in to another tray out

et Fgraa If@m g &g |
diferas & Fer @ ¢

in military operations the most valu-
able item is time.

I W F aI H AT ST Sear &
fmdaRgamgm & |

Qe WEIRd, ISF ATE §EA
F L WEGEL F A OF mfefed
fomr & f& =g &Y fafoe e
#qT 2| 39 H wgr o d

It said, China's standing army
alone was estimated at 2°5 million
organised into 30 to 35 field
armies, It was estimated that
China could without mobilisation
put im the field 120 divisions of
10,000 to 15,000 men six armoured
divisions and two airborne divi-
sions. In additiom, it had a mili-
tia of about 20 million. The arti-
cle quoted a western observer as
saying that four million of them
had received intensive weapon
training.
The article said the Chinese Air
Force consisted of 100.000 officers
and men and 3,000 aircraft. It did
not say how many MIG-21 fighters
China possessed, but noted that
these were equipped with air to
air missiles.

w ol f1 3™ F ag § 90 &
wfed frae Fo01 9®ar g fs v
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T qEe gATT qafafedt ¥ duw
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qiE GO A1 37 § a8 TG @ JEm
ff a@ o2 AmrFgrdE @ e "
0 guE g & fF o ww i
& 9| 7ga &7 W fgar 9= @ Wik
99 F W F A e g E
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FY FIFC AT FET | g W w94Ar
BT dF & o 927 & W 7@ Iw@ A
THAT TG FT W@ & | T IE R
F ol ¥ AR ¥ ot g wwE g
aifgd 5 ag wwar WX A ey §
AT A A OIH AT GEEE AR
F ITAA, T AT T OTHC T (@
o9 AT TR H A a9 &

drea gaa g8 & f5 mi a5 S
T F@W T A wWE 3 R
g AT SEI A THE AT RE
AT M [ TS WIS AR A
¥ FAfT & 9 F 9 HOA gEA
AT FTHT & | IT F F F w wwaw
AT F 2 §Fd § 7L IF #) TFH-
& @ gz & A W 9 faE
gmr =fgd |

daff T 6 g, TOfEd W #;Y
T wgATe 2 F A5 dTT B
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TR W A AN tATEEE #
qift ¥ wva & ag7 §8 war v
2 7 T T AHEAT FI g W A
T E A1 39 T2 & g faew & fod
wgr mar g | AfF & N ag awrew
573 & f wiea &t et =s & fae
& s wfegd, 99 A I awEe @
Fifa g 1 wnfa 15 Y 3w 917wy
Aify fafeam e faffa swar & @
Tg AT WA L, ST F @A -
e F A A1 7 fagrt & ST
9T FTAT & | ATTAEN afg Hro TaTieRar
¥ uFl A1 @ T F A o Afaw @
A ag gEifad shfaa & 5 99 & s
¥ 39 feen &, 99 38 fae=
oo § SR Ffex & w57 § oA
o T T FT FT wEE 7w E, 9
oy 35 fafrea fegril @ wew "I
Tg W R | A w A9 & A H
G FH WHERI § & Fa gA TAET FT
fmidaFs guaa@ i g7 7 T]
firgial #1 92T AT I FT ToEET ¥
q%2 7g F< g7 7 99 T §T9 g wafaa
F fear f ara 230 a7z 9o & aFAT €
affa ag guv fagial 1 7€ g aFar
# i 7 9T FTOW @ gU AT WIARS
Fifae FY ST g 3 1A F du
¥ T FHT |

*fgm ¥ W 3z @ ¥ o
Fom fF mafedl Tew BT @
9gs ¥ gH AEdT dur ¥ 9Ed
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T @ ¢ A A g fad Af o
TE | 2T At wwiar gw
AT Srafos g § ggr W AT
FW § | AW FT HT HH EUT OF
SH T FAT w4 g | frx & ang
=W a<g st F, foan &7 32
AT A 37 W T AR F9A A
FIAT A R FTEN FHE | AN IT
St &1 faeer i s et ¥
AT &, AIT AL #1778 T4 TFH
#x faar § 1 zEA A g G
fafaezs & sa Swia #Y &t fFar 2
afz gw oo fagra MY g & frg o=
73T ¥ 79 97 ;A Y g9 ;O |y
Wit wgaAT ary ¥ fogre & gz E P
o7 ff gw w3g § =9 A & | we
& 1z F2 % ¥ gu wug 1= § mfee
g o &7 Tz ¥ few 7 @0 @ 99
F1 g4 qg arm 5z o fagim
F BT 2 | 97 7A T 2 A e
E E Al W Ay AE e wfeq R
gH 9T ¥ w19 g7 grAT § vgAn gvw
TAT A TAT FTH FA 2 AT AT FH I
T GG FT HT AET FH T AT AT
IT FT qAYF F1. | TG ACAAT g7 FH
77 1 A @ 7w ag fafeaw Aw
g B wrem &1 59 A o e oA
F1 S FT7 LN FLAT | ATEAST GO 31
ST, 97 FEAT W9 49T & T §
WITAaY I3 ST SfE g A1 Ay
T TTEAT F1 AET Fraem oAr a9y fAfea
famam 2 1 “maY adem @t owmr,
wai FET #ed Frm oagr fawa dnfr
HIT TG HTATT TCAE FT ATH ERI
F1 gifrsr 7 e @

o HEIEd, § # & Ff@ MY
AMF UA AL KT AW2ET AT STEAT E
& Wedad FY SAT FT GAET SAfaa
R 9Te I =41 &1, 93T & a7 79,
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77 afE W) gwar W W@y 4
& St 9EA 37 F3T ¥ Tgd waw
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foeftaFacdgngaigm
THg g afd T weer a7 2 6 adue
aUT ¥ mwrawgEar 3@ 49 #1 g fF
#fae &7 vF "EE g wifgd o
TR I FT Y OF HIETT T =i |
@ ST 7 a7 AT T Y FEr g i gt
Ffae F1 oF "ES #K oF 79 g
aifed o1t T W A A ¥ @
oS ST SAifgd | i o F e
femt gra wfa =i w1 fors o
2T FE F 99 & g5 F w1007 g5 w0t
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g A AN g & ar
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g g2 gu afardd 1 e 7 ¥
fag g gafem &

19 hrs,

Shri J. P. Jyotishi (Sagar): Mr.
Speaker, Sir, true it is that it is
perhaps the most critical period in
the annalg of the history of our young
democracy. True it is that the the
treacherous assault and invasion by
our so calleg communist friend China
has been a little too beyond the ex-
pectations of our peaceful country. As
our beloved Prime Minister said the
other day, true it is that we have been
living in the world of our own ideal-
Ism and yet, Sir, it is no less true that
we are fully awake to the hard reali-
ties of life now.

For years the Chinese dragon had
been prawling about and encroaching
upon the gacred borders of our mother
land. We were trying to dissuade it
from the same ang yet constituted s
we are we did not apprehend that the
things would take the turn as they
have actually taken t>day. The Hima-
layas had been impervious, since
times jmmemorial and hence we could
not fully visualise that they cuuld
yield a passage to the desperadoes.
One may call it a mistake, Sir, and
yvet we are glad to see that in spite of
a little unpreparedness our warriors
gave an account of vale::~ and heroism
that will occupy a place of Himalayan
glory in the history of our nation,

Sir, we are a peaceful nation and
after the emancipation of the country
it was natura] for us to busy our-
selves in trying social, economic and
industrial reconstruction of our down-
trodden masses. Socialism is our goal,
Sir, and even at this critical hour it
is our firm resolve to build up accord-
ingly. So when New China sprang
up from the debris of war, just a lit-
tle after us, because of our ancient
relations, cultural, religious and so-
cial, we extended our hand of friend-
ship towards them. Friends today say
that we made & mistake. If to love
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our fellowmen be a mistake, Sir, we
have been making such mistakes since
ages past and we are prepared to
bear the consequences. And yet, Sir,
let the Chinese and the whole world
know that, as in love, so in war too.
this great nation of Rama and Krishna,
Sanga and Shivaji. Pratap and Haider.
Laxmibai and Ch:ndbibi, Chhatrasal
and Guru Govindsingh is second to
none. Now that Pralayankar Shankar
has been awakened from His deep re-
pos: in his own abode China would
see the consequences.

It is regrettable indeed that China
deceived us. Some of the pro-Chinese
Indian communists have said that a
communist country is not expansionist.
And yet China has expanded itself in
Tibet, in Ladakh and thrust its ugly
head beyond the McMahon line. our
traditional and accepted border. I say
the Chinese are expansionists and
hence, not communists. I say with all
humility that lust of power has made
them fascists. They are fascists in the
garb of communism employing all
Hitlerian tactics to g bble up whatever
countries they can. Will the commu-
nist world realise this? I am glad,
though late, yet a big majority of In-
dian communists have realised it
Their delayed resolutizn chould be an
eye gpener to the world communists, 1
say China has stabbed us in the back.
Not only that it has stabbed in the
back of communism to>. Because of
his treacherous attack on peaceful,
friendly and progressive India, pro-
gressive forces in the yorld and in the
exuntry have begun to feel suspicious
about communism itself. I. is for the
sommunists world over to remove this
suspicion. If they side the wrongdoer,
China simply because it pretends to
adore the ideclogy they stand for, and
not their peace loving friend India
that has always tried to stand for the
right T am confident that they can-
not attract any faith for themselves.

Our friends the Indian communists
that have condemned China for the
aggression have asked the world not
to turn the Sino Indian strife into a
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war between communism and demo-
cracy. I say to the communist world,
the burden of that too lies on the
communist countries, If they side
China, the aggressor, the wrong doer,
would it not be a further challenge to
the democratic countries to come to
the rescue of a democracy? The com-
munists in the world have to answer:
does communism stand for aggression
against a peaceful nation? Does com-
munism stand for usurping the terri-
torial rights of other socialist coun-
tries who may not be wedded to the
principles of communism and yet are
busy in solving their own problems of
removing disparities, etc. in their own
way? What has Russia to say to it?
‘What have the cther communist coun-
tries to reply to it? It is on the answer
to this question that the shape of the
future of the world depends. I am sure
if other c»mmunists, China apart,
fail to give a satisfactory reply to it
the world of poor persons like me
would pave the way to bid good-bye
to communism for ever.

In spite of the little reverses that
we suffered at the initial stage. Sir, it
is a joy indeed to see that the whole
nation stands behind one man, our re-
vered hero Pandit Jawaharlal Nehru
to make all =orts of sacrifices to free
the motherland from the attack of
the trecherous enemy. I confess, Sir,
there are a few friends here and out-
side that talk too much about our un-
preparedness. It is a fact, Sir, that we
had applied our minds more towards
civie necessaries and not so much to-
wards the dumping of war materials.
And yet, Sir. may I not say that the
civic needs are the prerequisites of a
nation at war? If we have not dump-
ed our godowns with armaments, we
are glad that the nation is brimming
with unfathomed spirit of nationalism
and an indomitable zeal for sacrifice.
Tools are necessary, Sir, and tools the
nation must get and yet if we have
succeeded in rousing the nation to
the need of the hour. there is no rea-
son t» grumble much. Tools or no
tools, India is going to fight the war
with the fascist desperadoes to the
last drop of blood in her veins. Where
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are the narrow barriers of caste - or
creed, of language and culture, reli-
gion and faith? We are all one with
a single aim, a single object to drive
away the invader. I know that frien-
dly countries like the United Kngdom
and America have come up for help
in the form of war materials. Not only
the genii of machines that were await-
ing for our orders had begun to work
with a terrific speed. I am eonfident
that we are not going to have any de-
ficiency in that respect and yet. Sir, I
am sorry to see that some of my fri-
ends here have begun to express their
doubts regarding the wvalidity and use
fulness of the policies that we stood
by so far They have begun to speak
against the cult of panchsheel and non
alignment. Not only that. Some have
spoken apgainst the high principle of
Ahimsa itself which gave us so much.

Sir, it is no time for a long discourse
on these high principles we have stood
by so far and yet I may be permitted
to say that Ahimsa is not the weapon
of the weak. It is the weapon of the
strongest amongst the strong. When
I say this I do not propose to lead the
country to an Ahimsatamak war
against China. I mean to say only
that it is due to the cult of Ahimsa
that U. K. has come up to our help
and succour, It is due to the cult of
Ahimsa that though we had parted
from Britain we had not parted as
enemies but friends in the closest ties
of love and affacetion. It is that love
and affection that has come for help
today. )

I have nothing to say against my
friend Shri Ranga and others who
time and again have been criticising
the Government for not stepping out
of the Ccnmonwealth. In spite of vast
experiences, I am sorry that some of
my friends there have very short
visions. Should I remind the critics
of Government policies that it is be-
cause of our Commonwealth relation-
ship that Canada has come forward
with her offer for help ang U. K is
exerting her influence on other sister
members to merge differences and be
helpful to us in the hour of supreme
need?

KARTIKA 21, 1884 (SAKA)

Proclamation of 1094
Emergency and
Aggression by China
It is no time to well much on the
correctness and soundness of the poli-
cies of the Government and enrage
my hon. friends, the shortsighted cri-
tics there, yet, with all humility, 1
must say that we should be very care-
ful in this critical hour, at least while
criticising the established policies of
the Government. It is wrong to create
chaos in the minds of the people by
delivering doubtful thoughts and mak-
ing unfounded, unverified accusations.

1 was shocked to hear from critics
against the doectrine of Panchsheel
The principle of Panchsheel is the
high ideal on which alone can be built
the edifice of the peaceful co-existence
of the different nations of the world.
No doubt China has flouted that high
principle, but the principle of truth
has not to be condemned and given
up simply because an individual has
dealt untruthfully. I was very sorry
to hear against the policy of nonalign-
ment. No doubt, a critical pericd has
come in the life of our nation. But it is
on such occasions that the reality and
greatness of persons and nations is
tested. Destiny has put us to test, and
I am confident that with the hero at
the helm of affairs in the country I
mean the hon. Prime Minister., we
are sure to suceed,

st fro EAmw  (FEEyr)
HEOE HEied, S9! g9 & a1g AL 2w
# fom foew &1 9mifa w1, 99 wE R
FY AT FHA T TEA FAT AL I
4t | faeelt o & 95 gu fow feew
wmﬂ?ﬁﬂ@zﬂzﬁ
&mfﬁawri‘r&a'raai'ragw%
gmﬁﬁwmw@é
agt A1 ®¢ gan 3| fF agt # e
I FHE qET WX AT wEe
T T Y St & ST 9% W A aw
ST ST 8 1 TRl @ EE AW e @y
oo 98w fem & & s ¥ feggie
ge ¢ faan

Shri K, N. Tiwary: This is a very
unparliamentary language.
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W WENEA A e Agl faan
I RGN G
w1 =fed fora 7¢ g3 g g

Shri K. N. Tiwary: He should with-
draw that word.

Shri Bhagwat Jha Azad (Bhagal-
pur): It is a very bad word.

Mr, Speaker: What is the word that
he said?

Shri K. N. Tiwary: Chichorapan.
1t is unparliamentary language.

An Hon, Member: Childish pranks.
(Interrupuions).

weq WY 9§ eT d9r Al
fag 9T 1 wawT & gFar g1 |

&I ffo 9ZATAE : TH TLE AT AL
27 F1 wF g & fow g fwar o
T &, I B TgT e F e wrg
fagr a1 @ & Wi @@l avs Jafs
ardt fadt aifeat, gt a= e wsgfree
qIEl % W AT F FIH A GgEnT A
¥ faw s @ O & faw 4 &,
AT I TFT | FT0F qET T /7
TeaRr ¥ 7 &Y, A 95 Fr qF AA9
FHAT AT AT & | F g8 geiEq g
wiFsFmadITm @
T8 AT w1 T @ 97 fF ag e
g IS o1 W g "I I aFST
1 forar o oAwAT & 1 ST WA
AT @I AT A R A T
=g o & f& ga%7 9rer sgrEr
Fhm v faar o@ 9 G s
¥ fau ag o=y 1% g9 & § AR
HT U AT Far feagr A =nfygd
Y a1 98 qar Jerar & 6 a8 3m T
1 W AE & afew TgE W w7 oW
g T § | T 3@T 39 a%g & [Wieqwd
ury &, & gt & fF age 3 0g e
& s AT A Y g A § 4
Haaggd ) mA AT @I
CiR=cecic i A

Ao S AGAT § A8 IW T O

Emergency and
Aggression by China

HRAT EAT AT & | 9 1 J=HAT g1
f @7 @ 1 &, 79 w39 9§, " q9
HAETWMFNGEar i & 1 Age oft
% 99 § a1 7 a7 O faeger £ gRY
HY AT &, BleT B AHAT & | qg FAH
qEf A woET FHET g1 G &, gEd
qifeqt #t T 747 &1 T & | 9T
I dT 3 T AT L, W F OG TN
&1 gEd a9 ag & fF s sEEt
FqG ¢ ar TG 2 | I arg AgE
F 9 & a1 7 &, wwy F1% wF T
TTAT §, Tg FIE @ A AT A G )
QAT T =7 97 T & e o AgE
FT T Sfaea g94T F74 A I
3 fa Fvafaee ot § 1 FfFw sy
Fgfree 9E ¥ T9 AW F1 TR FT
frard 1 ag i g g ? s Age s &1
qAGT FIAT g 2w wfFT g AT & Ay
fore ot F a WegE ¥ aw wsfawa
g §uda fEar @ s S ard
WE RN F G L I ET &
T A & F " o fea
g TOF WaAd uEr g § fF
Total support tp Nehru does not
mean tota] support to the country.

On the other hand, total support to
the country may mean, at times,

opposition to Nehru. mﬁqﬁg@ T
1 SAET AW FETAT A1F @I g |
W wn ¥ faw o av &, 8
JAAT FY X THG FLAT R |

arsr fanft g ot TEATEAT F
§ o ST w0 afegd | EE A
BAAAT & O FIAET @Eedl &1 4TE
@ AMfE | W % IHIEET gAIR
29 ¥ e Y @@ aF angd I A
A T T AT AGT FAAT FFAT § | FACAE
w1 faeft ol &7 qRETEET # R
FTAT A2 § W ST T & 5 faet
T g o) TR 7 FL T SO
9T |TE JGATAT AT § Wi qg T9 AGY
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¢ JEff TAHRHET 9 9T 9gETE W™ |
T TAT WAL ST FHAIT &Y T Ar
Ta-Ter St SR 9% /TS|

o9 wafw gv fEEnt o &

FTHTT F1 2T-TEAT & FTH § FgdT A7 |

1T &, F99 & geey A qaedi
% uft qgo @1 & "AEE WA g )
TEF FTE T A51 HAT | Tg 3F G
2 1| g9 @ R WOST GghnT a9 F
oo A famfeasr 3 oA &
A T A I &1 EAT AW AT g |
& TR gH e 1§, gE
g9 FTET A §, I 1T 7T A7 A AT
gg AT 9T fmiX F7ar § 1 79 TR
TR A AT AT A1 AT T T F4,
o & ww & wgewT A & ) 99
& agt 7% o & A7 Fa € Fw
¥ g WifE ooz § 3@ W &
FuA & fom & F91 o€ w9 &
FCETL & FT1 T T ATHAT T H(qHIC
FTF FT 1AT 57 IST &, ST AAATE A
faege Wt flt ga W afedw q
gfezi=x @ wF ad & gk fad
FIA I I AR fE Fw &
qTHT a5 WEET ¥ 3y frm s
T FC 1 fand St aeew § 7 A
TEATHT FA & it agr I SR
2 o ardts # fearss adf frar AT 1
T AT WA TN AR &, WY
ww qEf & wEmE § Oft afan
gmr =g |

# gt Faen argan g ol
a% faddft Aawt A ggaw & & fod
WL F 09 0F o T A8 § Jafw
1 fate aifear ag @@ &< 0 §,
Tz fedl & @3 Fx 99 & fr g A
FEarT 3% & fou 3 dare § 1 T am
T oY T A TH T BE AT AWEH
waa g fEar mn @ fr % fadfaar
1 GEART a8 & | 7 g 74y o A ey
fareft JaT & qm F18 wre wer g W
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T & B oy foet § &5 wrost o
T & g0 A F oww g, woR
HEEN Ft TETT § TT WG S0 A1 A
Tg FH FATE | W e qx o ot
T wEfimeERTam
T AT | 7 N OF &2 7 A 2
& F T a9 97 fF avo m oo g
A AT I 0w awE 9 @ od
w0 ¥ W ww ifew WA o 3y
fadelt At #1 dear wifgd ar
I 7 T @ 5wy S0 o A ey
Y HFZM 2 | &1 /%1 ¢ T qrfees
et ¥ ar AR & W R G
at g, fao wmma Y &, Fafee odf ¥
drez ar § oY 5 w99 31 faegw e
FAE | I T A A A sfear
et o3 @ wTfgd ar @t gay
T F A A 9w o oA gy
srg™ frwar fF ag o 1 o G
foFar smaT a1 3 A FeAT ¥ gray o
g 1St &1 et | afew oEr wem
AT T T | W #1E AT g
=fe A ifear IWeal av @w@r § At
ST HAT FT 927 AT &, W A1 AG 0

g9 @RI 3 Tgr Y A FifwET A
W A1 I F qRF FH AFAEE
gig1geam A fe du Iw 3,
€ AT , AT 93T @7a A9 )
afe  Fgm 9E § 5 feamden &
w9 A Fifhsa ARE wET § 9 98
wiaeq & fod 7Y g, a8 w9 &
ok gram & 1 Wt & WY erfoa 6§,
TIFR T AT F AT AiaAr g §
o9 & ford ag mvar § 1 W iR 9%
T A FwIE Ao F S @ 7 A1 98
fenriat & faas & o 7 Ofa &
faems & | ot & wafoar g€ 4 W
9 uF ¥7 A & faF gw A agt
At wifwsa wRE @ 491 |

HER § ¥ OF 2 I /T w0
wETE I F AR A
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[ feo gezamaT)
TR IR r
S aGTh & AW 9rfegd | g8 W s
fomax &1 s R w3, W@
c faam< 1 i at #wee 7w 3=
g g wfae = fammac g AT 1 a8 A
&t T @ W T @ ¢ | 9g oF o g
st fF aa mar €1 gw anfax e fod
w2 @ &, e ag e ardy sear &
7 A AT AE gwit ar fmar s
wrfed, fan 3=mg arfea 9w #v 7w
Ffeq g | wied F I g fF ™
e § ag wig foar o fF 9w aw
a7 F g 0 59 & S &4 A8
&A1 a9 a% g qg T WA A
A AT WA AG G | 77
ST § AT AT A1fed, 99 9% 48
I 7 A § 99 9F 4§ 9T 79
M A /T AT g FE N 39 A
gFaT § AR gAY AT A @
g ardt § | Wi wm T A
SETE § €T ArE T Arigd |
WEH AR A F AT AR
et g & St ma &Y what & s et
T TTT T FEEEL & & & 7o famm
¥ F¢ T =gl @ &1 foemg &
R A ot qafaat g @ 99 f oA aR
& @i F1 Wy Ufezas @ el
9 F1 TTF A7 A== AT a6, T B
ez FT AT AMEA | @ AN H F
a1 Fpm f faemg 1 e FO
T a2 F 5™ § F weg g =i |
st To fito qmEm (TAT) : WA
7w, w F oAl g gl R ouE
qrer @99 A9 4 faar
wegw wEgEd - 9 fEm Fam
st To fato qmiEm : Fw wwW F
ag Fgr a1 fF T agw A F09 49
firrR @ T2 | § oF a@ 79 A
THIF FEAT AR § fF mifET g
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WA FETE O g, W A8 0F a9
ag 2 f& gardt aX @ 9T I 3 ArEEw
far 2 51T g% 99 &1 @23 9 & |
TR w1 P & CAARE FF B
Fg, g FCCGITd (T I FT,
afeeT sferdy wevae gamar o & fora Y
oI TEY, TF aF A9 q@r & g2 A,
& fdie w31 | safad s & a1 X
W g 9 fofte #3093, #) g
a9 aF 99 T8 @ 99 9% 9, fo|
W F1 38 7 & foar & 9% g w7
AW T T | T i &
# A 9TEar g

FATT ®WX S T 2 g0 qut ;1
wfers oF Tar sfvera @, forw a1 vt
t fearem | wiwfes gfe & 34,
Wq&z%éﬁmmﬁzﬁz%
Y 39, a1 2t gt a6t w7 sfagr anr
g 5 gt ol < & e 97 g, 8
TE A1 FE AN TEN AL g | Afew
ag feaa g &t am 2 f5 9w &
= A Fgfren wmn, Ffwe foim
WA, WU ¥ T A, st s w1
UF 9T, a9 § AMEAT A AT Fgee
ot 7Y ag wifw ¢ f o famw 97 9
fgurera &Y qEqETTAT 1 dTH FE@AT
& 1 frgfr & geTe At w1 o A ¥
|/ §, AT A1 A § Ffae gl
&7 wfasrT agf g, aF 4 7@ guwar
g &5 o9 w71 @@ am &7 fodte 70y
F1 maa fear fr gr S AT @z 300
FIE THT TI9T 9gd AG WIaT, AR
zfagra 59 @@ F1 gueft 2

Rl a% gAT ¥ W g, aeT
wfeT 8, 7 ama # feeefow so i+
Ig #7 Witeq F@7 g, 34T T AEAT &
f = gart dmmn 1t 9 ag o afEa
FrIfez qIET 1 UF IR , IAAT T
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FHgfree aTEf F1 OF T 8, AW a9y
3z 1% 97 M gfwr & |g g, S8
foeiY @7 &7 39 81, ST o ar Frd
@Y a7 g, 'L g § st #)
&ET AT & | W A8 ST W A
W A ag S € a9 S Aaey
L TeF1 F1 f5 7 oF 21 o | § 77 A wEE
fF g g T & @1 sy 7 &
FHfrez 5 omar @ a1 a8 ger Ak
ST T 99 & | I8 §9 2 g
0T Ffasy &1, o g W@ a| fr
gxt & 5 5@ &1 &5a S @
Gl
ﬁgﬂaﬁqﬁﬁmﬁ%iﬁw

T AT Fad § Al T g9 F1 T qEE
3§ | EATT TRT 99 9T WE A
FT AL 8, AT WL H9 ¥ SAIET TAF F1
ara F1E FAT § A g FHEAE qE F
S FEt €, fF 97 o T fersmar 20
§ o fowfas # o 7 o ¥ &
FRfE feT & 97 TWW F T
framraEm g fm i asgrarfs
WL IAR FFA O dze fedew
Fuds ¥ 78 fomr o @ s=fre
et fedrm W #iT fedr Seam
T TT AT FT TR T W IH F
Y Fe [

Shri Nambiar (Tiruchirapalli): This
was subsequently corrected.

Shri R. S. Pandey: Please sit down;
do not interrupt.

WA WEET © TH AT FT g F
ar 1% g & fF o @ 9w ¥ faw
o1 98 912 § &&= fEar mw o

u’tvofslowiw:ugaﬁwqg%
AW EIR AW FER TR L, 0
o7 F1 AN | OF UF 79 027 Fey
g oot 37 @1 Fgfewm &7 § | afe
FEIfeRM 1 F9 qgaT & ¢ IH H OF
ot 2T &, 3 # uw giEew qe
T & 13 & TegfTeet & @ F w4
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am g £ I 47 qar T@ar § )
I FT oOET W7 g gU serfewm

G AGH AT AT FRAT

WY ¥ uw e aw gt e
gAY T 2| FT TAT 9 gAT, WR IA
¥ g1 gu o 919 99 &7 741 S+ gar
g ot ag a9t fafmfese am g 21
7'feq FaRETH AEE gk AT @
fatr wor T AT F oA
T i w7 aEaT & fag faard &1
WIS ZATT 2 I & gral ¥ aAaL v
AT £ WX 99 T 9 qOER I &
it ¥ 2 AE g g A TaEm
W ag & qar 99 | g9 7 099 Ay
wow Siad % faard agafes §, 90§,
g ¥ or w1 9@ F9 F,
#fFT gw sfaera F1 ag a1 37 TR §
foF T gETEr A w fa A saga
frrTo fF Ao g At @
THEIT & FY, A9 UT U FFT IEFT
qFEAT FG |

gt aF ary St F fagr w1 aw
&, et a% g $ fagr #1 am g,
T IERT AR & W AT | TG aw
AMUATEHE FT A ¢ g9 IOHl

twr, dfF oW @R aw e e ER

% gaTa avEt 9v v o gw §1
FIE ATFAT 7 g1 HT W ATHAT AT
£ &1 gw 9 @l $UAT | g & gAY
yfasT | g a9 AHEar ¥ sasa
fagrl &1 e o7 § afqw oft
Tal fewda, afsa felt oY g2 =1
TR A7 FOT, "W >E 99 & H
HTAEIE gHT a1 Senad &1 v & fod,
e & feg & 99, 99ey & I
& fag o= g=fy & fow gw oo fagra
®T AT, AT GO AS@AATel 39
"I AT T fAee & g a<dt 9¢
g WETEAT ¥ WA | "I gEIR
FL e W 9L A T F @TE AE
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[ 210 fro qruizg)
9 FHAST & TEAl & 92 gard g
TE ¥ 98 IAL | THY T FT 96T T
{, TEEW AT T ST 8, FEIEAT
qqT IOl §, SWA FT G0 @A By
TF FE ATET FT 9| S9dT § )
TAFT I A T W ww e
q feaar

= 9T F S OFA e
T | A faeA #Y AT Y e
F form# Awfafaas ¥ wizfagw semar
T T FEr AT | AHATAIT F T AT
fF ag &t w1 30 9 i fee e
1 fovw 50 & g9 & ggmar AT S
¢ ¥fe gw mgror W AW F
W ofimw, S ww ifem grew #®
7 oo fRa FieerT ST awt ¥ 9 28
LY TR T T G AW W I
gl % g7 9 &1 9T 91 e
T & fod 957 1 98 ¢ 98 WA
Tt g9y Axfafaad & w1, wrEay,
W FT Y AT FgA A T A& £
fegeam g FAEca |6 F1 0F
3T 9T § | gATT 4 Faeq g i e
TH 9T GEEET 34T A A ¥ wrer
g1 a1 IFFT THFE FL ) TG ATHAT
EHT & 99T 9%, W 9< @ AR
X TATET 9C ATHAO FAT & A1 qW
TEFT AFTEAT FGT | T8 o0 Awfafaay
A Fa A7 | a §HEE T @
gC | W A A Arew g fF 3=
Wt §EET Afa oA wEmE AW &
frar € ol W § amEtaEr v & oo
T & 91X Fgr & 5 a8 o foowt aw
®|H 9 g ™ |

A, oW F A ATATECT H
oY 3T ® A F I e TR
WRT FE WA OWAlfa®  "geAnd
gt & W 97 Teamt A Al e
Fgfaez 3T & S AW § | FgEr F,
St 7T ¥ & <o T A &, FrEy
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frares e/ | F wd T FRfe
TE ¥ g A § R fean @
®o fFar o

Shri Umanath (Pudukkottai): We

do not understand Hindi. Otherwise
we would have replied.

oW WIEG A gEE T
RN AT | WY AR aFA FA A
# wod ¥ ST 427 @ & Y67 Aa
UL

=t Wo o qwdm : & wrd gTa
9T JEAT F |

WEq WEAW © FT W AE FAT
1 fa219 FATET 7 T WIAT dAFOL
FLd ATE WL ALY TF @ E |

st To fivo qmim : 57 =71 & #7
BETT T4 O A9HT AT9H & | F6T &R
AT AT A A § oo g #
gaq AreAm fpar | ag ATw WfEx
Fwr g 5 i @ &1 g
T E | g TR IAT SR 3 |

=, ag at o9 f s g
AT TIET 7 FAT fRE 9T s
FE R AT WL A E 1 gHIL SN
qifeer ¥ e feadar aw g
qfat faaamdy ¥fFT ga 7 wam fen
o ga aIEdt & ATq W AT A7 e
FT oear OF faq wEE, W AG
g

¥ FgAT AT g fF wer 2w
2 wormaw & v & fol 2w F wrd
WX afgd, I9F 99 o @l wW]
T &, IHH AF AT F A4, afw
¥ qra, =41 F 419, AgS o F G F,
o 7g g fr afx az @ at gw 1
Far  #we fFEr oft gFC ST GRS
T OFE |
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o OF AT qEE G FT AT
F T T a1 A T A gl A7, T_w
wTEY #Y wepta Y, fafemr st ai=h £
gezfa &1 o wrar ) 39 ST F
Ao e R ¥ w® g 6N |
W & fF 98 w9ex WA 9« &
AF AT AT F oI X 9w
ST | g AT I g )

oI ¥ 7@ WAET 9T FHIE I
T wo oo faar @@ 201
# oy § g = § 5 oww gl
for Ty st dmry sife g€ oY St v
A gu 4, fFew wT w9 a1 |
3T # ag A FT g ¢ fw 9w dfew
# fray w1 w7 41 | § Ffe
THICF §, OF 9 141, 0F & A 7
At @ | W S wgfe
S ¥ T 7% AR W FE e AEy
ot 3% g o= ¥ w3 1@ a1 o s
H] @A Fgd g 4 a7 aEK @ a6 |
& ofre, 98 A St g 1§ T
o oo e femTr wvEEr § o
TR A F T T Y Eaa &
A 5 FRgiaeEl & & H W | T A
I AT ATh &, AT Tife &, AT A &,
F el @A § | W A g g @
@ F g ag g ) agl ¥ WER
T § | gE ¥ TEAAE A9d g |
AW @ fF gET W A S
HEAAAAT  SAH] & T 9T T |

A Ffwe dfeq ot A oaE
AT FE E | A0 T I A
T2 & fF 9@ v & o g wEEn
FO AT AN THAT &1 A At awEt
fF F1 F37 TaQ & €°m 1 98 @A
< & o FT TE & ) "1 T A R
giw ¥ #ga ¢ dfsa oft, dfew s, dfeq
ST Fogaar g R oaq tewr WO A
wgl .4 | 99 799 TRiT qfed ot A 7
9 T T wEl, FHITEEE g,
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w1 qifer eqt @t wrer i dfea ot 91
wifafar Fgar § | o & @
#1 dfe ot ¥ 7t Area GET @ T
# Fgar § & e G awaw # dfsw
Y & geaa 937 @ WY § @ W AR
ok saffe i A @ T
A gfg T W g § faem F
W % fat § 3w & qw 7 o=aw b
FE 1AM T A AFES |

it T fag : wone wEET, W
# 39 § a1 g9 A qH w=G AgAq
ATH foeraT a1 | 98 § 99 § 95 "
AR ag yag A qmr g 1 ar A
o g f5 97 d= fame &1 R
e faar s
F 3 99 ¥ #R gam 70 ¥ am
frdz farar a1 i a faqee AR
s & fag @ oifvase &1 @9
& qEET AF | AW §H WA daA
¥ e gY 927 AR 9¢ W@ ], T
oY & AR @ W) § 1 W Al
o g fF
R T W & T A A g=1i
GIECH

T 9 3T {1 F39 90 Ieq4i §19% |

AL S ToaTd K1 AT H §1 @A AT E
a1 gfgat =t 91 &Y & | FEy T Fvww
FET @A ATHF IT @G

AT FHG A7 41 § F aw S
FT |9 2, SFET 7 & qg ST i
SAITE & | HTST FT SO HLEC A A7,
ST #Y &Y g€ 1 WX a7 AW
serat aY o a<g S & T @ dfeg
AR e WG G999 T &7 4 36
@ A F N " 2 i

AT F T OAETET 9T AT qEeT
Hiqq g9 | AT F N AT A
HIF 9T AT FY HEATH F L AGAEL
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[’Sﬂ' o firo qTﬂg‘lT]
& 1 F 7O ge A4 A ag famm
- fewtren § 6 ot &% @ Al &1 99 )
H W "R feT A oitex 29

TR AEREA 0 OAAE SR F
agr Nt s g |

! gaTe Tag - wege wERy, &
ad wve ag sfowr sw@r g fa @
a% gg # sfav el F q@ wwo 9o
¥ sareg g7 & | I fAet & A A
& FERH T g | AT SirERm fad
O THo e F A § | W F1%
FHF o o GF Flaa @7 I F
AT S & A ) F A T AT At
% fau oo wgafa 1 fog F< 89
fear & fF 3 T & fog 3 @ a fomr
AE TN FT qFS 3

TFT ATg, § AT Tl qwAT A
HH 91eg qET B qTOE AT W 0
fam gt afsdi # gw qfsa vgs &1
W faT w91 @ 4 9= ¥ oA q
L FEET #Y A fgrgem & g
oAt

T FI3T & 9 FIEERA TG FET
ATEAT 9T | FAfFT Faee foww Frafae
o wrEE & 9F 59 @ oy Ay
&< fen & fr ag anfaw #¢ § fF ao
qEf & THo TiFe FHH THo TRIo
& qFTfa ¥ AT FAA FT qHAE |

HE TR, TN F WG AT
Wi 7 T a7 FEAA aRTCET ATA |
i aig fehe Fetaw | ff afg s
sfograr /T ST Foaw fag 7 g1 ar
q3 574 &1 SanT | 38 Frsfae F frwiw
=TT #T qrEl mifafesm 1 3few &
FAC FAT TR N
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HeAw HEIRA, WA Jo THo Al F
S ATEAT FT OATAA FTH FA A
fasrfear et & @1 &\ g afe-
ST &7 IYET fd T AE @ qar |
FIE HGAT FT THAAl oY S a1 W
% afegl & o6 fAcaw ara e
99 A FOW | TG e F oAt
U HAt F ERme fafz @
AT €19 AT F 2T 99§99 &
T e dfeEaets ¥ faw gy fm
¥ &9 FF @ «Where igiorance

is bliss, it is fol'y to be wise.”

U T & ow A ow
frd 3,
aw H %@ mr ¥ g ¥

@Il g’

1 ag gL fag MRa #r qmw §
f& fama 33 swgEe #1 @1 o o
T arswee frar fF

“Guns used by Indian troops in NEFA
are guns left over from the second
world war.”

Fq7 ag gATL U sear A am Agt &
F FTIEY Sw M & g AT
@ § 3 T9afam §§ e e FY IAla
FfAv i Aw afaa ST GH & 1 9 39
femfas & (% < & fggeam o
Tt e qgar g o—

“Indonesia has sold her jet air-
craft of the wvampire type ty the
Indian Government, Major Dady
Suwatodjo of the Indonesian Air
Force revealed last night accord-
ing to Antra news agency,

“Major Dady did not mention
the number of vampires being
sold to India. He said this type
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was no longer considered suitable
for the development of the Indo-
nesian Air Force.”

TS WEIEY, I8 WILT & T 5T
& iy § 5 @ 33§ ow aF
wfeer G271 7€ 81 g9 & | HHheT SqCT
AEAF@E | T ag arfad

san fe ifsa age swaa gu § ar,

TGN | WF TF FT FTAATET FT AFAT av
29 & AT g & | anag s w5
faaeat 1 fors acaR frar T g
W arE 9T AT S wgt 4f a8
Sg AT & T gwear @7 g
ST Y A FI &7 ANE Y 53
TH OTE | AG CAAT FOr FTAl d
ZafaT &1 T ®AT WF 4, AT AT
El & fae fomr A1 sfaw 7 ¢
F F a1 7 gww § aE "mr
fe ome faamt 1 t@T 9T g9 #X
|TEAT fvm aXg @l & "W Ama ?
a1 At & wa alr and ¥ A § 2
SHIT HAT AT FTAAGT T AT AT
waq a1 981 § 5 919 91 owe |
"I X "7 FT el F< @ 41 a9
ST HAT WO 2T &7 AIHT T W 6y
qFT D

a9 # I FA KT FowAT F
am fear &3 & famsr faeed 2=
zz it & WK fomar fF q@d ao
DTN | A FTEE AT A 2 fF
2T | RIST A ST A AT | AT
TEW @ I #1 & v A o waw
AR g9 AFT T | § 7 59 G99
¥ AT 2T # AEAT § W fEr ar
fr gfgard or & T g W
fETeaT oI UswAT F aE & awe
FUT F REIYFR w@fds § 92 a9
& | T wAEfa #) q e
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9 ¥ wRT €0 98 & R
TaHE F WM TR Y TaAAT
i #F 3 1 S e e )
Tt gt TE @ ag wIAr Tw FY T4 W@/
FT A ¢ | AT AT F wO
F1 /1 foda ® | afFr w0
ot & g9 F 3 FT AT TEAT g
g quaEl F fagg gmm o

TEAE ALEE, 99 799G 4T 4T ¢ fF
FIH FY TAEATE TEE A9 | 59 F fAw
feFdt A Tore Ft JEw T2 ¢ 1 faw A
§EATE Yoo ¥U WIfAF ¥ gTRT A
I T FA9 FA FT F TAT I JAEAG
e icll

e WEIRA, W AE 4 R FE
W & T F WA 9T F TEeT "
FA T WS AT AT AT TIHA B
A B gF FT ARl F aly
& 9T € | FHAR AT ATF I39 A/
& FT WA T F FFG UST gL OFT
ITHRT T AR FG & o g
¥ gg=a 1 oA g1 g, faar
gigl 7 Iw oAfET w1 A9 g.r
goaR faad agdl #asw o9 &
aq g 21 O AW A qEHE
#1 G 9 FFTU & TEG g | T
IS T AREAT TAT GG AT
AT q9F § 7 &z a1 5 59 @ § arad
RIS AT FT FTA ST 09 | a9
# 7 e 4 91—

" AT #Y gH @N IR A FAT
T FY A FT AGEA E AR A D
T F @10 H § 9=d 4g & HHA G
T F1 T F oA el F7 Tw
Y qHF A, qF T a1 fw gwgE
o wfgar & agramt § wEEt g A
el £19 T4 gH A T T | WA TR
T aa&r ¢ & g=ue & faar s
T FT AN & HEIH J /I ATS A I
N H YN g e 5w oW
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[ <o fare qmEm]
@ F fgrgea & AE™ gwE g

Shri P. Venkatasubbaiah (Adoni):

On a point of order. Can he read out
his speech? It is so fast that the Re-
porters are not recording it.

Shri Yashpal Singh: This is war

time. It is allowed.

gre fedfaa & am 4 =3
HTST ATHET SFT T | HEUE AEIeg,
# wy %1 fazamw fawmar g f 3 amal
TAgEH AT & FuAl F AS I T
F1 IW 9T FAAT AT I1ZT & 1 ATHA
# 5 s ¥ w2 # 2 g g W
# w18 T T g wen fow ¥ @
afqw qiferariz #Y wafer o 255 719
qAAT—

"=Tg Y it nfa s gee T
g v § e e g A
YR FAATHE WX I AUHE Joelrg
| F1 @q F1 IeT AG 98 TR
T A AT g AR TR
Tl #T gatEr wE IR A g
i a7 v gt @ R & awam
o & FEUETE § w@E ) u@ ag o
E ar g fF A g ae A e
qa A0 A AT W E ) oaE I ow
W M g @ fF we i foar
AETCHT FTET FHAT I o AFATY (e

s A1 sfae mEq wfa
ToEE A @ F o gw Y Faviama
I AR A A A T iy wrm
wi ® w9 FAHT 39T AT Fon
a7 | § AU qE #7141 R st
9 A I A FgAT | F whw 7@
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1T FEgaT g | S S WgAdd &r
X foAl & wrea * wrear & fog wis
#T FAIT F GHAT 41, TTIET AaT AV
GHITSZ A9 FT A a9 F (A0
foradt wege fafaed shifag 4t ag amr
i fergemm M ®E A AAEIT G
A w1 ¢ F AW A &) A Fgar
g\ ST e Fo qifea ATCa F AT
1 wew § e g waw & @ &
T IR ge wed #1 omedl &
wfear 7t afmae Rl Fga w1 F
feaer faan § ag 741 fergmam 1 fedim
fafaee a77 @mF 7 &7

sAE, & s qef arfafeam &
WTT TG 99T | ® AT | & A
T &1 AT H AT g o |
¥aT 97 & o W 9 & A 7 9G
IF IV | WEAT JqAF A g AT HIAT
afaam 3% wrg am F1 sfqeer #
T AW | O T AT § A # ag
fraza wvar § f5 w9 gETU weE
SR AT A @Al ¥ & 1§ A
few & z@rE F1 @™ 2 | 9T mfafesw
¥ AT T3 FT Y FAT AT TAW H
w9 | 39 faaer & 1 U AT R
AL &l HAGq &1 ATEANET § G0
FT T G 431 § WX a8 @E
< AR qHTAT & @1 a8 gATH HIATET
& T U FAF O | T HA A
iR arx & %1 99 #1 oF T °
T F74 3 & | qgeaa F7 afar 7@
o fom  #aEg FT F AT A@r
F A" FUg Y 97 a0 9ré 6
T AT FL T—
“gr wifez Eema W ¥ aF T,
faeard sra fae 7€ mvame a1 grag ("
ST & HEUW gU TA ARl & A4 W
Fgfez o 1 T T HE TR TE
T | T |
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[
WE & Way e s i
e a8 & 7 e sgfe 1 A
e F < dfer dEE A
T foemfan #zr o1 9 & Fgfree o
SR R R AW A A T R E?
guT w2 & F dlo dte =W &Y Ty
gran & 5 dfsa gw F e # &
Frgfaew 1 99C § FHAT § | ITE
qIT A FE M R F
& @1 Fgfael ® i g9 gaA
F1 HTHT A AT | T TATL 3 & FHIEE
ifed Age ¥ gt fesr wad & d s
AMeE F oFMeT e £ oA U®
fazal qrEt #1858 FT A9 qoF A1 fFar
e 7 fam e

R & gu9 T AT ¥ 98 0THm-
forae dar #% faar & 6 o a=faew
91T Gifeasn wifge @ awst s
MY | F IFICAGN F@T | FE
T+ TIrrE g &fEE oo F s
¥ difowe @ ag gfs afaw
g —

“qEisfy AfeRY g angetTEE

T AT F 5% T q6 T B g
e at a7 oY arerET & W S )
ST ATEE, § A1 F FT WO FEE
o I & yriT F7a1 § fF 4 awg
3 91 WA UH F 999 € | woa #7
gEAEAT & FTOU QENEW AW A
WA FYAT 7 W gfcean 5 faar ar
qIT w9q 9% # Fefagw fesiw &
FE daT &Y W19 4T 3§ 9T w7
qre 3 719 & AU gre 39y agar §
arwm et F afefaT 59 9%
dz7 & faw arr Fv A afedt § 59
Tn 3 wAw wTEdal At s oqrd
gredl ar T4 | (99 A9 § F9L I
%t firg 3fer =it g 2, fom aww =
AW WO O arfat ¥ frawfa
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Fooaw IATET g, S WEH AT ) AT
¢ foa maw Ageagae &1 @
tfew ¥ FeT 7 ¥ a1% frar &,
forg wow A AT AW oFeNT aw
gedTea wgew G fer § fom
A T qgfe TFT |7 ¥ A wgET
IR ¥ qreax frar &, fow waw &y
g O ATEaRT &t sreatfewsar
gadir gf & R fow oaw A1 e
¥ WA A AN A TA T G
¥ ofeqe & fear §, = www W
Fegfel g gar gaw WA &
memmwﬁ
& 9 fa adt gd #rwal Y € =i
T @I AT E A AN & WY
I gHTL aEY S AAG! 1 ge AT !
o %Y At wRe ¥ A g § 6l
famr w3 €7 SR & mifes & awt

q FTN AT Fi—
"“ZET & ATHTT &1 HATT (9 FT Fd 8,
o ¥ &1 fow 9@ g & Iy sfeei w9

i, § #99 99 g ¥ qEAT
argar ¢ fr fow gaedy 9wl & ag
Feeiv & ¥ TeAvent A1 wifeq F7 =
s fFaT § & 9 a g & aar !
TR I AT a5 0T § | IR

&F TF HIGH § F FAT TEL q18 77 A—

"t T a7 gw g Ot ag e w3 ST
=T F A T T AT HAL CFATE Fram”

¥ ¥ i oiferariie & foow oo &
Fg1 a1 fF W A W @A &t
g & fau I 2 fr =18 Safaes
FEdl gAT WEIEET 40 | F wA
A 719 F gFTS A "G T FT T&]
g | WaE FX fF g N9 wEHY
7 wafow & g 81 |

TS HEled, 96 WIS dF qe6y
e FT HTEFAT ATGH TG 5E | T
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[ aam= fag)

T & wraed foeaa @1 et &1
FH FA7 FL AW Afed FqmT grEr
T | T qeeddr F Araed feAea
FT TAT—HF I AfaT—eqT F1 ZT
F & ¥ A guwEEr oo
JEERAr ¥ AR TSR 3 A 1
w9 ¥ 32 fear mar ool qee &
AR (Egel B F T9FT g1 &7
09T [AEN G A FE AT qET F
TN T AT T ¥ w99 a9
CEUIRC S C g B
TEARANT TATH 1 A FY qE T
A FI ST FLAT A7 W 47 | &L -
uTed, Hadr ¥ UF FEgEd 961 ww@y
-

“It is never too late to mend”

oo | q97 ¢ gw qeegar F g Sy
T FT F IE AR GHT T g
TN e HE A

FEA MR ETFA ST | T AT A
gar ¢ zfar & fFe o d81 g

“sitting on the bank of the river”
S FFR 9T qoT g & WA R A
wEFT § FT afar ¥ @i 30 | 93 ¥9w
FA FT AL, AU T § |

T TFLETH T8¢ AW A1 § FRA THq a1
arfgm & @% &1 & W FE =
T EAT R 1

AT faasr awEw o F ga-ga
F ga A 72, 59 e e oaey
g7 & "we g g, fow A7 S
qT gH AT G, AT IH T qGEAAT oA
T g4 W Uz ged g7

q I 9 F1 g=g @ FATAT
g f& s v agfaedl & o
# g, A 3 @ ¥ qgF qH AT A
1 &R g9.d4 | JfF6q g & ¥9
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oA At ag AT #x F fw afz e
T qgAfE & T F 93 T a9 WA
Ffwel & fau #ay fae # ame
FE @, a1 fom oefereEst
afaar 1 71w A% fFan, ag e gat
&1 A WA TE FT qFAT

§ AT ¥ QAT Sgan § fF A
arzar & feamfes fomma 7 ded
FT 4T Ffeefmram & 1| 9 99
AEAT g A AT wWA A FHOAW,
T ®1E HFA FT gIAA Y /9 qHAT
g

=7, # ATHETE g ATHAT I
S HAT F ATAA, WX § AT WX
# gfoem & ¥ o frarer | Ty fAmer
72 fegm € f5 st & o9 95
gl & AR fFet oo F aEr-aman
q W 3T F T FT AT G
SET # T4 g1 | g AT WAL 7 0gEr
frgrer 2 f wodr wrsmdy &1 e &
SEITE G A A 9T AT gE FI
o T@r T g | qF & 0ATd T g,
WL 9 TEAE FAI, AAATAH, FTA,
TERET, I, AACET a1 AT Fr FFET
W1 qI9T § 7@ A | AfEwA 9= g
Hie 9 &1 g fagar Wiy § Ew gu
Og SEId A1 W K1 G FT T
g

TAAMEG AT, T F @ |
g f for 20 &1 greft 9 T =7 g
T @2, 99 W §F weEew vy f
& fom off v 751 gu, 99 3 & fammeit
# g o aw fafaed 3 ==
I T |

wqrel ®1 99 I & v G4 gmr
g1, 1 I 9 qg FIAA QqM@r 141 9
& a=ar 41 g, @ 339 8a R aa
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fear s | e ag S 62 #oadl-
it T3t FT A, @1 I 7 @t
F &1 919, AfFT W I qGgT T I
8, @1 39 FAGI T4 F TEQ@ WA
FTAEE

oI T qE F w9 gare 3w o
T W 9fgm | AW a9 & g€
FE 0 a1 FT g 5 ger FT F=4U
=41 TH W FT AT W WA | T
2 et & am fredt A T A
g feedt aff &1, av sfefagmer &,
T 8T #1 Rt ag &1 $1E g T
ALl & | Tg AT 2 $T T § | NI
w1 73 § AT e WA o 72 §, At
T A AT AT ¥ qST & | WL T
w7 3 F1 A Gy fgwea @ #7
FHT &, A1 98 T9 AH FT AN F9 &
IAX % AT FM F FEEI A LA FT
g 5 2w 3o 1w w0 @w
ST HAT ¥ qgaT AT |

F g wIA FT S T/ HI ATH ST
T g [ & ag mEtamT & 39 9% X
WITE-ATAT F1 TEAT S 66T § q |
ot T8 W T FEAIT 1 OFIA | W
A AT F@F AT T, we
Ffer o wEm= ®1 FAT I, 4
qATC F1 F1E qTFG A6l 2, A EH &
fr &% | A9 ¥ qge Ifsfagaw FT
#t I ¢ | o9 T F &0 a0 T
g, wwiw faqm FEa € FIeew A
ETeST @14 &, qg 2 FH Ty H
@31 A BT FAT & | W g TF
TR HIAT g T G @Y A, AT R
=T BN
Shri P. Venkatasubbaiah: He has

read it at a terrific speed. The steno-
graphers have not bien able to record

Mr. Speaker: The stenographers
were sure that they would be able to
copy it out from his speech.
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I allowed these speeches in this
particular discussion to be read out
as I thought that the speeches must
be responsible ones because it is a de-
licate subject, but sometimes this faci-
lity is used to make it appear as *f
they are speaking on a public plat-
form. That should not be done.

Shri K, L. More.

St et (9) © e AR,
g9 AT fFadr 3T &9 7

Mr. Speaker: As you wish. It ig the
pleasure of the House. As the House
wishes. I am entirely in the hands of
the House. "

I am just exhausting the list of
names I have got. I have promized to
call each one of them, and I must
do that. If today the Members want
that they should rise at 8 O' Clock,
tomorrow they ought to be ready to
gee that we finish all this.

Shri C, K. Bhattacharya: My sub-
mission is that you finish the list that
you made yesterday, so that those who
give their names tomorrow may get
a chance after that.

Mr. Speaker: Because Shri Bhatta-
charya is not in that list, he is find-
ing out a loophole for himself. I will
give him a chance tomorrow. He may
rest assured.

=t arEy . wr aa oA fae
%22
oo WEEq ¢ # | F w9 FY qwedr

feetra § i o et mdl & A

Fafog g s w gerew fedz o

g fzar s

S FTEHIEL . BT ATH 97§, A9
gard=w H g?

wer WERT ST o @ W AT
W |
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Shri D. D. Puri (Kaithal): On a
point of information. How many
names of yesterday’s list still remain?

Mr. Speaker: About ten more.

Shri D. D. Puri: We should also
continue after that.

Mr. Speaker: What is the pleasure
of the House? (Interruptions.) To-
day we may rise at 8 O'clock and tc-
morrow we Wwill exhaust the whole
number that is there.

=t AT : A AEET. T OH
&< fog a7 q@m ?

VTR FEE ;T W A
geedl &1 Afew fear o1 B & 5w
AT @ T WA, arfs AT ST S
deAT g2, @1 9 =2 w0

4fF M agE R G, W@
ffomdae A sragm T am i

Shri Deshpande (Nasik): When
today's list will be exhausted, does
i mean that nobody will be included
in the list any more or nobody will
get a chance? When today's list is
exhausted, tomorrow no fresh name
will be included? Is that the posi-
tion?

Mr. Speaker: I have got a fresh list
also—those who have sent in their
names today. That list is also there.

Shri K. L. Mere (IHatakanangle):
Sir, I rise to support the motion
moved by the hon, Prime Minister
wholeheartedly. The whole nation
i inflamed with magnificent patrio-
tic fervour to drive out the trecher-
ous Chinese aggressor from the sacred
s0il of our motherland. The resolu-
tion affirming the firm resolve of the
country to expel the agressor is
a clear definition of a national ob-
jective that will be readily under-
stood and endorsed by every citizen.
Pandit Jawaharlal Nehru's firm
leadership and enthusiasm with which
the people have magnificiently ac-
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cepted it during the nationa] crisis is
a sure indication of victory to our
nation. We had reverses but they are
very much like those suffered by
England and France during the
Second Worlg War in the initial
stages. We should not be disheart-
ened by that. The real significance
of the proclamation of Emnergency by
the President is to make the nation
alert to meet the danger ahead. It is
our sacred duty to respond to it and
give our hearty approval to the Pro-
clamation. Now, with regard to the
Resolution, it is the duty of every
citizen tp carve out every word with-
in his own heart. The first aspect
of this resolution is the expression of
deep regret that China has betrayed
the goodwill and friendship shown so
far by India and committed aggres-
sion and initiated a massive invasion
of India by her Armed Forces. We
are shocked at the cruel and crude
invasion of our motherland. As has
been said by our leader, we accept
the challenge. The nation accepts the
challenge and has shown unity and
enthusiasm unparallelled in history.
But we must train ourselves to be pre-
pared to face it however long the eri-
sis may be, Let us understand that
our war effort essentially apart from
actual fighting is an effort to greater
production in the field and in the
factories.

‘We must remember that in this kind
of struggle, we are all involved and
every peasant in the field is a soldier
and every worker in the factory is a
soldier as is put by our leader. There-
fore, our Five Year Plan js the real
spring of our strength. One of the
main aims of the unabashed Chinese
aggression is to uproot the very basis
of our Plan. We must take utmost
pains to make it a success.

20 hrs,

The policy of non-alignment fol-
lowed by our nation is the soundest
and I am sure it will lead to ultimate
success. It would be a mistake to
judge it by the reverses and give it
up. At the same time, I am of the
view that the national leader should
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be given free latitude to give it a sui-
table shape from time to time.

The second aspect of the resolution
is to record our high appreciation of
the wvaliant struggle of our men and
officers of the armed forces while de-
fending our frontiers and to pay our
respectful homage to the martyrs who
have laid down their lives.

The third aspect of the resslution is
that it records our profound apprecia-
tion of the wonderful and spontaneous
response of the people. In this con-
nection, I must als> bring it to the
. notice of the House that our ablest
Chief Minister of Maharashtra, Shri
Y. B. Chavan, has offered his readiness
to serve even on the frontier, and at
this very critical time, he has sounded
the trumpet that when the Himalayas
are in peril, Sahyadri would come to
the rescue. Such js the heartening
message that he has given and there-
fore we realise its importance.

The fourth aspect of the resolution
is to acknowledge with gratitude the
sympathy and the moral and material
support given by many friendly coun-
tries like the United States of America
the United Kingdom, Canada, ete.
Nearly 40 countries of the world have
supported the just cause of India and
condemned China.

In this connection, I may mention
that America is like Lord Krishna
coming to the rescue of India. In Ma-
habharata, there wag a war between
the Kauravas and the Pandavas. Lord
Krishna came to the rescue of the
Pandavas. (Interruption),

Mr. Speaker: These comparisons do
not look nice,

Shri K. L. More: The most impor-
tant aspect of the resolution is the
affirmation of the firm resolve of the
Indian people to drive out the aggres-
sor from the sacred soid of India, how-
ever long and hard the struggle may
be. To emerge successfully out of this
crisis, my sugerestions are as follows:
we must have an unflinching faith
and love in our esteemed leader, Shri
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Jawaharlal Nehru. Let us allow him
to take his own decisions and act up
to them. The nation should try to
carry every word of his as gospel to
achieve success.

The second suggestion is that the
entire nation must through disciplined
and hard work, back up the army
which is fighting against China on the
frontier. The third suggestion is, let
us create a climate for fighting the
Chinese aggression.

Now, my last® suggestion is that
many of the MPs and MLAs should
be represented on the National De-
fence Councils whether it is in the
Centre or in the districts. I also sup-
port the suggestion of Mr Sonavane
that Mr. Jagjivan Ram should be in-
cluded in the Council, Then, Sir, the
licence for purchasing guns should be
given freely to every loyal citizen of
the country.

Lastly, Sir, I express my grati-
tude to you for giving me this oppor-
tunity. You have expreszed that we
will sit lenger till everybody is given
a chance, This is a very generous
gesture and I express my thanks for
that.

Mr. Speaker: I had just said that
we will adjourn at 8 O'clock. Now.
Mr. Goni has to go to Jammu this
night. If the House bears with him.
he might make his speech todav.

Some Hon. Members: Yes.

W HEYD : AT JIAA gEEg]
1 @S g1 F1 T ALY & | TR A
T A8} faer & @t &= faer soaT

=it =i | F9 weT o ST
arfed 1

ot wgw W A (S der
HEAR) : FE TNFT WA, F O
T2 W% # fE wr g A st
A feaar &0
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[ weg= aidr MyAY)

T ma fF F @ Mo )
g 919 § 99 A 92 §9 HEB A
AT & I W Fgar qrgar § A J@f
QU AT W & | § IH AT 1 TgA ardr
7 99 fa9 #1 wF qeT § S e
F @9 qrer foer @ AR fomsr am
reT & | @ AT @ et @ @
g AR e g & g AW A3 @
&1 8 ¥ oz | AT a<w & AR e

" #taww ¥ 3 s w2, forai gaifat
g &, sy Freie Faformmr &t gea #,
BN WiHE FT g § oar g F St
FRL A g gy Wi #, 9w g
H, wgiwta AT qErfrars & S
€ | T 97F o1 ®19 #1 |rfax & gAifaa
233 &1 AW H Y gAY o agt
¥z W § A 969 S J@H 7GR 3¢
& FTH AT F [ AR FT F aE Y
sgiafa 3T FL@T § | TR A 9
T R TG g0 & afew w19 A1 F A8
foralt st 7§ qffame =t 2 & 1w
a1 8 T TEig S A 2, a2 w Ay
g & | g AlEE W qew WK
W & fau paifar S E araad st
& afmz w@T &

W gu fegmm 4t freelt arda
%1 @A §, I9 9 ;W F AG afew
{0 IT (%o WA 9ZH &1 q1 W I &
f& draax fag 9 agar 5= & FAe
¥ gamt Ta.& & AN W 9" & 9
fergeam & gEL @RI & AN agr T
T I AW & q79 A FCh AgE
FT H9H Fout H & (47 | S AR A A
gaifaa aa &, sa% efzal, s am
o W I ORI FT A W@
21, 74T /19 7T &1, I FT GIaT 7T
WIS F1 A1 3 F g FaTT 81w |
wTr T damt #t ' g § Ok
T U & AR a9 96 @I g #iEw

NOVEMBER 12, 1962

Proclamation of 1124
Emergency and
Aggression by Ching

¥ g weiE wadl § fE A F & R

T fad agr FT @ €

™ FOWR F1 3@ FT qH g
gt & 1 dfeq ot 7 7ga qwAlw & ¥
AR e 2 1 FE @A T @
qT T H E | TG A Thw1 oA
i femr @ 1 WemEa & g
grfasiar & | U # 7 T feheae
T TE 1 Ug CHESHT I T F YW
F<1g AT 9T HET HI Ay 20
A Ui den s fmen ow
9T UY 2 2T &, owaar &1 o
SVET AT; T@T AT G 8, e 237 Y
ATt &N AT FFHAT & | GaAT T A9
T F ALY AT AifEd | w5 S A
T2 fF o9 aF a2 T o1 & "W %
T | T I T AT A8 AT g ar
T 4g UHAET I A OF Al
T ? ag aga gnfaa 7€ 2 1 « faaas
& T 19 U9 H A T o@ET 4 I8
T a7 fesainm & 35 #C @@ qgEd
# a e & v g £, o
M w H A #7141 qo9d g1 awar
£ 1| F awwman § fF 9g 19 1 e
&, T F FEE ¢ W e faee
FY TEH T FT qEAT & | § a9 g
fF @ FoER # 35 afmi § 69k
T FU@Er 1 fare @ 2w Ak
FW F A2 AT 92T F 9 F9 %
el &1 arge fawe, &g g |
g a1 w15 AT gINA g1 1 ZW dEeT g
f& gz guem fas Awr & faq 7€, @6
wgr@ & fai #=F, afew qww aTew
$e ufwan & foa & 1 w9 A9 9 2fed
fg for ag & s =@ F 7w
ARTHE § & FL FEA aF G556 a1 @I
&, TETET & ¥ §T FRUS aF ¥.F a0
TR, A A w WG, A
= HI 93 F1 9 TIF a9 FLAT
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@R s GG i 3T F 0F aeE
&\ IHT AwET 9g T & 5 ST
fod @z aF agw a2, A% aw
q9% ST 3, afew g Wi TRE
TE T & § 1w A
[z A Wrn | §T oo s
ST #Y qET T2 A9 A E 1 AW
& wrfer< €1 2 1 frw ae & g =
gr3g &= vfaar 9T g S |t
g 0h A d A i qEe
AT T F AR A Q@ § A O
w1 & ford anff ag F9¢ F goem %X
O 19 ¥ 9% BT 0T FC FHfASE
%31 7% fas fergeam #1 & e
¢ afe= Trgz wm awmiETE, sy,
£fean, e, sz A S A ¥
YT A F 7T qUTH S A1 Fowr
g oue S & oW e T dfew
& 9T TEAATE FT @ § AR A v
TET Fae T €, dfFA o9 FHfae
SATH [T AT TR € A1 gW 9T 48
% wEE @ amr g fE o A ey
N AR T IR TR A
X, Wi gw A AR @ e
qifesT #7 faeEmr & 81 1 g% S|
Frgfaee saw & @ GRE Y de
& & fod a1 fooeg 7 F a9 aaae
Foraw agt uz {1 &% Tgw g9 o s
F TET LT © FWHEIAR § T=ar
IF T F THG FT F T AR
fegea IaaT Wt a7 | fegea &Y
w1fed, G dfed s 2T A
=fzd fF ag AT qT &, @
fF a1 w9 ST "W E, U
F%ha T, WX 9 T qEAIH 51 F
W AT A 9T g A &, A
T AT & N FA A WA G |
W FY @4¥ ¢ fF FOF FT OMH F
¥ reire arfee # ofan # aifaw

KARTIKA 21, 1884 (SAKA)

Proclamation of 1126
Emergency and
Aggression by Chuna

QT &\ 79y T AT A gy A
g 2 1 S F1E Hews o ad 2
afew g7 1 afeF o oz owdE
QR AT AT I e frar §
T ¥ R dEE ¥ 1w T w4
AT FATE AT O A R T
¥ a1 37 ¥ A TfgT & s d w
IZ UF agd 99 w2, fom o 6%
TGH § W IAF " O+ fayr @
a1 "I AET F4, F A A1 974,
are, @ a1 O A a7 IAwy a3
1 Fiferw &G &1 g o g
9 S HTAE ST &, GATE HT7 Fregarey
o1 et & R gW e o, A ar 3
¥ F, W AT99 $ez ofaar § 94
gt & vree 7K AR ST Td |
I FY FETH A G A AT I |

e ey ¥ fr wa ot g o @,
= ot gaTeT W &, W o g
g & o9 ag, 997 a9 =9 o gEra
i &, afew g9 aW 07 & REw
gfrardy qifery 8, afrar ewiz 2 fF
g W 9 3, g WA AT A AR
T @A | IR I A A
W g9 @E TN SN, ATEdT A g,
a1 T A o g d fow A
71 3frt ¥ =T M A @ & vER
o 7@ F< w3 1 fogren & awwEr
g f5 o=t g w0 IEE A% w0
2 T § uF et ag o ¥
T 5 T & AT A0 39 | freger
F aifsga &1 oft FifEdw afga @
fear &, ant @1 Fifewsq afad @
T &, ARMTRETR T S RST AIAer
8 W g A A R, W,
i) !E[!ﬂ'lf HEWET | A1 §F A
qr F A, @ fe fegem & wrd
) @ aF g O A O qAaw
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[t weg=t w1 MyAT)
TRz T F & TFTA NATT FT 9F
T Fx | fargen et & &
SET g7 57 THTH FT AHAT SITHT TZATAT
& T a7 TgT T FT AT AFT F AL H,
qfFET 7 & TN a%F 39 FT FER L,
FIFAFAT QN A | AT 7w
& aue = f@d | T@m ¥ At A
FIIHIT FT AFAT I@T ER1T | A 7
g FwR fama &1 W &
e fod fegeam & faemar 2
Jammu ang Kashmir State is being
linked with the rest of the country

only by one road. frdy =eq 7 39
F R g9 @ " e
g owwar g #iw ofeew
q OF aE ¥ AR gHe aET A
& 1 forgrom 8 onfe § i et oF
far amefem gt amT @, oF a3
I FT gH AT AT @A R, @AW
1 @EgE A g owfer W o=
wfer ot fr gard darer #2019 2
HEFT AMFETE Z | W AT 92w
FT S AT TAHT G F AT @ &,
ved am wgre F1 gfar gF g g
ara fFmar &1 g g, fas
st feferaz #7d & @@ @
eF A Tifgd | Fom 7<) Y wwsie
Uz THASE AR 777 & geaia § 96
a1 ¥ wF U fgaee 93w A e
fefegae & drw & o g =1l o r
T FRHIC 9% 90 arfd THser &
I 1 a@l FT AN AT oA ¥ fod
Wk 9g fered 21 919 &t gt 9 0w
W S TG A10F g7 a2 % 7941
weT WE9 TEAT @9 | fgArew wRm
fomat =war 27 &, 7% mE S 0
T W@ AF Yo WA F A E
IF A FATE SATA AL | VORI A
Ay E FTEAIT & AE g 1 A
&Y AT &, AW T AT § AT ATEC

NOVEMBER 12, 1962

Proclamation of 1.0
Emergency and
Aggression by China

FT 6T 8 99 FI famt @ | 97 a8

&9 agh 9T &% ¥ Ugw A faenad @

TF gH TTEX aF Algamt & fod, &y
T w8, T s ag ow aw

So, I would request the Governmern'
to take notice. An alternate defenc
line must be created in the State to
connect it with the rest of India so
that in times of emergency when,
God forbid, the Jammu-Pathankot
Road is disturbed at any time we
may have an alternate road to go to

Kasnmir, ¥ T #7 W'ﬂﬁ?ﬂﬁ
S ATHATT § ST BT gH WO AN
T g |

arfat & & oF =g @R o FE
AT § | AT PIR AAE AT W E
THET @1 9T aW FW ST @I g
& T W 19 0F g 1 FL AW AT
Wrg | qA 139 T a1 3.9 g0
fE o o amag & & 93 &
Why do you fight with each other?

Come with a certain resolution

o g9 &1 WiEd Fogw o
JATEET 9T AAAET F I, gH WA F @9
oA § gAaees @ g &
Frafaez aE AFTEE FE § A
aEf #t AR @A T qEEE
FE L W9 AT K g F A
Giad FIF £ | WA AT AT
IH F 0F T 45 FC F15 W@ faw
FaEs qfeq SEEET™ Agear AT
STfEd | " 92T TR A5 Ay
A 9L ZHAT FIA BT AT ALl & |
g iiE sageTa AgEar Ay
T AR MAIAT 0T AR qEw A4
g ¢ 1 afes g ger oga 9ehA
FiT A # BRATE F9 F =
¥\ Feg gwr fed fr qw w53
& ol wT S g aF
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Emergency and
Aggression by China

# fRe o Aot w51 9dE A 20.18 hrs.
The Lok Sabha then adjourned #ll

ﬂzhﬁ'uﬁﬂmga‘lﬁ W* fert Eleven of the Clock on Tuesday,

i - =y o= November 13, 1962/Kartika 22, 1884
AT G E W AT I 2 E § 1 pritay

, -
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DAILY DIGEST

[Monday, November 12, 1962|Kartika 21, 1884 (Saka)]

ORAL ANSWERS TO
QUESTIONS . . .

S.Q.
No.

129
130

131
132

133
134

135
136
137
138
139
140

141

142

Subject
Rise in prices i
M.P's delegat:on o
adakh
-Alloy and Specml Stcel
Plant .
Air space vnolmon by
Pakistanis

Indian settlers in Ceylon
Escape of Naga leaders to
London .

Film based on
Hours to Rama
Nuclear Power Sta’uon
State Planning Boards .
Extension of Indian Laws

to former Portugucsc co-
lonies

Indian dlplomaﬂc per-
sonnel in China and Tibet
State Development Plans
Joint Surveys on West
Bengal—East Pakistan
border . &

AVRO-748

“ Nlnc

s

WRITTEN ~ANSWERS TO

51;}2.

143

145

146
147
148
149

150

151
152
153

QUESTIONS . .

Bifurcation of Dr.-fcnce
Ministry

Purchase of Vamplrcs from
Indonesia

Production in ord.nunce
factories

Mailitary trnmmg.
Publicity from A.I.R.
Tibetan refugees
Monopolistic tendencies in
Newspaper industry
Commonwealth Prime
Ministers’ Conference
Indians in South Africa
Indians in Tanganyika .
Equipment belonging to
Indian Survey Officer re-
turned by Pakistan .

CoLumMns

B41—82

841—46
84650
850—52

852-53
854—58

858—62
862—65
865—69

869-70
g70—2
872—76
B76—78

878—80
880—82

882—g09

883

883-84
884-85

885
885-86

886-87
887

887-88
888-89

889-90

1132
Corumns
WRITTEN ANSWERS TO
QUESTIONS—contd,
U.S5.Q. Subject
No.
267 Indians in China . 890-91
268 Pugwash Confcmnoe of
Scientists 891-92
269 Atomic power Smmn at
‘Tarapore . 892-93
270 Gandhi Memorial in
London 893]
271 Raid by Palus(ams on
Jammu and Kashmir border Bo4
272 Plantation  workers 894-95
273 Discussion between Indian
Prime Minister and
Pakistan  President, Bos
274 Kozhikode Radio Station 895-96
276 Provident Fnd for Air
Transport  Irdustry . 896
277 Certification of Hindi
films 896-97
278 National Sample Survﬂ' 897-98
279 Public Undertakings 898-99]
280 Expenditure on Com-
monwealth  Prime Mi-
nisters’ Conference 899
281 Indian Mission abroad .  899-900
282 Work-stoppages 900-01
283 Minimum Wages Act . 901
284 Conference of  State
Ministers . 901-02
285 Documentary films. 902
286 Lifting of cattle by Pak.
nationals : 902-03
287 Film Institutes 903
288 Recognition of Unions . 904
289 Civilian Psychclogma in
Defence . 90405
290 Navy Aerodrome . 905§
291 Manufacture of rifles 905
292 Manufacture of cartridges 905-06
293 Military Training schools 906
294 I.AF. Canbsrra crash . 907
295 Ex-servicemen 907-08
296 Indian Navy Qo8
297 Quasters for Defence em-
ployees in Agra . go8-09
298 Sainik School in Punjnb 909
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CALLING ATTENTION TO
MATTER OF URGENT
PUBLIC IMPORTANCE

Shri Bagri called the attention
of the Minister of Home
Affairs to the cracker ex-
plosion in Lpat Rai Markes
Delhi  on the 8th Novem-
ber, 1962 resulting injuries
tO s0me persons,

The Minister of State in the
Ministry of Home Affairs
(Shri Datar) made a statee
ment in regard thereto,

PAPERS LAID ON THE
TABLE . . .

(1) A copy of the Officers of
Parliament (Travelling and
Daily Allowances) Amend-
ment Rules, 1962, published
in Notification No. G.S.R.
1209, dated the 15th Sep-
tember, 1962, under sub-
section (2) of section 11 of
of the Salaries and Allow-
ances of Officers of Parlia-
ment Act, 1953,

(2) A of the Public Pre-
mises (Eviction of Unautho-
rised Occupants) Amend-
ment Rules, 1962, published
in Motification No. G.S.R.
1453, dated the 3rd Novem-
ber, 1962, under sub-section
(3) of section 13 of the Public
Premises (Eviction of Un-
antl'éurised Qccupants) Act,
1958,

(3) A copy each of the following
pers :—

(i) The Coffee (Fifth Amend-
ment) Rules, 1962 published
in Notification No. G.S.R.
1271, dated the 2gth Septem-
ber, 1962, under sub-section
(3) of section 48 of the Coffee
Act, 1942,

(ii) Annual Report on the acti-
vities of the Coir Board and
the working of the Coir In-
dustry Act, 1953 for the year
1961-62, under section 19 of
the said Act.

(4) A copy each of the follow-
ing papers :—

(i) A statement of main con-
clusions of the fourth session
of the Industrial Committee
on Cement held at New
Delhi on the 15th Septem-
ber, 1962,

[Damwy Digest]
CoLumns

909—12

913-14
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CoLumMns

PAPERS LAID ON THE
TABLE—contd.

(ii) A statement of main con-
clusions of the twentieth
session of the Standing La-
bour Committee held at
New Delhi on the 17th Oc-
tober, 1962,

(iii) Report on the activities of

the Coal Mines Labour Wel-

fare Fund for the year 1961-
62.

(5) A copy of the Displaced Per-
sons (Compensation and Re-
habilitation) Sixth Amend-
ment Rules, 1962 published
in Motification No. G.S.R.
1166, dated the 1st Sep-
tember, 1962, under sub-
section (3) o{scmon 40 of
the Displaced Persons (Com-
pensation and Rehabilitation)
Act, 1954. .

REPORT OF COMMITTEE
ON PRIVATE MEMBERS'

BILLS AND  RESOLU-

TIONS PRESENTED . o8

Ninth Report was presented.
REPORTS OF ESTIMATES
COMMITTEE PRESENT-
. i ; . . 915
Third and Fourth Reports
were presented,
BILLS INTRODUCED .

(1) The Metal Tokens
(Amendment) Bill,

(2) The Petroleum Pipelines
{Acquisition of Right of
User in Land) Bill,

915-16

RESOLUTIONS UNDER
CONSIDERATION . . 9I6—II30

Discussion on the Resolutions

regarding approval of Pro-
clamation of Emergency
and Chinese Aggression

and the substitute motion
and amendments thereto
continued. The discussion
was not concluded.

AGENDA FOR TUESDAY,
NOVEMBER, 13, n(:
KARTIKA 22, 1834 (Saka)}—

Further consideration of the
Resolutions regarding the
approval of Proclamation of
Emergency and the Chinese
aggression,

GMGIPND—LS II—2033 (Ai) LS—23-11-62—g00.



